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LOK SABHA 

[fuel.Y, March 8, 1988/Phalguna 18, 
1909 (Saka) 

Til, Lok Sablta met at Eleven of the Clock 

[MR. SPEAKER ill the Chalrl 

ORAL ANSWERS TO QUESTIONS 

[English] 

Import of Oilseeds 

*181. SHRI SOM NATH RATH : Will 
the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether there is a demaud for 
importing oilseeds to meet the requirements 
ot oil milling units; 

(b) if SOt the reaction of Government 
thereon; and 

(c) what positive steps are being taken 
for (he production of oilsceds in the 
country? 

THE MINISTER OF STATE 
OF THE MINISTRY OF FOOD AND 
CIVIL SUPPLIES (SHRI Sl.JKH RAM) : 
(a> to (c). A statement is given below. 

Statement 

(a) Yes, Sir. 

(b) yovernment generaJly does not 
favour import of oilseeds. 

(c) The various measures taken/to be 
taken by the Government to increase the 
production of oilseeds are given beJow : 

(i) Introduction of special Oilseeds 
Production Thrust Programme, 

2 

(OPTP) with 100% assistaDc, 
to States for rendering belp to 
oilseed farmers regardilll 
seeds, plant protection and 
extension of technology, in 
addition to the implementation 
or N,ltional Oilseeds Project. 

, 
Oi) National Dairy Development. 

Boardts Oil seeds Project. 

(iii) Better incentive to producers 
through fixation of minimum 
support prices. 

(iv) Intensification of research efforts 
for increasing the productivity 
of oilsc:cds. 

(v) Increase in area under non. 
traditional oiJseeds crop like 
soyabean and sunflower and 
exploitation of oHseeds of tree 
and forest origin, rice bran, etc. 

(VI) Setting up of a Technology 
Mission on oilsccds produ~tiol1 
under orders of the Prime 
MInister. 

SHRI SOM NATH RATH: Sir, the 
hon. Minister In his reply has said there 
was demand to import oilseeds instead of 
edible oil. The reasons advanced are, to 
provide jobs to unemployed persons and 
to generate huge amount to Dalio.,u' 
exchequer by way of dut\es, sales-tax, etc. 
But the fact remains that the fuJI capacity 
of crushing the oilseeds in all the mills in 
the country is not utilised because of want 
of oilseeds. I would like to know what is 
the crushing capacity of the mills in the 
oil industry and what quantity of oilseed. 
are a vaJlabJ~. I would also like to know 
whether Government is thinking to import 
oilseeds to the tune of 5 lakh tonnes ? 

iH"RI SUKI-J RAM : There bat been ft 
persistent demand from the owners of 
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cruabinl units to import oilseeds in order 
to keep their units busy througbout the 
year. This issue has been examined at 
various levels and it has beeD found that 
import or oUseeda will not be in the 
Dational interest. It will provide disincentive 
to the farmers. The Food and Civil 
Supplies Ministry has been opposinl 
imports. As rar as capacity available with 
tbe crushing and processing units tbere are 
around 96000 sbanls and 344 crushing and 
pl'Gcessinl units registered under I (D&R.) 
Act. The total capacity available of the 
units not registered under the I (D&R) 
Act is 170 to 180 lakh tonnes. The total 
capacity of the units registered under the 
Act is around 89.64 lakh tonnes. There is 
DO doubt that all the units available in the 
country are not kept busy throughout the 
year. They generally get tho oilseeds for 
about five to six months. But we have to 
~eep the interests of the growers and the 
producers in our mind. That is why we 
have been opposing the import of oilseeds. 

There is a proposal to import S Jakh 
tOllnes of oilseeds. We may avail of tbat if 
that is available under aid. This matter 
has not been finally decided. 

SHRI SOM NATH RATH: Sir, tbe 
bon. Minister bas answered that certain 
measures-numbering six-have been taken 
or are going to be taken I want to know 
from the hon. Minister practically when 
aU those measures are beiDg taken. 

Further, in the oilseed growing areas 
of Madhya Pradesh, Gujarat and other 
States, for want of rains during the last 
four years, there is not sufficient produc-
tion of the oilseeds. What strategy is tbe 
Government going to take to make support 
price sufficiently high so tbat it gives suffi· 
cient remuneration/incentive to the growers 
and the indigenous production increases? 
What specific steps is tbe Government 
going to take or what strategy has been 
adopted to reach this goal ? 

'SHRI SUKH RAM : I have already 
replied ~art (c) of the main question. The 
Government have already taken certain 
sters. 

SHRI SOM NATH RATH : My point 
Is to mate the lupport price sWBcltotly 
hIIb. 

SHRI SUKH RAM: This il one of the 
atops. 

SHRI SOM NATH RATH: What 
strateu is beins adopted to keep it suffi· 
ciently high so that it gives sufficient 
incentive to the srowers. 

SHRI SUKH RAM: The Government 
bas been "oDouncing the support price for 
oilseeds. It ensures that producers are not 
to be paid less than the support price. 
This Is one of tbe measures taken by tbe 
Government. As far as the production is 
concerned. there are 2·3 schemes which 
are being implemented by the Agriculture 
Ministry. There is no doubt that for the 
last abou t one decade, there has been a 
shortfall in production of the oilseeds in 
the country. That is mainly on account of 
the reason that the rainfed areas with low 
fertility are used for growing oilseeds. But 
the Government is conscious of the fact. 
We are trying to increase the production 
of oiJseeds in the country 80 tbat in due 
course of time we become self·sufficient. 

SHRI P. KOLANDAIVELU : Sir, as 
far as oilseeds production is concerned, the 
Government of India have taken meatures. 
You have stated so many measures which 
are being taken and to be taken in question 
(c). But these measures have already been 
takeD in 1979·80. In almost all the States, 
the oilseeds corporations have been set up 
with the help of Government of India. 

My question is after setting up tbe oil-
seeds corporations in various States, 
whether the production has been increased. 
I f not, what are tbe reasons? My first sub-
mission is that the production has not been 
increased because of the fact that you have 
not created the irrigation potential, The 
second point is regarding electricity and 
the tbird point is with regard to tbe seeds 
of spurious varieties being distributed 
among the farmers. The fourth point is 
that you are not giving any remunerative 
prices to the growers according to the COlt 
of production. These are the things which 
have created a shortfall. I would )ike to 
know whether the Government of India 
will come forward in order to increase the 
production of oilseed! by creating irriga. 
tion potentia). supplying good seeds aDd 
free electricity illon,witb remunerative 
price •• 
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SHRI SUKH :RAM I have already 
.,.ted that the Agriculture Ministry bas 
beoQ iQ:lplementioa certain schemes which 
provl4. Incentives to the farmers to grow 
more 01 laced. and as far as the irrigation 
and other facilities are concerned, they 
have been provided to the farmers, though 
may be not to the extent which is required. 
It will take some time. It depends upon 
tbe availability of financial resources and 
otber infrastructure but as rar as tbe 
electricity is concerned, I think in all the 
States, the cheapest electricity is supplied 
to the aaricultural sector. All the State 
Electricity Boards are undergoing heavy 
losses on this account. In spite of this, 
Government has been providing power to 
the agricultural sector at concessional rate 
and supplying good seeds of high-yielding 
varieties. Other agricultural inputs are also 
beinl provided to the agriculturists but as 
I stated earlier, the only problem is that 
oilseed is generally grown in the land 
which is rain.fed and with low fertility. 
Lot of incentives are being given to the 
farmers and as far as the support price is 
concerned, the ruling price in the market 
is always higher and when it falls in 
certain pockets of the country, then Nafed 
comes to the rescue of the farmers. We 
don't alJow the price to fall below a 
certain limit and let us hope that in due 
course, there will be increase in the oil-
seeds production. 

SHRI C. MADHAV REDDI : Will the 
hone Minister tell us the logic behind the 
policy of not importing the oilseeds and 
importing only the oil because importing 
oilseeds means oil plu~ cake and nothmg 
more ? I would like to know as to how it 
is going to affect the inter~st of the pro-
ducers. In any case oil is bting jmported. 
What you will be doing is that you will be 
8iving oil seeds-you said that 96,000 gbanis 
are not woking today. I would like to 
know the Jogic behind this policy. 

SHRI SUKH RAM : This issue has 
been examined at various levels, at the 
level of the Special Action Committee of 
Secretaries on monitoring of the price, and 
a group of Ministers also considered this 
issue. An Expert Committee, under the 
Chairmanship of Dr. Varadarajan, the 
Chief Consultant of the Planning Com-
mission with representative from all the 
concerned Ministries examined this issue 

and it was ultimately found thdt the import 
of oil.eeds is not economical and not fa 
the interest of the farmers. or course, it 
will be beneficial to the crushing and pro-
cessing units. It will provide jobs to them 
and of course, oil cake can be used indi-
genously and that can be exported al.o. 
But the sum total of all the examinatio .. 
proved that it is not economical. Tho 
economics of oilseed imports keeps chana-
ing on account of fluctuation of tho prlco. 
of this commodity. Ultimately it Was felt 
that it would not be advantageous to 
jmport the oilseeds. 

( Interruptions) 

Facility for deduction of Postal Life 
Insurance Premium from Salaries 

lie J82. SHRI V. S. KRISHNA IVER.: 
Wi1J the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether there is no facility to 
Government servants for deduction of pre-
mium of Postal Life Insurance from their 
pay bills every month; 

(b) if so, the steps taken to provide 
this facility as is being done in the case of 
Life Insurance Corporation Premium; and 

(c) if not, the reasons thereof? 

THE MlNISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE): (a) There is 
facility for deduction of premium of Post41 
Life Insurance from the monthly pay bills 
of Government servants. However, in the 
case of new policies taken after 1.4.1987, 
this facility has been discontinued except 
ill the case of employees of certain oraaoi. 
sations. 

(b) and (c). The faciJity of deduction 
of premium from monthly pay-bill is pro-
vided by the Life Insurance Corporation 
only in the case of those who are covered 
by their Salary Saving Scheme. There I, 
no such scheme at present in the Postal 
Life Insurance. 

SHRI V. S KRISHNA IYER: Sir, 
there is a contradiction in the reply alven 
by the hon. Minister. At (a) he lay. : 
uThen~ is facilit), for dodu~tioa of pro-
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mioium of POlta] Life Iosurance from tbe 
monthly pay bills of Government Servants". 
And tben at (b). he says: .. There is no 
such scheme nt present in the Postal Life 
Insurance." 

There was a scheme for such a facility 
aad I would like to know why this facility 
was discontinued in respect of policies 
taken after 1st April, 1987. Was it at the 
initiative of the Postal Life Insurance or 
tbe Departments concerned? What are 
the reasons for tbis 1 

SHRI VASANT SATHE : Sir, there is 
DO contradiction in the answer given by 
me. This scheme is still there for all those 
wbo had taken their postal life poJici~s 

before 1.4 1987. In the last sentence, I 
have stated: "There is no such scheme at 
present in the Postal Life Insurance". 
There is, however, a separate scheme of 
postal life insurance which is available to 
all Government employees. That was to 
cater aU the State Government employees, 
public sector employees as also Central 
Government employees The idea was to 
provide a facility for deduction of premium 
from the monthly pay bill, because it would 
be cheaper and easier. But, it was found 
in practice that from State Governments 
the accounts were not properly remitted 
to the Postal Life Insurance Office and it 
was causing a great confusion. Conse· 
q\lently. it was recommended by u Com-
mittee headed by an (Jfficer that this facility 
should be discontinued and that is why it 
was discontinued from 1987. There was no 
other reason. But I would like to tell you 
that I want to have a fresh look at the 
whole matter. We want ultimately to serve 
out employees and if by any scheme, we 
can serve the Government servants better, 
we would definitely want that to be done. 

SHR I V. S. KRJSHNA IYER: The 
Government servanli, may not be all, did 
like this. The Life Insurance Corporation 
does not cover the entire country, whereas 
tbe postal services cover the entire country. 
It is easier for them to approach the post 
office and know the position than to go to 
tbe Life Insurance Corporation. I am 
happy that the Minister has promised to 
b~ve a second look at this question. Are 
you prepared to provide this facility to 
thoSe' Government servants who arc agree-

able for deduction of postal life insurance 
premium from their salary ? 

You !ilaid that tbe State Governments 
were not co-operating. I do Dot think that 
is correct. Whether it ia a deduction for 
Life Insurance Corporation premium or 
the Postal Life Insurance premium, it does 
not make any difference to the State 
Governments. In view of this, will you 
please permit such Government servants 
Who are prepared to get deducted the 
premium from their salaries every month? 

SHRI V ASANT SATHE: The Geeta 
Krishnan Committee which was appointed 
for this, as I said, has said that because 
of certain mis-match. if I may use that 
word, between various State Governments' 
Accountant-General and the PLI Scheme-
they were not sending the accoun ts-a 
confusion was created; it was adversely 
affecting the employees and, ultimately t 
the insurance was not being paid. That is 
what was creating confusion. But, as I 
said, basically this is a scheme in the 
interest of Government servants. We must 
see how we can reorganise it and I agree 
with the hone Member that the Govern-
ment serVJnts will welcome this scheme. 
We will try to see how we can make it 
more functional and useful for the Govern-
ment servants. 

Conference of Chief Executives on Public 
Sector Management 

-184. SHRI SHANTARAM NAIK: 
Will the Minister of IN DUSTR Y be 
pleased to state : 

(a) whether the Chief Executives of 
the public sector undertakings recently had 
a conference on public sector management; 

(b) if so, whether any recommenda-
tions have been made by the conference; 

(c) the details of the recommendations; 
and 

(d) the reaction of Government to the 
same? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) to (d). A 
statement is siven below. 
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A Conference of the Chief Executives 
of Central Public Sector Undertakings was 
held OD January 14.15, 1988 The Chief 
Executives and other invitees participating 
in the Conference were divided into five 
8roups, each sroup deliberating on a 
specific 'subject of contemporary relevance 
to public enterprises management. A 
summary of recommendations made by 
each of the groups is given in the Annexure 
below. These are under consideration of 
the Government. 

ANNEXURE 

Recommendations 

GROUP I FINANCIAL PERFORM· 
ANCE OF PUBLIC ENTER· 
PRISES WITH EMPHASIS 
ON RESOURCE MOBILI· 
SATION 

1. There is no correlation between 
overall pJan targets and annual 
target of c.ach undertaking. This 
system needs to be streamlined. 

2. Resource generation can be maxi-
mised by··· 

<a) better capdcity utilisation, 

(b) energy sllving, 

(c) avoidance of cost and time 
over-runs; and 

(d) reduction of costs. 

3. There should be institutional 
arrangements for intercorporate 
transfer of funds. 

4. Where possible, the successful 
PSUs should be able to off load 
tJpto 25% of their shares to their 
employees and general public at 
market value, 

s. Within hrodd parameters, PSUs 
should have freedom to negotiate 
wages linking, at least, one·third 
to productivity. 

6. There should be no ceiling for 
incentive scheme. 

7. There should be attractive volun-
tary retirement schemes to reduce 
surplus staff. 

GROUP II: UTILITY OF MEMORAN-
DUM OF UNDERSTAND-
ING 

1. The Memorandum of Understan-
ding is a step in the right 
direction. The process of drawing 
up all MOU itself may triller • 
change in the thinking and the 
attitude of the Government 
towards a PSU and the PSU will 
also be oriented towards achieve 
ing specific tasks and objectives. 

2. The MOU would be an instru. 
ment for better performance of 
the enterprise and generally 
improve the relationship with the 
Government and would not just 
be a document setting fourth each 
other's obligations. 

3. MOUs should be entered into by 
as many PS Us as possi ble. 
Companies whose performance 
has Dot been satisfactory may 
also cnter into MOUs specifying 
the extent of improvement in the 
performance. 

4. MOUs should not be for ODe year 
only. It should be for a Jonger 
time span preferably coinciding 
with corporate plan period of the 
company. MOU is a solemn 
moral contract between the two 
equal partners. This spirit should 
form the basis of the MOU. 

s. MOU should set out the return 
that the public enterprise provides 
to the nation which has invested 
large funds in the enterprise i and 
the assistnnce that should be 
forthcoming from (he Govern· 
ment to enable it to achieve tbls 
objective. 

6. The criteria for performance 
evaluation should be clearly laid 
down in ad-vao<:e. There should 
be a bilb level body for evalua-
tion and appraiaal al)d based OD 
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such evaluation/appraisal, liberal 
incentives should be provided to 
all the employees including the 
Chief Executives. 

7. Tbey should be widely publicised 
to the extent practicable. 

8. In drawing up the MOU, all 
concerned levels should be in-
volved. 

GROUP III : HOLDING COMPANIES 
IN THE INDIAN CON· 
TEXT 

I. Whereas in the Indian context 
Holding Company concept could 
be one of the &trategies for the 
future, it should be undertaken 
only where appropriate. 

There were needs of caution 
in creating such companies since 
frequent changes and restructur-
ing would prove counter-produc-
tive. 

2. Just as it will be desirable for the 
Government not to interfere in 
the day-to.da} functioning of the 
Holding Company.l the latter 
should also give sufficient auto-
nomy to its subsidiaries. 

3. Before any Holding Company is 
formed it is necessary to work 
out the details comprehensively 
as to the manner in which it will 
function as regards relationship 
between Government and the 
Boldinl Company on the ODe 
hand and Holding Company and 
the subsidiary companies on the 
other. 

4. While the Board of the Holding 
Comp"ny should be constituted 
by the Government, the Holding 
Company should have the autho-
rity to appoint as well as inter-
transfer Chief Executive and 
Directors of subsidiaries. FuJI 
powers to take jnvestment as we)) 
as disinvestment decisions should 
\'eIt With HoJding Companies, 
• itWa broad policy pideUnel. 

S. Only Annual R.eport of the Hold-
ing Companies should be submitted 
to the Parliament and not tbole 
of subsidiary companies. 

6. Both the term lendinl institutions 
and lead banks providing workiD8 
capital should be closely linked 
to these Holding Companies and 
may be represented on their 
Boards. Holding Compallies 
should have tbe authority to raise 
finances on their own. There was 
a point of view that equity of the 
Holding Company and subsi-
diaries may be broad-based by 
attracting public participation. 
subject to Government/Holding 
Company retaining mJjority 
shares. 

7. In order to have a fair balance of 
autonomy and accountability, it 
is desirable to enter into Memo ... 
randum of Understanding between 
Government and the Holding 
Companies on the one hand and 
the Holding Companies aud its 
subsidiaries on the other. 

8. While forming the Holding Com ... 
panies, the taxation angle has to 
be kept in view in the matter of 
transfer of funds from one unit 
to another or from the unit to 
the Holding Company, and vice 
versa. 

GROUP IV : FUTURE AREAS FOR 
INITIA TIVES OF PUBLIC 
ENTERPRISES 

The Group addressed itself to the two 
broad areas-

1. First, measures relating to techno· 
logical, human resource, mana-
gerial and motivational changes 
and attitudinal improvements 
would be cardinal to get better 
returns from the substantial 
investments already made and 
would maximise the generation of 
resources, This would require a 
multi-pronged strategy and 
measures Which, in many cases • 
may need to be enterprise.specific. 
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However, the Group felt that 
tbere were two particulat'y 
impoMant areas to focus on. 
Damely, energy conservation and 
value eDlineerina. 

2. Secondly. the public sector needs 
to mount a major effort in sevoral 
new, clearly discernible, areas of 
development, many of which 
involve the most advanced tech-
nologies. The Group noted in 
this connection areas such as 
Bio-Technology, with particular 
reference to the creation of new 
scieoce .. based agro-industries; 
industries based on resources in 
the public domain such as ocean 
and forest resources; new energy 
sources; as also the area of 
Informatics, encompassing both 
computers and communication. 

Addressing somo of the strategies for 
sucb growth, the Group made the follow-
iog specific observations :-

(i) There should be greater co-
operation among the public enter-
prisel, and they should adopt a 
consortium approach to utilise 
the strengths of such organisations 
with a view to addressing new 
and emerging opportunities both 
in the domestic and in the inter-
national market. 

(ii) There should also be a promotion 
of joint ventures amona public 
enterprises, both Central and 
State, as also with private enter-
prises. 

(iii) Close two·way links should be 
developed between the man_see 
ment bodies of public enterprises 
on the one hand and those of 
academic institutions on the 
other. 

(tv) Another area of new initiative 
identified was-

(a) Building up of a data base 
of all the available resources 
of all PSUs with indications 
of their current levels of 
u tililltiOD. 

(b) Desi,niaiDI a tYt*:a 1 MIS 
for dective plano;n, aDd 
manasement oontro). The 
Group recommends tbat a 
special unit sbould be let up 
to work out a stratelY aDd 
an action pJan for buUdln. 
up tbe data base and creat-
iDe an MIS. 

GROUP V : CORPORATE OBJECTIVES 
OF PUBUC ENTBRPRISBS 
VIS - A - VIS NATIONAL 
OBJECTIVES 

1. The Group noted that tbe Central 
public sector enterprises are 
required to subserve the national 
objectives as enshrined in the 
Constitution of India and various 
other policies framed from time 
to time. 

2. In trying to discharge these multi· 
plicity of objectives and the 
conflict tba t arises between tbe 
commercial and non·commercial 
objectives, the Group recom-
mended, that non-commercial 
objectives should be separately 
identified segregated and liven 
adequate weightage to reflect the 
true performance of the individual 
enterprises with reference to their 
specific objectives. 

3. One of the most important corpo-
rate objectives js entrepreneurship 
and 8rowth options. The public 
sector enterprises should be 
placed in a position where tbey 
can freely pursue these objective. 
within the framework of the 
planning process. This should 
particularly apply to public soctor 
enterprises which are no Jonger 
dependent on budgetary support. 

4. The Group recommended that 
such of those enterprises whi(h 
have been taken over at various' 
times or set up or merged on 
non-commercial consideration. 
should be segregated, fioanciat' 
restructuring brought about aad 
their performance tn relation 10 
their present objective. evaluated 
on specific criteria. 
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5. The balance sheets of public 

sector cnttrpriscs which are 
required to display the social 
audit, should henceforth bring 
out specifically the true cost of 
non-commercial obligations that 
are required to be fulfilled and 
specific decisions taken by the 
Government to give them trans-
parent financial compensation. 

6. The Group also recommended 
that such of tho~e enterprises 
which arc required to operate 
primarily on non-commercial 
considerations may be encouraged 
to develop their own sets of 
objectives within the specific 
parameters of rendering low 
priced high utility services. For 
this, adequate budgetary support 
may be provided to them from 
time to ti me. 

SHRI SHANTARAM NAIK: The 
Government has assured us of a White 
Paper and no d0ubt it win go a long way 
in the matter of self apprai~a1. We cannot, 
of course, know as to what the nature of 
the White Paper would be but I would 
like to know What are the specific areas or 
tbe subjects which are proposed to be 
covered under the White Paper and 
whether the autonomy of the public sector 
will be one of the subjects which wil1 be 
covered while assessing whether it is really 
on account of lack of autonomy that the 
public sectors have suffered los$es. 

SHRI J. VENGAL RAO : Sir, for 
this I have placed a detailed note at the 
disposal of the House. The Hon. Member 
bas asked about the White Paper. I would 
like to te1l the House that this White 
Paper is purely on the performance of 
the Public Undertakings. The House can 
discuss thoroughly on this subject. 

SHRI SHANTARAM NAIK : Another 
thin, related to the public sector, which is 
much talked atout now-a·days, is the 
Memorandum of UndeJStanding. J would 
like to knt w under the present set up of 
tbe Company Act and Statutes under 
wbich tbe companies are established, what 
exaC;Jly was lackiol in the Company Act 
aDd the Statutes tbat the need to have 

this Memorandum of UnderstandiDI i. 
felt. 

SHRI J. VENGAL RAO: Sir, a 
summary of the recommendations are 
annexed to the reply. The recommenda-
tions other than tbose which are in the 
nature of general observations, mainly 
relate to greater autonomy and official 
status of tbe public enterprises. Sir, we 
are giving more autonomy to the Public 
Undertakings and there is no interference 
in their day-to-day administration. The 
Chief Executives will be appointed for S 
years. They are responsible to produce the 
results. 

SHRI BASUDEV ACHARIA : Whether 
the Minister is aware of the fact that 
about 20 lakh public sector workers will 
go on strike from 14th of this month for 
lhree days because their demands for 
increase in their wages have not been 
finalised though the last Agreement period 
expired long back? May I know from 
the Minister what steps the Government 
propose to take so that the workers of 
this public ~ector may not be compelled 
to go on strike and also the steps taken 
to finalise the Wage Agreement. 

SHRI J. VENGAL RAO : Sir, this 
question is different and this supplementary 
is different. How cun I answer that? 

SHRI BASUDEB ACHARIA : It is 
something related with public sector. 

MR. SPEAKER : There is no question 
of relation. 

[ Translation] 

But relation can always be established in 
a far-fetched way. 

SHRI BASUDEB ACHARIA The 
relation is very close. 

MR. SPEAKER: Should we asree to 
it just because you are saying it ? 

[English] 

SHRI D. N RBDDY : May I know 
from the hone Minister as to how many 
public sector undertakiQ88 in tbe country 
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at. runDlq at a heavy 10 •• and in view of 
tbe fact that tbey aro paid very hi.h 
lalariel add a lot of perks, whether they 
an: accouotable to the Government for the 
108se. ? Wbat action the Government pro-
pose to take in respect of those under-
takinas where the Chief Executives are at 
fault ? 

PROF. N. G. RANGA : But they are 
loinl on strike. 

MR. SPEAKER 
efficient! 

For being very 

SHRI J. VENGAL RAO : There are 
22S public undertakings under variolJs 
Departments. 

Under my Department, there are only 
37 public undertakings Mr. Ramaiah is 
one of the Members of the Consultative 
Committee of the Industry Department In 
the years 1985·86 and 1986-87, they have 
earned some profit and improved. 

SHRI RAM SINGH Y ADA V : The 
hone Minister might have gone through the 
reports of the various groups which were 
formed to give their reports in the respec-
tive spheres of finance, management, 
production, relationship with the emplo-
yees, which have recommended that as 
regards the case of holding companies, 
only their Annual Reports should be 
presented to the Parliament and that the 
Reports of the subsidiaries should not be 
presented to the Parliament. 

May I know whether the hone Minister 
agrees with the reports that those subsi-
diary companies shall not be under obliga-
tiOD to produce their Annual Reports 
before the Parliament and whether he 
aarees with the submissions which the 
various groups have made to him 1 

SHRI J. VENGAL RAO : A two-day 
Conference of the Chief Execu tives on the 
five items was held. (1) Financial perfor-
mance of public enterprises with emphasis 
Oft resource mobilisation, (2) Utility of 
Memorandum of Undentanding, (3) Hold-
ina COMpanies in tbe Indian context, (4) 
Future areas for initiatives of public 
oaterpd" aDd so 00. 

AN HON. MEMBER 
understood the question. 

Hel ha. Dot 

SHRI J. VBNGAL RAO 
answering that. (Interruptions) 

I 1 . 
t~\ am' 

I ' 

SHRI RAM SINGH YADAV My 
question is whether the boldin, companies 
are producing their Annual Reports before 
the Parliament·r TodaYt these subsidiary 
companies are also under oblisatjon or 
under Jaw to produce their AnnuaJ Rc:ports 
before the Parliamont. Their Study Group 
has recommended that these subsidiary' 
companies Annual Reports shan not be 
presented before the Parliament. May I 
know whether the Government agroes to 
that proposal ? 

SHRI J. VENGAL RAO: There are 
only two holding companies in the 
country-one at Calcutta and another ,at 
Allahabad. These holding companies .• 

(Interruptions). 

SHRI BASUDEB ACHARIA His 
question is different. He is asking ab.out 
the report of the subsidiary companies 
being pJaced before Parliament. 

SHRI J VENGAL RAO: The subsi-
diary companies directly cannot place their 
reports on the Table of the House. 

PROF MAf>I-IU DANDAVATE : I 
would like to know from the hon. Minister 
whether it is a fact that because public 
sector represents a commanding height of 
our economy that it is necessary to mop 
up more surpluses from the pubJic sector? 

Is it not a fact that for tbat purpose, 
there are two options open to you, one to 
augment the efficiency of the public scctor 
or alternateJy try to increase the adminis-
tered prices of the product so that 
apparently you may feel tbat your surpluses 
are mopped up ? 

Is it Dot a fact that you are always 
choosing the short cut option of increasin. 
administered prices of the commodities or 
the public sector rather than laying the 
stress on augmentin8 tbe efficiency of tho 
public sector ? . 
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SHRI J. VBNOAL RAO: How is it 
pOIIible to increase tbe efficiency of the 
public sector, as Mr. Basudeb Acharia 
mentioned, that there are strikes and loss 
of mandays .. 

(IwIe, »DJ1tlons) 

_I BASUDBB ACHARIA : Because 
you are Dot finalising the agreement. 

(Interruptions) 

SRRI J. VENGAL RAO : There is a 
blah demand for an interim relief. How is 
it possible ? 

PROF. MADHU DANDAVATE: Are 
you satisfied with the reply? He says, "No, 
We canDot improve the capacity and effi· 
ciency, therefore we are laying stress on 
inereaaina the administered prices of the 
commodities t. 

MR. SPEAKER : He does not say 
that. He says 'due to these factors'. If you 
alve benefit to inefficiency, what can he 
do? 

Next question. Q. No. 185, Shri 
Devaraya Naik. No. Q. No. 186, Dr. Datta 
Samant. Not present. Shri Y.S Mahdjan. 
Not present. Next Question. Q. No. 187 
Sbri Nanje Gowda. Not present. Next 
Q. No. Question 188 Prof. Chandra Bhanu 
Devi. 

R:~mlDislloDing of closed Industrial 
Units in Blbar 

+ 
·188. PROF. CHANDRA BHANU 

DE VI : 

SHRI RAMSWAROOP RAM: 

WiU the Minister of INDUSTRY be 
pleased to state : 

<a) whether Union Government are 
aWare that 17 big and medIum and 400 
small industrial units are lying closed in 
Bihar and more than 48,000 workers have 
been thrown out of employment as a 
result thereof; and 

(b) whether Union Government are 
eonaideriDI any scheme to have these units 
rec:ommisaJoDed ? 

THI! MiNISTER OF STATB IN tHB 
DEPARTMENT OF INDUSTalAL 
DEVELOPMBNT IN THE MINISTJlY 
OF INDUSTRY (SHRJ M. A RU»A. 
CHALA M) : (a) and (b). A .tHeaMet is 
given beJow. 

Statement 

(a) and (b). According to the Rcaerve 
Bank data on sick units, the number of 
sick units in Bihar as at the end of Decem-
ber 1986 was as follows: 

Large s<.aJe units 17 

Small scale units 9649 

The data collected by the RBI do not 
indlCJte the number of sick units which are 
closed and the number of employees affec-
ted by such dosures. 

The Board for Industrial & Financial 
Reconstruction (BIFR) has become opera-
tional with effect from IS.S.87. It looks 
In to the question of revival of sick indu.-
trial companies in the large and medium 
sectors. The BIFR has registered 21 cases 
of sick IDdustrial companies from Bihar 
upto the 29th February, 1988. 7 out of 
these 21 sick industrial companies are lying 
closed. 

As regards units 10 the small scale 
sector, the responsibility for rehabilitatins 
the sick units rests primanry with the State 
Governments However, the Central 
Government have hberalised tbe margin 
money scheme for supplementing the 
efforts of the State Governments. by 
enhancing the maximum quantum of assis-
tance per unit from Rs. 20,000 to Rs 
50,000. The Nattonal Equity Fund, which 
has been established recently, wUI also 
help the sick units in the small scale sector 
which are potentially viable. 

[Translation] 

PROF. CHANDRA BHANU nEVI: 
Mr. Speaker , Sir. the Ashok Paper Mill 
located in Darbbanga. Bibar is lyiDI closed 
~ince a long time and as a result thereof, 
thousands of workers have been thrown 
out of employment and their life bas 
become miserable. I want to ~DOW 1r0l) 
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the hOD. Minister whether assistance would 
be livon for recommissioning this mill 
within a stipulated period? If not, the 
reasons therefor ? 

[Eng/I,,,) 

SHRI M. ARUNACHALAM: As you 
know, Sir, the Ashok Paper Mill is closed 
for the past five years. It has been referred 
to B.I.F R. It is going into it. We are 
waiting for the decision of B I.F.R. 

(Tranllatlon] 

PROF. CHANDRA BHANU DE VI : 
Barauni is the most important industrial 
centre in Bibar where the country·s largest 
refinery, fertiliser and thermal plan ts afC 

located. More than half of the small scale 
units there arc lying closed on account of 
shortage of power and other essential raw 
materials. Will the hon Minister make 
necessary arrangements to supply adequate 
power and raW mated uls to these units? 

[English] 

SHRI J. VENGAL RAO: It is the 
State Government's duty. They have not 
supplied power to these units Bihar is 
deficit in power. 

DR. G. S. RAJHANS : During the last 
tbree years, I have raised the question of 
Ashok Paper Mills not less than a dozen 
times; and every time I was promised that 
the mill was likely to be opened very 
shortly. This is a sort of an evasive posture. 
May I know definitely when does tbe 
Government propose to open this mill ? 

SHRI J. VENGAL RAO: There are 
two Asbok Paper Mills-one is in Bihar, 
and the other is in Assam. Both are joint 
companies. Recently, the Chief Minister 
of Assam, and the Chief Minister of Bihar 
came to an understanding. Now it is before 
the BIFR. 

KUMARI MAMATA BANERJEE : 
The country is facins a very alarming 
situation due to sick industrial units. We 
want a full discllssion, Sir. It depends on 
you. (1"lerrul'l;onl) 

I want a lood medicine from the 
MiDister of Industry. We do not want 

lIitr&Jltl froM twim; we want o"YJ~ ,.... 
-111m. Sir, 111r t J' you ("'.,rllPtlolll) Let 
me sa, daat litis is a wry i"_",. "IDOl-
tion. (Inte"U/II"" I bow 1t1l DOt" 
Governmcnt's policy to take over ...... 
industrial units. But wben this inti,., II 
going to be closed~ manasement will not 
suffer. But the workers arc sufferiol like 
anything. Two lakh workers are now starv-
ing for lack of food I would request the 
Minister to tell us whether be has 80t any 
proposal to review tho whole situatioD, and 
do something for the working class and to 
rehabilitate them, to enablc tbem to 
survive. I want an assurance from tho 
Minister, not any bad medicine or nitrogen 
from him. 

SHRI J. VENGAL RAO : Sir. bet 
question is about West Bengal. The ques-
tion is about Bihar. Another question wit! 
be coming today about the specific State. 
I will then answer it. 

KUMARI MAMATA BANBRJBB: I 
am not talking about West Bengal, but 
about the whole country. 

MR. SPEAKER: Question 189-Mrs 
Jayanti Patnaik is not here. Question 190 
Me. Subbash Yadav and Shri Prakash 
Chdndra are not available. Question 191-
Dr. V,jaya Rama Rao is not here. Now 
Question 192-Shri Jagdish Awasthi. 

[Translations] 

National Consumers Redressa. Commls.loD 

·192. SHRI JAGDISH AWASTHI: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether Government have set up 
a National Consumers Redressal Commis-
sion; 

(b) if so, the terms of reference and 
the procedures to be folJowed by tbe 
Commission; 

(c) tbe categories of consumers whole 
interests will be protected by this Commis-
sion; and 

(d) the arraDlements made by the 
Commission to protect the intereltl 0'· 
daily wale workers aDd farmerl , 
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" THE MINISTER OF ST A TB OF THE 
MINISTRY OF' FOOD AND CIVIL 
SUPPLIES (SHRI SUKH RAM): (a) to 
(d). A Statement is given below. 

Statement 

(a) The Central Government is in 
process of setting up the National Com-
mission. 

(b) The National Commission shall 
bave Original, Appellate and Revisionary 
Jurisdictions. It shall entertain complaints 
where the value of goods or services any 
compensation, if any claimed, exceeds Rs. 
10 lakhs. It shall have Appella te and 
Revisionary Jurisdictions against the orderd 
of the State Commissions. It shall decide 
consumers' disputes relating to defective 
goods or services, unreasonable prices 
charged in excess of statutorily fixed 
prices or displayed prices on goods and 
packages and unfair trade practices of 
bu.iness houses other than the large 
industrial houses covered under the MRTP 
Act, 1969. The Act applies to the enter-
prises/organisations of all sectors including 
public and private sectors. "A complain t 
for loss or injury suffered under the Act 
can be filed by any consumer or any 
registered vo1untary consumer organisation 
or Central or State Government". The 
Commission has also been vested wjth 
powers of the Civil Court under the code 
of Civil Procedure for purposes of sum-
moning and examining the witnesses, 
evidences, etc. The procedures prescribed 
under the Consumer Protection Rules are 
simple and speedy. 

(c) and (d). A comphlint for loss or 
injury suffered can be filed under the Act 
by any consumer including dLtily wage 
workers, farmers or any registered volun-
tary consumer organisation or Central or 
Slate Government. 

(Translation] 

, SHR.I JAGDISH A WASTHI: Sir, it 
is not clear from the hon. Minister's 
,tetement as ·to what powers would be 

Oral AnlwerJ 

vested in the National Commission which 
is going to b~ set up by the Central 
Governmen t, and whether it wi)) have 
apellate powers also? Besides, it has not 
been clarified as to who will be the mem-
bers of the Commission and whether non-
Government members will also be there 
in it ? I would also like to know the time 
by which this commission would be set 
up ? 

SHR( SUKH RAM: Mr. Speaker. 
Sir, there wiJ] be five members in this 
National Commission. The Chairman 
will be a sitting or retired judge of 
the Supreme Court and we have already 
selected him A notification in this regard 
will be isc;ued s:,ortly. Besides, there will 
be four other members. One of tbem wiJl 
be a lady member. We are screening their 
bio-ddtas at the moment. We want 
that such persons should be selected 
who fulfill tbe rrquired qualifications. I 
hope that this Commission will be set up 
.... oon. 

SHRI JAGDJSH A W ASTHI: Does 
the Government propose to reduce the 
prices of consumer items ? If so, what 
steps have been taken in this regard, so 
that the interests of the common people 
are protected '! 

SHRI SUKH RAM: Mr. Speaker, Sir, 
this law has been enacted for the benefit 
of the common consumers So far as the 
rules are concerned, they have also been 
framed to serve the interests of consumers. 
In this connection, a consumers' council 
has been set up at the Central 1evel. 
Similar councils have been constituted at 
the State level as well. These couDcils 
have been set up in 20 states so far. The 
meeting of the Central Consumer Council 
was heJd in September last and the second 
meeting is to be held on 16th of March. 
Besides, the meeting of State Ministers of 
Civil Supplies has also been held. We have 
written to the States to set up State Con-
sumers' CouDcils at the earliest. The 
forums to be established at the State and 
district level would be quasi-judicial. It has 
already been set up in Bihar and yes terday 
only, I sanctioned such a council for 
Arunachal Pradesh. We have written to 
other States also in this rClard. 
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MR. SPEAKER: Shri Rao Bahadur 
Singh. Absent. 

Dr. A.K. Pate). Absent. 

Sbri C. Janaa Reddy. Absent. 

Shri Mobd. Mahfooz Ali Khan. Absent 

SHRl SURESH KURUP : You should 
impose a fine. 

MR. SPEAKER: Shri Ranjit Singh 
Gaekwad. 

Setting up of New Refineries 

+ 
• 196. SHRI RANJIT SINGH 

GAEKWAD: 

DR. CHANDRA SHEKHAR 
TRIPATHI: 

Will the Minhter of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) whether Government have planned 
to set up new refineries to achieve the 
desired refining capacities by 2000 A.D. ; 

(b) if so. whether the petroleum 
production is likely to increase and the 
refining capacities r4lised in the country 
by 2000 A.D.; and 

(c) the details of thc perspective plan 
for setting up new refineries and the 
expansion of the existing ones 1 

THE MINISTER OF STATE OF THE 
MIN1STRY OF PETROLEUM AND 
NA TURAL GAS (SHRI BRAHMA 
DUTT) : (a) to (c). A Statement is given 
below. 

Statement 

A new 6.0 MTPA refinery is being set 
up at KarnaJ. A new refinery is also 
proposed to be set up in Assam. A detailed 
project report is being prepared for a 3.0 
MTPA refinery at Manga)ore. Capacity of 
the Mathur. rf'finery is being raise~ from 
6 MTPA to 7.5 MTPA and that of the 
Koyali Refinory from 7.3 MTPA to 9.5 
MTPA. 

The currently estimated dc.utl of 
petroleum producta by 2000. A.D. i. e.xpeo. 
ted to be of tbo ordor of 90 to 9' atilJiou 
tonnel. Additional rofininl capaciti •• 
required wi)] be considered on varJoUl 
techno-economic factors includiDI tb~ 
demand supp]y balance and availability ofl 
crude oil based on special studies in thilt 
regard. 

SHRI RANJ(T SINGH OAEKWAD: 
The petroleum industry is fast developi. 
all over the globe, particularly in our 
country also. A Jot of work has been done' 
for finding new areas, especially 00 the 
Western coast. 

I would like to know from the hon; 
Minister whether the Government is goins 
to set up a second refinery on the WesterD t 

border of the country . 

SHRI BRAHMA DUTT : At present, 
we are planning to set up two refineries. 
one in Karnal and another in Assam. A 
detailed project report is to be prepared 
for Mangalorc. In Eighth Plan, We will have 
to plan for more refineries-soutb, notth, 
east, west-all depending on the consuaip- ~ 

tion pattern and we are doing that exercise 
if, When and where it is required. Because' 
the demand is increasing very fast, we will 
have to sec that we create enough refineries 
to meet the demand. 

SHRI RANJIT SINGH GAEKWAD:~ 
Sir, in the an~wer, it is stated that the 
capacity of the existing refineries are beins 
increased. 

(Illterrupt/ons) 

MR. SPEAKER: Will the House 
come to order please ? No talkiqg here. 
Order. 

J 

SHRI RANJIT SINGH GAEKWAD :' ' 
Nobody seems to be interested in petro-
leu m .. (Interruptions) 

MR SPEAKER: Thayare interested 
in burning it out. 

AN HON. MEMBER: All are inte-
rested in cooking gas. 

SHRI RANJIT SINGH GAEKWAD : . 
I would just like to know whether tbe 
Government would reconsjder the decision 
and give preference to Oujarat in reaaro 
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to atttlea up a second refiDery. look,na to 
its record. power development aad al80 
tho discipline in which tbe development 
1tu taken placo. After all. whether it is in 
OUjarat or in any other place. it is an asset 
of the country. So, I feel tbat the Govern-
ment Ibould reconsider and develop the 
places where they are loiog to get returns 
and load work is dODC. 

SHRI BRAHM A DUTT : Sir, I very 
bumbly submit that putting up a··-refinery 
or establishment of a refinery depends on 
the consumption. on the demand; because 
putlin. up a refinery somewhere and then 
transporting the products to tbe consuming 
area will be a very costly affair, we will be 
• pending diesel and power. Now, our 
stratelY is to transport the crude by pipe-
lines and put up the refineries in the areas 
where the power production are being 
consumed. On that criterion we will decide 
it in tbe Eigbth Plan The Eighth Plan will 
take care of the increased demand in vafl-
OUI parts of the country. 

SHRI A.J.V.B. MAHESWARA RAO: 
I want to know from the bon. Minister 
wbether there is any proposal to set up a 
new refinery in Krishna Godavari Basin 
considering tbe availability of natural gas 
and oil. 

SHRI BRAHMA DUTT: Sir, my 
previous answer covered this question also. 
It all depends on the consumption pattern 
of the Krishna Godavari basin. At present, 
our experts are concentrated in exploring 
tbat area and developing the various 
lources. Then, according to the consump-
tion pattern we will pu t up. 

SHRI DIGVIJA Y SINH: From the 
consumption point of view, Gujarat leads 
the country as far as tbe petro chemicals 
are concerned. May I know aDd ask from 
th<t han. Minister whether there is any 
jUltification for another refinery there 
because of the consumption pattern ? 

SHRI BRA HMA DUTT : Sir, petro 
chemicals and refinery are allied matters, 
but tbey are different matters. We are 
putting up a hydro carbon cracking plan t 
and also a natural las cracking plant 
to tako care of the petro chemical units. 
Of course, that is also included in the 
consumption pattern, 

SHRI DINESH GOSWAMI : Sir, the 
hone Minister has stated tbat a new 
refinery is soinl to be set up in Assam and 
that is a part of the Assam accord. The 
original idea was to have a private sector 
refinery, but the State Government was 
asked to go ahead for a joint sector 
refinery. Now, the Government is thinkiog 
in terms of the pubJic sector refinery and 
the State Governmen t has asked for its 
participation. Therefore, I would like to 
know what is the Government's reaction 
to the Slate Government's demand for 
participation in the refinery; and number 
two-·whether tbe original proposal for 
expansion of the two refineries Digjam and 
Barauni still stands and if so, what is the 
present position of its exp.lnsion . 

SHRI BRAHMA DUTT: We always 
like to incr.!a~e the capacIty of the existing 
refineries because this is the che,lpest 
method of adding to the capacity. It was 
proposed to have a refinery in private 
sector in AssJm. But due to certain un-
fortunate conditions nobody is coming 
forward. Then we tried to have it in the 
joint sector. Since we want to increase the 
production of oil as also refine it there, 
we decided to put up a refinery in the 
public sector. But there is a big if i.e. if 
free flow of oil is assured. Unless the oil 
flows down the pipeline, no refinery can 
be established and no refinery can work. 
We are requesting the Assam Government 
and they are responding Now, there is a 
proposal. They want to join hands with us. 
It will depend on the availability of funds 
with them and the decision of the Plann-
ing Commission. I have 'constituted a group 
of officers to talk to the Assam Govern-
ment. If something pragmatic comes out, 
we will have a refinery there. 

SHRI DINESH GOSWAMI: What 
about the expansion of the other two 
refineries 7 

SHRI BRAHMA DUTT: Again I do 
not want to open the Pandora's box. When 
we wanted to expand the capacity, the 
State Government said that it did not 
want expansion but it wanted a new one. 
I am for expansion of the capacity as also 
establishment of a neW refinery. 

SHRI M. Y. GHORPADE: Wbat 
exactly is the status of the Mansalore 
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Roflnery and when does he expect it to be 
completed? 

the Minister of COMMUNICATIONS b. 
pleased to state : 

SHR.I BRAHMA DUTT: For Manga-
lore tcfinery we have identified the partner 
i e. Indian Rayon. We have acquired about 
800 acres of land. That has been identified. 
And the detailed project report is being 
prepared. I bope, the detailed project 
report will be available by the end of this 
year and construction will start after the 
detailed report has been studied. 

(a) the projects in tbe field of commu. 
nicatio n Where foreigo technical collabora-
tion is available; 

(b) the areas identifiod and tbe nature 
of projects to be undertaken; and 

(c) the time likely to be taken to 
execute those foreign collaborations? 

Forelp Technical Collaborations In the 
field or Communication 

·J98. SHRI VIJAY N. PATIL; WiJI 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) to (c). A 
statement j~ given below. 

Statement 
Details of Important Telecom Projects under the Ministry of Communication, 

where Foreign Technical Collaboration is available 

SI. Name of the Project Areas identified 
and nature of 
projects to be 
undertaken (b) 

Time IikeJy to be 
taken to execute 
these foreign 
collaborations (c) 

No. 

(a) 

1 2 3 4 

A. Indian Telephone Industries Ltd. 

0) ESS Project (Mankapur U.P.) To Establish Manu- Production Started 
(In Collaboration with Mis. facturing Capacity Already 
CIT AJcalel of Fran~e) of 5 Lakh Lines of 

Local Digital 
Electronic Switching 
Equipment Annually. 

(ii) ICP Project. Rae BareJi To Establish manu- The production bas 
(In collaboration with MIs. facturing capacity of commenced .inee 
BTM of Belgium) 2 lakh Jines of Electro- 1982·83 

mechanical crossbar 
switching epuipment 
of ICP design. 

(W) Digita) Trunk Automatic Manufacture of 30,000 Production already 
Exchange Project PdJghat Lines of digital TAX started. 
(ID collaboration with MIs. equipment. 
CIT Alcatel of France) 

(iv) Telephone Instruments Pro- To manufacture 5 Jakh Production expected 
ject (In (ollaboration with Telephone Instruments to start from 1988 
MIs. FACE Standard of and 2. S lakh critical April. 
Italy) parts per annum each 

at Bangalore and 
Naini Units. 
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1 2 3 4 

(v) Dllita) Coaxial system Pro.. To set up manufactur- Production expected 
jeet at Banaalore (In coUa- ins capacity for digital to start by March 
haration with ATT Philips) coaxial system. 1989. 

(vi) Micro-Earth Stations Pro- Manufacture of '00 Production expected 
jcct at Bangalore (In Colla- Low cost Micro Earth to start shortly. 
boration with MIs. EPIC Stations per annum. 
of Netherlands) 

~ (vii) Optical Fibre Equipment To manufacture OPTO Production likely to 
Project at Naini Unit (In Electronic equipment. start from March 
coUaboratioD with MIs. 1990 onwards. 
NKT of Denmark) 

(viii) Digital Microwave Equip· To manufacture Dlgi- Production likely to 
ment Project at Bangalore tal Microwave equip- start from March 
(In collaboration with Mis. mente 1989. 
NEC of Japan) 

(ix) SPC Telex Project jointly To manufacture Digi- Production expected 
by ITI and ECIL (In colla- tal Electronic equip. shortly. 
boration with MIs. Siemens ment. 
of West Germany) 

(x) MuHi Access Rural Radio To manufacture 24 FuJ I capacity expected 
Systems (In collaboration syc;tems at Naini and by 1989·90. 
with Mis KOKUSAI end links at Bangalore. 
Electric Co. Japan) 

B. HI"dustan Teleprinters Ltd. Madras 

(i) Electronic Teleprinters Manufacture of 8000 Production already 
Project (In collaboration Electronic Teleprinters started. 
with Mis. SAGEM of per annum. 
France) 

(ii) Electric Typewriter Ploject To manufacture 10,000 Production already 
(In collaboration with MIs. Electric TypeWriters. started in 1986-87. 
Olivetti of Italy) 

C. Government Telecom Factories 

(i) Cable Termination Box To establish manu- Project at Calcutta 
Projects (In collaboration facturing facilities for likely to be complete. 
with Mis. K.RONE of CT. Boxes at Cal- by Sept. 1988 and at 
Germany) at Calcutta & cutta & Bombay. Bombay by May 1990. 
Bombay. 

(Ii) Subscriber Trunk Dialling To establish manufa- Project likely to bo 
Pay-Phones Project (In cturing facilities for completed by Decem-
collaboration with MIs. STD Pay Phones. ber 1990. 
TAMURA Electric Works 
Ltd. Japan) at Telecom 
Factory Bombay. 
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SUI VUAY N. PATIL : From the 
.tatemcmt it appears tbat everythiD, that 
ts on thl' earth in tbe developed countries 
baa bcon brou.ht under collaboration by 
tbo Government of India. Let us expect 
tbat tho present system will improve very 
fast. But my question was the time likely 
to be taken to execute those foreign 
coll.borations. If there is a deJay. why 
that is 80? Secondly, when indigenous 
tochnolol1 and indigenous things are 
available with good and competitive 
standards-for example, in the case of 
telephone instrument, the Oujarat Electro· 
nics Corporation is manufacturing good 
instruments-what was the necessity of 
entering into the agreement with Mrs. 
Face Standard of Ita1y ? 

SHRI V ASANT SATHE : This is an 
area where if we want to move fast, we 
must get the best and the latest techno-
logies available because the demand of 
telephone to reach the villages and also 
telex facilities, etc. is growing. Therefore, 
we are trying to get the best available 
technology from wherever it is a vaiIable 
and try to improve service in this field. 
As rar as public and private sectors are 
concerned, we have allowed nearly 78 
collaborations agreements upto October 
1987. This does not mean that we are in 
any way goinl to discourage indigenous 
effort. Indigenous effort wjJ1 always get 
preference and priority. That is why, you 
must have seen in the field of C-DOT how 
much cncourasement we have given and 
achievements are also very encouraging. 
Therefore, we will do our best. The 
ultimate objective is bow we can reach 
our people the belt and the fastest. 

SHRI VIJAY N. PATIL: Mr. Speaker, 
Sir. in the field of communications, 
electronics js pJayins a very important 
role. But in the field of electronics also, 
the changes are very fast. I f you enter 
into agreement with some country for the 
twitching system or for the telephone 
Iystem existing at that time and if that 
all'eement is not executed for 4-5 years, 
or if the production does not start, tben 
that system itself becomes obsolete or it 
becomes very old and neW and neW 
systems are deveJoped. That is why when 
there is a delay, the Government should 
look into tbis matter and see tbat that 

.),stem is brou.bt to India aad the ,..o. 
duction starts early. Tbe hon. Minis .. 
has meQtioned "bout tbe alrecmcDt •• 
respect of Micro Barth Statioal. Tbese 
low·cost Micro Earth Stations are to be 
produced in 500 numbers. I would like to 
know whether these Micro Earth StatioDs 
would be utilised by the Department 
alone or they will be given tor use to tho 
private industries and institutions. 

SHRI VASANT SATHE: Sir, "ben 
a facility becomes available, it will become 
availabJe to the peopJe in genoral and we 
will try to see that it is avaUabl, to evory-
one concerned. 

SHRI CHANDRA PRATAP NARArN 
SINGH : Sir, the Minister has said tbat 
be would like to get it to every person io 
India. FactuaUy that would be quite 
difficult beca use right now, today, with 
the strike 00, we cannot get it anywhere. 
Anyway, hopefully from tomorrow on-
wards, the Mini~ter wants good mix or 
various technologies feom all over the 
world. We have too many technologies. 
Does it not Jc:ad to problems, not only in 
the systems but also with the trans· 
missions? You have a factory at Rae 
BareilJy which is manufacturing a different 
kind of system and now you are trying to 
indigenise the C·DOT technology. So, I 
would ]ike to know from the Minister: 
(a) when they are importing too many 
technologies, are they not facing these 
problems, and (b) when C·DOT has been 
set up, which has minimised the imports. 
and when Mr. Pitroda has said that tbis 
mobile car radio shourd not be imported, 
are they having problems in their own 
department regarding imports and indige .. 
nisation, not if so, why don't they live 
permission to indigenise C·DOT so that 
We have one system which will be easier to 
handJe in Indian conditions ? 

SHRI VASANT SA'fHE : Sir. this is 
a good suggestion but my appr~h is 
we must try to seck coordination and 
harmony, ultimate object being how to 
reach our people best and fastest. 

SHRI CHANDRA PRATAP NAItAIN 
SINGH: CheapeSt also. 

SHRI VASANT SATHE: Cheape.t 
albo. Therefore, we m\lst tf)' to s" ho_ 



to coordinate amoDgst these tecbnoloBie •• 
This is bow I am trying to approach. I 
am having a meeting with all tbe exports 
and adviser. who are there to advise UI 
tn the field, and we will do wbat is boat 
in the Interest of our country and the 
people. 

SHaI CHANDRA PRATAP NARAIN 
SINGH : We should think of reducing the 
rates also, Sir. Our rates are highest in 
the world. 

PROF. P. J. KURIEN : Sir, I agree 
with the Minister that everything should 
be done to encourage indigenous techno-
IOIY, but at the same time, unless we are 
in touch with the latest technologies 
outside, we will not be up-to-date because 
development in electronics is 80 vast and 
so varied that we have to be in touch 
witb the development everywhere in the 
world. Therefore, I would like to ask one 
question. )t is nOl a fact that Government 
programme in the Seventh Plan for 
modernisation is stalled because of the 
deJay in getting the latest equipment from 
their own indigenous technology 1 If so, 
what steps are you taking to fulfil the 
target of modernisation of this programme 
in the Seventh Plan ? 

SHal VASA NT SATHE: Sir. as I 
laid.. we win try to see how we can 
~oordin8te between indigenous potential as 
well as get tbe latest and tbe best. If 
indigenous potential wants some conces-
sion or some time, I would like to lean in 
favour of indigenous potential, even if 
that means a little delay. But 1 agrc:e 
witb the hon. Member that in this field 
where science and technology are takina 
more or leis a quantum jump and goina 
at a very fast speed, we cannot afford to 
las behind the world if we are to be on 
par. This, we will bear in mind. 

PROF. P. J. KURIEN: What is your 
tar,ct by the end of the Seventh Plan 
period? 

SHIll VASANT SATHE: Sir, in the 
SeveDth Plan. we will try to see how to 
keep it on schedule, that is, modernisation. 
That i. what you want to know. Is it 
IO? 

Oral A,lflwrl 

SHRI SYED SHAHABUDDIN In 
his reply, the boo. Minister bas re'Mred 
to the people. I would like to draW the 
attention of the hone Minister to the fact 
that there are blocks in our country with 
just one telephone connection. A block 
covers a population of about more than 
one lakh of people and an area of more 
than one hundred square miles, sometimes. 
I would like to know from the hOD. 
Minister, whether the technology is 
indigenous or imported, What his 
priority is? Is be going to provide 
minimum communication facility to the 
people in whose name you are speaking 
or morely sophisticated, fashionable', and 
sometimes unnecessary system for the 
spoilt urban people? 

MR. SPEAKER: How many are spoi-
led here 1 

SHRI VASANT SATHE: We always 
have the priority of the people and parti. 
cularly, the people in the rural areas. 
Our objective is to have one public 
telephone, at least In every Panchayat 
Village. 

SHRI S. JAIPAL REDDY By the 
end of the 21 ~t Century. 

MR. SPEAKER : There is 8 lot of 
difference between knowledge and belief. 

SHRI VASANT SA THE : Sir, modern 
technology, if properly used, is capable of 
enabling us to reach this target at a very 
short space of time. We will try to do 
that. 

Production of Paper 

*200 SHRI MOHANBHAI PATEL 
Will the Minister of INDUSTRY be 
pJeased to state : 

(a) the number of paper mills set up 
till December, 1987 both under the private 
and the public sectors, State .. wise ; and 

(b) the production of paper during the 
last two years in bOlh sectors of the paper 
miUsj State-wise? 
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THE MINISTER OF STATS IN 
'Tlls bBPA'R,TMENT OP INDUSTRIAL 
DEVBLOPMBNT IN THB MINISTRY 

OF INDUSTRY (SHRI M. ARUNA. 
CHALAM) : (a) and (b). A StatoMent II 
given below : 

Statement 
(a) The number of paper mills as on 1.1.1988 borne on the rolls of D.G.T.D •• 

St&tewise, are as rouows :-

State/Union Territory Total No. of Central Public 
Paper Mills Sector units 

I. Andbra Pradesh 16 

2. Assam 3 1 

3. Bihar 7 

4. Cbandigarb 1 

S. Oujarat 37 

6. Haryana 17 

7. Himachal Pradesh 12 

8. Karnataka 15 1 

9. Kerala 2 

10. Madhya Pradesh 12 . . 
11. Mabarashtra 47 

12. Nagaland 1 1 

13. Orissa 12 

14. Pondicberry 

1'. Punjab 17 

16. Rajasthan 9 -
17. Tamil Nadu 18 

18. Uttar Pradesh 52 

19. West Bengal 20 -
TOTAL :- 299 3 

(b) The production of paper and paperboard in the country during the last two 

years is liven below :-

Year 

1986 

1987 (provisional) 

Central Public Sector Others 

0.48 

085 

(In lakh tonnes) 

15.32 

15.95 

Total 

15.80 

16.80 
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aHaI MOHANBHAI PATEL: Sir, the 
bon. Minister has stated in his reply tbat 
our dom~8tic production of paper and 
paper.board is 16.80 lakh tonnes for the 
year 1987. I would like to know from the 
bOG. Minister Whether the total production 
of tbis quantity will meet the domestic 
demand or not. I would also like to know 
whetber it is a fact t hat there is a short-
fall in production of some kinds of papers 
in the country. If so, what is the quantum 
of shortfall in the country and how the 
Government is going to meet tbe domestic 
rcquiremenl of paper? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : As far as paper 
ia concerned, there is no shortfall. Now, 
we have decontrolled this item and it is 
Ivailable freely in the market. 

. SHRI AJA Y MUSHRAN : I would 
like to know from the hone Minister that 
leDeraJly industries are opened in the 
district to develop the local economy. 
There are some districts where there are a 
lot of industries of Defence. But no 
development of the local economy bas 
aene-rated, like Jabnlpur. It has got S 
Ordnance factories and it is supposed to be 
an over-developed jndustrial district. Bu l 
tbere is DO progress or no generation of 
local economy. Will the hon. Minister 
consider declaring such districts as • no 
industry district- in spite of Ordnance 
factories located there? 

SHRI J. VENGAL RAO : The question 
is regarding paper mills and tbe supple-
meDtBry of the hone Member does not 
concern this subject. 

[Tra1ll1ation] 

SHRI MOHD. AYUB KHAN : Mr. 
Speaker .. Sir, you may be aware that the 
number of industries in Rajasthan, is far 
Jess as compared to other States. Jhunjhunu 
and Sikrr districts of Rajasthan do not 
have even a ~jng1e industry. Although a 
biS industria I unit is to be set up in Sikar 
1000, but there is no such scheme for 
Jbunjhul'lu. Keeping this in view I is there 
any proposal under consideration of the 
bnn. Minister for setting up any indu~try 
in \beso two districts in the near future? 

MR.. SPBA,KBll:; You .. , live a 
reply to this Question later 00. '. 

WRITTEN ANSWERS TO QUBSTIONS 

[EIt,lllh) 

MaD.'.cture of Tractor. and Har,ester 
Combine. 

·183. SHRI JAGANNATH PATT. 
NAIK : Will tbe Minister of INDUSTRY 
be pleased to state : 

(a) whether Government propose to 
manufacture agricultural tracto rs and 
harvester combines as a joint venture of 
India and the USSR; and 

(b) if so, the details of the proposal 
and the latest position in this regard? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENOAL RAO : (a) and (b). 
Government does not propose to manufac-
ture agricultural tractors and harvester 
combines as a joint venture of India and 
the USSR. 

Postal and TelecoDUDuolcatioD 'aclli-
ties in billy districts of Karnstak. 

-185. SHRI G. DEVARAYA NAIK : 
WiJl tbe Minister of COMMUNICATIONS 
be pJeased to state : 

(a) whether Government propose to 
provide morc posta) and telecommunica-
tion facilities in billy districts of Karnataka. 
particularly Uttar Kannada; 

(b) if so, the details thereof; aDd 

(c) if not, tbe reasons thereof? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICAnONS 
(SHRI VASANT SATHE) : (a) Yes, Sir. 

(b) A statement is live.1 below. 

(c) Docs not arise. 
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Stat ... t 

(II) Po".'lac/IIIII,: 

The followiog new post offices are pro· 
poaed to be opoaed durin, J 988-89 in the 
htD districts ot ICarDataka ; 

Da/c,hl1lD KanllQtID Dllirlet : 

t. Haleneranki 

2. Ponnur 

3. Tbodar 

UttGra K""ntlda District : 

1. MainahaJli 

2. Gera) 

3. Barpalli 

4. Kaig8 

Telecommunietliion /acililiel 

The telecommunicatioD facilities pro-
,i~" posed to be given in billy district of Uttar 

Kannada in Karnataka are indicated 
below: 

1. Telephone exchanges to be opened 
at Kadra, Manchikeri, Bilgod, 
Majali, MaJlapur. Kaaia and Mirje. 

2 Telepbone exchanges to be expan-
ded are: Bbatkal-360 to 400 lines 
(completed) Ankola-180 to 300 
lines (completed) Gokarna -90 to 
,135 Hnes. 

3. LODI Distance public telephone 
opened at Bedkani on 31.8.1987. 

4. 'Direct exchange lines to be provided 
3S0. 

5. Carrier systems planned : 

(i) Bbatkal-Kuddapur·8 channel 
system. 

, (ii) Karwar-Sirsi (8X4DX) system. 

.Po .. other Districts Information is beiDI 
coll~ted. . , 

Sbortf.1l1a resoureel leaeratlon b, 
Public Seetor Valls 

*186. DR. DATTA SAMANT : 
SHRI Y. S. MAHAJAN : 

Will the Minister of INDUSTR. Y be 
pJeaaed to Itate : 

(8) the total shortfall in resoutces 
generation by public sector units in first 
three years of the Seventh Plan; 

(b) the details theroof, industry-wile; 
and 

(c) the reasons for above shortfall ? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENOAL RAO) : (a) to (c). 
During the first two years of tbe Seventh 
Plan, upto which information is available, 
there has been no sbortfall in resources 
generation by public sector units againlt 
the annual targets assigoed to tbem. 
However, this is not commensurate with 
the overall 7th Plan expectations. 

S,ltem upgradatl~D In Maruti VI, .. 

*187. SHRI H. N. NANJE GOWDA: 
Will the Minister of INDUSTRY be 
pleased to state : 

(a) whether the Maruti Udyog Limited 
js planning to implement an improved 
system of order procurement, storase, 
sales and despatch of spare parts foIlowiDI 
a major effort in system upgradatioD and 
computerisa tiOD; 

(b) whether this will improve the out-
put of the Maruti Udyog Limited; 

(c) the number of vehicles to be pro-
duced during 1988·89; and 

(d) the different types of vehicles to 
be produced? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) (a) and (b). 
Yes. Sir. 

(c) and (d). During 1988·89 the Com-
pany has planned to produce 1,05,000 
vehicles consisting of curreDt model. of 
car. van and Gypsy. . ,f. 
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ExpJoratioa of bot SpriDlI for 
COlDDlerdal purposes 

*189. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of ENERGY be 
pleased to stato : 

<a) whether Government have explored 
the possibility of tbe hot springs in the 
country being used for commercial 
purposes; 

(b) if so, the efforts made in this 
regard; and " 

(c) the number of hot springs located 
in different parts of the country? 

THE MINISTER OF STATE IN THE 
D£PARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI): (a) to (C). There 
are about 340 known geo-thermal areas/bot 
sprin,. in tbe country. Exploratory drilling 
ia being carried out in the Puga Valley in 
Ladakh to. assess the geo-thermal potential 
for generation of power. Two research aDd 
developmcnt projects have been under-
taken It Manikaran in Himachal Pradesh 
for development of technology in the utili· 
sation of leo-thermal energy. Hot springs 
are also being utilised for sauna bathin 
tourist resorts. 

Criteria for Allotment of LPG Agencies, 
Petrol Pumps and Kero5eae Depots 

·190. SHRI SUBHASH Y ADA V : 

SHRI PRAKASH CHANDRA : 

Will tbe Minister of PETROLEUM 
AND NATURAL GAS be pleased to 
atate : 

(a) whether any criteria has been laid 
dow~ for allotment of LPG dealerships! 
agencies, petrol pumps and kerosene oil 
depots ; 

(b) whether there is any discretionary 
quota to allot such dealerships/agencies; 

(c) if so, the conditions in Which this 
discretion is to be exercised and by whom; 
.ad 

(d) tbe nuntbcr of such dealership.' 
agencies allotted under tbis discrotionary 
quota? 

THE MINISTER OF STATE OF THB 
MINISTR Y OF PETROLEUM AMiD 
NATURAL GAS (SHRJ BRAHMA 
DUTT) : (a) Yes, Sir; 

(b) and (c). Yes, Sir; Goveroment bas 
the discretion to grant 20 dcaJerships of 
petroleum products (LPG, Petrol/Diesel 11 
SKO·LDO) in a financial year OD com-
passionate grounds; 

(d) During the current financial yeat", 
18 such dealerships/agencies have so far 
been granted. 

Movement of Foodgrains by F.C.I. 

*191. DR. G. VIJAYA RAMA RAO: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether the Food Corporation of 
India is permitted to resort to movement 
of foodgraiDs by road ill preference to 
rail; 

(b) if so, the reasons thereof; and 

(c) the measures taken to encourage 
movement of foodsrains by rail ? 

THE MINISTER OF STATE OF THE 
MINISTR Y OF FOOD AND CIVIL 
SUPPLIES (SHRJ SUKH RAM) : <a) No, 
Sir. 

(b) Does not arise in view of (a) 
above. 

(c) Bulk of the foodarains movement 
by F.e.I. is by rail. Road transportation 
of foodgrains is undertaken only in 
exceptional circumstances. 

Report on Utilisatloa of HBJ PlpeUne Gal 

-193. SHRI RAM BAHADUR 
SINGH: Will the Minister of PETR.O-
LEUM AND NATURAL GAS be pleased 
to state: 

(a) whetber it is a fact that a ~Jk;y 
group appoJDted by the PiDUet Mfniatry 
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to examine the uses of HBJ gas haa submit-
ted its report to Qovernment; 

(b) if 80, the recommendations of the 
policy group; and 

(c) whether Government propose to 
make available HBI gas to produco power? 

THE MINISTl:R OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI BRAHMA 
DUTT) : (a) Ministry of Finance had com· 
missioned a study to examine whether the 
marginal plant along the HB] Pipeline 
should be a power plant or a fertilizer 
plant. 

(b) The concJusion of the study is 
that it is better that the marginal plant is 
a power plant rather than a fertilizer 
plant. 

(c) Gas to be transported along tbe 
HBl Pipeline has been committed on a 
firm basis for power plants at Auraiya (UP) 
and Antcl (Rajasthan) Gas is also to be 
supplied on a fall·back basis for the power 
plant at Kawas (Gujarat). 

Saving in Expenditure of Public Under-
takings on New Year Gift Items 

·194. DR. A. K. PATEL: 

SHRI C. JANGA REDDY: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether there were instructions 
for various public enterprises to save the 
usual expenditure on diaries. calendars and 
greeting-cards, elC. on the eve of 1988 ; 

(b) if so, the tot .. 1 money saved on 
this count; 

(c) What was the expenditure on these 
items during each of the previous three 
years; 

(d) Whether any of tbe public u~der. 
takiAp iocurred expenditure 00 these Items 

In spite of the Government's instructioD; 
and 

(e) if 10, tbe names of tbo under-
takings and the amouDt spent by tbem? 

THB MINISTER OF INDUSTllY 
(SHRI J. VBNOAL RAO): <a> Yes, Sir. 

(b) to (e). The information regarding 
money saved on printing of diaries, calen-
dars, etc., expenditure incurred on theae 
items during each of the previous three 
years, expenditure incurred by Public Sector 
Undertakings on diaries, calendars and 
greeting-cards etc in spite of tbe Govern-
ment's instructions and the names of luch 
Public Sector Undertakings and the amount 
spent by them is not readily avairable with 
this Ministry. It will be collected from 
various Ministries/Departments and Jaid on 
the table of the House. 

Bank credit locked In Sick Industrial Unlrs 

*195. SHRI MOHO. MAf{FOOZ ALI 
KHAN: Will the Minister of INDUSTRY 
be pleased to state: 

(a) tbe percentage by which the indus-
trial sickness in the country rose (State-
wise) at the end of 1981, both in tbe bia 
and small sectors, and how does it compare 
with tbe rise in the industrial sickness 
during the years 1985 and 1986; and 

(b) tbe percentase of the total bank 
credit locked in the sick industrial units at 
the end of 1987 as compared to the yeart 
1985 and 1986 ? 

THE MINISTER OF INDUSTR.Y 
(SHRI l. VENGAL RAO): (a) and (b). 
Data on sick industrial units assisted 
by banks iD the country are collected 
by the Reserve Bank of IDdia as per 
the definition of sickness adopted by 
it. Tho Reserve Bank of India's data for 
the period ending December 1.5 aDd 
December 1986 are given in tb. '''ttfUlt 
below The data for the year I.' II HI 
available. 
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State-wile data on dck industrial units as at the end 0/ December. 1985 and 1986. 

(Source: Reserve Bank of India) 

'Name of the 1985 1986 %ale increase (+) 
State/U nion No. of No of No. of No. of Decrease (-) 
Territory Large SSI Large SSI 86 over 85 

-~ --
Sick Sick Sick Sick Large SSI 
Units Units Units Units 

1 2 3 4 5 6 7 

----

Andbra Pradesh 37 8694 44 13004 +23.0 +49.6 

Assam 2 5683 7 4485 +250.0 .• 21.1 

Bihar 17 8570 17 9649 +12.6 

Gujarat 62 4045 68 4523 +9.7 +11.8 

Haryana 16 1500 17 1747 +6.2 +16.5 

Himachal Pradesh 413 602 +4'.8 
Jammu & Kashmir 1382 2229 +61.3 

Karnataka 33 5705 43 3077 +30.3 -42.6 

Kerala 16 2378 20 4046 125.0 +70.1 

M aharasb tra 146 8567 161 10605 t-lO.3 +238 

Madhya Pradesh 22 7843 26 9895 +18.2 +26.2 

Orissa 7 5299 10 6489 -+-42.9 +22.5 

Punjab 4 1345 6 1830 -f- 50.0 +361 

RajasthdD 13 5964 11 6222 -15.4 +4.3 

Tamilnadu SO 15171 53 17024 +60 +12.2 

Uttar Pradesh 66 12036 68 15815 +3.0 +31.4 

West Bengal 132 18620 146 28777 +10.6 +54.6 

Ooa, Daman & Diu 5 808 4 1074 •. 250 +32.9 

'Napla~d 7 8 +14.3 i' -;J 
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1 2 3 

Dadr. & Nalar 3 
HaveJi 

Arunachal Pradesh 11 

Cbandigarh 1 171 

Delhi 4 2271 

Maaipur 669 

Moabalay. 141 

Mizoram 2 

Pondicberry 3 240 

Tripura 1 245 

Sikkim 

Total: 637 117783 

Bank credit blocked in sick units : 

Year 

1985 

1986 

Amount outstandiol 
(in crores) 

4270.93 

4874.49 

Storage Capacity at Nellore, 
Andbra Pradesh 

*197. SHRI P. PENCHALLIAH: 
Will the Minister of FOOD AND CIVIL 
SUPPLI ES be pleased to state : 

(a) whether it is proposed to provide 
more storage capacity for foodarains at 
Nellore in Andbra Pradesh for quick 
rice/paddy collection against the future 
cyclones; 

(b) if so, the dans thereof; and 

4 5 6 

9 

16 

2 207 +100.0 

7 2716 +75.0 

908 

110 

3 223 

1 284 

1 

714 145776 

%age outstanding 
against total Bank 
credit 

8.3 

8.2 

7 

+200.0 

+45.5 

+21.0 

+19.6 

+35.7 

-22.0 

-100.0 

-7.1 

+15.9 

(c) if not the reasons therefor? 

THE MINISTER OF STATE OF THB 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI SUXH RA M) : (a) No, 
Sir. 

(b) Does not arise. 

(c) The exiatilll storale capacity 
available with the Food CorporatioD of 
India in NeIJore District ia lufticieot> to 
meet the requiremeot for procurement, 
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public distribution system and tbe roller 
flour mills in tho district. 

Development of "No Industry Districts" 

*199. SHRI NARSING SURYA-
V ANSI : WiJl the Minister of INDUSTRY 
be pleased to state: 

(a) whelht"r there is any time bound 
and/or investment bound programme 
regarding deve]opment of "No Industry 
Districtstt

; and 

(b) if so, the details thereof (program-
me-wise) ? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) and (b). 
Industrialisation of any area is 
primarily the responsibility of the State 
Go.ernment ccnccrned and it is a conti. 
nuous process. However, in order to help 
the States in developing their No Industry 
Districts industrially, the Central Govern-
ment has given Central Investment Subsidy 
at the highest rate of 25% subject to a 
maximum of Rs. 25 lakhs which has 
further been enhanced to Rs. 50 Jakhs for 
setting up electronics industries in hi lJy 
No Industry Districts. 

One of the essential ingredients for 
developing 'No Industry Districts' is the 
8vailabllity of infrastructure facilities. At 
present 'No Industry Districts' Jack 
infrastructural facilities Therefore, it has 
been decided to help the State Govern-
ments in developing infrastructural facilities 
in one or two growth centres identified by 
them in their respective No Industry 
Districts subject to 8 maximum ceiling of 
Rs. 2 crores per growth centre as Centre's 
share. So far S1 growth centres which 
were identified by the State Governments 
have been approved by the Central 
Governmt:nt. The States are developing 
the growth centres in their respective 
States in a phased manner. '; 

Shortage of Adriyamicin 

1946. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
INDUSTRY be p1eased to state: 

(a) whether Government are aware of 
tlte acute shortage of Adriyamicin. whicb 
is an essential drug ; 

(b) if so, the steps taken by Govern-
ment to ensure the availability of the 
drug in the country through imports; 
and 

(c) jf not, the reasons for shortale 
and the u1ternate medicine available for 
this purpose? 

THE MINISTER OF INDUSTRY 
(SHRI J VENGAL RAO): (a> Yes, 
Sir. 

(b) and (c). The concerned company, 
Mis. Walter Bushnell, is importing this 
drug~ who have opened LIC for 25000 
vials of above drug during December, 1987. 
As per reports from the company, about 
5000 vials were received from therr 
principals during the first week of 
February, 1988. 

Conversion of Telephone Exchanges into 
Electronic Exchanges in Pathanamthitta 

District, Kerala 

1947. PROF. P. J. KURIEN : Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the details of the;' new exchanges 
set up in the Pathanamthitta district of 
Kerala during 1987 ; 

(b) whether there is any proposal to 
convert them into electronic exchanges; 
and 

(c) if so, the details thereof? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) Two new 
exchanges opened during 1987 in Patba-
namthitta Djstrict of Kerala are given 
below. 

1. Vayalathala 90 line Max III on 
27-3-87, 

2. Murinjakal 45 line Max III on 
30-3-87. 

(b) There is no proposal at present 
to convert these two into electronic ex-
changes. 

(c) Question does not arise in view of 
(b) above. 
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Release of Tr.vancore House 

1948. SaRI MULLAPPALLY RAMA-
CHANDRAN: Will tbe Minister of 
INDUSTRY be pleased to state: 

(a) whether Government of Kerala 
has been approaching his Ministry for the 
release of Travancore House; 

(b) if so, since when and the reasons 
for delay in releasing the Tra vancore 
House to Kerala Government; and 

(c) when the same is likely to be 
released ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (u) to (c). The Government 
of Kerala has been requesting for release 
of Travancore House, New Delhi, for the 
last about 8 years. It has, however. not 
been possible to release the building, 
which is under the occupation of MRTP 
Commission, as no alternative accommo-
dation could be allotted to the Commission. 
The Commission has now been allotted 
accommodation in C.G O. Complex and 
would shift to the new premises a fter they 
are fit for occuPdtion on completion of 
the work relating to partitioning, fixtures, 
etc. 

Petrochemical Projects 

1949. SHRI R. P .. DAS: Will the 
Minister of INDUSTRY be pleased to 
state : 

(a) the number of petrochemical pro-
jects set up in the country so far ; 

(b) the places where these projects 
have been set up; 

(c) when tbe project reports of these 
projects wele submitted to Government; 
and 

(d) when these projects were cleared 
by Government, project-wise details 
thereof? 

THB MINISTER OF INDUSTRY 
(SHItI J. VENGAL RAO) : (a> and (b). 

At present there are 62 major petrochemi-
cal projects in the country located in tbe 
States of Andhra Pradesh, Assam, Gujarat. 
Haryana, Madhya Pradesh, Maharasbtra. 
Orissa, Punjab, Rajasthan, Tamil Nadu, 
Uttar Pradesh and West Bengal. 

(c) and (d) The above projects have 
been set up over a period of time com-
mencing from Sixties, after due approval 
on techno-economic consideration. 

Nation-wide Conservation Campaign 
on Energy 

J950. SHRI LAKSHMAN MALLICK: 
Will the Minister of ENERGY be pleased 
to stale: 

(a) whether Government have triggered 
off a nation-wide CaDS ervalion campaign 
on the energy front over the last ooe year; 
and 

(b) jf so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SlJSHILA ROHATGI) : (a) Yes, Sir. 

(b) The campaign launched so far 
mdkes usc of print-media like newspapers 
and magazines, and audio-visual media 
)ike Radio and Television to create aware-
ness of energy conservation for the benefit 
of different categories of consumers such 
ac; domestic, commercial, agricultural and 
industrial. 

Price Increase of Levy Sugar 

1951. SHRI SYED MASUDAL 
HOSSAIN : Will the Minister of FOOD 
AND CIVJL SUPPLIES be pleased to 
state : 

(a) the extent of increase in price of 
Jevy foIugar per kg. since 1979 to-date; and 

(b) the reasons for such increases from 
time to time? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D. L. BAITHA) : (a) 
A statement sbowin, the jncreases in retail 
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luue price of levy sugar allowed from time 
to time since J 979 Is given below. 

(b) The main reasons for increase in 
levy BUlar price from time to time were : 

(i) Successive increase in tbe Statu-
tory Minimum Price of Sugarcane 
from Rs. 12.50 per quinta] fixed 
for 1979·80 to Rs. 18.50 per 
quinta) for 1987.88, linked to 8.5% 
recovery; 

(ij) Increase in conversion cost of 
sugar recommended from time to 
time by tbe Bxpert Bodies, 
namely, High Level Committee 10 
1980 and Bureau of Industrial 
Costs & Prices (HIep) in 1984 and 
1987; 

(iii) Levy Devolopment Cess 00 luaar 
from 1982, initialJy at tbe rate of 
Rs. 5/- per quintal and subse-
quent)y increased to Rs. 14/- per 
quintal. 

Statement 

Date on which price 
increase Was effective 

17.12.1979 

1.12.1980 

15.11.1981 

1.12.1982 

1.2.1984 

1.4.1985 

1.12.1985 

15.12.1986 

1.1.1988 

Increase in Retail Levy Sugar Price 
(Rs. per kg.) 

from To Extent of Increase 

2.85 

2.85 3.50 0.65 

3.50 3 65 O.IS 

3.65 3.75 0.10 

3.75 400 0.25 

4.00 4.40 0.40 

4.40 4.80 0.40 

4.80 4.85 0.05 

4.85 S.10 0.25 

Note Partial control on sugar was re-introduced from 17.12.1979. Immediately 
before this date, the maximum retail prices of sugar were statutorily fixed. 

Development of rigs in Tripura 

1952. SHRI AJOY BISWAS : Will the 
Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state: 

(a) the number of rigs in operation to 
explore natural gas and oil in Tripura; 

(b) tbe names of those places where 
,hes e rip were deployed; aDd 

(c) the results achieved so far? 

THE DEPUTY MINI~TER IN THE 
MINISTR Y OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) and (b). Seven rias have 
been deployed in Tripura; tWo rigs each at 
Baramura, Rokbia and Agartala Dome and 
one ria at Ticbna .. 
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(c) In Tripura. ONGC have so far 

drilled 26 well., out of which gas bas been 
found in 15 wells in 4 prospects namely, 
Baramura, Rokhia, Gojalia and Agartala 
Dome. 

KeroseDe Quota to States 

1953. SHRIMATI BIBHA GHOSH 
OOSW AMI: Wi11 the Minister of PETRO· 
LEUM AND NATURAL GAS be pleased 
to state: 

(a) the allocation of kerosene made 
against demand and actually aupplied by 
Government to the States during the last 
three years, year wise and State-wise; 

(b) whether any State Governments 
have requested for allocation of more 
quota; 

(c) if so, when and the details thereof; 
and 

(d) tbe steps taken thereon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) to (d). Kerosene require-
ments of States and Union Territories are 

assessed by allowing a suitable growth 
over the aJlocations made iD tbe corre.-
ponding period of the previous year, aDd 
allocations are made accordingly. Since 
October, 1985, allocations are beiDa made 
at 71% growth rate for the Winter Block 
(Nov. to Feb.) and at 7% growtb rate both 
for Summer Block (March to June) and 
Monsoon Block (July to October). Besides 
the regular allocations, additional ad h~ 
releases are made to meet specifio situa-
tions like flood, drought, shortage of LPG, 
etc. 

Statemnt I showing the koroaeae 
allocations and releases made to States aDd 
Union Territories during 1985-86, 1986-87 
and 1987·88 in accordance with the above 
policy is given below. 

During the ~ear 1987-88, a number of 
States and Union Territories had requested 
for additional allocation, over and above 
the regular allocations made at the growth 
rate of 7/7i% • Additional allocation, as 
considered feasible, was given to them, the 
details of which are given in the Statement. 
II below. 

The above policy is proposed to be 
continued during 1988. 

Statement I 

(Figures in tonnea) 

States/UT 1985·86 1986·87 1987 .. 88 

Allocn Releases Alloen Releases Alloen Releases 

1 2 3 4 s 6 7 

(Upto (Upto 
Feb. 88) Jan. 88) 

Haryana 116180 112851 121810 121446 123086 111316 

Himachal Pradesh 26225 24918 28620 28670 30850 27287 

Jammu & Kashmir 50610 52259 53885 67438 53980 52109 

PUDjab 236430 225608 250285 252138 243915 221921 
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1 3 4 5 6 7 

Rajasthan 185110 182251 203110 203916 208288 182260 

Uttar Pradesh 681460 • 673476 704160 7100!' 713744 647693 

Chandigarb 15580 15146 17265 15931 16205 12341 

Delhi 176000 175748 187170 185400 184290 162658 

Assam 195390 203669 210000 213305 200135 189618 

Bihar 32'200 322779 370440 364607 395283 339692 

Manipur 15220 15653 16J70 16606 17535 15221 

Megbalaya 12170 12789 12845 13490 14210 18645 

Nal.land 7420 8545 7886 9495 8545 8534 

Orissa 108850 106178 124590 IJ8929 122810 106561 

Slkkim 5440 5113 5785 6768 5815 3375 

Tripur. 16680 14405 19485 16342 18900 15740 

West Bengal 558220 570723 593390 596J 14 581270 523684 

Arunachal Prad esb 7080 6192 8200 8834 8270 8390 

Mizoram 4390 4459 SOlO 5215 5150 4790 

Andaman & N icobar 2310 2570 3210 3080 3620 3424 

Oujarat/Dadra 
Nagar Ha veli 579750 579029 616555 618378 605010 548489 

Jdaharashtra 1096080 1097695 1163530 1156667 1146150 1032393 

Goa/Daman/Diu 22300 21271 23540 21216 23300 20861 

Madbya Pradesh 272860 268461 302985 291380 306239 269625 

Andhra Pradesh 434960 420377 466735 435013 452125 390007 

Karnataka 382050 327503 360800 348710 362825 316600 

Kerala 186400 187307 204155 203738 212936 188078 

Tamil Nadu 490360 492385 SI41S0 S1813S 505230 457788 

Pondicherry /Laksbadweep 11930 11664 12525 1188~ 12300 8447 
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AND CIVIL SUPPLIES be pleased to 
state: 

(Figures in tonnes) 

States/UT Ad hoc Allocation 
(a) whether his attention has beeD 

drawn to the news .. item captioned "Rig-
marole for a ration card" appearing in the 
'Patriot' of 10th February, 1988; 

Haryana 

Himachal Pradesh 

Jammu & Kashmir 

Rajasthan 

Uttar Pradesh 

Assam 

Bihar 

Manipur 

Meghalaya 

Nagaland 

Orissa 

Tripura 

West Bengal 

Arunachal Pradesh 

Mizorarn 

Andaman 

Maharashtra 

Madhya Pradesh 

Karnataka 

Kerala 

Pondichcrry I 
Lakshadweep 

6821 

4200 

3950 

19706 

(b) whether any enquiry has been 
made in this regard; and 

(c) if so, the action taken thereon? 

THE DEPUTY MINISTER IN THE 
69328 MINISTRY OF FOOD AND CIVIL 

SUPPLIES (SHRI D. L. BAITHA) : (a) 
9590 Yes, Sir. 

69982 (b) and (c). Yes, Sir. During the 
checkings conducted by Delhi Adminis-

1605 tration in February, 1988, the allegation 
made out in the news-item could not be 

2495 substantiated. 

810 

14365 

2750 

18500 

1220 

540 

895 

2000 

36960 

10500 

19402 

200 

Financial assistance for District ladustries 
Centres 

1955. SHRI MATILAL HANSDA : 
Will the Minister of INDUSTRY be 
pleased to state : 

(a) the financial assistance so far 
provided to the States for setting up 
District Industries Centres during 1985.86, 
1986·87 and 1987-88, State-wise ; and 

(b) the financial assistance to be 
provided for this purpose during 1988-89. 
State-wise? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA. 
CHALAM) : (a) The statement showing 
Centra) assistance provided to the State/ 
UTs under DIe Programme during 
1985·86, 1986·87 and 1987-88 is given 
below. 

U IBiculties of ration card holders in Drlbi 

1954. SHRI RAMASHRA Y PRASAD 
SINGH: Will the Minister of FOOD 

(b} Provision of financial assistance to 
States for the year 1988·89 will be made 
after tbe budget in known. 
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StatellleatD 
(Rs. in lakhs) 

S. Name of the 1985·86 1986-87 1987-88 
No. State/UT 

1 2 3 4 

1. Andbra Pradesh 91.00 83.63 108.00 

2. Assam 51.13 102.00 80.44 

3. Bihar 82.00 97.00 IS8.30 

4. Gujarat 80.00 98.38 81.OS 

~. Himachal Pradesh 44.00 49.88 73.58 

6. Haryana 70.70 70.00 71.23 

7. Jammu & Kasbmir 82.51 69.69 67.29 

8. Karnataka 75.00 97.00 108.36 

9. Kerala 73.88 85.41 85.00 

10. Madhya Pradelh 157.91 150.41 158.78 

11. Mabaraahtra 95.00 93.11 110.00 

12. Manipur 41.95 43.00 39.00 

13. Meghalaya 9.35 10.00 10.00 

14. Nagaland 29.73 28.50 32.00 

J5. Orissa 83.66 83.25 70.15 

16. Punjab 50.'4 49.22 56.00 

17. Rajasthan 103.00 92.00 117.27 

18. Sikkim 4.18 S.80 8.10 

19. Tamil Nadu 78.00 91.67 109.00 

20. Tripura 15.92 10.50 12.50 

21. V ttar Pradesh 224.00 315.39 278 03 

22. West Benpl 56.27 .54.18 60.92 

23. Arunachal Pradesh 23.00 27.00 34.50 
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I 2 3 4 

24. Goa Daman It Diu 4.07 4.00 6.75 

25. Mizoram 14.50 17.00 17.2S 

26. Pondicberry 6.50 7.00 6.S0 

27. Andaman & Njcobar Islands 4.95 4.'0 5.30 

28. Dadra & Napr Haveli 4.50 4.00 S.30 

29. Chandigarh 6.00 4.50 5.40 

.,. 

Total 1663.25 1848.02 1976.00 

Payments of dues from Drug Companies 

1956. SHRI R. M. BHOYE : Will the 
Minister of INDUSTRY be pleased to 
atate : 

(a) whether there is any proposal 
under the consideration of Government of 
linking future drug price increase with the 
payment of dues from drug companies to 
make the industry pay up ; and 

(b) if so, the details regarding the 
policy of Government in this regard '} 

THE MINISTER 
(SHRI J. VENGAL 
Sir. 

(b) Docs not arise. 

OF INDUSTRY 
RAO): (a) No, 

Execution of Thermal Power Plants 

1957. DR. B. L. SHAILESH : Will 
the Minister of ENERGY be pleased to 
state : 

(a) the progress made so far in the 
execution of the various thermal power 
plants envisaged in the current Plan 
period, both in the central and state 
sectors ; 

(b) whether some of these projects are 
not likely to be completed by the end of 
the Plan; if so, the names of these pro-
ject. ; and 

(c) the steps being taken to ensure 
their completion, atleast in the case of 
the central sector, during the Seventh 
Five Year Plan, instead of being carriod 
over to the next Plan? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THB 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHATGI): (a) Thermal 
capacity totalling 15999 M W was pro-
grammed for commissioning during the 
Seventh Plan period. As against this, 
thermal capacity of 7277 MW, in the 
Central and States Sectors, has already 
been commissioned/rolled, upto end 
February, 1988. 

(b) As per the present assessment. 
the projects which are not likely to be 
completed by tbe end of the Seventh Plan 
period are Neyvcli Second Mine-cut 
extension Unit .. IV, Tuticodn Extension 
Unit-V, Tenughat Unit-I, Lakwa Gas 
Turbine Units-V, VI, VII & VIII, Birsin&h .. 
pur Unit-I, Kolaghat Unit .. l, Bokaro 'B' 
Units II & III and Kolaghat Extension 
Unit-IV. 

(c) A Dumber of measures have been 
taken to expedite the implementation of 
power projects including those in the 
Central Sector which inf lude regular 
monitoring of the projects by the Central 
Electricity Authority to expedite supply 
of equipment and materials, visits to 
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project lites by cnllneers of the Central 
Blectr~jty Authority to identify and 
resolve problems, oraanisina review meet-
iDa of agoncies concerned etc. The need 
to obviate time and cost over rUDS is also 
beiDI constantly emphasised on project 
Authorities. 

Pards. 01 W ooUen Material ror 
Unirorms by BPeL 

1.58. SHRI V. SREENIVASA 
PRASAD : Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased 
to atate : 

<a> whether tbe Bbarat Petroleum 
Corporation Limited, Bombay bas purcha-
sed woollen uniforms material for its staff 
and workers during the year 1987·88 ; 

(b) if so, the details of material and 
cott thereof ; 

(c) whether tbe supplier belongs to the 
private or public sector; and 

(d) wbether tbe same has been distri-
buted amongst the menlbets for wbom 
tbese were procured by the BPCL? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) and (b). During 1987-88 
BPCL bas purchased for nOD-management 
staff : 

(i) 10013 metres of all-wool cloth 
at Rs. 125/- per metre (plus 
taxel) ; 

(it) Ove~at aU-wool cloth 2471 
metres at Rs. 1 J 2/- per metre; 

(iii) 729 Jersies at RI. 160/- per piece 
(plus taxes) ; 

(iv) For Aviation Staff: 29' metres of 
Terewool cloth at Rs. 151/- per 
metre; 

(v) For watchmen : 48 metres of 
all-wool cloth at Rs. 151/- per 
metre; 

(vi) For manageILent staft': SSOO metres 
of Terewool Cloth at RI. 190/-
per metre; 

(vii) Aviation Man.lemen! staff : as 
metre of TerewOQI cloth a' al. 
190/- per metre; 

(c) These items were purcbased from 
private sector mills; 

(d) Yes, Sir. 

C.acellation of Tracie Marks 
Dot in Ule 

1959. SHRI HAFIZ MOHO. 
SIDDIQ : WiU the Minister of INDUSTRY 
be pleased to state : 

(a) the details of cases where Govern-
ment have cancelled trade marks not used 
for more than five years ; aDd 

(b) the action taken or proposed to be 
taken in such cases in view of new policy 
regarding foreign trade marks ? 

THE MINISTER OF STATE IN THE 
DFPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTR.Y 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) The numbor of trade 
marks ordered to be removed from the 
register of Trade Marks during 1980-1917 
is 30 (Thirty). 

(b) Under the Trade and Merchandise 
Marks Act, neither registration ot trade 
marks nor registration as Regiatered User 
in mandatory .. 

Formation or Expert Group. on Work", 
of Drug and Pharmaceutical Industries 

1960. SHRI PARASRAM BHAR-
DWAJ: Will the Minister of INDUSTRY 
be pleased to state: 

(a) whether Government have a.t up 
some expert groups to study specified 
areas of production and prices and quality 
control in the drug aDd pharmaceutical 
industries; 

(b) if so, the details reprdiQ& the 
formation and functioning alongwith their 
responsi bili ties; 

(c) Whether Governmept propose to 
set up a Drul Ioformation Cen~re also; 
and 
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(d) if so, the details regarding tbe 
policy of Government in this regard? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) and (b). 
A StatemeDt is given below. 

(c) .. d (d). Yes, Sif.lt ~. P'9P~ to 
develop a Central Information Bank OD 
tbe safety, offi cacy , proseri,tioD ... \110 
of an drull. 

StatemeDt 

The Development Council for Drugs & Pharmaceuticals bas set up the followln. 
Sub-lI'oups :-

1. Sub Group on export of drugs and pharmaceuticals to recommend measur •• for 
promotion of expert of drugs and pharmaceuticals. 

(1) Sbri Ramu S. Deora, Chairman, CHEMEXCIL. 

(2) Representative of Indian Drugs Manufacturers' Associalioon. 

(3) Representative of All India Manufacturers Or&aoisation. 

(4) Representative of Organisation of Pharmaceutical Producers 
of India. 

(,) Representative of Small Scale Bulk Drug Manufacturers 
Associa tion. 

(6) Representative of the Ministry of Commerce. 

(7) Representative of the Department of Chemicals and Petro-
chemicals. 

2. Sub-Group on production and pricing of drugs and pharmaceuticals to make recom-
mend~tjons regarding production and price of drugs and pharmaceuticals. 

(I) Sbri C.M. Hattangdi, President Organisation of Pharmaceu- -Conv ... c 
deal Producers of India. 

(2) Representative of Indian Drug Manufacturers Association. 

(3) Representative ~f all IndJa Manufacturers Organisation. 

(.) Shri George Daniel, President, Pharmaceutical at Al1i,d 
Mof's. Assn. Ltd. 

(5) Shrl B.B. Sharma, Commissioner, Food & Drugs Administra-
tiOD, Maharasbtra. 

(6) Representative of Small Scale Mor.'s Assn. 

(7) Dr. Sood, Secretary Oeneral, Indian Medical Association. 

(.) Represnntative of the DepU. of Chemicals & Petrochemicals. 

3. -lib Group on quality control to make recommendations regarding quality QOntrol 
of drugs and pharmaceuticals. 

(1) Dr. P.K. Gupta. Dru8 Controller (India) -Convener 

Q) Represeo,ativc of Indian DruB Manufacturer·s Associatioo. 
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(3) Representative of CHEMEXCIL, 

(4) Dr. S.S. Siddiqui. Associate Professor. DepU. of Pharma-
cology, All India Institute of Medical Sciences. 

(5) Dr. M.A. Patel, Commissioner, Food & Drugs Control 
Admiministration, Gujarat. 

(6) Ropresentative of Organisation of Pharmaceutical Producers 
of India • 

(7) Representative of Small Scale Manufacturers' Association. 

(8) Representative of the Deptt. of Chemicals & Petrochemicals. 

12 

latroduetlon of Electronic Automa tic 
ExchaDges in District Head-

quarters of Bihar 

(b) whether Government have, any 
plan to introduce electronic automatic 
exchange in such districts ; and 

1961. SHRI VIJA Y KUMAR 
YADAV : Will the Minister of COMMU-
NICA TIONS be pleased to state: 

(c) if so, the time by which it wiU be 
done? 

(a) whether a number of District 
Headquarters of Bihar have still not been 
liven the facilities of automatic exchange; 
if SOt the names of sucb districts; 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) to (c). Yes. 
Sir. Details are given in the statement 
below. 

Statement 

SI. No. Name of Disst/Distt. 
Headquarters 

(without auto exchange) 

1 2 

1. Aurangabad 

2. Begusarai 

3. Bihar Sharif (Nalanda) 

4. Dumka 

5. Godda 

6. Gopal Ganj 

1. Hajipur (Vaishali) 

8. Jabanabad 

9. Khagaria 

10. Lahardaga 

Type and capacity of 
exchanges planned. 

3 

E SAX/200 lines 

MAX 11/700 " 
MAX 11/900 " 
NEAX/400 " 
MAX 11/200 ., 
ESAX/200 " 
NEAX/400 " 
ESAX/200 .. 
MAX 11/200 " 
ESAX/200 It 

Like1y to 
be auto-
matised. 

4 

During 89·90 

88-90 

89-90 

88-89 

89·90 

89·90 

88·89 

89-90 

89·90 

89-90 
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1 2 3 4 

11. Madhubani NEAX/400 " 88·89 

12. Madhopura ESAX/200 " 89·90 

13. Puroea NEAX/600 " 89·90 

14. Saharsa MAX 11/400 ff 89·90 

15. Sahebganj ESAX/400 " 89·90 

16. Gumba ESAX/200 , . 89·90 

11. Sitamarhi NEAX,800 " 89-90 

Note : ESAX and NEAX types are electronic automatic e~changes aod MAX II 
types are strowger automatic exchanges. 

A_ts of Monopoly Houses 

1962. DR. SUDHIR ROY: Will the 
Minister of INDUSTRY be pleased to 
state: 

(8) the details of assets of tbe mono-
poly houses for the years 1986 and 1987, 
year-wise, separately; 

(b) whether any change has been 
made from 1985 onwards with regard to 
the assets of these houses; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SARI M. ARUNA. 
CHALAM): (a) to (c). A statement 
showing assets for 1985 and 1986 and 
changes therein since 1985 of the top 20 
monopoly houses and other houses is 
given below. The assets for 1987 are not 
avaiJabJe since aJ) the balance sheets for 
the year 1987 are not yet due. 

Statement 

Assets lor 1985 & 1986 and changes therein since 1985 0/ undertakings regIstered 
under the MRTP Act as on 31-12-1986 and be/ongillg to the top 

20 monopoly houses and other houses 

Assets (Rs. in Crores) 

SI. 
No. 

1 

1. 

2. 

3. 

Name of the 
Industrial Houses 

2 

Birla 

Tate 

Reliance 

1986 

3 

4606.57 

4348.94 

2021.53 

1985 

4 

4111.55 

3698.84 

1056 36 

Increase in 
1986 over 1985. 

5 

49502 

650.10 

965.17 • t 
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-
4. J .K. Singhania 

5. Thapar 

6. Mafadal 

7. Modi 

8. Larsen & Toubro 

9. M.A. Chidambaram 

10. Bajaj 

11. A.C.C. 

12. Bangur 

13. Walchand 

14. Sbri aam 

15. T. V .S. Iyenger 

16. I.T.C. 

11. KirJOikar 

18. Hiodustan Lever 

19. Mahindra & Mahindra 

20. I C.I. 

Total 

Other Industrial Houses 

Total of all MRTP Houses 

ElectronIc Telepbone ExcbaDKes in 
West Bengal 

3 

1229.94 

1145.83 

980.95 

860.18 

830.56 

807.39 

777.55 

760.08 

670.53 

629.14 

572.33 

567.41 

482.16 

474.62 

469.26 

465.78 

453.52 

23154.27 

14925.68 

38079.95 

1963. SHRI SANAT KUMAR 

4 

1057.03 172.91 

1067.86 77.97 

964.60 16.35 

818.86 41.32 

714.93 115.63 

773.27 34.12 

619.87 J5768 

742.68 17.40 

6S0 87 19.66 

607.18 21.96 

541. 78 30.55 

519.30 48.11 

416.39 65.77 

433.01 41.61 

435.96 33.30 

431.19 34.59 

446.96 6.56 

20108.49 3045.78 

14546.69 378.99 

34655.18 3424.77 

MA NDAL: Will the Minister of COM· 
MUNiCATIONS be pleawd to state: 

(a) the particu~ars of the telephone 
exchanges in Calcutta and other cities in 
West Bengal which will have electronic 
facilities during tbe current PJan period; 
and 



" (b) tbe particulars of the manual 
exdllDlealn West Bengal which will be 
automadsed during the current Plan 
period and linked by STD with principal 
cftles to the State and outside? 

THE MINISTER OF ENERGY AND 

Calcutta Salt Lake 

MINISTBR OF COMMUNICA TIONS 
(SHRI VASANT SATHE): (a) FollowiDI 
local electronic Telephone Excbaoles 
(Main/expansion} are planned to be in-
stalled duriog the current Plan period in 
CaJcutta and other cities of West BOOla I : 

10,000 lines (expo.) 

Calcutta Telephone Bbavan 10,000 lines (expo.) 

CA-

" 

I, 

" 

" 

" 

Shibpur 

Kalighat 

Calcutta Circus 

Calcutta Telephone Dbavan 

Jadavpur 

Uluberria 

Budge-Budge 

ADdu) 

Alipurdwar 

Falta 

Adra 

Aurangabad 

CanDing 

Digha 

Hijli 

Kaba Chowk 

MatbabhaOla 

Raghunathpur 

(b) (i) Following Manual exchaDges 
in West Bengal are proposed 
to be automatised during the 
current plan period :-

Bankura, Memari, Jal· 
paisuri, Alipurdwar, Bishnu-
pur, Berhampur, Habra, 

4,000 lines 

10,000 lines 

15,000 Jines 

4,000 lines 

10,000 lines 

500 line 

700 Jine 

600 lioe 

600 line 

400 line 

128 port 

128 port 

128 port 

128 port 

128 port 

128 port 

128 port 

128 port 

(expn.) 

RLU 

RLU 

RLU 

Bashirhut, Ranaghat, Ram-
purhut. Diamond Harbour, 
Contai, Raiganj, Birpur and 
Katwa. 

(jj) following Manual exchaD,c. 
are planned for provision of 
NatioaaJ SubNrilMr ·8.11 .. 



Written AIQ~rl 

facility in the current plan 
after automatisatioD : 

(i) Bankura 

(ii) Jalpaiguri 

(iii) Alipurdwar 

(iv) Berhampur 

(v) Contai 

(vi) Diamond Harbour 

Wrlttell .41f1we" 

(8) the number of paper mills set up 
in Orissa so rar both in private aDd public 
sectors; 

(b) the locations and other details 
thereof; 

(c) whether there is a scope to set up 
some .plore paper mills in Orissa ; and 

(d) if so, the steps taken to explore 
the possibility? 

THE MINISTER OF STATE IN 

Setting up of paper Mills in Orissa 

THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) and (b). The following 
units are borne on the records of Directo-
rate General of Technical Development 
for manuf~lcture of paper and paper 
board in the State of Orissa :-

19:4 SHRI RADJIAKANTA DIGAL: 
Will the Minister of INDUSTRY be 
pleased to state : 

Name of the Unit 

1 

1. M/s. Knsbna Products 

2. M/s. Orissa Straw 
Board Pvt. Ltd. 

3. M/s. Orient Paper 

Item of manufacture 
and capacity in MT 

2 

Straw Board 

StJaw Board 

3300 

2673 

Mills. Strc.lW Board 76000 

4. Mis. Titaghur Paper Paper & Paper 
Mills Ltd. Board 22000 

j. Mis. Straw Products Paper & Paper 
Ltd. Board 50500 

6. Mis. Konark Paper & Papel & Pdper 
Ind. Ltd. Board 4800 

7. Mis. Emami Paper Paper & Paper 
Mills Board 6500 

S. MIs. Sewa Paper Paper & Paper 
Mills Board 25000 

Location 

3 

Cuttack 

Sdmba)pur 

BrijraJ Nagar 

Chowdhwar 

Rayagada 

Mayurbhanj 

Balasore 

Jeypore, Koraput 
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9. MIs. Speed Paper 
Mills Duplex Board 4950 Tahasll 

10. M/s. Centra) Orissa 
Straw Board Paper Board 4950 Jagatpur 

11. M/s. Balaji Paper and 
Board Ind. Ltd. DupJex Board 10000 BaJgopaJpur 

12. M/s. Spa. Straw Board Paper & Paper 
Board 

(c) and (d). Proposals for establish-
ment of additional capacity are con-
sidered keeping in view tbe availability of 
raw material and other relevant considera-
tions. Manufacture of writing, printing 
and wrapping paper from agrjcultural 
residues, waste and bagasse is coverd 
under de·licensing scheme. 

Generation of Electricity from "arious 
Sources 

1965. SHRI SYED SHAHABUDDIN : 
Will the Minister of ENBRG Y be pleased 
to state : 

(a) the relative share of thermal, 
hYdro-electric, atomic and oil and natural 
gal.ba6cd generation of electricaJ energy 
in the coun try ; 

2970 Bolangir 

(b) whether there has been a cbansc 
in their relative share during the last fivo 
years or decade; 

(c) whether any study bas been made 
about the relative cost of generatioD per 
unit of electrical energy from each of these 
sources ; and 

(d) the other non-conventional sources 
which are under experimentation for aene-
ration of electrical energy? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHATGJ) : (a) and (b). The 
required information 'is as under: 

(Figs. in Minion units) 

1982-83 1983·84 1984 .. 85 1985-86 1986-87 1987-88 
(Upto 2/88) 

1 2 3 4 6 

Thermal (including 
Oil &. Natural gas) 79686 86535 98770 114119 128818 135526 

% of total 61.3% 61.9% 63.1% 67.1% 68.7% 73.7% 

Nuolear 2024 3494 4078 4985 S023 4647 

% 01 total 1.6% 2.5% 2.6% 2.9% 2.7% 2.3% 
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Hydro 48273 49867 

% of total 37.1% 35.6% 

Total 129983 139896 

(c) The information is being collected 
and would be laid on the Table of the 
House. 

(d) Various non-conventional energy 
sourceS for generation of electric power 
have been developed and/or at demons-
tration/experimentjR & D stage which 
include solar thermal, solar photovoitaic. 
wind farma, biomass based aasifiers, aeo-
thermal, chemical sources, ocean energy 
etc. 

SettlOR up of Unit for Integrated ProductioQ 
of Cine Colour Film 

1'66. SHill AMARSINH RATHAWA: 
Will the Minister of INDUSTR Y be 
pleased to state: 

(a> wbether Government propose to 
let UP a unit for integrated production of 
tiDe colour J)osltive film and colour paper 
and mannfacture of polyester X-ray film 
in the country to avoid import and save 
foreign exchange ; and 

(b) if 80, tbe details thereof, where 
tIM ... is likely to be established and by 
willa and wbat will be the cost ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENt IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) and (b). To reduce outgo 
of foreign exchange, Hindustan Photo 
Films Mfa. Co. Ltd. (HPF), a Public 
Sector Undertaking under the Ministry of 
Industty, is letting up facilities for the 
manufacture of Polyester baaed X .. ray and 
Gr"~bic Arts films and Ootacamund at an 
est~lted cost of Rs. 168.12 crores. The 
!"Oleet i. • .. peeted to be completed in 
J~~, 

3 4 s 6 

S3785 41645 

34.3% 30.00,{, 28.6% 23.8% 

J56633 170037 187605 183818 

Reductio. in mark of Rlfampidn Capsalel 

1967. SHRI MANVENDRA SINGH: 
Will the Minister of INDUSTRY be 
pleased to state : 

(a) whether his Ministry bas reduced 
the mark up of Rifampicin Capsules uaed 
for TB patients under the Druls (Prices 
Control) Order, 1987 ; 

(b) whether it is also a fact tbat hi. 
Ministry has not fixed tbe prices OIl tile 
reduced mark up and the TB patients are 
paying high prices ; and 

(c) When the reduced price will be 
announced? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO): (a) Yes, 
Sir. 

(b) and (c). Ceiling prices for lOMe 
formulations packs based on Rifampicin 
have already been notified as per provisions 
of DPeO, 1987. 

Rise ID Petroleum Prices 

19~. SHRI OADADHAR SABA 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) the price per litre of petrol~ 

kerosene and diesel as in ]984 and at the 
end of December t 1987 ; 

(b) on how many occasions duriog the 
last three years till date, tbe price ()f 
petrol, diesel and kerosene have been 
enhanced by administrative orders .... 

(c) the dXtent of enbancemtllt ,.r 
litre on each occasion ? 
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THE DEPUTY MINISTER IN THE 

MINISTRY OF PETROLBUM AND 
NA TURAL GAS (SHRI RAFIQUB 
ALAM, : (i) The retan prices of petrol, 
diesel and kerolene at Delhi al OD 1 4.1984 
and on 31.12.1987 are as under :-

1.4.1984 

31.12.1981 

Rs./Litre 
PretroJ Diele) Kerosene 

609 

7.43 

3.20 

3.S0 

1.89 

2.25 

(b) and (e). The ex-storage prices of 
diesel aad kerosene were enhanced twice 
and tbe prices of petrol were enhanced 
thrice durios the last t'breo years till date 
by administrative orders. The extent of 
enhancement in the ex.·storage price in 
RI. per litre on each occasion is as 
follows :-

Date of 
enbancement 

17.3.1985 

1.2.1986 

Rs./Litre 

Petrol Diesel Kerosene 

0.83 

O.SO 

0.23 

0.18 

025 

0.23 

9.1.1988 1.00 

Pro8t Blade by Mahaaagar Telephone 
Nigam Limited 

1969. SHRI P.R. K.UMARAMANGA-
LAM : Will the Minister of COMMUNI. 
CATIONS be pleased to state: 

(a) Whether the Mabanagar Telephone 
Nigam Limited has made profits boyond 
budget estimates due to unprecedented 
bike 111 ptlces witbout any Increase ot 
improvement in .erylces; and 

(b) whether in vic" or tbe profita 
made, it is proposed to give additional 
free calls? 

THE MINISTER OF. ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASA NT SATHE): <a> No, Sir. 

(b) No, Sir. 

Setting up of Power Plaats 

1970. SHRI MANIK SANY AL : Will 
the Minister of ENERGY be pleased to 
state: 

(a) the names of schemes to be under-
taken in different States for the develop-
ment and expansion of energy during 
the Seventh Five Year Plan, State-wise; 
and 

(b) the names of places where new 
power plants are' being set up in the 
different States, State-wise details there-
of? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THB 
MJNISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHA TO I) : (a) and (b). 
State-wise details of poWer geaeration 
schemes envisaged to give benefits during 
the Scw_th Five Y car Plan are liveo in 
the Statement below. 

Statement 

SI. No. 

1 

1. 

2. 

Powe, Generation Schemel env;Iaged to give Benefit' du,irw tlte 
Seventh Five Yea, Plan 

Name of the Scheme 

2 

Harya1lt:J 

Western Yamuna Canal H.E. Scbeme 

Dadupur H.E. Scheme 

Benefit. 
(MW) 

3 

48 

10' 
• 3 a • J a _ , .. ¢lSe; 4$. d J •• ; 1 
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3. Pauipat Thermal Station Stage-II 220 

4. Panfpat Tbermal Station Stalc-JII 210 

Himachal Prade,h 

5. Andbra H.E. Scheme 17 

6. RODgtoog H.E. Scheme 2 

7. Bhabba H.E. Scheme 120 

8. Thirot H .E. Scheme 4.' 

9. Charnera H.E. Scheme (Central Sector) 180 

Jammu & Ktllhmir 

10. Upper Sindh H.B. Scheme Stage-II 70 

11. Karnab H.E. Scheme 2 

12. Stakana H.E. Scheme 4 

13. Salal H.E. Scbeme (Central Sector) 345 

Punjab 

14. Mukerian H.E. Scheme 162 

15. U.B.D.C. H.E. Scheme Stage-II 45 

16. Daudhar Mini Hydol Scheme 1.6 

17. DhariwaJ HIE. Schome 2.4 

18. Thuhi H.E. Scheme 0.8 

19. Robti H,E. Scheme 0.8 

20, Nidampur HIE. Scheme 0.8 

21. Ropar Thermal Station Stage-II 420 

22. Anandpur Sahib H.E. Scheme 134 

Rajasthan 

23. Kota Thermal Station Extn. 210 

24. B.amgarh Gas Turbine StatIon 3 
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25. ' Mabi H.E. Scbeme 140 

26. Manarol H.E. Scheme 6 

27. Cbar."al. H.B. Scheme 2 

28. Suratgarb H.E. Scbeme 4 

29. AnooPlarh Canal H.E. Scheme 9 

30. PUla) H.E. Scheme 2.1 

31 .. latham H.E. Scheme 9 

Uttar Prade,h 

32. Maneri BhaH H.B. Scheme Stage-II 304 

33. Anpare 'A' Thermal Station 630 

34. Tanda Thermal Station 440 

35. Unchbar Thermal Station 420 

36~ SingrauJi Super Thermal Station Stage·I PH·II 
(Central Sector) 1000 

37. Riband Super Thermal Station (Central Sector) 1000 

38. Narora Atomic Power Project 470 

GuJaral 

39. Ukai Left Bank Canal H.E. Scheme S 

40. lCadane Pumped Storage H.E. Scheme 120 

41. Wanakbori Thermal Station Ext. 630 

42. Sikka Thermal Station 120 

43. Gandhi Naaar Thermal Station Ext. 210 

Mllllhya Pradesh 

44. Haldeo H.E. Scheme 120 

45. Barai H.B. Scheme 90 

46. Korba West Thermal Station Ext. 210 

41. SaDjay Gandhi (Birisinghpur) Thermal Station 210 
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48. Bansapr H.E. Scheme 210 

49. Korba Super Thermal Station 1 'OQ, 

so. Korba Super Thermal Station Exto. ~c ......... 1000 

51. Vindhyachal Super Thermal Station J 1260 

Mahanuht,Q 

52. Bhira Tail Race H.E. Scheme 88 

53. Tillari H.E. Scheme 60 

S4. Pawana H.E. Scheme 10 

SSt Bhandardara H.E. Scheme 10 

56. Khadakwasala H.E. Scheme 16 

57. Bhatsa H.B. Scheme 15 

58. Chandrapur Thermal Station Ext. 429 

59, Uran Gas Station Elt. 324 

60, Khaperkheda Thermal Station Ext. 420 

61. ParJi Thermal Station Ext. 210 

62. Ujjani Pumped Storage H.E. Scheme 12 

63. UraD Gas Turbine Station Unit No.8 lOS 

64. Vaitarna H.E. Scheme 1.5 

65. Peneh H.E. Scheme 160 

Andhra Prade,h 

66. Balimela H.E. Scbeme 60 

67. Nagarjunasagar H.E. Scheme Stale-II 100 

68. SrisaiJam H.E. Scheme Stage-II 330 

69. Penna Ahobilam H.E. Scheme 20 

70. Na,arjunasagar L.B. Canal H.J3. $cb~me 60 

71. Nagarjunasagar R.B. Cap'll N.E. $cll~DJe 30 
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72. Pochampad H.B. Scheme 27 

73. Vijaywada Thermal Station Extn. 210 

74. ICakatiya Canal H.E. Scheme 1.5 

7'. Ramagundam Super Thermal Station ExtD. 
(Central Sector) 1000 

KarnatDka 

76. Varahi Canal H.E. Scheme 239 

77. Sup. Dam H.E. Scheme 100 

78. Ghataprabha H.E. Scheme 32 

79. Raicbur Thermal Station 210 

80. Mallapur H.E. Scheme 9 

81. Kailmalaigenekal H.E. Scheme 0.75 

82. Sirwar H.E. Scheme 1 

83. Madur Branch H.E. Scheme & other Mini/Micro 1.5 

Kera/a 

84. Idamalayar H.E. Scheme 7S 

8S. Kakkad H.E. Scheme 15 

86. Idukki H.E. Scheme Stage-II 390 

87. Kallada H.E. Scheme IS 

Tamil Nad" 

88. Servalar H.E. Scheme 20 

89. Kadampara i H. E. Scheme 400 

90. Kundah H.E. Scheme Stage-V 20 

91. Lower Mettur H.E. Scheme 120 

92. Vaigai Micro H.E. Scheme 6 

93. Pykara Micro H.E. Scheme 2 

N. Lower Bhav80i H.B. Scheme • 
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95. Mettur Thermal Station 420 

96. Mettur Thermal Station Extn. 210 

97. Tuticorin Thermal Station Extn. 210 

98. N eyveli 2nd Mine cut Thermal Station ") 210 

99. NeyveJi 2nd Mine cut Thermal Station Extn. ~CeDtral Sector 210 
I 

100. Kalpakkam Atomic Power Project Unit·2 J 235 

Bihar 

101. Patratu Thermal Station Unit·l0 110 

]02. North Koel H.E. Scheme 24 

103. Sone Western Link Canal H.E. Scheme 6.6 

104. Eastern Gandak Canal H.E. Scheme 15 

lOS. Muzaffarpur Thermal Station Unit-2 110 

106. Tenughat Thermal Station 210 

107. Sone Eastern Link Canal H.E. Scheme 3.3 

108. Panchet Hill H.E. Project (nVC) 40 

109. Bokaro 'B' Thermal Station (DVC) 210 

110. Bokaro 'B' Tbtrmal Station Ext. (DVe) 420 

111. Gas Turbines (DYe) 90 

Ori"a 

112. Upper Kolab H.E. Scheme 240 

113. Hirakud H.E. Scheme Stage.III 37.' 

114. Rengali H.E. Scheme 100 

115. Potteru H.E. Scheme 6 

116. Rengali H.E. Scheme Extn. 100 

Sikkim 

117. Rongnichu H.E. Scheme Stage-II 2.5 
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11~. Rimbi H.E. Scheme I 

We"t Bengal 

119. Ramman H.B. Scheme 50 

120. Kolaghat Thermal Station 420 

121. Kolaghat Thermal Station Exto. 210 

122. D.P.L. Thermal Station Extn. 110 

123. Teesta Canal H.E. Station 22.5 

124. Richington H.E. Station Augmentation 1 

12S. Fazi H.E. Scheme Augmentation 1.2 

126. Farakka Super Thermal Station Stage.I (Central Sector) 630 

If &: N Islands 

127. Diesel Schemes 12 

Assam 

128. Lower Borpani H.E. Scheme 100 

129. Lakwa Gas Station Extn. 15 

130. Chandrapur Thermal Station Extn. 30 

131. Bongaigaon Thermal Sta tion 60 

132. Lakwa Thermal Station Ph-II 60 

133. Dhansiri H.E. Scheme 20 

Man/pur 

134. Lokchao H.E. Scheme 0.4 

135. Kaithalmanbi H.E. Scheme 0.6 

136. Laimakhong H.E. Scheme 1 

137, Nangsungkhang H.E. Scheme 1.S 

138. Gelnel Micro H.E. Scheme 0.4 

139. Booning H.E. Scheme 1 
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140. 

141. 

142. 

143. 

144. 

145. 

146. 

147. 

148. 

149. 
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Diesel Sets 

Nagaiand 

Dikhu H.E. Scheme 

Trlpura 

Maharani H.E. Scheme 

Baramura Gas Thermal Station 

New Gas Turbine 

A.runachal Pradesh 

Tago H.E. Scheme 

Sassa H.E. Scheme 

Small Hydels 

Meghalaya 

KopiJi H.E. Scheme (Central Sector) 

Mizoram 

Small Hydel 

Small Diesels 

Total (Utilities) 

In addition, the foJlowing gas/liquid fuel based power 
generation schemes have also been lneJuded to 
give benefits during the 7th Plan. 

Gujarat 

Kawar Combined Cycle gas based project 
(Central Sector) 

Uttar Pradeah 

Auraiya Combined Cycle Gas Based project 
(Central Sector) 

Rojasthan 

Anla Combined cycle gas based project 
(Central Sector) 

Delhi 

DESU Gas Turbines near I.P. Station 

3 

2 

1 

1 

10 

10 

4.5 

1.5 

3.60 

100 

0.9 

S 

2224S.2S 

300 

400 

300 

180 

100 
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Purchase of Marlae Paints alld Protective 
CoatlDgs by ONGC 

1971. SHRI P. KANNAN; WiU the 
Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state: 

(8) the manner in which the Oil and 
Natural Gas Commission purchases marine 
paints and protective coatings; 

(b) tbe names of the Indian and over-
seas suppliers of these paints and coatings 
who supplied them during the year 1986· 
87 ; and 

(c) the quantity and value of these 
paints and coatings purchased by the 
ONGC during the above year? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) The entire quantity of 
marine paints and a major quantity of 
corrosion inhibitors required by ONGC 
are purchased from indigenous suppliers. 

(b) The informations is as follows : 

Marine Paints 

1. Berger Paints (India) Ltd, 
Bombay and Madras 

2. Goa Paints and Allied Products 
Panji, Goa 

3. Delta Mike Enterprises, Bombay 

4. Esdee Paints (Pvt.) Ltd,) Bombay 

S. Bombay Paints & Allied Products 
Ltd., Bombay and Madras 

6, Coromandal Paints & Chemicals 
Ltd., Bombay 

7. Asian Paints India Ltd., Bombay 

8. Shalimar Paiuts, Bombay 

9. Advance Paints Pvt. Ltd., Bombay 

Corrosion Inhibitors 

Indigenous Suppliers 

1. A1kylamine 
Bombay 

Chemicals Ltd., 

Foreign Suppliers 

1. PetroJite Ltd., UK 

2. Unimud Budebs Establishment, 
Dubai 

(c) Paints (Including thinner) 

71630 Htres for Rs. 36.94 lakhs 

Corrosion Inhibitors 

580 tonnes for Rs. 130 lakhs 

Industries in Eastern U. p. 

1972. SARI KAMLA PRASAD 
SINGH: WiH the Minister of INDUSTRY 
be pleased to state: 

(a) whether any industry has been 
established in the 'No Industry Districts' 
of eastern Uttar Pradesh particularly 
Ja unpur district ; 

(b) if so, the details thereof; and 

(c) if not, the reasons thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA. 
CHALAM) : (a) to (c). During the years 
1984-87, a total number of 4 industrial 
licences (including 2 COB licences) and 20 
DGTD registrations were issued for 
Jaunpur district. 

Development of Chivayjnkil Telephone 
Exchange in Kerala 

" 1973. SHRI T. BASHEER: Will the 
Minister of COMMUNICATIONS be 
pJeased to state: 

(a) whether there is any proposal for 
the development of Chivayinkil telephone 
exchange in Kerala ; and 

(b) jf so, the details thereof? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) Yes, Sir. 

(b) Chirayinkil MAX·III and Vakkom 
MAX-HI exchanges are planned to be 
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meraed into a new Cbirayiokil MAX-II 
excbaDal which is expected during 7th 
Plan period subject to availability of 
buildiol and equipment. 

AUotmeat of LPG Agenclel iD West Bengal 

1974. SHRI ANANDA PATHAK: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether applications for allotment 
of LPG agencies from different places of 
West Benga) have been received; 

(b) if so, the details thereof; and 

(c) the action taken thereon '1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) to (c). Applications in res-
ponse to the advertisements for the allot-
ment of LPG distributorships at the follo-
wing locations in West Bengal have been 
received by the concerned oil companies: 

I. Habra 

2. Calcutta (9 Joeations) 

3. Tarakesbwar 

4. Darjeeling 

,. Tamluk 

6. Diamond Harbour 

7. Barisba 

8. Asaoso) 

9. Is)ampur 

10. Dankuni 

11. LiJuab 

12. Diohata 

13. Raj Bazar 

14. Ba nsboria 

15. Amtola 

16. BalDaD 

17. Teritity Bazar 

18. Durlachak 

Such applications are processed, in 
accordance with tbe prescribed procedure, 
by the Oil Selection Board concerned and 
a panel of names arranged in order of 
ment is sent by this Board to the oil 
company for appointment etc. Applications 
pertaining to the above locations are 
being dealt with in the same manner. 

Execution of Power Projects by N.H.P.C. 
in Nepal 

1975. DR. KRUPASINDHU BHOI: 
WIll the Minister of ENERGY be pleased 
to state: 

(a) whether the National Hydro-
electric Power Corporation has been 
executing some projects in Nepal ; 

(b) if so, the details thereof; 

(c) whether any power project was 
executed by the National Hydroelectric 
Power Corporation in Nepal or any other 
country in the past; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHATGI) : (a) Yes, Sir. 

(b) to (d) National Hydro-elrctric 
Power Corporation has constructed and 
commissioned the Devlgbat Hydro-electric 
Project (3 X 4 7MW) in Nepal in December, 
1983. It has also been executing a Rural 
Electrification Project in Nepal, covering 
63 villages. The Corporation has been 
entrusted with e) ectrlfication of J 3 more 
villages in Nepal. 

Wind Mill at Palghat, Kerata 

1976. SHRI SURESH KURUP: Will 
the Minister of ENERGY be pJeased to 
state : 

(a) whether there is any proposal fer 
establishing a wind mill at Palgbat in 
Kerala ; and 
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(b) if so, tbe details thereof? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMU:NICATIONS 
(SHRI VASANT SATHE): (a) and (b). 
Yes, Sir. Tbe Department of Non-Conven-
tional Energy Sources has sanctioned a 
project for the installation of a lOOK W 
grid-connected wind electric generator at 
Kottamala 9 near Alathur in Kerala. The 
equipment has reached the site and civil 
and electrical works are being taken up. 

Foodgrains Stock 

1978. SHRIMATI N. P. JHANSI 
LAKSHMI : Will the Minister of FOOD 
AND CIVIL SUPPLIES be pleased to 
state: 

(a) the stock of foodgrains during the 
years 1985-86, 1986-87 and 1987-88 ; 

(b) what was the surplus stock during 
1985-86, 1986-87 and 1987-88 ; and 

(c) the difference in quantity in these 
three years in comparison to the earlier 
years? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD ANn CIVIL 
SUPPLIES (SHRI D.L. BAITHA) : (a) and 
(b). The stocks of foodgrains with the 
public agencies as on 1st April, 1985, 1st 
April, 1986 and 1st April, 1987 were 
estimated at 21.2 million lonnes, 20.9 
million lonnes and 19.5 million tonnes 
against the requirement of 16.5 million 
tonnes under the buffer stocking policy. 

(c) With reference to the stock level 
of 14.9 million tonnes as on 1st April, 
19849 the stock position improved by 6 3 
million tonnes on 1 st April, J 985. How-
ever, this improved level was drawn down 
by 0.3 million tonnes on 1 st April, 1986 
and further by 1.4 million tonnes on Ist 
April, 1987. 

STD Facl1ity in GuJarat 

1979. SHRIMATI PATEL RAMA-
BEN RAJIBHAI MA VANI: Will tbe 
Minister of COMMUNICATIONS be 
pleasod to state: 

(a) the number of district headquarter. 
of Gujarat which are connected by S.T.D·. 
with other centres of the country; and 

(b) by what time the remainina district 
headquarters will have S.T.D. facility? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI V ASANT SATHE) : (a) 15 District 
Headquarters of Gujarat are connected 
by STD with other centres Df tbe country. 

(b) Remaining district headquarters 
are proposed to be provided with STD 
facility during the Financial Year indicated 
against each : 

(i) Ahwa 1988-89 

(ii) Bharuch 1989-90 

(iii) Bhuj 1990·91 

(iv) Himatnagar 1991-92 

bread Scarcity iD Delhi 

1980. SHRI PRAKASH V. PATIL: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether it is a fact that the supply 
of bread in Delhi has become extremely 
erratic ; 

(b) if SOt the estimated demand and 
the sources of suppJy with their capacity; 

(c) whether the bottleneck is due to 
rising demand aad lack of expansion of 
the capacity over the years; and 

(d) jf so, the remedial measures beina 
contemplated? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D. L. BAITHA): (a) 
No, Sir. 

(b) There is no sp&'!cific estimate of 
demand of bread available in Delhi. How-
ever, the manufacturing capacity and the 
supply is approximately 6,60.613 standard 
loaves of 400 grams. There are 43 bread 
manufacturing licensees who are manu-
facturiD8 and lupplyins the bread in Delhi. 
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(c) and (d). The demand for bread is 
riaing in Delhi because of increase in 
population and to meet the same; new 
licences have been granted. Existing 
major bread manufacturers are in the 
process of expanding their manufacturing 
capacity and new licences are being 
granted. 

Export of Apple Concentrate 

1981. SHRI CHINTAMANI JENA: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) the reasons why Mis, Cadburys (I) 
Ltd. closed their plant of apple concentrate 
in Jammu and Kashmir; and 

(b) the details of the commitment 
made by the Company for export of apple 
concentrate and how much was exported? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D, L. BAITHA): (a) 
Mis. Cadbury (I) Ltd. (later on changed to 
Hindustan Coco Products Ltd.) decided to 
close the Apple Juice Concentrate Plant in 
Jammu & Kashmir with effect from 20th 
Sept., 1983 due to uneconomic operalion 
and accumulation of losses during the last 
3 years of its operation. 

(b) 1 he industrial licence issued on 
14.6.1979 in favour of Mis Cadbury (I) 
Ltd., Bombay (later on changed to 
Hinduslhan Coco Products Ltd.> stipulated 
that the Company should export appJe 
juice concentrate for a total F O.B. value 
of Rs. 44 lakhs over a period of 5 years or 
for a total F.O.B. value equivalent to the 
total amoupt of foreign exchange spent by 
them on import of capital goods, raW 
materials etc., whichever was greater. 
During 1981 and 1982, Apple Juice Con-
centrate WOI th Rs 87 lakhs were expOI ted. 
After the closure of the Plant in Sept, 
1983, the undisposed stocks worth Rs. 
38.57 lakbs were exported during 1984. 

Production of Vanaspati 

1982. SHRI RAM DHAN: Will the 
Minister of FOOD AND CIVIL SUPPLIES 
be pleased to state: 

101 

(a) whether it is a fact that the pro-
duction of Vanaspati has declined during 
the last three years ; 

(b) what Was the target and actual 
production during the last three years; 
and 

(c) the action being taken to increase 
the production '1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D.L. BAITHA) : <a> 
No, Sir. 

(b) and (c). The production of Vanas-
pati is a reflection of its demand which 
depends on the crop position of edible 
oils and prices thereof. The actual 
production of vanaspati during the last 
three oil years is as under : 

OJ) year 

1984-85 

1985-86 

1986-87 

Production 
(in M.Ts) 

916835 

917279 

929240 

Supply of Low Density Polyethylene by Indian 
Petrochemicals Corporation Ltd. 

1983. SHRI NARAYAN CHOUBEY 
Will the Minister of INDUSTRY be 
pleased to state : 

(a) whether the Indian Petrochemicals 
Corpora tion Ltd. has failed to suppJy any 
quantity of low density polyethylene to 
units which have come into production 
after June, 1984 ; 

( b) if so, the details thereof and 
policy followed by the IPeL in this 
regard ; 

(c) whether some units have represen-
ted for supply of Low Denlity 
Polyethylene ; and 
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(d) if so, the steps belna taken to see 
that all units are liven low density 
PolyetbyJene to prevent their closure and 
uDemployment to workers ? 

THE MINlSTBR OF INDUSTRY 
(SHRI J. VENGAL RAO : (a) to (d). The 
demand for LDPE in the country far 
exceeds the indigenous a vaiJabj]jty. IPCL 
bas therefote not been in a position to 
meet the entire demand with their indi-
genous production. Import of LDPE, 
however, is on OGL and it is being 
imported by the users. 

Government bas made arrangements 
to augment availability of LDPE by impor-
ting it to the extent possible. Within the 
overall limited availability, IPCL has been 
supplying tbe LDPE to the plastic proces-
sing units to the extent possible based on 
their past off-takes, and some quantities 
when available to new units. 

Sale of Production Rights of 
Photoiuclioometer by ONGC 

1984. SHRI Y. S. MAHAJAN : Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the Oil and Natural Gas 
Commission has sold the rights of com-
mercial production of an instrument called 
pbotoinclinometer to a Canadian firm on 
royalty basis ; 

(b) if 10, the considerations under 
which the commercial production of this 
instrument has been given to a Canadian 
firm in preference to indigenous manu .. 
facturers ; 

(c) the safeguards provided in the 
agreement to ensure 'that the Canadian 
firm may not pass on the technology to 
other firms/countries without the consent 
of the ONGC ; 

(d) whether the research institutes of 
ONGC have also developed certain other 
instruments and processes; 

(e) if so, whether these bave been 
given to indigenous entrepreneurs for 
J)roductioD and use on commercial basis; 
and 

(f) whether these have been (OUDI'" 
commercially and economically viable? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUB 
ALAM) : (a) Yes, Sir. 

(b) Commercial production of photo-
inclinometer requires hiah technology 
infrastructure for manufacture and world 
wide net work for marketing. which are 
not availabJe with indigenous manufactu-
rers. 

(c) ONGC has signed a contract with 
the Canadian firm, which provides, inte, 
alia, that the firm cannot assign or pass 
on the technology to others. In adc:lition, 
ONGC reserves the patent rights in 
Canada. 

(d) Yes, Sir. 

(e) and (0. The product 'Oas Lift 
Valve' was given to an indigenous manu-
facturer two years ago, but it failed to 
produce the same. Other products deve-
loped by the ONGC's Institutes, namely, 
'Plunger LifL', 'SPW.3' and 'Guar Gum' 
have been patented and are under 
extensive field trials before these are siven 
to manufacturers for commercial produc-
tion. SImultaneously, ONGC has initiated 
action for locating Indian entreproneurs. 

New H ydel Projects 

1985. SHRIMATI BASAVARAJE-
SWARI : Will the Minister of ENERGY 
be pleased to state : 

(a) whether a number of hydel projects 
which were to be considered in the Seventh 
Plan wiJl now be taken up in the Biahtb 
Five Year Plan ; and 

(b) if so, the main reasons for not 
considering tbem in the Seventh Plan 
period? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHATGI): (a) and (b). 
During the Seventh Five Year Plan, a 
prosramme of addition of 5541 MW of 
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lIydro capacity bu been taken up for 
impJtDltDtatioD. The installation of new 
leneratiDJ capacity is dependent, inter 
'111M, 011 the availability of resources. 

(TN",'atloll) 

IIDpOI1 aad ReM"e Stock 01 FoodgraiDl 

1986. SHRI VIRDHI CHANDER 
JAIN : Will the Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

(a> the total reserve stock of wheat 
and rice in tonnes with the Food Corpora-
tion of I ndi. ; 

(b) whether the decline in Kharif 
crop yield this year has adversely affected 
tbe above reserve stock; 

(e) if so, to what extent and how; 

(d) the steps proposed to be taken by 
Government to make up tbis shortfall ; 
and 

(e) wbether Government propose to 
import tbe aforefsaid food grains ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D. L. BAITHA) : (a) 
Tbe stock of wheat and rice with Food 
Corporation of India as on 1st January, 
1988 was estimated at 52.99 Jakh tonnes 
and 58.11 lath tonnes respectively. 

(b) and (c). Yes, Sir. Stock position 
of rice was adversely affected due to lower 
procurement in 1987-88 kharif season. 
As on 2.3 1988, the total procurement of 
rice (including paddy in terms of rice) 
was S'.80 lakh tonnes as against 76.04 lakh 
lonnes during the corresponding period 
Jast year. 

(d) and (e). Apart from reaular reple. 
nisbment of stocks throUlb procurement 
operations from production within the 
country, the Government bas allo tbe 
option to import the foodarains as and 
when considered necessary. 

(English] 

ModeraisatloD 01 Sagar MIDI 

1987. SHRI V. KRISHNA RAO: 

SHRI S. B. SIDNAL : 

Will the Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

<a) whether about 180 sugar factories 
out of 376 are over 25 years old and of 
these 75 have a capacity of below 12S0 
tonnes crushed per day ; 

(b) the amount sanctioned for the 
modernisdtion of sugar mills in the country, 
State-wise; 

(c) whether it is a fact that till Decem-
ber. 1987 no loan was sanctioned to the 
sugar industry in Uttar Pradesh and Bihar; 
and 

(d) if so, the reasons thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D. L. BAITHA) : (a) 
Out of 377 insta1led sugar factories in the 
country as on 1 10.87, 180 were over 
2S years old and, of these, 74 had a 
capacity below 1250 tonnes cane crushed 
per day. 

(b) The total amount so far sanctioned 
to 16 sugdr mills from the Sugar Develop-
ment Fund for modernisation is Rs. 12.49 
crores. State-wise position of the amounts 
sanctioned is indicated below :-

----------------------------~------------------------------------

1. 
2. 

State 

1 

Andbra Pradesh 
Bihar 

No. of Units 

2 

1 
3 

Amount sanctioned 
(Rs. croces) 

3 

0.40 

1.22 
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3. Mabarashtra 

4. Punjab 

s. Tamil Nadu 

6. Uttar Pradesh 

(c) and (d). Loans for amounts total-
ling Rs. 4.39 crores for 5 sugar factories 
in U.P. and Rs. 0.72 crores for 2 units 
in 8ihar were sanctioned till December, 
1987. 

Closure of Rice Mills In Madhya Pradesh 

1988. SHRI KAMAL NATH : Will 
the Minister of FOOD AND CI VIL 
SUPPLIES be pleased to state; 

(a) whether it is a fact that about 500 
rice mil1s in Madhya Pradesh are facing 
closure due to the rice levy policy of 
Union Government; 

(b) whether it is also a fact that 60 per 
cent of the rice produced by rice mills is 
purcbased by Government as levy at the 
rate of Rs. 250/ .. per quintal which is very 
low as compared to the neighbouring State 
of Maharashtra where the mills are exemp-
ted from the levy ; and 

(c) the steps being contemplated to 
save the rice mills in Madhya Pradesh '} 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D. L. BAITHA) : (a) 
No such reports have been received by the 
Central Government. 

1 

(b) In Madhya Pradesh, the State 
Government has imposed a 60% Jevy on 
rice millers aDd dealers. The Jevy 
prices are Ra. 243.65, 249.85 and 256.05 
per quintal for common, fine and 
,uperfine rice, re8pectively. The levy 

2 3 

2 3.99 

1 0.88 

1 0.50 

8 5 SO 

16 12.49 

prices are worked out on the basis of 
the support prices of paddy fixed by the 
Government of India and after adding the 
statutory taxes and other reasonable 
incidental charges which vary from State 
to State. The millers and dealers are free 
to sell the non-levy rice in the open 
market. The rice collected under levy is 
sold to consumers through the public dis-
tribution system at prices which carry 
heavy subsidies. 

The Government of Maharashtra have 
reported that the State being deficit in 
I ice production and milling for tradiol 
purposes being very limited, no levy has 
been imposed by them. 

(c) Does Dot arise. 

Studies on Working Public Sector 
Undertakings 

1989. SHRI RAM PYARE PANIKA ; 
Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether any studies have been 
made recently about the working of public 
sector undertakings, their working costs, 
production, profits earned or losses incur-
red etc. ; 

(b) if so, tbe results of the studies; 
and 

(c) the steps being taken to improve 
their working and make them re,un-
oriented? 
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THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) and lb). 
An analytical report reviewing the working 
of public sector undertakings during 
1986 ... 87, their working costs, profit earned, 
IOlles incurred etc. has been laid on the 
TabJe of the House on 25.2.1988. 

(c) Steps tuken/being taken have been 
listed in page 179 of the above stated 
report. 

Self . Employment Scheme for Educated 
Unemployed Youtb 

1990. DR. (SMT.) PHULRENU 
GUHA : Will the Minister of INDUSTRY 
be pleased to state: 

(8) the criteria for selection of bene .. 
ficiaries under the self-employment scheme 
for educated unemployed youth; and 

(b) the tOldl number of beneficlanes 
benefited by this Scheme from the date of 
its implementation tlll date State-wise? 

lM 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTIlY 
OF INDUSTRY (SHRI M. ARUNA· 
CHALAM) : (a) According to the guide-
lines issued by the Central Government 
the scheme would cover all educated 
unemployed youth who are matriculate 
and above including ITI passed within the 
age sroup of 18-35 years. Women and 
trained personnel are given due considera-
tion/weightage in providing employment 
opportunities. A ceiling of family income 
upto Rs. 10,000/- per annum has been 
fixed. A minimum of 30 per cent of the 
beneficiaries shdll be from amongst the 
Scheduled Castes/Scheduled Tribes. 

(b) The total number of b~neficiarles 

sanctioned loans statc·wise under the 
scheme since Inception upto 1987-88 as 
per reports received till 31.1 1988 is given 
in the Statement below. 

Statement 

S. Name of the 
No. State/UT 

(No. of applications sanctioned by Banks) 

1 2 

1. Andhra Pradesh 

2. Assam 

3. Bihar 

4. Gujarat 

S. Haryana 

6. Himachal Pradesh 

7. J & K 

8. Karnataka 

9. Kerala 

10. M. P. 

~~ 

1983-84 1984-85 1985·86 1986-87 

3 4 5 6 

14781 13084 ]6518 14919 

8021 7642 4629 5837 

14230 14806 26376 22560 

10497 4072 6522 4924 

6189 5478 4782 4808 

2465 2156 1591 1406 

1416 1119 1095 708 

12307 12810 12837 12100 

13091 11907 13033 19015 

18786 18065 17224 16679 

1987-88 
as on 
31.1 88 

7 

1521 

189 

216 

2511 

1327 

406 

21 

.sS4 

325' 

1300 



1 2 3 4 5 6 7 

11. Mabarslhtra 24579 18667 J3848 13466 5040 

12. Manipur 99J 994 1491 1493 8 

13. Meghalaya 353 313 III 80 NR 

14. Nagalaod 189 269 166 129 NR 

15. Orissa 6823 7599 8757 8620 Nil 

16. Punjab 9047 12212 11677 15037 1300 

17 r Rajasthan 15054 15382 10986 10736 2286 

18. Sikkim 15 49 49 33 19 

19. Tamil Nadu 21247 22500 18722 18362 3581 

20. Tripura 696 707 912 909 Nil 

21. U.P. 36857 34400 26264 23197 881 

22. West Bengal 23680 23101 21885 20468 1140 

23. A & N Islands 66 101 101 80 30 

24. Arunachal Pradesh 36 60 61 22 1 

2S. Cbandigarh 325 300 394 416 82 

26. D & Nagar Haveli 54 68 40 19 3 

27. Goa Daman & Diu DIe not inop. 337 84 720 132 

28. Mizoram 196 202 104 233 3 

29. Pondicherry 414 400 465 480 ISO 

30. Laksbwadeep 

O. Total 242405 228800 220724 216956 25968 

Note: NR-Note received as yet. 

Public Call Offices fa Bombay 

1991. SHRI S.G. OHOLAP: Will the 
Minister of COMMUNICATIONS be 
pleased to state: 

Community PubJic Call Offices to various 
categories without any waiting list ; and 

<a> whether the Mahanagar Telepbone 
Nipm Ltd. Bombay bas decided to allot 

(b) if so, what are the formalities to be 
observod and requirements and chargo. 
therefor? 



W,ltt'" AIIIWe" 

THE MINISTER OF ENERGY AND 
MINISTER OF, COMMUNICATIONS 
(SHRI V ASANT SATHE) : <a) Public tele-
phones-both Departmental and private 
luaranteed ones-are provided by the 
Department, including in Bombay. These 
are provided at places where public has 
easy access and there is need for sucb 
faciJities. 

(b) The hirer of a private guaranteed 
public telephone has to execute an agree-
ment with the Department. A minimum 
R.evenue of Rs. 100 and Rs. 200 per month 
is ,uaranteed by the birer of a C.C.B. type 
and attendant type public telephone 
respectively. The hirer collects SO paise 
per call from the public but will be billed 
for by the Department at 30 paise per 
metered call. 

LPG Facility in Hosblarpur, Punjab 
1992. SHRI KAMAL CHAUDHRY: 

Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

<a> the places in Hoshiarpur district 
of Punjab covered by LPG facility till 
December 1987 ; 

(b) the names of places in the said 
district where LPG distributorships are 
proposed to be established in the 
Marketing Plan for 1988 ; and 

(c) tbe steps being taken to ensure 
proper coverage of the district in regard to 
the LPG facility? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) The following places in 
district Hoshiarpur of Punjab had LPG 
facility as on 31.12.87 : 

1. Hoshiarpur 2 Mukerian 

3 Urmer Tanda 4 Talwara 

Foodgrains 

Year Rice 

(b) The oil industry's Marketing Plan 
for 1988·89 is not yet due. 

(c) LPG distributorships in the country: 
including in Punjab are being established 
in a phased manner at locations with a 
popula tion of around 20,000 and above 
and offering sufficient potential for econo-
mically viable marketing of the product. 

[ Translation] 

Allocation of essential commodltle. to 
Madhya Pradesb 

1993. SHRI PRATAP BHANU 
SHARMA : Will the Minister of FOOD 
AND CIVIL SUPPLIES be pleased to 
state: 

(a) whether Government have increased 
the allotment of foodgrains, edible oil 
and other essential commodities for 
Madhya Pradesb during 1987 ; 

(b) if so, the details thereof; and 

(c) the quantity of each commodity 
lifted by that State ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D.L BAITHA) : (a) to 
(c). Allocation of essential commodities to 
States!UTs are decided from time to time 
taking into consideration the availability 
of stocks in the Central Pool, relative 
needs of various State" past offtake and 
otber relevan t factors. 

Details of allotment and offtake of 
wheat, rice, edible oils, controlled cloth 
and kerosene in respect of Madhya Pradesb 
during the year 1986 aDd 1987 are given 
below: 

(000 tonnes) 

Wheat 
Allotment Offtake Allotment Offtake 

1986 

1987 

300 

330.0 

190.1 

226.0 

600.0 

600.0 

217.4 

223.3 
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The allocation of Kerosene Oil to 
Madhya Pradesh during tbe year 1986 was 
294521 tonnes altioat which the ofFtake 
Wet of tbe order of 285580 toones. During 
the year 1987 against the allocation of 
329479 tonnes of kerosene oil to the State, 
the offtake was 320205 tonnes. 

Edible Oila 

During the oil yea r (November to 
October) 1986-87, 20,200 tonnes of edible 
oils were allocated to Madhya Pradesh. 
During 1987.88, 42400 tonnes of imported 
edible oils were allocated to Madhya 
Pradesh against which the offtake by the 
State Government was 37308 toones. 

Controlled Cloth 

Madhya Pradesh was allotted 126.23 lakh 
sq. metres of colton controlled clotb and 
14.70 lakh linear metres of polyster cotton 
controlled cloth during the financial year 
J 986-87. During 1987.88, the quota of the 
State was increased to 173.30 lakh sq. 
metres of cotton controlled cloth and to 
24.00 lakh linear metres for polyster COD-
trolled cloth. During 1986.87, the offtake 
of cotton controlled cloth was 117.37 lakh 
sq. metres and that of po)yster cotton 
controlled cloth was 9.30 lakh linear 
metres. During the period 1.4.87 to 
31.12.87, the State has lifted 54.87 lakh sq. 
metres of cotton controJ1ed cloth and 4.54 
lakh linear metres of polyster controlled 
cloth. 

Levy Sugar 

The monthly levy quota of sugar is 
allotted to States/UTs on the basis of uni-
form norm based on 425 grams per capita 
availability for the projected population 
as ob 1.10.86. Accordingly, the monthly 
levy sugar quota of Madhya Pradesh was 
increased to 25031 tonnes from February, 
1987 onwards as against 23276 tonnes 
allotted from October 1983 to January 
1987. In addition to the above, Madhya 
Pradesh was allotted 3768 tonnes of levy 
suaar as festival quota during the months 
of September and October, J 987. 

FUm Pr.jed .. U.P. 
'I 

1994. SHRI RAkISH RAWAT: wnt 
the Minister of INDUSTRY be pleased to 
state : 

(a) whether the period of the Jetter of 
intent for a colour film proj ect to be set 
up at Majkhali (Almora, U.P.) has beeD 
further extended: 

(b) if not, the reasons for not exten-
ding the period thereof and the time by 
which it is Hkely to be extended; and 

(c) whether U.P. Government hal been 
advised to prepare a time bound prosram-
me to utilise this letter of intent 
i mmediate]y 1 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRJ M. ARUNA. 
CHALAM) : (a) and (b). The validity 
period of the letter of intent srdnted to 
MIs. Pradeshiya Industrial and Investment 
Corporation of U.P. Ltd. (PICUP) for 
setting up an undertaking at Almora in 
U.P. for the manufacture of photo-
sensitized goods has been extended upto 
30th June, 1988. 

(c) MIs. PICUP he ve been advised to 
secure necessary government clearance in 
regard to foreign coUaboration, import of 
capital goods. etc., within the extended 
period. 

[English] 
Sale of Spurious Vegetable Ghee In Delhi 

1995. SHRI P.M. SAYEED : Will ,bo 
Minister of FOOD AND CIVIL SUPPLIES 
be pleased to state : 

(a) whether it is a fact that 100 tins of 
spurious vegetable ghee were seized -bU, 
being loaded at the railway station in 
Delhi; 

(b) whether the source of its manu· 
facture and filling has been ascertained; 

(c) whether similar type or ahee is 
being reportedly distributed to the dealers 
in Delhi ; and 

(d) jf so, the action taken in tho matter 1 
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THE DEPUTY MINISTER IN THB 
JdINISTR Y OF FOOD AND CIVIL 
SUPPLIES (SPRI D. L. BAITHA): (a) 
According to Delhi AdministratioD some 
tins of vanaspati were seized but it is not 
certain that the product is spurious. 

(b) to (d). The seized tins carried the 
brand names "Uttamt

'. "Chetak" and 
"Rasoi" t which are being sold in Delhi. 
The Police Department is conducting 
enquiries. 

Supply of yarn for tyre fDCIa.try In Alsam 

1996. SHRI BHADRBSWAR TANTI : 
WiU tbe Minister of INDUSTRY be 
pleased to state : 

(a) whether the tyre industry in Assam 
hal been badly affected by shortage of 
yarn; 

(b, if so, the action taken in this 
regard; and 

(c) tbe quantity of yarn allotted to 
Assam during the last three quarters till 
date? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNA-
CHALAM) : (8) Government have not 
received any compJaint regarding non-
availability of yarn affecting the tyre indus ... 
try in Assam. 

(b) and (c). Do not arise. 

(TraM/atlon] 

Settiog up of Hydrocracker Unit in Baroda 

1997. PROF. NIRMALA KUMARI 
SHAKTAWAT : Will the Minister of 
PETROLEUM AND NATURAL GAS be 
pleased to state: 

(a) whether a Hydrocrackcr unit is 
being set up in Baroda to refine crude oil; 

(b) if so, the likely capacity thereof 
and tbe expenditure likely to be incurred 
thereon; and 

(c) whether production con of petrol 
will come down to some extent as a result 

of setting up of this unit and if 10, whether 
it will have an effect on consumers allo ? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUB 
ALAM) : <a> and (b). A 1.20 MTPA 
Hydrocracker Unit is being instaUed in 
the Koyali Refinery of IOC at an estimated 
cost of Rs. 635 crores to upgrade the beavy 
residues produced in the existing refinery 
into middle distiJlates. 

(c) The Hydro-Cracker Unit results in 
increasing the production of middle distil-
lates and tberefore has DO relevance to the 
production cost of petrol. 

Urla Grams 

1998. DR. PRABHA T 
MISRA: 

KUMAR 

SHRIMA TI D K. THARADEVI 
SIDDHARTHA : 

Will tbe Minister of ENERGY be 
pleased to state: 

(a) whether Government propose to 
develop one village as 'Urja Gram' in each 
district; 

(b) if so. the number of 'Urja Grams' 
developed in the country on non-conven-
tional energy sources; and 

(c> the number of the places wbere 
these are being run successfully? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI V ASANT SATHE) : (a) As part of 
the overall programme for development 
and utilization of non-conventional energy 
sources a programme for the establishment 
of one urjagram project in each Parlia-
mentary constituency has been taken up. 

(b) and (c). 49 urjagram projects have 
80 far been completed in 9 States/UTa. 119 
projects are under implementation in 11 
States/UTs, and severa) more are planned. 

The completed projects are reported to 
have been generally successful and have 
started to give benefits to the people in 
these villages. 

UTs.- Union Territories. 
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PoUey to cnbaace Oil ProductJon 

1999. DR. G .S. RAJHANS ; 

SHRI BANWARI LAL 
PUROHIT: 

Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to 
state: 

(a) whether Government are consider-
ing a coordinated and inte-grated hydro .. 
carbon policy to enhance the production 
of oil and gas to meet the growing demand; 

(b) if so, the salient features of the 
proposed policy; and 

(c) when the proposed policy will be 
implemented and the extent to which the 
demand of gas and oil wil) be met? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) to (c). Government are 
already implementing a strategy for enhanc-
ing oil and gas production in the country 
by following measures : 

(i) Intensification of exploration, 
which may eventually lead to 
enhanced production. 

(ii) Intensification 
operations. 

of work-over 

(iii) Use of enhanced oil recovery 
techniques. 

(iv) Induction of advanced technology. 

As exploration for hydrocarbon is 
highly probablistic in nature, it is not 
possible to indicate, with any degree of 
certainty, as to what extent self-sufficiency 
in production of oil will be achieved. 

S.T.D. and Telex facilities to NagarJuna 
Sagar 

2000. SHRI M. RAGHUMA REDDY; 
Will the Minister of COMMUNICATIONS 
be pleased to stale: 

<a> whether there is any proposal with 
Government to provide STD and Telex 

faciJities to Nagarjuna Sapr durin, thi. 
year; and 

(b) if not. the reasons thereof? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI V ASANT SA THE) : (a) No, Sir. 

(b) Nagarjuna Sagar (Hill Colony) is 
a small exchange and is not a priority 
station for STD facility. The pre8cnt 
demand for Telex connections is not 
adequate to justify a telex exchange. 

Utilisation of G.s Rese"es 

2001. SHRI SRIBALLAV PANI. 
GRAHl WiJl the Minister or 
PETROLEUM AND NATURAL-GAS be 
pleased to state: 

ta) whether substantial quantities of 
natural gas reserves have been located in 
different parts of the country but the same 
are not being fully utilised ; 

(b) whether any advance planning is 
proposed to be made in this regard ; and 

(c) the steps being taken or proposed 
to be taken to fully exploit the natural gas 
reserves within a specified time limit? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM): (a) to (c). As on 1.1.1988, 
balance recoverable reserves of gas are 
estimated at about 500 bil1ion cubic metros. 
The utilisation of natural gas has consi. 
derably increased from about 4000 million 
cubic metres in 1984-85 to about 7000 
million cubic metres in 1986 .. 87. Commit-
ments of gas arc made for various uses 
based on the expected production of gas 
in order to utilise the gas produced to tbe 
maximum possible extent. 

Development of district CtDtres 

2002. SHRI K. RAMAMURTHY: 
Will the Minister of INDUSTRY be 
pleased to state: 

(a) the State-wise details of all the 
growth centres identified for industrial 
devr)npment ; at'd 
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(b) tbe steps beiDa takeD or proposed 
to be taken to interconnect development 
in 430 district centres '1 

THE MINISTER OF STATE IN THE 
DePARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRV (SHRI M. ARUNA-
CHALAM) : (8) With effect from 1.4.83, 
tbe Central Government bas been 
implementing a Scheme to assist the State 
Governments having 'No Industry Districts, 
in development of infrastructural facilities 
in one or two identified growth centres 
in these districts. Out of 93 No-Industry 
Districts in the country, 51 growth centres, 
Identified by 12 States in 44 No Industry 
Districts have been approved. A statement 
iDdicatinl approved growth centres is 
aiven below. 

(b) There are 422 District Industries 
Centres covering 431 Districts. The DI~ 
work. as a nodal agency at the district level 
to provide all services aimed at promoting 
industries. The DIC programme is a 
centrally sponsored programme and the 
responsibility for implementing it rests 
with the State Governments/Union Terri-
tories. 

Statement 

..approved Growth Centres lor Development 
o/In/raltructural Facilities in 'No 

Industry Districts' 

Name of the State/ 
Union Territory & 
District. 

1 

t. Rajalthan 

Growth Centre 

2 

1. Sirohi 1. Abu Road 

2. Pindwara 

2. Jaisalmcr 3. Pokaran 

4. Sanu Ram,arh 

3. Cburu 

4. Barmer 

2. Orl"a 

s. BaJosore 

6. Phulbani 

7. Bolangir 

3 U Itar Pradesh 

8. Banda 

9. Jaunpur 

10. Jalaun 

1]. Fatehpur 

12. Kanpur 
Dehat 

13. Hamirpur 

14. SuJtanpur 

15. Tehri 
Garbwal 

16. Pauri 
Garhwal 

17. Cbamoli 

4, Karnolaka 

18. Bidar 

5. Madhya Pradelh 

19. Bhind 

20. Mandl. 

21. Jhabua 

22. Dhar 

121 

S. Chura \ 

6. Ratanaarh 

7. Dalotr. 

8. Barmer 

9. Balalore 

10. Manmunda 

11. Bolangir 

12. Bargarh 

13. Satrahiya 

14. Orai 

15. Malwan 

16. Jainpuf 

17. Sumerpur 

18. Tikarlya 

19. Trisundi 

20. Chauras 

21. Kotdwar 

22. Tatasu 
Mazyadi 

23. Bidar 

24. Humnabad 

25. MalaDpur 

26. M.nheri 

27. MiJ,haa.ar 

28. Pithampur 
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1 

23. Panna 

24. Rajlarb 

6. Bihar 

25. Bhojpur 

26. IC.hagaria 

27. Purnia 

28. Nalanda 

29. Aurangabad 

7. Maharalhtra 

30. Oadchiroli 

8. West Bengal 

31. Jalpaiguri 

32. Cooch Behar 

33. Darjeeling 

34. MaIda 

35. Bankura 

9. TrJpura 

36. West Tripura 

37. North Tripura 

38. South Tripura 

10. N agaland 

39. Tuensan 

11. A runachal Pradesh 

40. Subansiri 

41. Siang 

42. Kameng 

43. Tirap 

12. Mlzoram 

44. Aizawal 
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29. Purena 

30. Pillukhedi 

31. Arrah 

32. Khagaria 

33, Purnia 

34. Lakhrawan 

35. Jaisoria 

36. Kotga) 
NavegaoD 
Complex 

37. Raninagar 

38. Cooch Behar 

39. Bagdogra 

40. Maida 

41. Bishnupur 

42. Joginder 
Nagar 

43. Dharma 
Nagar 

44. Takmacherra 

45. Longleng 

46. Noklak 

47. Itanagar 

48. Pasighat 

49. Dirang 

50. Miao 

51. Luangmual 

MaDuguru Super Thermal Power Project, 
A.P. 

2003. SHRI BHATTAM SRIRAMA-
MURTHY : Will the Minister of. 
ENERGY be pleased to state: 

(a) whether the National Thermal 
Power Corporation which proposed to run 
the Manuguru Super Thermal Power Pro-
ject in Andhra Pradesh has submitted a 
synopsis and feasibility report; 

(b) whether the long awaited report 
on the coal linkages for the above plant 
has since been received by Governmcnt ; 

(c) if not, the reasons therefor; anci 

Cd) whether Government have sought 
either bilateral or multi-lateral inter-
national help for the Manuguru Project 
and if so, when? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHATGI): (a) to (c). The 
National Thermal Power Corporation have 
submitted, in December, 1987, the feasibi-
lity report in regard to the proposed 
Manuguru Super Thermal Power Project 
Stage-!. Coal linkage for the propo<)cd 
project bas yet to be established. Accord-
ing to a recent assessmcnt of production 
from Mis. Singareni Collieries Compan} 
Ltd. (SeCL), from which the coal require-
ments of the project are proposed to he 
met. it would not be possible to consider 
any further linkages from Mis seCL upto 
the year 1994-95. 

(d) No Sir. 

[Translation] 
Setting up of Hyde) Projects with Foreign 

Collaboration 

2004. SHRI BALW ANT SINGH 
RAMOOWALIA: 

SHRI ATISH CHANDRA 
SINHA: 

Will the Minister of ENERGY be 
pleased to state: 

<8> whether a scheme has been preJ"a-
red to set up severa) hydel projects in the 
country with foreign collaboration; 
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(b) if 10, the namos of tbose projects; 

(c) the names of fareian companies or 
Governments with which negotiations are 
beina held for set ting up of these projects; 
and 

(d) the names of the projects, for tbe 
settinl up of which in collaboration with 
foreilD companies or Governments, a tina I 
decision bas been taken ? 

THE MINISTER OF STATE IN THE 
DEPARTMBNT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHATGI): (8), (b) and (d). 
Proposals in respect of external assistance 
for individual projects are examined on 
merits keeping in view the overaU national 
interest. The Chamera Hydro-electric 
Project Stage-l (540 MW) and the Tebri 
Hydro Power Complex (2400 MW) are 
under implementation with bilateral assis-
tance from Canada and Soviet U Dion 
respectively. 

(c) The requisite information is as 
follows: 

Name of Hydro· 
electric Project 

(MW) 

Sources of 
Bilateral 

offera 

Dulhasti (3x130 MW) French Consortium. 

Uri (4x12u MW) 

Chamera Stage-II 
(3 x 100 MW) 

Swedish, West Ger-
man and BraziUan 
Consortia. 

Canada. 

[English] 

Compulsory eertiftcatlon of Consumable 
Items 

2005. SHRI M. V. CHANDRA. 
SEKHARA MURTHY: 

SHRI BANWARI LAL 
PUROHIT: 

SHRI KALI PRASAD 
PANDEY: 

Will the Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state : 

ta) whether there is 8 need for bring· 
ing more items affecting health and safety 
of the consumers into the fold of compul-
sory certifica tion ; 

(b) if so, the details of the consumer 
items at present uDder the compulsory 
certification ; and 

(c) the details of the new consumer 
items proposed to be included into the 
fold of compulsory certification? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D. L. BAITHA) : (a) 
Yes, Sir. 

(b) A Jist of items (including consumer 
items) at present under compulsory Certi-
fication is given in the Statement below. 

(c) Some of the proposed items are: 

(i) Synthetic detergents ; 

(H) Clinical thermometers; and 

(iii) Infant foods. 

In considering these prollolala, pro-
blems relating to implementation, 
preparatory steps especially by small scale 
and tiny units and socio-economic consi-
derations have to be kept in view. 

Stat".eDt 
Lilt 0/ Product. unMr Mandatory Certification 

Products for Which lSI Mark Is obligatory in the country: 

I. FOOD COLOURS AND FOOD COLOUR PREPARATIONS 

(I) IS : 1694-1974 

(ii) IS : 169S-1974 

Tartrazir e, Food 8I'ade 

SUDS(t Yellow PCF, Food grade 
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WrI",,, AlI.." PHALOUNA I., 1909 (SAKA) "',llIe1l A",wer, 

(iii) IS : 1696-1'74 AmarDath, Pood srade 

(iv) IS : 1697-1974 Brythrosine, Food srade 

(v) IS I 1698-1974 Indigo Carmine, Food grade 

(vi) IS : 2558-1974 Ponceau 4 R. Pood grade 

(vii) IS : 2923-1974 Carmosine, Food grade 

(viii) IS : 2924-J974 Fast Red E, Food grade 

(ix) IS : 5346-1975 CoaJtar Pood Colour preparations and mixtures 

(~) IS : 6022-1977 Fast Green FCF, Food grade 

(xi) IS : 6029-1977 Green S. Food grade 

(xli) IS : 6406-1971 Brilliant Blue FCF, Food grade 

NA TURAL FOOD COLOURS 

(i) IS : 3827-1966 

(ii) IS : 3841-1966 

(iii) IS : 4446-1967 

(iv) IS : 6386-1971 

(v) IS : 6405-1971 

(vi) IS : 6797-1972 

(vii) IS : 7260-1974 

FOOD ADDITIVES 

(i) IS : 2557-1963 

Oi) IS : 4447-1967 

(iii) IS ; 4448 -1967 

(Iv) IS : 4467-1980 

(v) IS : 4750-1968 

(vi) IS : 475J-1968 

(vii) IS : 4752-1968 

(viii) IS : 4818-1968 

(ix) IS : 5191-1969 

(x) IS : 5306-1978 

(xi) IS : 5342-1969 

(xii) IS : 5343-1969 

(xiii) IS : S344- J 969 

Riboflavin 

B .. Carotene 

Chlorophy 11 

Beta-apo.8·carotenal, Food grade 

Centhaxanthine. Food grade 

Methy I ester of beta·apo-8 .. carotenoic acid 

Ethyl ester of beta .. apo-8-carotenoic acid 

Annatto colour for Food products 

Sodium benzoate, Food grade 

Benzoic acid, Food grade 

Caramel 

Sorbitol, Food grade 

Potassium metabisulpbite. Food grade 

Sodium mctabisulphite, Food grade 

Sorbic acid, Food grade 

Sodium alginate, Food grade 

Sodium carboxymethyl cellulose, Food grade 

Ascorbic acid. Food grade 

Buty)ated hydroxyanixoJe, Food grade 

Butylatcd h)'droxytoluene~ Food grade 

1:\4 
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(xlv) ]S : 5707-;-1970 Alar, Food arade 

(xv) JS : S719-1970 Gelatin. Food arade 

(xvi) IS : 6030-1971 Sodium propionate, Food &fade 

(xvii) IS : 6031-1971 Calcium propionate. Food Irede 

(xviii) IS : 6793-1972 Fumaric acid, Food grade 

(xix) IS : 7905-1975 Calcium alginate, Food grade 

(xx) IS : 7908-1975 Sulphur xioxide, Food grade 

(xxi) IS : 7928-1975 Alginic acid, Food Irade 

(xxii) IS : 8356- 1977 Titanium dioxide, Food grade 

4. MINER'S SAFBTY LEATHER BOOTS AND SHOES 

IS : 1989 (Pt. I & I1)-Leather safety boots and shoes for miners and for 
1978 heavy metal industries 

5. CEMENT 

(i) IS : 269-1976 Ordinary and low heat portland cement 

(ii) IS: 455-1976 Portland slag cement 

(iii) IS : 1489-1976 Portland pozzo)ana cement 

(iv) )S : 3466-1967 Masonry cement 

(v) IS : 6452-1972 High alumina cement for structural use 

(vi) IS : 6909-1973 Supersulphated cement 

(vii) IS : 8041-1978 Rapid hardening portland cement 

(viii) IS : 8042-1978 White portland cement 

(b) IS : 8043-1978 Hydrophobic portland cement 

(x) IS : 8112-1976 High strength ordinary portland cement 

(xi) IS : 8229-1976 Oil well cement 

6. SAFETY HELMETS FOR USB IN MINES 

IS : 2925-1984 Industrial safety helmets 

7. MINERS' CAP LAMP BATTERIES 

IS : 2512-1978 Miners' C'1P lamp batteries (Lead acid type) 

8. FLAMEPROOF ELECTRICAL EQUIPMENTS 

JS : 2148-1981 

9. LPG CYLINDERS 

IS I 3196-1982 

Flameproof enclosures of electrical apparatus 

Welded low carbon steel gas cylinder excoedlDI 
~-litre water capacity for low pressure IIque8ablc 
Base$, 
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10. WIRB ROPES USBD IN MINES 

IS : 1855-1977 

11. MILD STEBL TUBES 

(i) IS : 1161-1979 

Stranded ateel wire ropes for winding and man-riding 
baulages in mines. 

Steol tubes for structural purposes 

(if) IS : 1239 (Pt. I) 1979 Mild steel tubes 

(iii) IS : 4272-1983 Steel tubes used for water wells 

12. STEEL AND STEEL PRODUCTS 

(i) IS : 226-1975 

(ii) IS : 277-1977 

(iii) IS: 279-1981 

(iv) IS : 280-1978 

(v) IS : 432 I Pt. I 
& 11)-1982 

(vi) IS: 513-1973 

(vii) IS: 961-1975 

(viii) IS : 1029-1970 

(ix) IS : 1079-1973 

(x) IS : 1139-1966 

(xl) IS : 1148-1982 

(xii) IS : 1149 -1982 

(xiii) IS : 1786-198.5 

(xiv) IS : 1875-1978 

(xv) IS : 1977-197.5 

(xvi) IS : 1990-1973 

(xvii) IS ! 2002-1982 

Structural stoel (standard quality) 

Galvanized steel sheets (plain and corrugated) 

Galvanized steel wire for telegraph and telephone 
purposes 

Mild steel wire for general eogin eering purposes 

M.S. aod medium tensile steel bars and bard drawn 
steel wire for concrete reinforcement 

Cold rolled carbon steel sheets 

Structural steel (high tensile) 

Hot rolled steel strips (baling) 

Hot rolled carbon steel sheet and strip 

Hot rolled mild steel, medium tensile Itee] and high 
yield strength steel deformed bars for concrete rein-
forcement. 

Hot rolled steel rivet bars (upto 40mm diameter) for 
structural purposes 

Hiab tensile steel rivet bars for structural purposes 

High strength deformed steel bars and wires for COD-
crete reinforcement 

Carbon steel billets, blooms, slabs and bars for for-
gings 

Structural steel (ordinary quality) 

Steel rivet and stay bars for boilers 

Steel plates for pressure vesselJ for intermediate and 
bi.h temperature service including boilers 
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(xviii) IS : 2062-1984 

(xix) IS : 2073-1970 

(xx) IS : 2830-1975 

(xxi) IS : 2831-1975 

(xxii) IS : 2879-1975 

(xxiii) IS : 3502-1981 

(xxiv) IS : 3748-1978 

(xxv) IS : 3749-1978 

(xxvi) IS : 3930-1979 

(xxvii) IS : 4368-1967 

(xxviii) IS : 4397-1972 

(xxix) IS : 4398-1972 

(xxx) IS : 4430-1979 

(xxxi) IS : 4431-1978 

(xxxii) IS : 4432-1967 

(xxxiii) IS : 4882-1979 

(xxxiv) IS : 5489-1975 

(xxxv) IS : 5517-1978 

(xxxvi) IS : 5518-1979 

(xxxvii) IS : 5522 -1978 

13. VANASPATI 

IS : 10633-1983 
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Weldable structural steel 

Carbon steel black bars for production of machined 
parts for general ensineering purposes 

Carbon steel billets, blooms and slabs for re-rollins 
into structural steel (ordinary quality) 

Carbon steel billets, blooms and slabs for re-rolUnl 
into structural steel (ordinary quality) 

Mild steel for metal arc weldins electrode core wire 

Steel cbequered plates 

Tool and die steels for bot work 

Tool and die steels for cold work 

Flame and induction hardening steels 

AHoy steel billets, blooms and slabs for forgings for 
general engin eering purpose 

(:old rolled carbon steel strips for ban and roller 
bearing cages 

Carbon-chromium steel for the manufacture of baIJs, 
rollers and bearing races 

Mould steels 

Carbon and carbon-manganese frec cutting steel 

Case hardening steels 

Low carbon steel wire for rivets for use in bearing 
industry 

Carburising steels for use in bearing industry 

Steels for hardening and tempering 

Steels fdr die blocks for drop forging 

Stainless steel sheets and coils 

Vanaspati 

14. VANASPATI CONTAINERS 

(i) IS : 2S52-1979 Steel drums (galvanized and ungalvanlzed) 

(ii) IS : 10325--1982 15 lei. square ttDS for VANASPATI aDd edible oil. 



141 Written .,4",;",. id 
(iii) IS: 10339-1982 GHBB and edible oil tins 

(iv) IS : 10840-1984 Blow moulded 'HDPE containers for vanaspati 

(v) IS : 11258-1985 10 and 2O·kg square tin for v8nftspati shoe and edible 
oils 

(vi) IS : 11352-1982 Flexible packs for the packing of edible oils and 
vanaspati 

15. MILK PRODUCTS " 

(i) IS : 1165-1975 Milk powder 

(ii) IS : 1166-1973 Condensed milk 

16. PRESSURE STOVES 

(I) IS : 1342-1978 Oil pressure stoves 

(ti) IS : 2787-1979 Multi-burner oil pressure stoves 

(iii) IS : 8808-1978 Burner for oil pressure stoves and oil pressure heaters 

(iv) IS : 10109-1981 Oil pressure stoves f offset burner type 

17. DRY CELL BATTERIES 

(i) IS: 203-1984 

(ii) IS : 2576-1975 

(iii) IS : 8144-1976 

18. GLS LAMPS 

IS : 418-1978 

Dry batteries for ftashlisbts 

Dry batteries for transistor radio receivers 

Multipurpose dry batteries 

Tungsten filament general service electric lamps 

19. ELECTRICAL APPUANCES··· 

(i) IS: 366-1976 

(ii) IS: 368-1983 

(iii) IS: 369-1983 

(iv) IS : 1293-1967 

(v) IS : 2994-1965 

(vi) IS : 4949-1968 

(vii) IS : 3854-1966 

Electric irons 

Electric immersion water heaters 

Electric radiators 

Three pjn pJugs and socket-outlets 

Electric stoves 

2-Amp switches for domestic and similar l'urposes 

Switcbes for domestic and similar purposes 

• ·.The introduction of compulsory Certification marking for these 7 items has 
been ppstponed by 9 months. 
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Telephone Ex.changes In Deihl 

2006. SHRI MANIK REDDY: Will 
the Minister of COMMUNICATIONS be 
plcased to state: 

(a) the number of telephone exchanges 
in Delhi and how many of them are elect-
ronic ; and 

(b) the number of exchanges in Delhi 
identified as full or over loaded, the details 
thereof? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) The total 
number of exchanges in Delhi as on 31-1-88 
is SO. Out of these, 17 are electronic. 

(b) Ac; on 31-1-88, there are 10 ex-
changes which arc full or overloaded. 
These at c as under : 

1. Rajpath 

2. RaJa uri Gdrden 

3. Ndngloi 

4. Janakpuri 

5. Hauz Kha~ 

6. Chanakyapur i 

7. Nehru Place 

8 Shdhddra (L~veJ 228, North~ide of 
RallwclY line) 

9. AJipur 

10. Badh. 

SuppJy of Foodgrains in Packets 

2007. SHRIMATJ D. K. THARA-
DE VI SIDDHA RTHA : WJII the Minister 
of FOOD AND CI\ IL SUPPL1ES be 
pleased to state : 

(a) whether there is a proposal to 
supply foodgrair.s in polythene packets 
through fau pnce shops to ensUl equality 
and exact quantity; 

(b) if so, the details in this regard; and 

Wri"." ..4UWI" 

(0) if not, the reaSODS thereof? 

THE DEPUTY MINISTBR IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D. L. BAITHA): (a) 
No, Sir. 

(b) and (c). Do not arise. 

Tiny Cement Plauts 

2008. SHRI VISHNU MODI: Will the 
Minister of INDUSTRY be pleased to state : 

(a) the number of tiny cement plants 
set up in the country under SSI sector; 
and 

(b) the relative average cost of pro-
duction In these tiny plants as compared 
to other VSK plants of 50--200 tons per 
day capacity (mini cement plants) 7 

THE MINISTER OF ST A TE IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA· 
CHALAM): (a) There is no standard 
definition of Tiny Cement Plant. Cement 
plants which come within the purview of 
the Small SCJle Sector are generally called 
tiny cement plants. These units get them-
selves registered with the respective 
Directors of Industries of State Govern-
ments/Union Territories. Information in 
regard to their number is not centrally 
maintained. 

(b) No indepth study of techno-
economic viabilIty of tiny plants has so far 
been made. However, it has been observed 
that average cost of production in tiny 
cement plant is higher as compared to that 
of mini cement plant of 50 to 205 TPD 
with VSK technology, on accoont of vari-
ous factors such as economies of scale, 
higher wage component etc. 

Recommendations by Higb Level Committee 
for Improvement of Public UndertakJng. 

2009. SARI YASHWANTRAO 
GADAKH PATIL : 

SHRI P.M. SA YEED : 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether a hiah level committee 
bas sUllested a moratorium OD strikes, 
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lockouts and fresh recruitment in public 
undertakings to bring about improvement 
in their working; 

(b) if so, the details thereof and the 
reaction of Government thereto; and 

(c) what other recommendations have 
been made by the Committee with regard 
to paymenf of bonus, salaries and other 
statutory benefits and perks to the 
employees of public undertakings? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO): (a) and (b). 
A sub-Group of the Consultative Com-
mittee of Members of Parliament attached 
to the Mjnistry of PersonneJ, Public 
Grievances and Pension on "Cost Effective .. 
ness in public Sector" has recommended 
among other things imposition of a mora-
torium on strikes, lockouts and fresh 
recruitments to improve the functioning 
of the public sector undertakings. The 
Report of the sub-group is under consi-
deration of the Government. 

(c) No such recommendations have 
been made by the sub· Group. 

Subsidy on Foodgrains to Stat«!s 

2010. SHRI A. CHARLES: Will the 
Ministe1' of FOOD AND CIVIL SUPPLIES 
be pJeased to state : 

(a) the subsidy provided to each State 
for foodgrains during 1987·88 ; and 

(b) whether there is any proposal to 
increase the subsidy in view of the unpre-
cedented drought experienced in tbe 
country during the year 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (8 HRI D. L. BA ITHA) : (a) 
The Government of India do not provide 
for the su bsidy for foodgrains State-wise. 
However, the consumer subsidy to be 
borne by the Government in respect of 
estimated issues of foodgrains during 1987. 
88 (RB) in each State/Union Territory 
from Central Pool worked out is given in 
the Statement below. 

(b) The Food Subsidy bas been raised 
from Rs. 2000 crores to Rs. 2200 crores in 

tbe Revised Estimates for 1987·88. The 
amount of subsidy depends upon the levels 
of procurement, off-take, food stocks aDd 
other factors. 

Statement 

States/ 
Union Territories 

1 

1. Jammu & Kashmir 

2. Punjab 

3. Chandigarh 

4. Haryana 

5. Uttar Pradesh 

6. Delhi 

7. Rajasthan 

Food SubsidY 
1987-88(RE) 

Rs./Crores 

2 

34.07 

17.94 

1.07 

13.08 

96.47 

50.12 

92.72 

8. Himachal Pradesh 14 31 

9. Andhra Pradesh 125.44 

10. Tamil Nadu 86.28 

11. Pondicherry 0.60 

12. Karnataka 97.07 

13. KeraJa 135.92 

14. Madhya Pradesh 71.31 

15. Maharasbtra 201.21 

16. Goa, Daman & Diu 5.32 

17. Gujarat 143.65 

18. ASS~tm 70.44 

19. Arunachal Pradesh 10.33 

20. Bihar 90.87 

21. Orissa 39. 6S 

22. Nagaland 21.01 

...... _ .. ---... ""~ 
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1 

• 
23. Manipur 

24. MeghaJaya 

25. Tripura 

2 

6.50 

18.85 

17.14 

can. therefore, be given at this stale to 
introduce this service at NalPur. 

Supply of Electricity to Farmers 

.. 2012. SHRI V. TULSIRAM : Will 
tbe Minister of BNERGY be pleased to 
state: 

(a) whether Union Government have 
26. Mizoram 9.43 issued necessary directives to State 

27. West Bengal 165.87 

28. Sikkim 2.31 

29. Andaman & Nicobar 0.93 

30. Lakshadweep 0.60 

31. Otbers 
(Defence, CRPF etc.) 13.38 

----
Total: 1653.89 

Introduction of Electronic Mall Service 

2011. SHRI BANWARI LAL PURO-
HIT : Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) whether Government have finally 
decided to introduce Electronic Mail 
Service in the major cities in the country; 
and 

(b) if so, when the same wi)) be intro. 
duced in Nagpur ? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) Yes, Sir. 
It has been decided to introduce as an 
experimental measure~ Electronic Mail 
Service between a few selected cities, i.e. 
Delhi, Bombay J Madras etc. 

(b) A number of technical, technolo· 
gical and opera tional factors, as they 
emerge from time to time, have to be 
taken into account before introducing this 
a.erv;,e .t an)' Dew Itation. No assurance 

Governments to make arrangements to 
provide electricity to the farmers for irri-
gation purposes for aUeast 12 hours a 
day; 

(b) if so, the details thereof; and 

(c) tbe extent to which such a supply 
of electricity to the farmers will help in 
boosting the agricultural production and 
will ease the drought situation? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY <SHRIMATI 
SUSHILA ROHATGI) : (a) and (b). State 
Governments of the drought affected areas 
have been advised to make arrangements 
to supply electricity to agricultural sector 
for at least 8-10 hours daiJy, prefarabl) 
during daylight hours. 

(c) SuppJy of power to agriculture 
sector for at least 8-10 hours daiJy will 
considerably help agricultural output by 
mitigating the adverse effects of the 
drought. 

National Average of EnerlY Vie 

2013. SHRI THAMPAN THOMAS 
Will the Minister of ENERGY be pleased 
to state the ndtional average of the use of 
energy and how much it is in comparison 
to international use? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHATGI) : The per capita 
consumption in India and certain otber 
countries or the world is aiven in tbe 
statemeDt below, 
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Name of the 
country 

India 

BaDlladesb 

Nepal 

China 

Pakistan 

Zambia 

kenya 

Indonesia 

Philippines 

Thailand 

Brazil 

Hungary 

Malaysia 

Poland 

Statement 

Energy Consumption 
per capita in 1985 

(In kilograms of 
oil equivalent) 

201 

43 

17 

515 

218 

412 

103 

219 

255 

343 

'81 

2974 

826 

3438 

Republic of ltorea 1241 

Iran 1026 

Iraq 662 

Spain 1932 

Italy 2606 

Belgium 4666 

United Kinadom 3603 

France 3673 

West Germany 4451 

Japan 3116 

Sweden 6432 

Canada 9224 

United States 7278 

USSR 4885 

Source: World Development Report 1987 
publisbed by tbe World Bank. 

Extra Foodgrains to Statel 

2014. DR. V. VENKATESH: Will tbe 
Minister of FOOD AND CIVIL SUPPLIES 
be pleased to state : 

(a) whether some States have asked 
for extra foodgrains for 1987·88 as compa. 
red to previous years, State .. wi&e ; 

(b) if so, the details thereof; and 

(c) to what extent tbe demand is pro-
posed to be met ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D. L. BAITHA) : (a) 
to (c). A Statement indicating comparative 
position regarding demands and allotments 
of foodgrains for public distribution 
system in respect of various State Govern-
ments/Union Territories during tbe years 
1985-86, 1986·87 and 1987·88 is given 
below. 
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Sortaae of Telephoae Operators la 

Mabara.btra 

201S. SURI MUKUL WASNIK : Will 
tbe Minister of COMMUNICATIONS be 
pleased to state: 

<a> whetber in Maharasbtra the TeJe-
pbooe Department has a shortage of about 
nine hundred telephone operators; 

(b) jf so, whether the efficiency of the 
Department bas been adverseJy affected; 
and 

(c) if so, the steps proposed to be 
taken to meet the situation? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICA TIONS 
(SHRI VASANT SATHE) : (a) No. 
please. 

There has been only a marginal shor-
tage of about S% of sanctioned strength 
which has been made good by engaging 
alternative staff. 

(b) No, Sir. 

In view of reply against item (a) above 
and otherwise also. 

(c) Does not arise in view of reply at 
(a) and (b) above. 

Exciulloa of Draa- from Price Coatrol 
2016. SHRI RAJ KUMAR RAI : 

SHRI MANVENDRA SINGH: 

WUI the Minister of INDUSTR.Y be 
pleased to state : 

(a) whether one of the criteria of 
Kelkar Committee was to exclude the 
drugs having sales turn over of less than 
Rupees Fifty lakhs from Jist of category-II 
Drugs; 

(b) whether the Kelkar Committee 
received a number of representations 
against the inclusion of bulk drugs havins 
turn over less than Rs. SO lakhs recom-
mended for price control; and 

(c) if so, the details thereof and tbe 
action taken thereon 1 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO): <a) Yes, 
Sir. 

(b) and (c). Details of representations 
received from the industry, organisations I 
associations and Members of Parliament 
regarding inclusion in/exclusion from price 
control categories of drugs are given in 
the Statement I, II and III below respec. 
tively. The representations have been 
forwarded to the Kelkar Committee. 

Statement I 

List of Companies from whom representations were received by Kelkar Committee 

SIt No. Name of the Company 

1 2 

1. M/s. Themis Chemicals Ltd. 

2. MIs. Dupher Interfran Ltd. 

3. M/s. IPCA Ltd. 

4. MIs. CIPLA Ltd. 

s. Mis. Wockhardt Ltd. 

6. MIs. May & Baker India Ltd. 

Drug in respect of which the 
company has represented 

3 

Cyproheptadine He). 

ParacetamoJ 

Metroe)opramide 

Piroxical and Salbutamol 

Doxtropropoxyphenc 

Prochlorparazinc & Metronidazole 



1'9 

I 

7. 
8. 
9. 

10. 

11. 

12. 

13. 

14. 

IS. 
16. 

17. 

18. 
19. 

20. 

21. 

22. 
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2 3 

M/s. FOe Pvt. Ltd. Oral Rehydration Salts 

M/s. Walter Bushnel P. Ltd. Interpretation of Para 7 of DPCO, 1987 

Mis. Burroughs Welcome I Ltd. Paracetamol and Pseude Ephedrine 

M/s. Farmsol Pharmaceuticals Paraeetamol 
Gujarat P. Ltd. 

M/s, CadiJa Labs. P. Ltd. Timolel 

M/s. Nicholas Labs. I. Ltd. Sui phacctamide 

M/s. East India Pharmacouticals Su Iphacetamid e 
Works Ltd. 

M/s. Unique Chemicals Metronidazole 

M/s, SKF Ltd. Trifluoperazine 

M/s. Lupin Labs. Rifampicin 

M/s. Raobaxy Labs, Diazepam & Ampicillin 

M/s. Merind Amllonde & Amitriptyhne 

MIs. Atul Products Ltd. lodochlo rohydro xyq ui no lene 

M!s. Searle (I) Ltd. Dlphenoxylate Hel 

M/s. Alembic Chemicals Works 
Ltd. Erythromycin 

M/s. Master Pharmaceuticals Paracetamol 

Statement 11 
Lilt 0/ Organilationa! A~,oclatlo,,~ from whom R.epresentatlons were receired by 

Kelkar Committee 
-------- --_' ---~- --- ~.- - - -_ 

81. No. 

1. 

2. 

3. 

4. 

s. 
6. 

Name of the Organisations 

Indian Medical Association 

Voluntary Health Association of 
India 

Indian Drugs Manufacturen' 
Associa t ion 

Organisation of Pharmaceuticals 
Producers of India 

TARAI Farmers Association 

AJI India Menthal Industry (Small 
Scale) Association 

I 
\ 
I r 
t , 
I 
I 
J 

1 t 
J 

Representation regarding 

The Organisations have made 
general comments on the 
exclusion criteria adopted by 
the Kelkar Committee and 
the categorisation of drugs. 

These Organisations have 
represented that Menthal 
should be excluded from price 
contro). 
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Statement m 
Written A.nlwe" 

LI.t of Membe,., of Parliament who repre'tnted 10 Kelkar Committee 

SI. No. Name of the Member of Parliament Representation regarding 

1. Shri Rafique Alam 1 
2. Shri Hari Krishna Shastri I 

I 
3. Shri Harish Rawat I , 
4. Dr. Chandra Shekhar Tripathi I 

I s. Shri Raj Kumar Rai I 
6. Shri Rajaoi Ranjan Sahu I 

I 
7. Shri Sarfraz Ahmed 

8. Shri Tariq Anwar 

9. Shrj Ganga Ram I 
10. Shri Banwari Lal Purohit I 

I 
11. Dr. Prabbat Klimar Mishra I 

I General comments on the 
12. Ms. Pushpa Devi Singh I exclusion principle adopted 

I by the Kelkar Committee and 
13. Sbri Kesharao Pardhi ~ categorisation of drugs and 

I comments on drugs like 
14. Shri Ajay Mushran , Diazopam, Paracetamol Vita-

I mips, Menthol, etc. 
IS. Shri Bhola Raut I 
16. Sbri Ram pyare Panika I 
17. Shri Bhara t Singh 

" 18. She Balwant Singh Ramoowalia I 
I 

19. Sbri Shankar Singh Vaghc)a I 
20. Shri Uday Singhrao Gaikwad I 

1 
21. Shri P.R. Kumaramangalam I 

I 
22. Dr. (Smt.) Sarojini Mahishi I 23. Sbri Challdra Sekhar Murthy 

24. Shri Asutosh Law l 
25. Shri Uttam Rathod J 

162 
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Setting up of TelecOIIlmunlcatlons 
Commission 

2017. SHRI G. BHOOPATHY : Will 
the Minister of COMMUNICATIONS be 
pleased to state : 

(a) whether Government ha ve a pro-
posal to set up a Commission to achieve 
solf sufficiency in telecommunications 
sector; and 

(b) if so. wben tbe commission will be 
appointed 1 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) Various 
suggestions for revising the structural set-
up of the Department of Telecom. includ-
ing a proposal to form a Telecommunica-
tions Commission are under examination. 

(b) No decision has been taken so far. 

Aid to REC from abroad 

20J8. SHRI SATYENDRA NARAYAN 
SINHA: Wi)) the Mmister of ENERGY 
be pleased to state: 

(a) whether the Rural Electrification 
Corporation is gettmg aid from abroad for 
its work; 

(b) if so, the details thereof; and 

(c) whether this enables REC to sub-
sidise rural electrification 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHT AGI) : (a) and (b). An 
amount of Rs. lOS crores was received by 
the Rural Electrification Corporation 
(REC), by way of grant from United States 
Agency for International Development 

( 

(USAID) during the years 1969-74 for pro-
viding Joans for Rural Electrification 
Schemes. In addition to this, a loan equal 
to about US S 58 million from USAID, 
was also made available to REC. The 
World Bank has also sanctioned the follow-
ing three loans for rural electrification in 
~b~ coyntr)' ; 

lat IDA Credit No. 572-IN $ 57 million 

2nd IDA Credit No. 911-IN $ 175 million 

IBRD Loan No.2165-IN $ 304.5 million 

(c) The above grant/loan bas enabled 
REC to finance Ru ral Ele<:trificatioD pro-
jects on concessional terms. 

[ Translation] 

Laying or Gas PlpellDes 

2019. SHRI SHANTI DHARIWAL 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state : 

(a) whether Government are receiving 
proposals for laying gas pipelines in other 
parts of tbe country on the liues of H.B.l. 
gas pipeline in order to make proper use 
of natural gas; 

(b) if so, whether Government havo 
formulated any scheme to supply gas 
through pipelines to other parts of the 
country with a view to making proper use 
of the gas; and 

(c) if so, the parts of Rajasthan pro .. 
posed to be linked with other pipelines 
besides H.B.l. pipline? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLBUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) to (c). In order to ensure 
optimal gas utilisation, ONGC aod OIL 
have laid/are laying sectional pipelines to 
supply natural gas to their consumers from 
nearby oil/gas fields in different regions of 
the country. The proposal for a national 
gas grid is part of a long-term perspective 
plan for the development and utilisation of 
natural gas. Its jmplementation will depend 
upon the establishment of adequate 
reserves of gas and a vaiJabiJity of financjal 
resources for its production and utilisation. 
Exploration is under·way for discovering 
oil and gas reserves. 

[Englllh] 
NOD-Resident Indians Joint Venture 

Company 

2020. SHRI INDRAJIT GUPTA: 
Will the Minister of INDUSTRY be 
pJeased to state : 

(a) whether a joint venture company 
of Non-Resident Indians and six major 
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public lector enterprises bas been set up; 
aDd 

(b) if so, tho details and purpose 
thereof? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (8) and (b). 
A Joint venture Company of six selected 
public sector enterprises and NRI Com-
pany is under tbe process of formation, 
With equity participation of 51 % by the 
NRI Company. Tbe Joint venture Com-
pany'is to provide modern management 
and technological services to the Indian 
public sector enterprises. The consultancy 
jobs to the JVC would be given against its 
technological and cost competitiveness 
without any price preference. 

Natural gas for Power Generation 

2021. SHRI BALASAHEB VIKHE 
PATIL : Will the Minister of PETRO .. 
LEUM AND NATURAL GAS be pleased 
to state: 

(a) whether the search for new oj] 
reserves has slowed down; 

(b) whether Government have been 
urged by energy experts to step up invest-
ment in natural gas for greater utilisation 
in the power generation; and 

(c) if so, Government's reaction 
thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) No, Sir. 

(b) and (c). As part of the VIIth Plan, 
exploratory efforts for locating oil/gas 
bave been accelerated. Gas is inter alia 
being used for power generation in Assam, 
Tripura, Gujarat, Maharashtra and is pro-
posed to be utilised inter alia for power 
generation in Andhra Pradesh, Rajasthan 
and Uttar Pradesh also. 

Scheme for Cottonseed Oil and Extractions 

2022. SHRIMATI KISHORI SINHA: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

<a> Whether cottonseed Cl1lsbera bave 
submitted any scheme to increase the 
avaiiabUity of cottonseed oil and improve 
export prospects of cottonseed extractioDs 
and cottonseed extracts based cattle foed; 
and 

(b) if so, the steps Government propose 
to take in this regard? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D.L. BAITHA): (8) 
Yes, Sir. 

(b) Government has increased the 
excise reba te 0 n the utilisation of solvent 
extracted cottonseed oil in the manufacture 
of vanaspati from Rs. 3250 to Rs. 4000 per 
M.T. in the! budget proposals for the year 
19B8.89. 

Setting up of Sugar factories in 
Maharashtra 

2023. PROF. MADHU DANDA· 
VATE : Will the Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

(a) the norms for giving clearance to 
the sugar factories; 

(b) whether these norms have been 
observed in giving licences to start new 
sugar factories in Maharasbtra; 

(c) jf so, Which are the new sugar' 
factories to which these norms have been 
applied; and 

(d) the norms followed in givins 
clearance to each sugar factory? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D.L. BAITHA) : (a) A 
copy of the guidelines for licensing of new 
sugar factories, notified vide Press Note 
dated 2nd January, 1987, issued by tbe 
Department of Industrial Development 
(Ministry of Industry & Company Affairs). 
is laid on the Table of the House. 
[Pleaced in Library. See No. LT 5697/88J 

(b) Yes, Sir. 

(c) and (d). In accordance with these 
8uidelincs" Department of Food have 
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recommended tbe following two cases to 
the Department of Industrial Development 
for arant of Letter of Intent for setting up 
new sugar factories of 2SOO TeD each in 
tbe State of Maharashtra in tbe Co-opera-
tive sector: 

(I) Shri Sant Mukta Bai Sahakari 
Sakhar Karkhana Ltd., Kuod, 
Teh. Edlabad, Distt. Jalgaon. 

(2) Amba Sahakari Sakhar Karkhaua 
Ltd.. Anjangaon Surji, Distt. 
Amravati. 

Period of retiremeat 10 H.M.T. Ltd. 

2024. PROF. K V. THOMAS: Will 
the Minister of INDUSTRY be pleased to 
state : 

(a) whether tbe period of retirement 
for the workers and officers of H.M.T. 
Ltd. is the same; and 

(b) if not, the reasons thereof? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) The retire-
ment age of officers in H.M.T. is 58 years. 
In the case of workers, it is 58 years or 
on completion of 35 years of service, 
whichever is earlier. 

(b) The service conditions of workers 
of H.M T. are covered under the Standing 
Orders framed under tbe Industrial 
Employment (Standing Order) Act, 1946 
and th e officers of the Company are 
~overed under the Conduct, Discipline & 
Appeal Rules of the Company. 

IDstalled capacity of Indo stria) EIplosi,es 
and DetoDators 

202S. SHRI E. AYYAPU REDDY: 
Win the Minister of INDUSTRY be 
pleased to state: 

(a) the installed capacity of the indus-
trial explosive and detonators of the 
manufa~:luring units operating as on I 
January, 1988 ; 

(b) what arc the' prospects for furtber 
addition to the existing capacity in year 
1988 ; 

(c) the Dumber of manufacturiol unit, 
of industrial explosives and detonators 
operating in Andhra Pradesh ; and 

(d) the detailed output of these indust-
rial units '1 

THE MINISTER OF STATB IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA· 
CHALAM) : (a) According to information 
avaiJable with Government, installed capa-
city of industrial explosives and detonators 
in the coun t ry as on 1.1.1988 is as under :-

Name of the Item Installed capacity 

1. Industrial 
Explosives 
(tonnes) 

2. Detonators 
(million numbers) 

2,17,000 

288.S 

(b) Proposals for the manufacture of 
industrial explosives and detonators are 
decided by Government, on merits, keeping 
in view the needs of tbe users and the 
progress of approved projects. 

(c) and (d). At present, there is only 
one unit in the organised sector in Andbra 
Pradesh manufacturing explosives & deto-
nators, namely Mis. IDL Chemicals Ltd. 
The details of its installed capacity and 
production are given below :-

Industrial Explosives 
(tonnes) 

Detonators 
(mill. DOl, 

- --- ------ ------ -----
A. Installed 

Capacity 7,500 

B. Production : 

1985 Nil 

1986 Nil 

1987 Nil 

192 

150 

149.5 

160.0 
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IT,,,,,'.tlon) 
Require_at aDd eoa.mptlon of Petroleum 

Products 

2026. SHRI KALI PRASAD 
PANDEY: 

SHRI KAMLA PRASAD 
RAWAT: 

Will the Minister of PETROLEUM 
AND NATURAL GAS be plea,ed to 
state : 

<8> whether the requirement of Petro-
leum products has been growing rapidly; 

(b) if so, the targets laid down in 
rcsard to their consumption and supply 
during the current year; and 

(c) the effective steps beiog taken to 
mect tbe requirements of these products 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) Yes, Sir. The growth rate is 
around 7%. 

(b) The total demand for petroleum 
products during 1987-88 is estimated at 
46 21 million tonnes. 

(c) The requirements of petroleum 
products in the country arc being substan-
tially met by indigenous production, the 
balance through imports. 

[E",II,h) 

Issue of Commemorative Stamp in Memory 
of Shri Dal Babadur 

2027. SHRJMATI D.K. BHANDARI: 
Will the Minister of COMMUNICA· 
TIONS be pleased to refer to the repl~ 
given on 24 November, 19R1 to Unstarred 
Question No. 2562 regarding issue of 
commemorative stamp in memory of Shri 
Dal Bahadur and state: 

(a) whether biographical details of 
Shri Dal Bahadur Oiri have since been 
received by Government; and 

(b) the time by which the PhilateJlic 
AdVilory Committee will offer its views 

on these biographical details and the time 
limit prescribed in this behalf? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) Yes, Sjr. 

(b) The proposal aJongwith other pro-
posals was placed before the Philatelic 
Advisory Committee on 21·1-1988 for 
consideration, but could not figure among 
those recommended by the Committee. 

National Drugs and Pharmaceuticals 
Authority 

2028. SHRI MURLIDHAR MANE : 

SHRI C.K. KUPPUSWAMY : 

WiJl the Minister of INDUSTRY be 
pleased to state: 

(a) whether Government propose to 
establish a National Drugs and Pharma-
ceuticals Authority ; 

(b) if so, whether the formalities 
rcgardins framing rules and regulations of 
the above authority have been completed; 

(c) if so, the details thereof; and 

(d) if not, the reasons therefor '1 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) Yes, Sir. 

(b) to (d). The details in this r~d 
are in an advanced stage of finalisatiob. 

Reaewable Energy Sources 

2029. SHRI GURUDAS KAMAT: 
Will the Minister of ENERGY be pleased 
to state: 

(a) whether the attention of Govern-
ment bas been drawn to the news item 
captioned • Big scope seen in renewable 
energy' appearing in the Hindustan Times 
dated 15 February, 1988 ; and 

(b) if so, the details of the said plans '1 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI V ASANT SA THE) : (a) Yes, Sir. 
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(b) The Department of Non-Conven-
tional Energy Sources has prepared a paper 
entitled "Energy.2001" perspective Plan-
Non-Conventional Energy Sources which 
envisages increasing utilisation of renewable 
energies reaching a potential annual energy 
generation/saving from new and renewable 
sources of energy to the extent of 250.17 
million tonnes of coal replacement per 
year by the turn of the century; this 
includes generation of 15,000 MW of power 
mainly from bio-mass wind, solar and 
micro hydel sources as weJl as generation/ 
saving of energy from improved chulha~, 

biogas plants and other renewable sources. 

Foreign Collaborations by Coal India 
Limited 

2030. SHRI G S. BASAVARAJU : 

SHRI V. KRISHNA RAO : 

WiIJ the Minister of ENERGY be 
pleased to state: 

(a) whether the Coal India Limited bas 
identified any projects for development aD 
a turn-key baSIS with foreign collaboration; 

(b) if so, the number and estimated 
cost of foreign collaboration; and 

(c) the total projects that have so far 
been cleared for development with foreilD 
aid and whether any agreement in this 
regard has been reached 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF COAL IN THE 
MINISTRY OF ENERGY (SARI C. K. 
JAFFAR SHARIEF) : (a) A few projects 
of Coal India LimIted have been identified 
for deveJopment on a trunkey basis with 
foreign col1aboration. 

(b) and (c). The details and present 
status of such projects is indicated in the 
statement below. 

StatemeDt 

Name of the 
country 

1 

France 

Name of the Estimated Estimated 
project 

2 

1. Kendwadih 
(East Katras) 

2. Cham 

3. Edst Kdtras 

4. Kottadih 

capacity 
(MT) 

3 

0.12 

0.24 

0.9 

1.38 

foreJgn 
exchange 

cost 

4 

296 

5.41 

18.65 

54.86 

(R8. in Crores) 

Present Status 

s 

Sanctioned project. Con-
tract with CdF of France 
signed on 6.12.1985. 

Sanctioned proj ect. Con-
tract with CdF of France 
signed on 6.12.1985. 

Sanctioned project. Con-
tract With CdF of France 
signed on 11.2 1987. 

Estimated foreign ex-
change cost is based on 
draft contract given by 
CdF Project being pro-
cessed for investment 
decision. 
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1 2 3 4 s 

Canada I. RajmabaJ 10.5 157.53 Estimated foreign ex-
change cost is based on 
the project document 
given by Canadian Com-
mercial Corporation. 
Project is being processed 
for investment decision. 

USSR 1. Mukunda 15.1 93.02 Estimated foreian ex-
change cost is based on 
the project report pre-
pared by the Soviet 
side. 

U.K. 1. Ghusik 2.0 • -The mining methodololY 
and project economics 
for this project are beiDa 
finalised jointJy with 
British Mining Consul. 
tants Ltd. Project is yet 
to be processed for in-
vestment decision. 

Australia 1. Piperwar 6.S •• ··TechnicaJ feasibility 
report for this project 
prepared by White In-
dustries Ltd. of Aust-

(raw coal) 
S.O 

(clean coal) 

Foreign Companies engaged 10 Oil 
Explora tion 

2031. SHRI K.S. RAO : Will the 
Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state: 

(a) whether some foreign companies 
are engaged in oil drilling/exploration and 
allied activities; and 

(b) if so. the names of all foreign 
companies engaged in this operation, 
nature of operation of each of them and 
the amount of business done by each? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLBUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : <a> Yea, Sir. 

ralia is under examina .. 
tion in Coal India, Ltd. 
The project is still to be 
considered for invest-
ment decision. 

(b) The information is being collected 
and shall be Jaid on the TabJe of the Sabba. 

[Trans/ation) 

Encouragement to Small, Medium and 
Large Scale Industries 

2032. SHRI DAL CHANDER JAIN 
WiJl the Minister of INDUSTRY be 
pleased to state: 

(a) the changes made in the poUcy of 
Government for encouraging new small, 
medium and large scale industries; and 

(b) tbe effect thereof OD settinl up of 
Dew industries? 
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THB MINISTER OF STATE IN THB 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) Government's policy has 
been to encourage setting up of industries 
in the various sectors of tbe industry sucb 
as smaH, medium and large sectors. Under-
takings in the small scale sector have been 
exempted from the provisions of industrial 
licensing and specific products have been 
reserved for the exclusive development In 
that Sector. Undertakings having fixed 
assets upto Rs. 5 crores are exempted from 
industrial licensing and certain specific 
core industries have been identified for 
entry by und ertakings in t he large sector. 
Apart from these, several other adjust-
ments have also been made in the policy 
to promote setting up fresh industrial 
capacity. 

(b) Since 1984 85 tbe industrial sector 
bas witnessed a consistantly good perfor .. 
mance. According to the index of indus-
trial production the growth rates achieved 
in the industrial sector as a whole were 
8.6% in 1984-85, 8.7~~ in 1985·86 and 
9.1% in 1986·87 as agamst 80;0 growth rate 
envisaged for the Seventh Flve Year Plan 
period. 

[English] 

Kerosene for Fisheries Sector in Kerala 

2033. SHRI VAKKOM PURUSHO-
THAMAN : Will the Mmlster of PETRO .. 
LEUM AND NATURAL GAS be pleased 
to state: 

(a) wht:ther the State Government of 
Kerala has approached Union Government 
for increasing the quota of Kerosene for 
tbe fisheries sector in the State; 

(b) the quota of kerosene allotted to 
the fisheries sector at present; and 

(c) whether Government propose to 
inc rease tbf quota 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
f.LAM) : (a) Yes, Sir. 

(b) An aJlocatioD of 1000 KL per month 
is being made to Keta)a for use by the 
~tate's fisheries scctor. 

(c) As kerosene is a deficit product 
and its additional import has foreiln 
exchange implications. it has not been 
possible to increase the quota further for 
fisheries sector. The State Goverdment has 
been advised to meet the additional 
requirement of kerosene of its fisheries 
sector from out of the overall allocation 
of kerosene to the State which is periodi-
cally enhanced under tbe existing policy. 

Payments to Technical Consultant of 
N.L.C. 

2034. SHRI BANW ARI LAL 
PUROHIT: Will the Minister of ENERGY 
be pleased to refer to the reply given on 
8 December, 1987 to Unstarred Question 
No. 4861 regarding payments to Technical 
Consultant of the Neyveli Lignite Corpo-
ration and state : 

(a) the total payment made by the 
NeyveJi Lignite Corporation to the Techni-
cal Consultdnt as on 29th February, 1988 
in regard to the services rendered on the 
Spreader Project which is being currently 
executed jointly by MAN·GHH and WMI 
(Cranes) Limited, Bombay; 

(b) whether the Technical Consultant 
has not issued or hds refused to issue any 
perrormance guarantee over tbe aforesaid 
execution; 

(c) whether the consultant has further 
observed various cJnomahes for some 
execution already done by the combine 
above n,lmed; 

(d) If so, the details trn:reof; and 

(e) tbe correctJve measure being taken 
by Government in the matter? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF COAL IN THE 
MINISTRY OF ENERGY (SHRI C K. 
JAFFAR SHARIEF) : (a) Payments made 
to the Technical Consultant Mis. Rhein-
braun Consu 1ting of West Germany as on 
9 2 88 amount to DM 1.05 million. This 
amount includes advance payments. 

(b) In the consultancy contract entered 
into with MIs. Rheinbraun, tbere is DO 
provision for guarantee for execution of tbe 
Spreader contract by MAN-GHH/WM. 
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(0) No, Sir. 

(d) and (e). Do not arise. 

(Tra",latlon] 

Cla.IOcatlon or Posts in Kbadi Commission 

203S. SHRIMA 1'1 VIDY A V A TI 
CHATURVEDI : WiU the Minister of 
INDUSTRY be pleased to state : 

(a) whether it is a fact that the posts 
in Khadi Commission and its sale outlets 
bave been classified into different cadres; 
and 

(b) jf so, the details thereof? 

THE MINISTER OF ST ATE IN THE. 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) Yes, Sir. 

(b) There are 27 cadres on All Indid 
Basis for non-gazetted staff in the regular 
establishment of KVle (Statement given 
below). All the State Offices of the Com-
mission are maintaining separate cadre for 
its administrative staff upto the level of 
pre-re"ised scale of Rs. 425-700/-. For the 
gazetted officers thtre is a C(lmmon cadre 
for all the posts at the level of Director. 

As regards the cadre relating to sales 
outlets run by the KVIC, each Khadi 
Gramodyog Bhavan has its separate cadre 
under the Directorate of Marketing for the 
posts below the scale of Rs. 550.900/-
(pre-revised) and there is an All India 
Cadre for the posts carrying a scale of Rs. 
650·1200/-. All the posts of Managers in 
the Khadi Gramodyog Bhavan Hre equi-
valent to the rank of Director in the 
Commission. The main cadres in the sales 
outlets viz. Administrative-cum.Technical 
Cadre; Accounts Cadre; Sales purchase 
and godown cadre'; and misceJlaneous 
cadres are common to New Delhi and 
Calcutta Offices. 

Statement 

List of cadres available in the resular 
establishment of KVIC 

(I) Audit and Fjnance 

(2) Adminiltration 

(3) Bee·keeping 

(4) Carpentry and BJacksmitby 

(5) Cooperation 

(6) Cottage Match 

(7) Economic Research 

(8) Fibre 

(9) Films 

(10) Gobar Gas 

(11) Gur and Khandsari 

(12) Handmade Paper 

(13) Hand pounding of paddy 

(14) Jntegratcd Development Programme 

(15) Khadi 

(16) Leather 

(17) Non-edible oil and soap 

(18) Limestone 

(19) Palm Our 

(20) Publicity 

(21) Pottery 

(22) Research 

(23) SaJes Development 

(24) Training 

(25) Vilbge oil 

(26) Weaker Section 

(21) Forest based industries including 
collection of medicinal plants. cane 
and bamboo, katha manufacturins. 
processing of vegetables and fruits, 
canning and preservation. 

Open House Sessions to hear the Grievances 
of Subscribers by Mahanagar Tele-

phone Nigam Limited Bombay 

2036. SHRI ANOOPCHAND SHAH: 
Wi]) the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) whether the Mahanaaa·r Telel'hone 
Niaam Ltd. Bombay is arranlinl open 
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house sessions to hear: the arlevanccs of 
the subscribers ; 

(b) the Dumber of sucb open houle 
sessions held in Bombay till 15 January. 
1988 ; and 

(c) tbe results of such open bouse 
seslions ? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) Yes, Sir. 

(b) 18 (Eighteen). 

(c) With the clotje interaction between 
subscribers and MTNL during tbese Open 
House Sessions, there has been much 
improvement in solving mutual probJems. 
There is growing attidudinal change in the 
staff to rise and meet the expectations of 
tbe customers. Suggestions are being im-
p]emented, wherever feasible. 

Rlee Quota to Madhya Pradesh 

2037. SHRI AJAY MUSHRAN : Win 
tbe Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state : 

(a) whether it is a fact that the rice 
quota to Madhya Pradesh was reduced in 
1987·88 ; 

(b) whether it is proposed to increase 
the quota of rice to 35,000 metric tons in 
1988·89 keeping in view the requirement 
of the State; and 

(c) if not, the reasons thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D.L. BAITHA): (a) 
No, Sir. The GoverDment of Madbya 
Pradesh has been allotted 3.30 lakh tonnes 
of rice in 1987·88 as against 3.00 lakh 
tonnes in 1986-87. 

(b) and (c). The aHocation of rice to 
various States/UTs including Madbya 
Pradesh is made on a man th to month 
basis taking into account the overall 
availabiHty of stocks in tbe Central Pool, 
re 1a tive needs of various States, market 
availability and otber related factor". Por 

the month of March, 1988, 15.000 tonnes 
of rice has been allotted to Madhya 
Pradesh. 

Industrialisation of backward dl.trict. 
In MadlaJa!Pradelll 

2038. SHRI AZIZ QURESHI : WilJ 
the Minister of INDUSTRY be pleased to 
state : 

(a) whether tbere is any proposal to 
increase industrialisation of backward 
districts in Madbya Pradesh ; 

(b) whether any special amount has 
been sanctioned to tbe Government of 
Madbya Pradesh or Madhya Pradesh 
Udyogic Vikas Nigam for conductiog 
survey of the backward areas aDd increase 
the pace of industrialisation; 

(c) whether in doing so, Government 
would cOD5ider thorougJy the questioD of 
giving employment to local people of the 
State; 

(d) whether Satna District is also 
being considered for this purpose and if 
not, the reasons thereof; and 

(e) whether Government propose to 
declare such areas where no industry 
exists as industrially backward areas and 
extend facilities to the new industries in 
all such places ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTR.Y 
OF INDUSTRY (SHRI M. ARUNA· 
CHALAM) : (a) to (c). Industrialisation 
of any area, conduction of survey thereof, 
etc. is primarily the responsibility of the 
State Government concerned. However, 
Central Government supplements their 
efforts by providing incentives, conceS-
sions; etc. to the entrepreneurs to set up 
industries in industrially backward areas 
identified by the Central Government 

(d) No sir, Satna District bas not beeD 
identified as backward area. 

(e) 93 districts haviDg no large or 
medium scale industries as per District 
Industries Centres' Action Plan, 19-10 
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have already been identified as industr ially 
backward areas. 

Investment In CeDtral Projects 

2039. SHRI SAYED MASUDAL 
HOSSAIN: Will the Minister of INDUS .. 
TRY be pleased to state: 

(a) the total Central investment in 
Centra I projects during the period 1965 to 
1987 for the country as a whole ; and 

(b) the percentage of share of each 
State in the total investment in the 
Central sector during 1965 to 1987? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO): (a) Tota1 
investment between 1964·65 and J 986·87 
for the country as a Whole is Rs 66,501 
crores. 

(b) A statement is given below. 

Statement 

SI. States 
No. 

1. Andbra Prad esb 

2. Assam 

3. Bihar 

4. Gujarat 

S. Himachal Pradesh 

6. Karnataka 

7. KeraJa 

Percentage share 
of gross block 
created in the 
period 1·4 .. 1964 
to 31· 3 -1987. 

10.15 

5.69 

10 14 

4.81 

0.79 

2.52 

1.59 

8. Madbya Pradesh 12.41 

9. Maharashtra 16.35 
10. Orissa 6.S8 
It. Punjab 0.91 

12. Rajasthan 1.17 
13. Tamil Nadu 4.35 

14. Uttar Pradesh 587 
IS. West Bengal 64S 
16. Delhi 2.89 

17. Others and unallocated 7.33 

10000 

Opening of Post Offices during 1988-89 

2040. SHRI AJOY BISWAS : WilJ the 
Minister of COMMUNICATIONS be 
pleased to stale : 

(a) the State-wise number of post 
offices opened in the country during 1987 ; 
and 

(b) the number of post offices to be 
opened during 1988-89, State-wise and 
location thereof? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASA NT SATHE): (a) The in-
formation is furnished in Statements I and 
II below. 

(b) It is proposed to open 3000 new 
post offices under Annual Plan 1988 .. 89. 
The Circle-wise targets and places have 
not yet been finalised. 

Statement-I 

Circle-wise number 0/ Post Offices sanction('d duril1g 1987·88 

Circles 

1 

1. Andhra Pradesh 

2. Bihar 

Extra Departmentdl 
Post Offices 

2 

2 

128 

Departmental 
Post Offices 

3 
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1 2 3 
------ - -------

3. Delhi 2 

4. Gujarat 3 

5. Haryana 4 1 

6. Himachal Pradesh 8 

7. Jammu & Kashmir 8 I 

8, Kerala 31 

9. Karnataka 7 

10. Madhya Pradesh 144 

11. Maharashtra 29 

12. North Eastern 43 

13. Orissa 14 1 

14. Punjab 3 

15. Rajasthan 31 

16. Tamil Nadu 30 

17. Uttar Pradesh 379 2 

18. West Bengal 110 
----- --_,_--

980 8 

Note: Some of the Post Offices r~ferrcd to above have already been opened. Others 
are expected to be opened before 31-3-1988. 

Statement II 4. Gujarat 1 
Number 0/ Post Offices opened during S. Haryana Nil 1987-88 upto 31-}·1988 

6 Himachal Pradesh Nil 
Name of No of Post 
the Circle Offices opened 7. Jammu & Kashmir Nil 

8. Karnataka 1 
1 2 
- --- --~ ---- -- - -~- -------- 9. Kerala 30 

Andhra Pradesh 
10. Mabarasbtra 2 1. Nil 

2. Bihar 
11. Madhya Pradesh 105 5S 

3..- Delhi 
12. North Eastern 37 Nil 
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LPG ladUty ID Wut Be .... 1 
1 2 20·$1. SHRIMATI BIBHA GHOSH 

OOSW AMI : Will the Minister of 
PETROLEUM AND NATURAL GAS be 
pleased to state : 13. Orissa 1 

14. Punjab 

15. Rajasthan 

16. Tamil Nadu 

17. Uttar Prad esh 

18. Welt Denial 

SI. Location 
No. 

1 2 

Darje,/ing DI,'rlct 

1. Darj eeling 

2. Siliguri 

3. Sl1iguri 

4. SUlluri 
,_ Ba.dolra 

6. KalimpoDI 

7. KurscoDI 

8. Sililuri 

Koch Billar Dl,trlct 

9. Koch Bihar 

10. Koch Bihar 

1 

18 

Nil 

3 

2 

Total 2S6 

(a) the places where licences for cook-
ing gas agency have been livcD in eacb 
district of West Bengal; 

(b) the number of the gas cODDectioDs 
given to each agency; and 

(c) the number of the appUeatioDs for 
gas connections on the waiting list in each 
aleney? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) to (c). The required infor-
mation is given in the Statement below. 

StateDleat 

Name of tbe Distributor 

3 

MIs. Grahalaxmi Gas Service 

.. lawalani Gas Service 

" SphuJings Gas Service 

., Alniraj Gas Service 

" Bagdogra IndaDe Service 

" Rinchan Gas Service 

.. Rashmi 

" Randbanika 

tt Dipanita 

.. Kiran Gas Service 

No. of eusto- Waitioa List 
men as on as on 31.12.87 

31.12.1987 

4 S 

2276 20' 

533 1025 

S56 '24 
6013 609 

1399 2142 

1601 8SO 

704 300 

1641 415 

4359 327 

1334 28 
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1 2 3 4 

W'8t Dillojpur m"rlcl 

11. Raiganj MIs. Modern Stor:es 2437 1021 

12. Ba)urgbat " A "iskar 1066 720 

24 PargQnas District 

13. Calcutta .. Manga) Deep 4976 865 

14. Calcutta u Banerjee Gas Distributors 3005 230 

IS. Baraclc Pore " Barack Pore Gas Service 6781 428S 

16. Barasat " North End Gas Service 5918 2904 

17. Calcutta " Freedom Fighter Gas Service 6726 2519 

18. Calcutta " Griha Seva 4448 746 

19. Calcutta tt Salt Lake Gas Service 3149 965 

20. Calcutta " Chirantani Gas Agency 3644 1472 

21. Calcutta It Baruipur Gas Service 2108 600 

22. Ca1cutta .. South End Gas Service 6026 1090 

23. Rajarhat t' Rajarhat Gas Service 91 394 

24. Calcutta " L. B. Gas Service 2533 1326 

25. Calcutta " Gopal Gas 8c:rvice 1749 620 

26. Calcutta " Abhijit Enterprises 4646 1425 

27. Ca1cutta " Dum Dum Gas Service 6938 1841 

28. Calcutta ., P .K. Music Stores 4105 1020 

29. Calcutta " Radha Raman Gas Service 3922 820 

30. Rajpur " Southern Gas 2126 7S6 

31. Budge Budge ,t Kalyan Bijali Ghar 1711 723 

32. Barrackpore " Barrackpore Gas Service 2637 

33. Panihati " H.P. Gas Centre 3272 1975 

34. Kankinarah ,. Prakash Brothers 3119 117S 

35. Garden Beach " Kayali Enterprise 944 415 

36. Naihati tt Modern Cooking 1499 SSt 

Hooghly Dlltrict 

37. Calcutta " Moonlight Gas Service 1473 418 
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38. Arambagh MIs. Oanapati Gas Service 661 259 

39. Calcutta " Cookins Centre 6542 3205 

40. Tribaoi " Baudel T.P.E.C.S. 1892 

41. Calcutta " Blue Star 5914 2610 

42. Calcutta .. Mallie Brothers S798 2635 

"3. Calcutta •. United Novelities Gas Service 5400 1456 

44. Calcutta .. Gas & Novelities 6258 4293 

45. Uttarpara " Quick Gas Service 4163 1876 

46. Chandannagar tt Soor And Co. 31S~ 1584 

47. Shabpur " Dunlop Factory Co-op. Society 1954 410 

48. Cbandannagar " Supply Agency Negligible 

Mur3hldabad Dbtrict 

49. Farrakka " Farakka Super Thermal 1346 

SO. Jangipur .. Jangipur Gas Service 824 5S0 

~1. Kandi " Puja Gas Service 706 447 

52. Baharampur tt Shibaoi Gas Service 3983 2438 

Bankura Dl3trlct 

53. Karnure " Chandra Oas Agency 2508 294 

Hawrah District 

S4. Ca1cutta " Aroop Enterprises 9683 4510 

55. Calcutta ., Modem Oas Aseney 7845 

S6. l-lowrah .. Anirban Enterprises 5221 3891 

57. Howrah " Shree Udyoo 2225 550 

58. Howrah " Domestic Apple. Corpo. 2285 1955 

59. Howrah " M.H.P. Gas Service 5181 1800 

60. Howrah .. Kamlesh Trading ]641 

61. Howrah " Jay Durga Trading 1764 452 

62. Howrab " Ajoy Trading Co. 2272 1856 

63. Abdul " Gas Flame 1570 932 
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64. BalJy MIs. Janata Gas Co-op. Society 2149 1960 

6S. Howrah " Kitchen Aid 2096 Negligible 

Nadia Dlltrlct 

66. Kalyani It Metropolitan Eng. Co-op. Society 3106 1130 

67. Ranaghat ., Ranaghat Gas Service 2098 1082 

68. Nabadwip ,. Nabadwip Gas Service 168S S28 

69. Krishnanagar I, Indane Sales Centre 4070 1034 

70. Bongaon ~, Bongaon Gas Service 1732 2064 

71. Kalyani " Ka]yani Co-oP. Society 1548 60 

72. Birnagar " Kesthranath Gas Distributor 736 100 

73. Santipur " Biswas Gas 1107 320 

74. Chakdaha " Mitra Distributors 1380 Negligible 

Barddhamtln District 

7S. Andul " Ashok Trading Company 380 Negligible 

76. Chittaran J an " Kitchen Best 2846 822 

77. Durgapur " Kishan Gas Agency 7136 892 

78. Durgapur " Kitchen Mate 7940 741 

79. Durgapur " S.K. Tradmg Co. 5690 733 

80. Kalna ,. Nayak Gas Agency 1064 SSO 

81. Katwa " Bet Flane 909 S60 

82, Kulti Barakar " National Gas Agency 1684 377 

83. Durgapur " Durgapur Fertilizer 791 61 

84. Niamatpur " Sahuala Gas Agency 477 160 

8S. Raniganj " Sisir Indane Distributors 2080 600 

86. Asansol " Maa Durga Gas Service 4772 762 

81. Asansol " Manmoban Gas Agency 7871 818 

88. Burdwan " Gobind Gas Agency 5334 678 

89. Durgapur " D.P.L. Empl. Co.op Society 1694 
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90. Durgapur MIs. D.S.P. Empl. Co. Society 2305 19 

91. Durgapur ,. Saba Distributors 440 206 

92. Burdwan • t Economic EJec. 228 614 

93. Burdwan " Kitchen Flame 1S65 1065 

94. Chittaranjan ., Frontier Enterprise 1714 80 

95. Panagarb , t I ndej Raj Aga rwal S4S 

96. Raniganj ,. Poddar Traders 1088 65 

Purulia District 

97. Santaldih The Chairman, SPE Co-op Stores Ltd. 467 397 

98. Agra MIs. Universal Gas Service 985 255 

99. PuruJia ,t Adhoc Distributor 1062 

Jalpaigurl District 

106. ]alpaiguri " JaJipaiguri Indane Service 4975 1210 

101. Hasimara " S .L. Gas Service 765 302 

102. Malbazar " Banhisikha Indane Dist. 1287 675 

103. Alipur Dwar " Alipurdwar Gas Service 2337 984 

104. Binnaguri " Shan ti Gas Agency 1845 1384 

~al"a District 

105. Maida " S.M. Gas Agency 4022 771 

Calcutta District 

106. Calcutta It Sf'eha Oas Service 1735 2990 

107. " " C.I.T. Distributors 2494 407 

108. f' " Karco Distributors 1543 280 

109. ,. , f Amar Enterprises 6009 268 

110 " II Auro Shikha 2212 606 

111. ., " Balmer Lnwric Co. 733 

1)2. tt " Baranagar Gas Service 7054 1797 

113. .. " Blue Flame 7725 747 
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114. Calcutta MIs. Calcutta Wholesale Con. Co.oP 
Stores 5590 1404 

lIS. " ,. Circular Agency 3094 500 

116. ,. ,t Cooking Gas & Appliances 9856 1779 

117. ., ,. Domestic Fuels 7051 711 

118. " " Elite Distributors 2608 

119. " " Flame Craft 8000 1162 

120. " .. Fuel Centre 8628 4074 

121. " " Gas & Gadgets 7515 2426 

122. " " Gorachand Gas Service 5139 541 

123. " " Happy Home 6263 2217 

124. " n Industrial Distributor 6600 532 

125. " It Industrial Gases 78 

126. " " J.K. Gas Service 4941 540 

127. " " Jivan Jyoti 4723 475 

128. ., " Kiran Corporation 5926 187 

129. .. ., Kishore Gas Service 7258 268 

130. .. " L. T. Distributors 5375 357 

131. " " Modern Home & Apphdnces 10405 1888 

132. .. .. Nedus Enterprises 4818 145 

133. .. .t NU Home 5655 717 

134. " It R.S. Distributors 7502 656 

135. ,. " Shah Distributors 7936 736 

136. " ., Sreema IDdane Distributors 3403 1400 

137. " " Super Cook Gas Service 6599 

138. ft " Vikas Distributors 6604 357 

139. , , " Ashirbad Gas Service 1246 537 

140. " ,t VIP Gas Appliances 2176 454 

141. " ., Cooking Appliances Corpn. 2076 200 
~-- .. _- -- .. _---- ... _-.. -..- - -- ._ ........... ~- ... -----
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142. Calcutta MIs. Indian Trading Co. 5322 1226 

143. ft .. Jaykay Gas Co. 4720 1059 

144. " ., T.B.K. Enterprises 5741 1260 

145. .. n Paul Enterprises 2810 7S1 

146. . •• A and A Agency 1744 SO " 
147. ., " Sushma Gas and Gadgets 1984 55 

148. _, " Slothi Gas Service 3049 IS01 

149. " " Paul H.P. Gas 3543 761 

ISO. " " Calcu Ua Gas Supply 5425 119 

151. " It Gourish And Co. 1723 180 

152. •• at Universal Gas Co. 3536 60 

153. ., " Chattarj ee Enterprise 2570 117 

154. " lit J .K. Bhattacharjee 3208 1191 

155. " " Upbar 2429 761 

156. " " Anukan Fuel Servjce 1914 1373 

157. .. " Nathany Enterprise 3996 120 

IS8. _, ,. Dbar and SODS 4429 650 

1'9. ., n R.S. Sharma 3506 117 

160 ... (Now Airport) ,. Balram Distributors 646 Negligible 

161. C.I~uUa ,. Cooking Ajd 1123 •• 
162. " Home Aid 1866 " .. 
163. .. Chaodaooagar Gas 1256 ,. 

" 
164. ,t S.K. Chatterjee 97 In 

It 

Blrb6"m Dlltrlc, 

165. Rampurbat Basanti Domestic Gas Agency 1174 543 ,. 
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]66. Suri MIs. Manikamal Gas 

167. Bolpur ., Mazumdar Gas and Domestic Appl. 

Mldll,pur Dlllrict 

168. Obata) " Surandhau Enterprises 

169. Haldia " Haldia Co. OPe Stores 

170. Jhargram " Ka hudiram Enterprises 

171. Kalaikunda ,. R F. Employees Con. Co. OPt Stores 

172. Kharagpur II Tech. Co op. Stores 

173. KoJagbat " K T.P.P. Township Co. OPe St. Ltd. 

174. Kharagpur .. Usha Gas Agency 

175. Midnapur ., Shyam Sunder Enterprises 

176. Kharagpur " Kharagpur Gas Centre 

177. " " Bisui Gas Centre 

178. Contal " Uphar Gas Enterprise 

Petrol Pumps in West Bengal 

2042. SHRI MATILAL HANSDA 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

Name of the 
place 

1. MaIda 

4 

2146 

2132 

399 

3779 

1011 

800 

3535 

818 

3751 

3043 

2250 

1275 

758 

(a) whether there is any proposa] for 
opening petrol-diesel bulk depots in West 
Bengal; 

2 New Ja)paiguri 

(b) if so. the details thereof and the 
time by which these are likely to be 
opened; and 

(c) if n('t, the reasons therefor? 

3. Mourigram 

4. Rajbandb 

(c) Does not arise. 

908 

495 

260 

354 

412 

47l} 

392 

233 

315 

1217 

917 

362 

38 

Likely ye1ar 
of commls-

sionioa · 

1988 

1988! 

119M! 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) Yes. Sir. 

Renovation In Telephone exchange. antl 
Post Offices in West Bengal Circle r 

(b) HPC and BPC have planned to set 
up bulk depots in West Bengal, the details 
of which are liven below: 

2043. SHRI MATILAL HANSDA 
WJll the Minister of COMMUNlCATIONS 
be pleased to state: 

(a) whether renovation, additions and 
alterations have been done in various 



teJopbo~e ex~hanle. and offices as well as 
in various post office buildings and new 
buildings have also been constructed in 

.dift'erent Divisions and Zones in West 
Bcnp. Ci(cle,; 

(b) jf so, the details thereof; 

(c) the amount spent on each one 
during the Jast three years; and 

(d) the actual plans and estimates 
therefor? 

THE MINISTER OF ENERGY AND 

W,lllell AnltHrl 202 

MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : 

Department 0/ POIII. 

(a) Yes. Sir. 

(b) to (d). The information is given 
in the Statement berow. 

Deportment 0/ Telecom. 

(a> to (d). Information is being colfee· 
ted and wiU be laid on the Table of the 
House soon. 

Statement 

A. Particulars of buildings to which rellovatlons addition, and alterations 
etc. done during 1984-87 

Particulars of Buildings 

1. BaJJygunge Post Office 

2. Calcutta Airport Sorting 

3. Rangpo Post Office 

4. Howrah Head Post Office 

S. Shanti Niketan Post Office 

6. Gangtok Head Post Office 

7. Calcu tta GPO 

8. Calcutta Foreign Post 

9. Director Accounts (Postal) Office 

10. Mail MotOr Bdeghata 

11. Return Letter Office Calcutta 

12. Mail Motor Service Siliguri 

IJ~ Bara Bazar Head Post Office 

14. Mail Motor Service Howrah 

Amount spent 
(Rs. in )akbs only) 

Rs. 0.35 

" 1.63 

" 0.55 

" 2.67 

" 3.36 

" 2.1S 

" 6.68 

" 0.66 

n 2.31 

,. 5.31 

" 2.47 

'. 2.99 

., 0.31 

" 0.17 
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B. Particulars of new building, cOnltructed/under con,trucllon during 1984-87 

and the amounts actually spent thereon aloll6 with Ihe e,,/mate, 

Buildings 

1. Siliguri Head Post Office 
(Phase II under construction) 

2. Kalighat Post Office (Phase-I) 

3. Pandaveswar 

4. Raghunathgaoj Head Post Office 

S. Bankura Head Post Office (Phase-I) 

6. Gole Bazar Post Office 

National Alcohol Nuthority 

2044. SHRI SHANTARAM NAIK : 

SHRI LAKSHMAN MALLICK: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether the All India Alcohol-
based Industries Development Association 
bas called upon Government to create a 
National Alcohol Authority with statutory 
powers to replace Central Molasses Board, 
which is only an advisory body; and 

(b) if so, .the reaction of Government 
thereon? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) and (b). 
Yes, Sir. Government have at present not 
accepted the need for such an Authority. 
The Central Molasses Board which is a 
high power body consiJtillg of Excise 
Ministers of all Stales & Union Territories 
is looking after the work relating to 
molasses and alcohol in the country 

Estimate Amounts Spent 
(Rs. in lakhs only) 

Ra, 12.30 Rs. 0.70 

Rs. J5.00 Rs. 17.90 

Rs. 6.89 Rs. 6.79 

Rs. 15.78 Rs. 14.57 

Rs. 18.41 Rs. 16.44 

Rs. 6.68 Rs. 6.46 

Amount overcbarged by drug firm. 

2045. DR. B.L. SHAILESH : Will the 
Minister of INDUSTRY be pleased to 
state: 

(a) the names of multinational drug 
firms which have agreed to pay back or 
have paid in full or part the amount tbat 
they overcharged for their drugs and for-
mulations following the court verdict and 
the amouDt payable or paid in each case; 

(b) the names of the multinational 
pharmaceutical and Indian firms which 
have oot returned the overcharged amount 
outstanding against each one of them; and 

(c) how Government propose to 
enforce recovery from these defaulters? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : <a> to Ccl. 
The details of the amount recoverable as 
arrived at by the special team tentatively 
for the period ending 31.12.83 and the 
amount paid by them are given below: 
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MIs. John Wyeth (I) Rs. 

MIs. Pfizer Ltd. Rs. 

Mis. G coffrey Manners Ltd. Rs. 

MIs. Ethner Ltd. Rs. 

Mis. France India Pharmaceutical 
Groffen P. Ltd. Rs. 

Incentives to Industries for installing 
polJution control equipment 

2046. DR. B.L. SHAILESH: Will the 
Minister of INDUSTRY be pleased to 
state : 

(a) whether Government are consider-
ing a package of proposals for providing 
more incentives to industries for installing 
pollution control equipment aimed at 
increased production and profitability of 
industrial enterprises; and 

(b) if so, the broad outlines thereof 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALA M) : (a) No, Sir. 

(b) Does not arise. 

Import of Equipment and Machinery by 
ONGC 

2047. SH RI V. SREENIV ASA 
PRASAD: Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased 
to state: 

(a) the total amount spent by the OB 
and Natural Gas Commission, Dehradun 
on imports of equipment and machinery 
from various countries during the last three 
years, year-wise; 

(b) the items valuing more than Rs. 
one lac imported and the reasons for 
increase in import bills, year-wiae, country-
wise; and 

2 3 

1,66,87,232 Rs. IS lakhs 

99,07,731 Rs. S lakhs 

29,85,268 

10,18,543 Rs. 7,99,134 

Rs. 42,936 

(c) the reasons for import of different 
ty pes of pipes like copper pipes, copper. 
nickel pipes or special alloy pipes aod 
their fittings when these are available "from 
the domestic manufacturers? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRJ RAFIQUE 
ALAM) : (a) The information is as foHows : 

(R •. in crore,) 

1984·85 

1985 .. 86 

1986·87 

708 

669 

639 

(b) and (c). The information is beina 
collected and shaH be laid on the Table 
of the Sabha. 

Achievemeat of GAIL 

2048. SHRI V. SREENIVASA 
PRASAD : Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased 
to state : 

(a> the services rendered and/or 
achievements recorded by the Gas Autho-
rity of India Ltd. since its constitution or 
business operation; 

(b) the expenditure incurred in obtain-
ing foreign technical know-how and import 
of equipment etc.; 

(c) the expenditure incurred in pur· 
eha.i~. differeDt kinds of pipes both from 
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the domestic and international markets and 
types of pipes so procured with names of 
manufactures; 

(d) the projects that arc being planned 
for execution by the GAIL and the projects 
that are already under execution; and 

(e) the action being taken or proposed 
to be taken for exepeditious completion of 
the projects '1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALA M) : (a) The major work undertaken 
by GAIL during the last three years has 
been the execution of the H 8J gas pipe-
line; tbe first section of the pipeline; from 
Hazira to Bijaipur (640 kms), has been 
completed and gas supply to BJjaipur 
fertilizer plant commenced in August '87. 
Construction of the nex t two sections of 
tbe pipeline, from Bijaipur to Aonla and 
Auraiya to Jagdishpur, is io progress. 

. (b) No direct expenditure has been 
incurred on obtaining foreign technical 
know-bow. Upto the end of March '87 an 
amount of Rs. 422.47 crores (CIF value) 
has been spent on imiJort of equipments 
and materia]s for the H BJ Project. 

(c) The expenditure incurred on pur-
chase of different kind!) of pipes from 
domestic and international market is as 
follow8 : 

Source Size (CIF) Value 
(Rs. crores) 

1. Japanese 36" 163.3 
Consortium 

2. Pctrobrass 36" & 18" 77.1 
lnlerbrass, 
Brazil 

3. M/s. B\.rgroher, 30" & 71 3 
GMBfi. West casing pipes 
Germ"ny 

4. MIs. Sider 24" 41.3 
Export (ltalsidt'f 
Mill), Italy 

S SAJL 18" ~.9 

(d) Presently, GAIL are executing the 
construction of the HDJ Pipeline. First 
stage clearance bas been accorded for 
setting up of an LPG.cum·Polypropylene 
Bxtraction Plant at Dijaipur based OD HBJ 
gas. (Proposed in the joint sector) 

Possibilities are being explored by 
GAIL for setting up Ca-Ca and Petro-
chemical complex at Auraiya, and an 
integrated gas grid connecting gas field. of 
ONGC and OIL in Assam. 

(e) Tbe execution of the HBl Project 
is being monitored regularly at Corporate 
level and by the Government and is expec-
ted to be completed by the scheduled date 
of July 1989. 

Computer Compeosation to HPeL 
employees 

2049. SHRI P PENCHALLAIH : Will 
the Minister of PETROLEUM AND 
NA TURAL GAS be pleased to state: 

(a) whether the Hindustan Petroleum 
Corporation Ltd. and the non-management 
employees unions all over India signed an 
Agreement in 1986 for computer 
compensations; 

(b) the number of employees who aro 
not getting computer compensations; 

(c) Whether Government are taking 
steps to provide computer compensation 
to the employees Who joined after 
30.9.1985; and 

(d) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) and (b). In accordance with 
the terms of the agreement signed by the 
management of HPCL with the Hindustan 
Petroleum KarmacbaIi Union, and tbe 
Unions representing the East, North and 
South Zones on June 7, 1985 and May 7, 
1986 respectively, all permanent workmen 
on the ro]]s of HPeL as OD 7.6.85 are 
eligible for payment of computer compen-
sation on a provisional basis; those joinina 
after this date, numbering 1467, are not 
eligible for this compensation. 
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(c) aDd (d). Do Dot arise in view of (a) 
" (b) above. 

DevelopmeDt of Indigenous Switching 
Equipmeat 

20S0. PROF. NARAIN CHAND 
PARASHAR : Will tho Mini5ter of 
COMMUNICATIONS be pleased to state: 

(a) whether most of the faults in the 
Indian Telecom Network emanate from 
the peculiar situation in India where there 
is low density of telephones with high 
traffic, as compared to the developed 
countries; 

(b) if so, the steps taken to remedy 
the situation. including the modification 
in the design of the switching equipment; 

(c) whether indigenous equipment hdS 

been developed fully so as to make the 
country self. reliant ; and 

(d) if so, the exact steps taken in this 
regard and the target date by which total 
self-reliance would be achieved? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) Yes, Sir. 
In addition, problems are fdeed due to 
frequent and prolonged failure of electric 
power supply which affects the working of 
teJecom equipment as weJl as functioning 
of air conditioning plants. 

(b) (1) The telephone exchanges are 
being loaded keeping in view 
the traffic handling capacity 
of the equipment. 

(2) To the extent possible stand-
by A. C Main supply is being 
provided. 

(c) Centre for development of Tele-
matics (C-DOT) has taken up the work 
for developing digital electronic switching 
system suitabJe for Indian traffic and 
environmental conditions. Full self·reliance 
in all telecpmmunicatioD equipment is not 
feasible at prescnt. 

(d) Research and development efforts 
are 4;)ll both in the Telecommunication 
Research Centre and tbe Centre for Deve-
lopmeDt ()f Telemadcl. It is difficult to 

predict when total self reliance Can be 
achieved. 

Postal Advisory Committees 

2()51. PROF. NARAIN CHAND 
PARASHAR : WiJl the Minister of 
COMMUNICA TIONS be pleased to state! 

(a) the names of the States where tbe 
Postal Advisory Committees are in exist-
ence as on date; 

(b) the names of the States where the 
Committees do not exist; and 

(c) t he dates with effect from which 
the tenure of the prevjolls committees 
came to an end, the reasons for delay and 
the hkely date by which they would be 
reconstituted? 

THE MINJSTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE): (a) Postal 
Advisory Committees for Himachal Pradesh 
and Madhya Pradesh have been reconsti-
tuted on 27.1.88 and 12.288 respective]y. 
Orders have been issued on 9.2.1988 that 
the tenure of a Postal Advisory Committee 
may be deemed to have been extended 
upto the date that Committee is reconsti· 
tuted. In view of these orders, Postal 
Advisory Committees do exist in all 
States. 

(b) and (e). Question dces not arise in 
view of reply to Part (a) above. 

[Translation] 

Setting up of Mini Hyde) Projects on 
Ganga River near Fatauha in Blbar 

2052. SHRI VIJAY KUMAR YADAV: 
Will the Minister of ENERGY be pleased 
to state: 

(a) whether Government propose to 
~ct up minl·hyde! projects on experimental 
basis; 

(b) if so, the names of the places 
where such projects are lik ely to be set up ; 

(c) whether Government propose to 
set up such mini projects on Ganga river 
near Fatauha or Bakhtyarpur or at any 
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other places in view of the sbortage of 
electricity in BIhar ; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
StJSHILA ROHTAGI) : (a) Yes, Sir. 

(b) The names of tbe places where 

mini bydeJ projects are likely to be set up 
are liven in the Statement below. 

(c) No proposal to sct up mini pro-
jects on Ganga river near Fatauha or 
Bakhtyarpur or any other place in Bibar 
bas been received. 

(d) Doel Dot arise in view of answer 
to (c) above. 

Statemeot 

Department of Non-Conventio1.al Energy Source, 

1. Bargarh, Kendupatna and Barboria 

2. Gbolia and Sahoke 

3. Kbet and Bardm 

4. Satpura return canal of thermal power plant 

s. Mini scheme on 0.83 of Kakatiya caval. Karimnagar 
District 

Rural Electrification Corporation 

1. Eluru Canal 

2. Bhimgarb 

3. Klllor Pdngy 

4. Kainchi 

5. Jugdin NaI1ah 

6. SIIle Nalah 

7. Kitbury 

8. Kakatiya Canal 

9. KeJagur 

10. Kunnucharang 

11. Kharar 

12. Liromaba 

National Hydro electric Power Corporation 

1. Sal II. District Chamba 

2. Naigad. District Doda 

Orisla 

Punjab 

Uttar Pradesh 

Madhya Pradesh 

Andhra Pradesh 

Andhra Pradesh 

Madhya Pradesh 

Himachal Pradesh 

Uttar Pradesh 

Arunachal Pradesh 

Arunachal Pradesh 

Nagaland 

Andhra Pradesh 

Karnataka 

Himachal Pradesh 

Madhya Pradesh 

Arunachal Pradesh 

Himachal Pradesh 

Jammu & Kubmir 
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3. Buniyar, District Baramulla 

4. Addanki Branch, District Prekasam 

(E",1I811] 

DeYeio,meDt of ARro-based Industries 
In West Bengal 

20S3. SHRI SANAT KUMAR 
MANDA L : Will the Minister of 
INDUSTRY be pJeased to state: 

<a) whether tbere is a great potential 
for the development of agro.based indus-
tries in the Sunderbans and other areas in 
West Denial ; and 

(b) If so, .what assistance Government 
propose to render to the State for the 
development of these and other small 
scale industries to provide employment in 
the rural areas? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MrNISTRY 
OF INDUSTRY (SHRI M. ARUNACH-
ALAM) : (a) nnd (b). A Statement is 
given below. 

Statement 

(a) Yes, Sir. 

(b) Government has provided a number 
of fiscal and financial incentives for the 
promotion of agro-bascd and small scale 
industries. Both the investment subsidy 
and income ta" incentives are made avail-
able for the location of industrial units in 
backward areas. Special tax concessions 
are also given for production in the small 
scale sector. Many items that can be 
efficiently produced in the small scale 
sector are also reserved for that sector. 
The financial institutions are also provid· 
ing concessional assistance for industrial 
undertakinls located in backward and rural 
areas of the C"uDtry. In addition specific 
cODcessions have also been provided in the 
tax structure for the promotion of agro-
baled industries. Under the Khadi & 
Villaae Industries Programme. financial 
.. nd otber promotional assistance are given 
for ruraJ industrialisation. 

Jammu & Kashmir 

A ndhra Pradesh 

Drilling in West Bengal 

2054. SHRI SANAT KUMAR 
MANDAL: Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased 
to state the progress made so far in tbe 
drilling for oil in the Canning area of West 
Bengal and other off-shore areas in that 
State Where oil exploration and drilling 
operations had been undertaken? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALA M) : ONGC have so far driJled three 
wells in the Canning are .. 1S in West Bengal. 
A fourth well at Raghunath i! under 
drilling. One well SME-l has been comp-
leted by ONGC in the central part of Bay 
of Bengal A second well SMM-l is under 
drilJing. 

There has been so felf no commercial 
discovery of hydrocarbons in any of the 
above wells. 

Translation of Report into Video Film 
by Co al India Ltd. 

2055. SHRI SANA T KUMAR 
MANDAL : Wil1 the Minister of ENERGY 
be pleased to state: 

(a) whether the Coal India Ltd. (elL) 
translated their Report studded with 
graphs, charts and tables into a video film; 

(b) if so, the expenditure incurred 
thereon; 

(c) the re.lsons for adopting such a 
novel way to highlight its activities; and 

(d) to wJ,at use it was rut and the 
ultimate out~omc of this V('nturc ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF COAL IN THB 
MINISTRY OF ENERGY (SHRI C. K. 
JAFFAR SHARIEF) : (a) Video film bave 
been produced on the activities of Coal 
India Limited in the past. Coal India Ltd. 
now have a proposal to make a vIdeo film 
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baled OD tbe Jharia Roc:onstructioo project 
report. 

(b) Estimated expenditure on making 
tbis film will be Rs. 1.90 lakhs. 

(c) Video film is a well accepted means 
of effective communication. 

\d) The film is proposed to be used 
for creating a better understanding and 
appreciation of the socio-economic needs 
of tbis important coal mining Centre. 

Expaasion of KoyaU Oil Refinery 

2056. SHRI RADHAKANTA DIGAL: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether Government have a pro· 
posal to expand the KoyaJi oil refinery ; 

(b) if so, the estimated cost of the 
expansion programme ; 

(c) the present capacity of that refinery; 
aDd 

(d) to what extent the refining capacity 
of oil would be increased on expansion of 
the refinery, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFJQUE 
ALAM) : (a) to (d). The Indian Oil Cor-
poration is expanding the capacity of its 
lCoyali refinery from 7.3 MTPA to 9.S 
MTPA at an estimated cost of RI. 27.62 
crore •• The refinery has already realised 
a capacity of 8.1 MTPA. 

Import of Coal by Cement Companies 
In South lad.a 

20S7. SHRI SYED SHAHABUDDIN : 
Will the Minister of ENERG Y be pleased 
to state: 

(a) whether some cement companies 
in Soutb India have been permitted to 
import coal under Open General Licences; 

(b) if so, the companies and the quan-
tities involved with the estimated value in 
for ei,D CxcbSD,e company· wise ; 

(c) the rationale for such permission; 
and 

Cd) the names of major suppliers w1tb 
tbe Dame~ of their authorised alonts in 
India? 

THB MINISTER OF stATE rN THE 
DEPARTMENT OF COAL IN THE 
MINISTRY OF ENERGY (SHRI C. K. 
JAFFAR SHARIEF): (a) Cement com-
panies are eligible to im~ort coal under 
Open General Licence. Some cement 
companies in the South India have 
imported Coal either directly or tbroUlh 
Metals and Minera)s Tradinl Corporation. 

(b) According to information avaiJable 
with Development Commissioner for 
Cement Industry, MMTC imported and 
distributed coal during 1986·81 to five 
cement factories as uDder ._ 

(Figures in tODDel) 
Name of factory Quantity 

India Cement Ltd. 30,805 

Dalmia Cement (D) Ltd. 

Madras Cement Ltd. 

Tamil Nadu Cement 
Corporation Ltd. 

Chettinad Cement 
CorporatIon Ltd. 

21.849 

9,800 

13,200 

10.489 

86.143 

The above quantity of coal was im· 
ported from Australia at a total cost of 
US $ 3S,72,422 (C &, F). 

During 19R7-88, following factories are 
understood to have imported coal from 
Australia directly :-

Name. of Factory 

Cbettinad Cement 
Corporation Limited. 

Quantity 

Mysore Cement Limited 31,991 N.T. 
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CorotDOodaJ Fertilizer 
t.i~jted 

f DsJmla Cement (D) 
Limited 

Wadi (ACC) 

Madukkarai (ACe) 

Factory 

Cbettinad Cement 

Mysore Cement Limited 

Coromondal Fertilizers 
Limited 

Wadi (ACC) 

Madukkarai (ACC) 

2 

7.726 M T. 

8,948 M.T. 

28,408 M.T. 

11,190 M T. 

97,863 M.T. 

Country 

Australia 

-do-

-do-

-do-

-do-

S.T.D. 'aeility in District Headquarters 
of Blba .. 

2058. SHRI SYED SHAHABUDDIN : 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) the namel of district headquarters 
io Bihar which do Dot have STD facility 
as 00 1 April, 1987 ; 

(b) whether it is proposed to link them 
with STD system during the current Plan 
period; and 

(c) the names of districts linked or 
proposed to be linked during 1987·88 in 
Bihar? 

THB MINISTBR OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) The names 

(c) Import of coal has been placed iD 
the category of Open General Licence for 
industries for which coal is a raw material. 
the cemcnt industry is onc such indultry. 
Import of coal by tbis industry Is partly 
due to inadequate availability of coal io 
the Southern region which depends heavily 
00 Singareoi Collieries. 

(d) The names of the foreign suppliers 
of coal and their Indian Agents arc alvon 
below: 

Name of foreign Name of Indian 
suppliers Agents 

---
Emirates Trading N 01 reported 
Agency. Dubai-UAE 

Phibro Asian Ltd. Tata Exports 
USA Ltd. & M ereor 

Pvt. Limited. 

Not reported Not reported 

-do- Tata Exporter. 
Limited 

-do- -do-

of district hoadquarters in Bihar which did 
not have STD facility as on J April, 1987 
are given below: 

Aurangabad, Bettiah, Bhagalpur, 
Biharshariff. Chaibasa. Dumka, Deo-
garb, Daltonganj, Oodda, Guml •• 
Oiridb, Gopalganj. liajipur, labanabad. 
Khagaria, Lobardaga, Madbopur, 
Madhubani, Nawadah, Purnea, SabrA. 
Sahebganj, Sitamarhi and Bogusarai. 

(b) Yes, Sir. 

(c) 4 District headquarters. namely 
Bettiah. BhaaaJpur, Chaibasa and Dalton-
ganj have since been provided with STD 
facility. No other District headquarter or 
Bihar is likely to be provided with STD 
facility during the remainin8 period of tbe 
year 1987 .. 88. 
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Foreign Collaboration for manufacture 
of Footwear 

20~9. SHRI SYED SHAHABUDDIN : 
Will the Minister of INDUSTRY be pleased 
to state: 

(a) whether it is a fact that the pro-
posals made by various multinationa1s for 
collaboration with Indian companies for 
large scale manufacture of footwear are 
under consideration; 

(b) the brief particulars of the pro-
posals before Government in terms of the 
production capacity, export commitment 
and tbe extent of capital participation by 
the multinationaJs ; and 

(c) whether the proposals have been 
scrutinised from the angle of possible 

adverse impact OD the indilenoul footwoar 
industry includinl the DOD-traditional and 
un-organised sector? 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHA-
LAM) : (a) and (b). There are three pro-
posals involving technical collaboration 
with foreign companies, the decision tn 
respect of which has not been taken by 
Government The details of these proposals 
are given in the Statement below. The 
terms of colJaboration, such as the foreign 
capital participation, royalty etc., are Dot. 
however t disclosed in public interest. 

(c) All such proposals are scrutinised 
in the light of the need to protect tbe 
indigenous footwear industry. including 
the small scale sector. 
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Inter-Ministeria I Committee on Develop-
ment of Backward areas 

2060. SHRI SYED SHAHABUDDIN : 
Will the Minister of INDUSTRY be 
pleased to state: 

<a) the date of submission of the report 
of the Inter-ministerial committee on the 
strategy for the industrial development of 
industrially backward areas; 

(b) the major recommendations of the 
Committee; 

(e) the recommendations which have 
been accepted by Government; and 

(d) tbe recommendations which are 
under implementa tion ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) to (d). The Inter-
Ministerial Committee constituted to 
review and revise tbe existing Central 
incentive schemes for industrial develop-
ment of backward areas, submitted its 
report on 24.12.86 The recommendations 
of the Committee are still under the consi-
deration of the Government. 

Industries run by Union Carbide India 
Limited 

2061. SHRI AMARSINH RATHA WA: 

SHRI MOHANBHAI PATEL: 

Wi)) the Minister of INDUSTR Y be 
pleased to state: 

(a) the details of industries run by the 
Union Carbide of India Limited in India 
and their location; 

(b) the number of factories closed 
down by the Union Carbide of India 
Limited and the reasons therefor; 

(c) whether the Union Carbide of India 
Limited are considering to wind up their 
business in India; and 

(d) if so. the measures being taken by 
Government to recover the in terim relief 
as ordered by the court? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENOAL RAO) : (a) to (d). 
According to available information, since 
December 1984, Union Carbide India 
Limited have closed tbeir Pesticides Plant 
at Bhopal. They have also sought permis-
sion from the Government of Maharashtra 
for closure of their Petrochemical plant at 
Chambur which is not being operated at 
present. Apart from these. Union Carbide 
India Limited have four primary businesses, 
namely. dry batteries, flashlights, cinema 
arc carbons and battery intermediates 
being manufactured at 11 factories located 
at Calcutta, Madras, Hyderabad, Tbane, 
Lucknow and Srinagar. 

The District Judge, Bhopal has already 
ordered Union Carbide Corporation, to 
maintain unencumbered assets of a fair 
market value of S 3 bilhon to meet tbe 
decree, if any, that may be passed by the 
Court 

As regards the order passed by the 
District Judge, Bhopa), directinl UnJon 
Carbide Corporation to pay Rs. 350 crores 
as interim compensation to the Bhopal gas 
victims, a revision petition was filed by 
Union Carbide Corporation in the High 
Court of Madhya Pradesh at Jabalpur. The 
revision petition, which was opposed by 
the Union of India, has been heard by the 
Hon'ble High Court and the orders are 
awaited. 

I 

Improvement In Telecommunication 
Servlcel 

2062. SHRI MOHANBHAI PATEL: 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(8) whether Government contemplate 
to improve the telecommunication services 
in the country; 

(b) if so, the details of the measures 
takefl by Government in this regard so far; 

(c) the achievements made in this 
direction; and 

(d) the scheme of Government to 
improve the telecommunication services ;n 
tbe country dunng the year 1988·89 ? 
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THB MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) Yes, Sir. 

(b) Different targets were fixed and 
following actions have been initiated under 
Mission-Better Communications to achieve 
these targets. 

(i) Customer Orientation training to 
staff. 

(ii) Improvement in delivery of 
telegrams. 

(iii) Reduction of fault rate. 

(iv) Improvement in call success rates. 

(v) Improvement in manual trunk 
calls. 

(vi) Provision of Computerised Direc-
tory Enquiry Service. 

(vii) Provision of Customer Service 
Centers in different exchanges. 

(viii) Computerisation of customer 
service centres. 

(c) Targets fixed for 1987·88 have 
already been achieved. 

(d) All actions as mentioned in (b) 
above are continued for achieving better 
results. 

Development of Village and Small Scale 
Industries 

2063. SHRI GADADHAR SAHA 
Will the Minister of INDUSTR Y be pleased 
to state: 

(a) the allocation made in the Seventh 
Five Year Plan for deveJopment or village 
and small scale industries; State-wise; 

(b) the dotails of amount so rar 
released to the States, Statewwise; 

(c) whether there is any proposal to 
increase the allocation; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) As per Seventh Five Year 
Plan (1985-90) Document Vol·I1 a total 
allocation of Rs. 2752.74 crores has been 
made in the Plan for the development of 
village and small industries comprising Rs. 
1284.84 crores under the ce ntral plan and 
Rs. 1467.90 crores in States/UTs plans. 

State-wise allocations made in the 
Seventh Five Year Plan for development 
of village and small industries in respect 
of States/UTs plans are ShOW.l under 
Column (3) of Statement-I below. 

(b) Based on information furnished 
by concerned Ministries/Dcpartment~, 
amounts so far released to States/Urs 
under Central Plan are shown in State-
ment-II given below. State Plan oulbys 
and actual/anticipated expenditures in the 
years 1985 .. 86, 1986·87 and 1987-88 are 
shown under ,olumns 4 to 9 of Statement·I 
below. 

(c) and (d). There is no such proposal 
under consideratioD. 
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Supplies of Industrial and Control Valves 
for Mabarasbtra Gas Cracker Complex 

2064. SHRI P. KANNAN: Will tbe 
Minister of INDUSTRY be pleased to 
state: 

(a) the names of Indian and overseas 
suppliers of industrial and control valves 
for the Maharashtra Gas Cracker Com-
plex; 

(b) the mode of placing orders for the 
supply of these items; and 

(c) the approximate value of the 
orders placed with the various supplier? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) The State-
ment is given below. 

(b) and (c). During 1986-87, Mis. 
Indian Petrochemicals Corporation Limited 
has pJaced orders to tbe extent of 
Rs. 4.91 crores for the supply of valves 
for its Maharashtra Gas Cracker Complex 
(MGCe). The orders on foreign vendors 
were placed based on international 
competitive bid procedure for procure-
ment under World Bank Loan and on 
Indian Vendors based on competitive 
bidding from the lists of pre qualified 
vendors. 

Statement 

List of suppliers on whom orders were 
placed for supply of valves for MGCC 

(a) Safety/Pressure Relief Valves 

(i) Electrical Steam and Mining 
Equipment Co., U.K. 

Oi) Ferna Inc., Italy 

(iii) Nordon and CJE, France 

(iv) BHEL, India 

(v) Instrumentation Ltd., India 

(vi) Moorco India Ltd., India. 

(b) Ball Valve, 

(i) N elc. Oy, Pinland 

(c) 

(ii) Fisher Control Ltd., U.K. 

(iii) Val vue Armaturen, France 

(iv) ETS Thevignot, France 

(v) BDK Valves Limited, India 

(vi) Micro Finish Valves (P) Ltd., 
India 

Control/Special Control Valves 

(i) Nicolini Claudio, Italy 

(ii) Toyemeka Kaisha Ltd., Japan 

(iii) Neles, International, U.K. 

(iv) Fisher Control Ltd., U.K. 

(v) Masolneilman (India) Ltd., lndia 

(vi) I nstrument~ltion Ltd., India 

(d) Plug/ Butterfly/ Breather/ A.nglel Forgedl 
Miscellaneous Valves 

(i) Undc GmbH, Germany 

(ia) Yew, AustflJ 

(iii) AJG Waters, U.K. 

(iv) Mitsui and Co., JdP~n 

(v) Pressure Products, U.S.A. 

(vi) Nissho Iwai Corpn., Japan 

(vii) VeJan GmbH, West Germany 

(viii) Sereg Schlum-Berger, West 
Germany 

lix) Raimondi SPAm Italy 

(x) Toyo Menka Kaisha, Japan 

(xi) Valvue Armaturen, France 

(xii) KTM Italia, Italy 

(xiii) TuBin (India) Ltd., India 

(xiv) Larsen and Toubro, India 
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(xv) Fouress Enll. Ltd., India 

(xvi) BHEL, India 

(xvii) Dewrance MecneiJl Ltd., India 

(xviii) ABV Products (India) 

(xix) Aksons Mech. Enterprises 

(xx) Microprccision Valves Ltd .• 
India. 

Inceotives to Industries for Import 
Substitution 

2065. SHRI MULLAPPALLY RAMA-
CHANDRAN: Will the Minister of 
INDUSTR Y be pleased to state: 

(a) the extent to which the lib~ral isa-
tion in the industrial policies is being 
offered by Government to encourage in ... 
dustries going in for import substitution; 

(b) which are tbe projects in which 
Government propose to invest huge 
amounts in their attempt to reduce imports 
and promote exports; and 

(c) the details thereof? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) Potential for import sub-
stitution is one of the aspects taken into 
account while making adjustments in the 
industrial licensing policy as well as in 
consideration of applications for industria) 
approvals. 

(b) and (c). In view of the priority 
at~ached to tbe strengthening of infrastru-
cture and increasing the productioo of 
basic industries, over 70% of the outlay 
for industrial and mineral programmes in 
the pubJic sector in the seventh Five Year 
Plan period is alIocLl ted to steel, fertilizers, 
non-ferrous metals, petrochemicals aod 
cement "'hich are in the core sector. 

Allocation of Sugar, Rice, Wheat, Kerosene 
and Edible Oils to West Bengal 

2066. SHRI ANANDA PATHAK: 
WilJ the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) the quota of sugar, rice, wheat, 
kcrr1senc and edible oils aHocated and 
actually lifted by West Be:lgal during the 
Jast six months; month wise and item-
wise; and 

(b) the quota allotted for the remain-
ing months of 1987-88 ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D.L. BAITHA) : (a) 
dnd (b). A Statement indicating allocation 
of wheat, rice, kerosene, edible oils and 
levy sugar to West Bengal and the quanti-
tj es of thes~ commodities Jjfted by the 
State Government during the last six 
months is given below. The quantities of 
these commodities likeJy to be allocated 
during the remaining months of the current 
financial year are also included in tbe 
Statement, 
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Basie ladustrial Projects 

'2067. SHllI ANANDA PATHAK: Will 
the Minister of INDUSTRY be pleased to 
state the new basic industrial proj ects set 
up in the Central Sector, State-wise during 
1965 to 1987 ? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO): The 
lnformation is being coil eeted and will be 
laid on the Table of the House as soon as 
conected. 

Compensation to Victims of Bhopal 
Gas Tragedy 

2068. SHRI V.S. KRISHNA IYER : 

DR. B.L. SHAILESH : 

DR. DATTA SAMANT : 

SHRI BHATTAM SRIRAMA-
MURTY: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether the Court before whom 
tbe Bhopal Gas Tragedy Case is pending, 
has ordered the Union Carbide Corpora-
tion to pay Rs. 350 crores to the victims 
of Bhopal gas tragedy as an interim relief; 
and 

(b) if so, the action taken to recover 
the above amount? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO): (a) and (b). 
Yes, Sir. However, the Union Carbide 
Corporation has filed a Revision Petition 
in the High Court of Madhya Pradesh at 
Jabalpur, praying inter-alia, for setting 
aside the Order passed by the District 
Judge, Bhopal. The Revision Petition, 
which was opposed by Union of India, has 
been heard by the Hon'blc High Court 
and Orders are awaited. 

Commercial Production of Iron 
Fortified Salt 

2069. SHRI HAFIZ MOHD. SIDDIQ : 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state : 

<a> whether a project for the commer-
cial prodlJ(:tioD of iron fortified salt in 

collaboration with Tamil Nadu Oo,ern-
ment was to be set up for combatiD, dI. 
problem of ADaemia, under tbe SO" .... 
Five Year Plan ; and 

(b) if so, tbe details in tbis reaard ? 

THE DEPUTY MINISTBR IN THB 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D. L. BAITHA): (a) 
and (b). Yes, Sir. With the assistaaCl 
from the Central Government and thet 
UNICEF, TamH Nadu Salt CorporatioD. 
an undertaking of the Tamnnadu Govern-
ment, has set up a plant at Valinokkam in 
Ramanathapuram District of TamilnadQ 
to produce 15,000 Metric tonnes of iron 
fortified salt per annum. The entire cost 
of machinery and equipments and • 
portion of the cost of chemicals is heiDi 
borne by the UNICEF. The Central Gov-
ernment would subsidise for three years 
the cost of fortificants and packapi 
besides providing loan for the cODstruct.ioa 
of the factory building. The trial rUil or 
the plant is in progress and the plant i8 
likely to be commissioned shortly. 

Prices of ES8eDtial Drugs 

2070. SHRI PRAKASH CHANDRA 

SHRI MANIK REDDY: 

SHRI DHARAM PAL SINGH 
MALIK: 

SARI SUBHASH Y ADA V : 

SHRI M. RAGHUMA REDDY: 

SHRI AMARSINH RATHAWA : 

Will the Minister of INDUSTRY be 
pleased to state : 

(a) whether several drug manufacturiaa 
multi-national companies have been over· 
charging prices of essential druBs in the 
country; 

(b) if so, whether Government propose 
to check the prices charged by tbe druB 
manufacturing companios ; and 

(c) the measures beinl taken to check 
the prices of essential drup ? 
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THE MINISTER OF INDUSTRY 
(SHRJ J. VENGAL RAO) : (a) to (c). The 
prices of drugs are regulated as per provi. 
sions of DPCO, 1987. Suitable action is 
taken against tbe company concerned, 
whenever any case of violation of DPCO 
comes to the notice of the Government. 

Contra ct Labour System in FeI 

2071. SHRI RANJIT SINGH GAEK-
WAD: Will the Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

(a) whether there is any statutory rule 
or genera) practice to recognise private 
agencies to supply work force in the Food 
Corporation of India; 

(b) if so, the names of ~uch recognised 
agencies for FCI depots in Gujarat ; 

(c) whether it is a fact that these 
agoncies pay unremunerative wages to the 
labourers and there is great dissatisfaction 
amongst the labourers working in FC) 
depots; 

(d) if so, whether Government propose 
to discontinue the labour contract system 
and employ the labourers directly; and 

(e) if not, the reasons thereof? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D. L. BAITHA): (8) 
The Food Corporation of India appoints 
contractors throl1gh public tender system 
in maj ority of the food storage depots for 
h~\fld1ing and transport operations 

(b) H .. lndling and transport services 
arc provided by contractors in FCI depots 
in Gujarat. Statement containing details of 
Handling & Transport contractors working 
at various FCI depots in Gujarat region is 
given below. 

{c) to (e) No, Sir However. the 
Ministry of Labour is examining the Report 
of the Committee set up for considering 
abolition or otherwise of the contract 
labour in FeI. 

Statement 

Details of H&T Contractors working at Various Fel Depots ill Gujarat Region 

S. No. Name of Depot 

1 2 

1. Ranip 

2. Adalaj 

3. Tragad 

4. Palanpur 

s. Viramgam 

6. Mehsana 

7. Patan 

8. Baroda 

9. Godhra 

10. Sandhana 

N::lme of H & T Contractors 

3 

Mis. KandJa Tr. Co. Gandhidham 

Mis. Sahcba Enterprise, A'bad. 

Mis. Shiv Corporation, Allahabad. 

MIs. Durga Roadways, Ahmedabad. 

Mis. Shree Maruti Transfrefght Carriers, 
Gandhidham. 

Mis Rajcshkumar Amratldl Shah, A 'bad 

Mis. B.C. Patni, Patan. 

MIs. Shital Traders, Jamnagar. 

Mis. J.P. Rathod, Nadiad. 

MIs. V. Da. Industries. Nadiad. 



~4' Written A.lUWI'. PHALGUNA 18, J909 (SAKA) Written J4n,wer, 250 

1 2 3 

11. Tarapur M Is. Durga Roadways, Ahmedabad. 

12. Ahmedabad Mis. V.S" Transport Service, A'bad. 

13. Bbavnagar MIs. R.J. Savant & Co. Gandhidharn. 

14. Rajkot Mis. B.M. Corpn. Jamnagar. 

15. Surendra Nagar Mis. Patel & Co. Srinagar. 

16. Morvi MIs. Durga Roadways, A'bad. 

17. Jamnagar Mjs. Dcepak Roadways, Jamnagar. 

18. Wankaner Mis. Shrcc Laxmi Transport Co. 

19. Thangadh Mis. Shaktiraj Transport Adipur. 

20. Okhd Port Mis. Dolat & Sons, Jamnagar. 

21. Vara v~ll Pl"'rt Mis. BIMratkumar & Co Jamnagar. 

22. Navbkhi MIs. S.M. Sota, Navlakhi. 

AurtioD of Imported Edible Oil 

2072. SHRI SOMNATH RATH : Will 
the Minister of FOOD AND CIVIL 
SUPPLIES be plc31;;cd to state: 

(a) whether it has been decided to 
release a significallt quantity of imported 
edible oil through auction; 

(b) how many tonnes of edible oil are 
going to be put in for auction sale; and 

(c) the strategy behind such allction ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D.L. BA ITHA) ; (a) 
and (b). Government has directed State 
Trading Corporation to sell significant 
quantity of imported (~dibJc oil through 
open sale. The quantity is reviewed from 
time to time. 

(c) The distribution of imported edible 
oils through a second channel would 
improve availability and have a su)utory 
effect on prices in the open market. 

Opening of Sorting Oftice in North 
Ksnara District in Karoataka 

2073. SHRI V S. KRISHNA IYER 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) in how many days the mails from 
Banga)ore and other places reach North 
Kanara Djstrict in Karnataka; 

(b) whether Government are aware 
that there is no Mail Sorting Office in 
North Kanara Di~trict; and 

(c) if so, whether Government propose 
to open a Sorting Office at Sirsi wbere bus 
facIlities from a]J places are available for 
the quick delivery of mails to North 
Kanara District? 

THE MINISTER OF ENERGY ANP 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) Mails 
posted in Bangalore and other places in 
Karnataka take 2 days to reach North 
Kanara District. 
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(b) Yea. Sir. 

(c) Proposal to open Sirsi Sorting 
Ofticc stands deCerred due to existing ban 
OR creation of posts. 

RellJtratlOJI for ne" Telephone CODDedioD. 

2074. SHRI V. S. KRISHNA IYER: 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) the application fee for registration 
of new telephone connection; 

0"" YOIII' Telephone Scheme 

(b) the validity period for the applica. 
tion form; and 

(c) whether Government propose to 
reduce the validit)' period of the applica-
tion forms so as to fontine tbe sale of 
forms only to genuine applicants for 
telephone connection? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASA NT SA THE) : (a) The appli-
cation form for regIstration for new 
telephone connection is priced at Rs. 10/-. 
Every application for telephone connection 
shou1d be accompanied with an amount of 
deposit as shown in the Table below: 

CAPACITY OF EXCHANGE 

10,000 lines and above 1000 lines and above 
but below 10,000 lines 

Below 1000 lines 

Rs 8000/· Rs. 6000/- Rs 5,000/-

No.O. Y. T. Scheme 

Metered Exchange 

10.000 lines & above below 10,000 lines 
----- -------------------

Rs. 1000/- Rs. 800/-

(b) The validity period of the applica-
tion form is one year from the date of 
parcbase. 

(c) No. Sir. The reduction is the 
validity period of the application form will 
DOt belp in curbin. applications, if any, 
from Don-genuine applicants. 

ReaiatratioD for Dew Telephone CODnections 

207S. SHRI V.S. KRISHNA IYER : 
Will the Minister of COMMUNICATIONS 
" pJeaaed to state : 

(a) whether GOvernment insist on pro-
duciDiluflicient proof about the existence 
of tbe building before accepting a request 
for reaistration for a new telephone; 

FJat rate Exchange 
Over 100 hnes 100 lane~ and below 

- ------ - --- ---------_ 
Rs. 1000/- Rs. 100/-

(b) if so, the details thereof and 
whether this condition is applicable for 
applicants all over the country; and 

(c) if not, the reasons therefor? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE): (a) No, Sir. 

(b) Does not arise in view of reply to 
part (a) above This applies to all appli-
cants in the country. 

(c) Check of existence of a building is 
not practically possible whiJe resisterins 
the application, 
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COilplabatl aplalt fixatloD of drags 
aad fonaulatiool price. 

2076. SRRI SHANTARAM NAIK : 
Will the Minister of INDUSTRY be 
pleased to state : 

(a) whether his Ministry bas set up 
any panel to look Jnto complaints against 
fixation of drugs and formulations prices; 

(b) if so, the scope and statutory 
powers of the pan el; and 

(c) tbe details of complaints received 
and disposed of so far ? 

THE MINISTER OF INDUSTRY 
(SHIll J. VENGAL RAO): (a) No, Sir. 

(b) Does not arise. 

(c) To the extent information is avaH-
able, MIs. Lupin Laboratories had repre-
sented against the ceiling prices fixed by 
the Government for formuJations based on 
Pyrazinamide and Ethambuto1. The repre-
sentations have been duly disposed of as 
per provisions of DPCD, 1987. 

Raising of resources by Public Sector 
Units 

2077. DR. DATTA SAMANT: Will 
the Minister of INDUSTRY be pleased to 
state: 

(a) whether Government have issued 
instructions to public sector units that they 
should not depend on Budgetary support; 
and 

(b) if so, what other resources public 
lector units contemplate to adopt for 
collection of funds ? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) No, Sir. 

(b) Does not arise. 

Chembur PlaDt of Union Carbide 

2078. DR. DATTA SAMANT : Will 
the Minister of INDUSTRY be pleased to 
state: 

(a) whether the Engineers India 
Limited Project Committee visited the 

Union Carbide Chcmbur Planl, 80..., II 
October, J987; 

(b) if so, tbe findinaa of tlte eo .. · 
mittee; and 

(c) the efforts Government hal'o , .. 
to start this unit ? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO): Cal &ad ~. 
Mfs. Union Carbide India Limited louiht 
the assistance of MIa Bnlineers India Ltd. 
for evaluation of the equipmeMI tft tbe 
various units located in Chembut ,,*ta 
ca? be considered for the bffurcatiofl _ 
betng evaluated in connection witb tbe 
shifting of the Chembur Unit. 

MIs ElL undertook thie work aDd ...., 
certain recommendations relating to reloca. 
tion of the various units-Olefins, Chemi. 
cal, LDPE and utilities aad workabop. 

(c) Certain proposals/sullestioDl lane 
been received from tbe MaharalbUa 
Government and the Workers Union in this 
regard. The various implications of tbe 
proposal are under study. 

Plan to assist Drug IDdultr)' 

2079. SHRI H.N. NANJE GOWDA: 
Will the Minister of INDUSTR.Y be 
pleased to state : 

(a) whether Government have coul-
dered the plan of assistan~e drawn up by 
the Basic Chemicals, Pharmaceuticals aDd 
Cosmetics Export Promotion Council 
(CHEMEXCIL) to suppJy organic iatet· 
mediates at international prices to dlo 
domestic drug industry; 

(b) if so, the details of the plan; aac! 

(c) the decision of Government thereon? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENOAL RAO) : <a> lad (b). 
Chemexcil had submitted a prOfOlalblff •• 
the Government for allowing impon ., 
organic chemicals at the international 
prices for export production. 

(c) A scheme bas beeD introdUC«t 
with effect from 1.3.1987 under wbich aTC 
would import these chemicals ... ib.e bulk 
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import licence on indent from the industry 
and suppJy to the manufacturer-exporter 
of drugs, dyes and agrochelnicals against 
their surrender of advance licences. 

New techoology to improve 011 
Extraction Levels 

2080. SHRI H. N. NANJE GOWDA: 
Will tbe Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

. 
<a> whether tbe old methods of crush-

ina oilseeds with ai)anis result in leaving a 
hiah percentage of oil content in the cake; 

(b) whether the use of modern techno-
logy to process edible oil so as to improve 
tbe oil extraction levels is under considera· 
liOD; and 

('e) if so, when a decision in the matter 
is likely to be taken and the steps initi.lted 
to improve the edible oil position In the 
country? . 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D. L. BAITHA): (a) 
Yes, Sir. 

(b) and (c) There is no restriction on 
the use of modern technology for the 
extraction of oil. Besides increasing pro-
duction of oilseed.; through implementa-
tion of National Dairy Development 
Boards Oilseeds Projects, better incentive 
to farmers through fixatiun of minimum 
support prices, ~ction has been taken for 
setting up nece~~ary processing and infra-
structural facilities to keep pace with the 
production programmes of oilseeds. The 
Technology Mission on Oilseeds Production 
has also been set up_ 

Gas based PO"'f.'r Plant in RajasthaD 

2081. SHRI H.N. NANJE GOWDA 
Will the Minister of ENERGY be pleased 
to state: 

(a) whether the National Thermal 
Power Corporation has been working for 
setting up of a gas-based power plant in 
Rajasthan with a capacity of 430 MW for 
the last two years; 

(b) if so, whether State Government 
have also requested Union Government to 
increase its capacity to 800 MW; 

(c) jf so, whether Union Government 
have accepted the proposal; 

(d) the time by which the aas-based 
power plant will be completed; and 

(e) whether it will improve the power 
situation in the State? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : (a) A gas-based 
combined cycle power project (430 MW) 
was sanctioned in Octo ber, 1986 for i mple-
mentation by the National Thermal Power 
Corporation at Anta in Rajasthan. 

(b) and (c). The State Government had 
proposed doubling of the capacity of the 
g.ls-based power project at Anta. The 
supply of additional quantity of gas 
required for the purpose has not been 
committed. 

(d) and (e). The first gas turbine unit 
of the gas-based power project at Anta is 
scbeduJed to be commissioned by August, 
1989; the project is expected to achieve 
full capacity, after phased commissioning 
of all the units, by August, 1990, Being a 
regional station, the power generated 
would be allocated to the States in the 
Northern Region, including Rajasthan. 

[Translation] 

Setting up or Cement Industry in Bihar 

2082. PROF. CHANDRA BHANU 
nEVI: Will the Minister of INDUSTRY 
be pleased to state : 

(a) whether Union Government pro-
pose to set up a big cement industry in 
Bihar during the Seventh Five Year Plan; 
and 

(b) if so, the details thereof? 

THE MINISTER OF ST ATE IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF JNDUSTRY (SHRI M. ARUNA-
CHALA M) : (a) There is a proposal 
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from the Bihar State Industrial Corpora-
tion for setting up of a new undertaking 
for manufacture of Slag Based Cement in 
tbe State of Bihar jointly with the Steel 
Authority of India and Mis. Orient Paper 
& Industries Limited. An Industrial Licence 
Application under the provisions of Indus-
tries (Development and Regulation) Act, 
1951 bas already been filed by them for 
srant or Letter of Intent for the project. 

(b) Details of Industrial Licence AppJi-
cations are not divulged till the Govt. have 
taken final decision thereon. 

Losses sutTered by Heavy EDgineering 
CorporatJ on, Rancbi 

2083. PROF. CHANDRA BHANU 
DEVI : Will the Minister of INDUSTRY 
be pleased to state : 

(a) whether the Heavy Engineering 
Corporation, Ranchi has sutTered heavy 
losses during 1985-86 and 1986-87; and 

(b) if so, the steps proposed to be 
taken by Government to check losses in 
the Heavy Engineering Corporation, 
Ranchi 1 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) Yes, Sir. 

(b) In order to reduce the losses and 
to improve the performance of HEe, 
various measures such as upgradation of 
technology. product diversification, forging 
better linkages with user sectors, produc-
tion of sophisticated and higher value 
added items, reduction of costs etc. have 
been taken. 

Taking over of management of Ashok 
Paper Mills 

2084. PROF. CHANDRA BHANU 
DEVI : Will the Minister of INDUSTRY 
be pleased to state: 

(a) whether Bihar Government has 
made a request to Union Government to 
take over the management of the Ashok 
Paper Mills, Darbhanga (Bihar); and 

(b) if so, the decision of Union 
Government thereon 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINIST&V OF 
INDUSTRY (SHRI ~. ARUNA. 
CHALAM) : (a) Yes, Sir. 

(b) No final decision has been tatea 
by the Central Government in the matter. 

Closure of Industrial Ceatres ID Bihar 

2085 PROF. CHANDRA BHANU 
DEVI : Will the Minister of INDUSTRY 
be pleased to state: 

(a) whether most of the industrial 
centres opened in every district headquarter 
of Bihar are lying closed due to short 
supply of power; and 

(b) whether Union Government are 
considering any scheme whereby raw 
material and power could be made available 
in sufficient quantity to these units? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (u) and tb). The information 
is being collected and will be laid on the 
Table of the House. 

[English] 

Sale of Natural Gas by O.N.G.C. 

2086. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of PETRO· 
LEUM AND NATURAL GAS be pleased 
to state the total cubic metres of natural 
gas sold by the Oil and Natural Gas 
Commission during 1986·87 and 1987-88 ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALA M) : The total quantity of gas supplied 
by ONGC from its oil and gas producinl 
fields to various consumers during tbe 
year 1986·87 and 1987.88 (upto January'88) 
was 5040 million cubic metres and 4864 
million cubic metres respectively. 
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Ex,. ... ion 01 projects by Jadlan Petro .. 
a....JeaIs Corporation Limited 

2087. SHRIMATI JAYANTI PAT· 
NAIK : Will thc Minister of INDUSTRY 
be pleased to state : 

(a> the upto date progress in regard to 
the clpansion projects of the Indian Petro-
chemicals Corporation Limited; 

(b) the amount spent so far; and 

(c) the benefits achieved and likely to 
be achieved ? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) and (b). 
IPCL has already completed its expansIon 
projects of Polypro-pylene Co .. polymer of 
25,000 MTA capacity and Acrylic Fibre 
Expansion Project of 12,000 MT A capacity. 
However, the overall physical progress of 
Xylenes expansion proj ect which will raise 
tbe capacity from 38,000 metric tonnes to 
94,000 metric tonnes is about 80% and the 
amount incurred so far is Rs. 37.87 crOTes 
The overall physical progress of the other 
main project, namely gas turbine power 
project is 96% and the expenditure incurred 
80 far is Rs. 66.40 crores. IPCL is also 
implementing the mega project, namely 
MaharasbtTa Gas Cracker Complex whose 
overall physical progress is about 60% and 
the expenditure incurred till January 1988 
is Rs. 398 crores. 

(c) The implementation of the expan-
sion projects will result in a significant 
import substituti~n and with the imple ft 

mentation of Maharashtra Gas Cracker 
Comp]f:x there will be a saving in foreign 
eJichange to the extent of about Rs. 350 
crores per annum and availability of 
Polymers for a large number of processing 
units. 

Losses in Central Cealfields Ltd. 

2088. SHRIMATI JAY ANTI PAT-
NAIK : Will tbe Minister of ENERGY be 
p1ceaed to state: 

(a) whether Central Coalfields Limited 
has been incurrir g huge losses; 

(b) if ~OJl since when and the reasons 
f( r thc losses; 

(c) the steps taken by the Central 
Coalfields Ltd. to reduce tbe los80s; and 

(d) the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF COAL IN THE 
MINISTRY OF ENERGY (SHRI C. K. 
JAFFAR SHARIEF) : (a) to (d). Prior to 
1985 .. 86, Central Coalfields Limited, a 
subsidiary of Coal India Limited, had 
earned profit for several years. During 
1985-86 and 1986-87, it suffered a loss of 
Rs. 83.24 crores and Rs. 68.67 crores 
respectively. Accounts for the year 1987-88 
for Coal India Limited aod its subsidiaries 
are yet to be finalised. 

The losses suffered by Central Coal-
fields Limited have been mainly due to 
increase in wages, increase in the price of 
stores, power tariff, higher incidence of 
depreciation and interest charges etc. 
Transfer of Singrauli coalfields and Talcher 
coalfields in Orissa from this company for 
formation of two new subsidiary com-
panies, viz. Northern Coalfields Limited 
and South Fa .. tern CoalfieJds Limited, has 
also resulted in transfer of about 37% 
production capacity with a reduction of 
only 13% of manpower in regrouped 
Central Coalfields Limited, causing dispro-
portionately higher burden of overhead 
expenditure. 

Efforts are being made by Central 
Coalfields Limited to reduce the cost of 
production by improving efficiency of 
operations and reducing administrative 
expenses, by better utilisation of men and 
machinery and upgradation of technology. 

Fire in Hindustao Petroleum CorporatioD 
Limited Refinery 

2089. SHRI SUBHASH YADAV : 

SHRI PRAKASH CHANDRA: 
SHRI M. RAGHUMA REDDY: 

SHRI MANIK REDDY: 

SHRI SITARAM J. GAVALI : 
SHRI DHARAM PAL SINGH 

MALIK: 

WHI the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) whether there had been a hUle flre 
in the Hindustan })clroJeum Corporation 
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Limited Refinery in North Bombay as 
roported in the Nav Bharat Times dated 
13th December, 1987 ; 

(b) if so, the causes of the fire; 

(e) the estimated loss of property and 
lives as a result of this fire ; 

(d) whether any inquiry has since been 
conducted ; and 

(e) if so, the outcome thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALA M) : (a) Yes Sir, there was a fire 
accident in HPCL's Refinery at Bombay 
on December 12, 1987. 

(b) to (e). An Enquiry Committee has 
been set up by HPCL, the terms of refer-
ence of which include ascertaining the loss 
of property and the causes of the fire. 
There Was no loss of life due to the fire. 
The Enquiry Committee is expected to 
submit its report shortly. 

Promotional Avenue in F.e.I. 

2090. DR. O. VIJA YA RAMA RAO : 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether the promotional avenues 
in the Food Corporation of India are such 
that the Deputy Manager and above get 
their promotion after three to four years 
whereas promotion of category II and III 
staff takes many years ; 

(b) if so. the details thereof; and 

(c) the reasons for such a disparity in 
cbeir promotional avenues? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D.L. BAITHA): (a) 
and (b). No, Sir. Some Deputy Managers 
with about 15 years of service, Joint 
Managers with about] I years of service 
and Managers with about 13 years of 
service in the respective glades are yet to 
be promoted. However, promotions in 
some posts wit bin Category III posts, 

from Category III to II and from Category 
II to I take longer periods. 

(c) Promotion from one grade to 
another depends on the eligibility condi-
tions, sanctioned strength and the number 
of vacancies, which vary from cadre to 
cadre. 

Transfer Policy in F.e.I. 

2091. DR. G. VIJAYA RAMA RAO : 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether Government are aware of 
the problems faced by the employees of 
the Food Corporation of India of different 
zones due to non-formulation of a transfer 
policy; 

(b) if 50, the details thereof; 

(c) whether any transfer policy of 
employees has been framed; , 

(d) if so, the details thereof, zone-
wise; and 

(e) if not, the reasons for delay? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D.L BAITHA): (a) (0 

(c). The Food Corporation of India has 
been framing transfer policy guidelines 
from time to time and reviewing them 
periodically. The latest transfer policy 
guidelines were framed in April, 1987. 

(d) The main features of the guidelines 
are :-

(i) All employees irrespective 0' 
category are liable for transfer 
and they may not be generally 
kept in the same seat for a period 
exceeding three years. 

(ii) Transfers would be arranged as 
far as possible matching with the 
academic ses~ion. 

(iii) Employees who have a service or 
only two years or less before 
retirement would not be trans-
ferred on its own by tit" 
Corporation. 
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(iv) As far al possible, physically 
handicapped persons and sports-
men of repute would not be 
transferred. 

(Y) There is also a provision for 
rotational transfers to facilitate 
transfers between different 
Regions/Stations. 

(vi) Persons posted in difficult stations 
idcntified as such will be trans-
ferred after a minimum period of 
two years of servIce at such diffi-
cult stations. 

(e) Does not arise. 

Rate of Industrial Growth 

2092. DR. A.K. PATEL: 

SHRI C. JANGA REDDY: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) the industrial sectors which have 
not been maintaining steady growth or 
showing decline or less growth than the 
overall average of industrial growth; 

(b) the reasons therefor; and 

(c) the steps taken or (ontemplated by 
Government to bring the'le sectors also to 
the national level of industrial growth? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) and (b). According to 
CSO's Index of Industrial Production, the 
average rate of growth during JanuJry-
November, 1987 was 11.5 per cent as 
against a rate of growth of 7.3 per cent 
during January·November, 1986. During 
January-November 1987, industry groups 
which have shown less than the average 
rate of FfOWlh include: Food products; 
Papl r & paper products; Leather & fUl 

products; Metd) products and parts except 
machinery & tranSp(lrt equipment; Ma(.hi-
nCI y, machine tooh and parts except 
elcctrical machinery; Transport equipment 
& parts; Beverages, tobacco and tobacco 
pfl,ducts; Jute, hemp and mesta textiles; 

Textile products including wearing apparel 
other than foot-wear; Wood & wood 
products furniture & fixtures; Rubber, 
Plastic, petroleum & coal products; and 
Non-metallic mineral products. The dece-
leration in the growth rate in some of the 
sectors may be attributed to cyclical 
changes, demand constraints, shortasc of 
power and raw materials. 

(c) Government have taken a Dumber 
of measures to stimulate and sustain 
industrial production. These include 
appropriate changes in policies and proce-
dures, fiscal and financial incentives for 
enhanced production for domestic and 
export markets, technology upgradation 
scheme for modernisation of selected 
capital goods mdustries, ensuring avail-
ability of innustndl raw materials and 
Improving performance of infrastructure 
Industries. 

Dishursement of Funds uDder Central 
I Dvestment Subsidy Scheme 

2093. SHRI MOHD. MAHFOOZ ALI 
KHAN: Will the Minister of INDUSTRY 
be pleased to state: 

(a) the State-wise disbursement of 
funds under the Central Investment 
Subsidy Scheme for the development of 
Industries in the thlckward areas in tbe 
countlY as ag.lJn~t the allocations made, 
if any; 

(b) the reasons for the non-disburse-
ment of the funds in full where the dis-
bursement has fallen short of the alloca-
tions ; and 

(c) the impact on the development of 
indu~tries in the backward areas stating 
the reaction of Government with regard 
thereto? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF JNDUSTRY (SHRI M. ARUNA-
CHALAM): (a) to (c). An amount of Rs. 
I J 0 erOI cs was alkcatcd during the current 
financial year 1987·88 for the Central 
Investment Subsidy. Transport Subsidy 
and Central I rfrastructural Subsidy 
Schemes. Detaits of their State-wise rcim-
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bursements to State/Union Territories are 
aiven in the Statement below. 

entrepreneurs to go to backward areal as 
is evident from the issue of followioa 
number of letters of intent (LOIs), 
industrial licences (ILs) etc : .. These Schemes have encouraged the 

Year 

1985 

J986 

J981 

LOIs 

774 

621 

536 

ILs 

427 

278 

192 

SIA Registrations 

Statement 

681 

1483 

1097 

DGTD 
Registrations 

1140 

610 

651 

State .. w/se reimbursements under the Central Investment Subsidy Scheme. Transport 
Subsidy Scheme & In/rastructural Development Assistance Scheme (IDAS) during 

the Year 1987·88 (Upto 29.2.1988) 

SI. 
No. 

1 

Name of the 
State/U.T. 

2 
---------- --- -- - -

1. Andhra Pradesh 

2. Assam 

3. Bihar 

4. Gujarat 

S. Haryana 

6. Himachal Pradesh 

7. Jammu & Kashmir 

8. Karnataka 

9. Kerala 

10. Madhya Pradesh 

11. Maharashlra 

12. Manipur 

13. Meghalaya 

14. Nagaland 

(Rs. in Crores-rounded off) 

Central Investment 
Subsidy 

3 

9.87 

4.56 

1.80 

6.25 

0.63 

6.96 

2.76 

2.40 

3.17 

7.79 

1.44 

0.30 

0.71 

4.72 

Transport 
Subsidy 

4 

3.10 

0.18 

0.04 

0.31 

I.D.A.S. 

5 

1.50 
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1 2 3 4 5 

15. Orissa 2.00 

16. Punjab 1.44 

17. Rajasthan 6.95 

18. Tamilnadu 5.93 

19. Sikkim 0.18 0.08 

20. Uttar Pradesh 18.02 0.43 

21. Tripura 

22. West Bengdl 3.37 

23. Andaman & Nicobar 0.01 0.73 

24. Dadra & Nagar Haveli 5.77 

25. Arunachal Pradesh 0.22 0.15 

26. Goa, Daman & Diu 4 13 

27. Mizoram 0.10 0.50 

28. Pondicherry 1.50 

29. Lakshadweep 

----- ----- -----
Total: Rs. 102.98 CroTes Rs. 5.02 Crores Rs. 200 Cr. 

----- ----_ -----
Grand Total: Rs. 110.00 Crores. 

Demand of Power in Agricultural and 
Industrial sectors and for domestic 

Consumption 

2094. SHRI MOHD. MAHFOOZ ALI 
KHAN : Will the Minister of ENERGY 
be pleased to state: 

(a) the percentage risc in the demand 
of power in the 41gricultural and industrial 
sectors and for domestic consumption, 
sector-wise in the country at the end of 
1987; 

(b) the percentage of the actual demand 
of power in the ~gricultural and industrial 
sectors and for domestic consumption met 
during 1987 and how does it compare with 
the demand of power met during 1985 and 
19&6; &ad 

(c) whether Government have made 
any study with regard to production of 
power from gas; and if so, the details 
thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI): (a) According to 
the Thirteenth Power Survey Committee 
Report, the estimated growth rates in the 
Agricultural, Industrial and domestic 
sectors during the year 1987·88 arc expec-
ted to be as under: 

Agriculture 

Industrial 

Domestic 

Growth Rate (0t:,) 

9.S6 

9.19 

12.76 
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(b) and (c). Information is being coUec-
ted and will be laid on the Table of tbe 
House. 

Capacity Utilisation of Refineries 

2095. SHRI RANJIT SINGH GAEK-
WAD : Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased 
to state : 

(a) the percentage utilisation of each 
of the existing refineries against their 
installed capacities in tbe country for the 
last three years; and 

(b) the reasons for lower utilisation, 
if any, than tbe installed capacities of the 

refineries ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUB 
ALAM) : (a) A Statement in given below. 

(b) The overall capacity utilisation has 
been satisfactory. However. in certain indi-
vidual cases the capacity utilisation bas 
been low due to initial start up problems 
of expansion capacities and Secondary 
Processing Units. periodic product contain-
ment problems, lower availability of crude 
from Assam oil fields, etc. 
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WIDd Resources Development in Hilly 
areas 

2096. SHRI VIJAY N. PATIL : Will 
the Minister of ENERGY be pleased to 
state: 

(a) whether Government have collec-
ted data and information on world-wide 
wind resources development of domestic 
energy alternatives; 

(b) if so, the details of data and infor-
mation collected from foreign countries in 
the field of wind power; 

(c) the decision taken by Government 
relarding adoption of I'wind farm" con-
cept of tbe USA bassed on wind turbines 
which is directly fed to utility grid; and 

(d) the steps Government are taking to 
provide wind power in the hilly areas and 
the western parts of the Rajasthan desert 
which are totally untapped? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) and (b). 
The Department of Non-conventional 
Energy Sources is aware of developments 
abroad in this area. In recent years, 
generation of power by harnessing wind 
energy has been taken up in some count-
ries, notably United States of America, 
Denmark, Holland, U. K., FRG and 
Sweden. Fore example, in California, USA, 
wind farms of total capacity 1425 MW have 
been installed, comprising over 16,000 wind 
electric generators. In Denmark, about 
2000 wind electric generators have been 
established representing an installed capa-
city of approximately 100 MW. 

(c) A national programme for the 
generation of power from wind has been 
taken up in India. According to a preli-
minary estjmate, there is an overall wind 
power potential in the country of 20,000 
MW. Wind farm projects of aggregate 
capacity 4.40 MW have already been 
established at five windy locations, and 
about 91 lakh units of electricity have 
already been generated and fed to the 
respective State grids. Additional projects 
are under implementation, and more are 
planned. 

(d) Stand-alone wind electric systems 
and wind battery chargers are beinl 
installed under the demonstration pro-
gramme in the hilly areas and in Western 
Rajasthan, to provide electricity, particu. 
larly in windy and remote locations not 
served by the conventional power grid. 

Expansion of refiner)' capacity 

2097. SHRI VIJA Y N. PATIL: Will 
the Minister of PETROLBUM AND 
NATURAL GAS be pleased to state : 

(a) whether there are serious problems 
in stepping up existing refinery output; 

(b) if so, the reasons for present diffi-
culties in expanding refinery capacity; 

(c) whether it is a fact that even dur-
ing 1988-89 the refinery capacity will not 
risc to satisfactory level; and 

(d) if so, the steps Government pro-
pose to step up n'finery output? 

THE DEPUTY MINISTBR IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALA M) : (a) t~ (d). The present refining 
capacity in the country is in line with the 
level of demand and fully able to absorb 
all the indigenous production. Refining 
capacities are being expanded wherever 
necessary aDd possible. For example, the 
capacity of Mathura refinery is being raised 
from \} million tonnes to 7.5 million tonnes 
and that of Koyali Refinery from 7.3 
million tonnes to 9.S million tonnes. 

Diesel at Subsidised rate to Industrial 
Units having Diesel Generator Sets 

2098. SHRI NARSING SURYA. 
VANSI : Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased 
to state: 

(a) whether Government propose to 
provide diesel at subsidised rate to indus-
trial units, having their own captive Diesel 
Generator Sets in order to maintain 
optimum production at an economical Jove) 
and reducing the pressure on Electricity 
Board; and 

(b) if 50, the details therlof ? 
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THE DEPUTY MINISTER IN THE 
MJNISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUB 
ALAM) : (a) and (b). No, Sir. However, 
units exporting 25% or more of their pro-
duction and which have installed captive 
power aenerating sets will be supplied 
diesel at international prices for captive 
power generation in proportion to the 
production exported. 

StreamllniDg or procedure for issue of 
Letter of latent 

2099. SHRI NARSING SURYA-
VANSI : Will the Minister of INDUSTRY 
be pleased to state : 

(a) whether before issuing Letter of 
Intent and/or registration certificate for an 
Industry by the Directorate General of 
Technical Development, the viability of 
the proposal are studied in association 
with financial/commercial banks to avoid 
delay in sanctioning of financial assistance 
and to clear the same within a stipulated 
period of time; and 

(b) jf ~o. how the necessary co-ordina-
tion is secur~d 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 

DEVELOPMBNT IN THE MINISTRY 
OF INDUSTRY (SHRJ M. ARUNA .. 
CHALAM) : (a) Scrutiny of applications 
for Letter of Intent/Registration Certificate 
is limited to compatibility of the proposal 
to the declared industrial licensing policy, 
need for creation of fresh capacity and 
broad techno-economic aspects. Financial 
Institutions/Commercial Banks are not 
associated while considering industrial 
licence applications or applications for 
registration with DGTD. The Financial 
Institutions carry out detailed assessment 
of viabiJity of the projects when they are 
approached by the Industrial Undertakings 
for financiJl assistance. 

(b) Docs not arise. 

ISD Facility for Cities 

2100. SHRI MOHANBHAI PATEL: 
Will the Minister of COMMUNICATIONS 
bc pleased to state the names of tbe cities 
in India which have been connected with 
International Subscriber Dialling facility'? 

THE MINISTER OF ENERGY AND 
MINJSTER OF COMMUNICATIONS 
(SHRI VASA NT SATHE): Names of tbe 
cities in India which have been connected 
with International Subscriber Dialling 
facility are given in the Statement below: 

Statement 

List of Cities which are connected with ISD facility 

SI. Name of S). Name of SI. Name of 
No. Station No. Station No. Station 

1 2 2 1 2 

1. Agra 6. Asansol 11. Ananthapur 

2. Allahabad 7. Ahmedabad 12. Amroati 

3. Alleppey 8. Arrah 13. AnakapaJIi 

4. Ambala 9. Adilabad 14. Aizwal 

5. Amritaar 10. Abohar IS. Alwaye 
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16. Adoni 42. Babula 68. Balipatnam 

17. AngamaJJy 43. Barakar 69. Da.dogra 

18. Ajmer 44. Belgaum 70. Billimora 

19. AJwar 45. Bhubaneshwar 71. Bajpe 

20. Attur 46. Burdwan 72. Bullaodsbahar 

21. AuraDgabad 47. Bangalore 73. Bikaner 

22. Ambur 48. Baroda 74. Bijapur 

23. Adoor 49. Bareil1y 75. Bhillai 

24. Ahmednagar SO. Bellary 76. Belwadi 

25. Akola S1. Bhadravathy 77. Bantwal 

26. Attinaal 52. Bhatinda 78. Bobbili 

27. Alagappanaaar 53. Bhimavaram 79. Deliah 

28. Amreli 54. Bhavnagar 80. Bhagalpur 

29. Aruppukottai 55. Bagalkote 81. Bangarpet 

30. AJmora 56. Bilaspur 82. Bebrampur (G M) 

31. Arkonam 57. Bharatpur 83. Balasore 

32. Arni 58. Beawar 84. Baripadd 

33. Avinashi 59. Bhavani 8S. Balacheru 

34. Ambasumdrum 60. Burhanpur 86. Bhayandar 

35. Aligarh 61. Bhiwani 87. Ballabgarh 

36. Agusuala 62. Bhusawal 88. Calcutta 

37. Anaparthy 63. Bidar 89. Cuttack 

38. Alathur 64. Bolepur 90. Coimbatore 

39. Bombay 65. BadauD 91. ChaDdigarh 

40. Bhopal 66. Badagara 92. Cbapra 

41. Burnpur 67. Bodinayakanur 93. Chidambaram 
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94. Chingleput 120. Delhi 146. Erode 

95. Chalakudy 121. Dhanabad 147. Eluru 

96. Chowahat 122. Darbhanga 148. Btah 

97. Cherpu 123. Durgapur 149. Bdacochin 

9S. Chitradurga 124. Dharmapuri 1 SO. Faridabad 

99. Cbowdwar 125. Davangore lSI. Ferozpur 

100. Coochbehar 126. Dimapur 152. Faizabad 

10). Chingavanam 127. Darjeeling 153. Forbesganj 

102. Chenganur 128. Dindigul 154. Fatehpur 

103. Chinlnacherry 129. DaJrninagar 155. Feroke 

104. Chittor 130. Durg 156. Ghaziabad 

105. Cbilakaluripet 131.' Dowleswararn 157. Gandhinagar 

106. Chandrapur 132. Dibrugarh IS8. Guntur 

107. Chikmagalur 133. Dhubri 159. Gudivada 

108. CannaDore 134. Dharwad 160. Gangtok 

109. Cranganore 135. Dehradun 161. Gorakhpur 

110. Cuddapah 136. Dugiralla 162. Guntakal 

111. Cambay 137. Dewas 163. Gadag 

112. Channapatna 138. Dholka 164. Gurgaon 

113. Chaibasa 139. Dbarangandhra 165. Gudore 

114. Chickbalpur 140. Dholpur 166. Gwalior 

11 S. Chinchwad 141. Dbar 167. Gulbarga 

J J6. Channakudi 142. Dwarka 168. Gopichettipalayam 

117. Cbittoor-Cochin 143. Daltonganj 169. Gaya 

lIS. Cuddalore 144. Dhenkanal 170. Guwahati 

119. Coonoor 145. Ernakulam 171. Gandhidham 
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172. Godhra 198. Jamshedpur 224. Kathiar 

173. Guruvayur 199. JaJandhar 225. Kottarkkara 

174. Gandhinagar-Kottayam 200. Jammu 226. Kota 

175. Guladguda 201. Jabalpur 227. Kovilpathy 

176. Hiriyur (MSTD) 202. Jaipur 228. KumamkuJam 

177. Hydcrabad 203. Jamnagar 229. Khandwa 

178. Haldia 204. JaJgaon 230. Karwar 

179. Hosur 205. Jowai 231. Kalimpon. 

180. Hassan 206. Jodhpur 232. Krishnanagar 

181. Haribar 207. Junagadh 233. Kancheepuram 

182. Hissar 208. Jamkhamalia 234. Kuzihhhufdi 

183. Hazaribagb 209. Jaora 235. Karaikudi 

184. Hapur 210. Jagatpuf 236. Karimnagar 

185. Hospet 211. Jamuriahat 237 Kundra 

186. Hebaguddi 212. Jdlna 238. Karur 

187. Hubli 213. Kanpur 239. Kuroool 

188. Hanumankonda 214. Kharagpur 240 KaJpetta 

189. Hosour-Sipcot 215. Kozikode 241. Kumbakonam 

190. Haveri 216. Kakinada 242. Kalpakkam 

191. Howrah 217. Kottayam 243. Kangayam 

192. Indore 218. Khammam 244. Kalyan 

193. Itanagar 219 Kosikala'l 24S. KOlhamang'am 

194. Iranjalkuda 220. Kohima 246. Kalol 

195. Idukki 221. Kodiakanal 247. Kittor 

196. Imphal 222, Kolhapur 248. Kovvur 

197. Ibrahimpatnam 223. Karnal 249. Khanna 
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250. Kavali 276. Mysore 302. Mahuva 

251. Kanyakumari 2". Manga)ore 303. Monghyr 

252. Kothgudem 278. Mannargudi 304. Mathura 

253. KoppaJ 279. Madurai 305. Mainpuri 

254. Kundapur 280. Moradabad 306. Mussorie 

255. Kolar 281. ~ehboobnagar 307. Mandsaur 

256. KaladY 282. Mehsana 308. ManchannaUur 

257. Karaikal 283. Machilipatnam 309. Morena 

258. Kavarathy 284. MaJapuram 310. Mandya (MSTD) 

259. Kazipel 285. Manjeri 311 Madikere (MSTD) 

260. Kuricbi 286. MaIda 312. Mayiladuthurai 

261. Krishnapura 287. Motihari 313. Madhukkarai 

262. Kalka 288. Mettupalayam 314. Mohali 

263. Kheda 289. Mirzapur 315. Mannar 

264. Kanbangod 290. Meerut 316. Minicoy 

265. Kolar Gold Field (RGF) 291. Muzaffarnagar 317. Neematpur 

266. Kayamkulam 292. Midnapore 318. Narakkal 

267. Kapadwanj 293. Mhow 319. Nagapattinam 

268. Lucknow 294. Morvi 320. Nadiad 

269. Ludhiana 295. Muvathupuzha 321. Nagpur 

270. LingampaUy 296. Modinagar 322. Nevyatinkara 

271. Lungleh 297. Morar 323. Nalgonda 

272. Lakhimpur Kheri 298. Mahabalipuram 324. Nasik 

273. Lamphalpet 299. Musiri 325. Nellore 

274. Madras 300. Melvisbaram 326. Nandyal 

275. Muzafl'arpur 301. Margoan 327. Nagarcoil 
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328. Namakkal 354. Panipat 380. Paradip 

329. Nainital 355. Pudukottai 381. Ponani 

330. Ne)veli 356. Puttur 382. Panchkula 

331. Nandigama 357. Palai 383. Pettpuram 

332. Nippani (MSTD) 358. Pilibhit 384. Parur 

333. Nizamabad 359. Pollachi 385. Pithoragarh 

334. Nagaur 360. Prodattul' 386. Quilon 

335. Nanjangud 361. Parmakudi 387. Raibareil1y 

336. Nelikuppam 362. Palladam 388. Raniganj 

337. NagamJapudukottai 363. Permbavoor 389. Ranchl 

338. Ooty 364. Porbandar 390. Rupnarainpur 

339. Ongote 365. Portblair 391. Raipur 

340. Ollut 366. Panve! 392. Rajamundhry 

341. Orai 367. Purnanagar 393. Rajkot 

342. Olavakkode 368. Purulia 394. Rourkela 

343. Othakkadal 369. Purendurai 395. Rajapalayam 

344. Othukuli 370. Pratapgarh 396. Rajpura 

345. Pathankot 371. Punalur 397. Rampur 

346. Pune 372. Palanpur 398. Rohtak 

347. Palghat 373 Ponneri 399. Rasipuram 

348. Patoa 374. Pathanamthitta 400. Ranibennur 

349. Panaji 375. Penambur 401. Raichur 

350. Patiala 376. Palayamkottai 402. Ranipet 

351. Pa ttencheru 377. Perianaickkenpalayam 403. Rewari 

352. Palakole 378. Payyannur 404. Rameshwaram 

353. Pondicberry 379. Puri 405. Rengunta 
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406. Rewa 432. Saharanpur 458. Sibsagar 

407. llanipet (Sicpot) 433. Sirsi 459. Surajpur 

408. Raigarh 434. Samastipur 460. Shrirampur 

409. Ramacbanderpuram 435. Sasaram 461. Sindri 

410. Roorkee 436. Sangareddi 462. Somarasampetti 

411. Ravulapalam 437. Siwan 463. Trivandrum 

412. Surat 438. Sa varkundla 464. Tumkur 

413. Salem 439. Sivakasi 465. Thiruvala 

414. Shimla 440. Shenkottah 466. Tura 

415. Srinagar 441. Sivaganga 467. Thodupuzba 

416. Shimoga 442. Sankarancoil 468. Trichur 

417. Shahjahanpur 443. Sirkali 469. Tirupur 

418. Shillong 444. Seoni 470. Tricha 

419. SaUur 445. Surrendanagar 471. TiruvarUf 

420. Sitapur 446. Sankridurg 472. Tirupathy 

421. Srikakulam 447. Satna 473. Thoni 

422. Silliguri 448. Sathyamanglam 474. Tuticorin 

423. Sangli 449. Sulur 475. Thirumanglam 

424. SaDgfur 450. Silaiman 476. Tadepalligudem 

425. Sirsa 451. Srcekariyam 471. Tirunelveli 

426. Sholapur 452. Srirangam 478. Tenali 

427. Suri 453. Sultanpur 479. Tirucbengode 

428. Sonepa t 454. Samalkot 480. Tiruvellore 

429. Sagar 455. Sainthia 481. Tiruvanamalli 

430. Shertalai 456. Silchar 482. Thllrbhe 

431. Sopore 457. Sambalpur 483. Tanuku 
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484. Tirutani 499. Udhampur 514. Vizianagram 

48S. Talod SOO. Udipi SIS. Velacoil 

486. Tanjore 501. Ujjain 516 Veraval 

487. Tenkasi S02. Udaipur 517. Vaoiyambadi 

488. Tiruvcrumbur S03. Uthukuli S18. Vasco 

489. Tiruparaithurai 504. Unjha S19. Valiyoor 

490. Thirunagar 50S. Ulhasnagar S20. Visnagar 

491. Tirur 506. Ullal 521. Vaikam 

492. Talipramba 507. U dayamparoor 522. Valsad 

493. Tuoi 508. Visakhapatnam 523. Warranga) 

494. Tallichery 509. Vijayawada 524. Wardha 

495. Tripunithura 510. Varanali S25. Whitefield 

496. Turbc 511. Villupuram 526. Wanlnaner 

497. Uonao 512. VeUore 527. Yeotmal 

498. UdumaJpet S13. Virdhunagar 

LPG CODDections 

2101. SHRI MOHANBHAI PATEL: 

SHRI DAL CHANDER JAIN: 

SHRI PURNA CHANDRA 
MALIK: 

WiJl the Minister of PETROLEUM 
AND NATURAL GAS be pleased to 
state : 

(a) whether the demand of LPG con-
nections i'i ircreasing day by day; 

(b) If so, the number of applications 
received by the end of December, 1987 
for new LPG connections. State-wise; 

(c) the number of LPG connections 
rdcased durio, the year 1987 asaiost the 

usual bookings and how many against 
priority sanctions; 

(d) whether the number of connections 
released yearly in much leu thaD the 
annual booking ; and 

(e) if so, tbe steps being taken by 
Government to ease the situation? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) Yes, Sir. 

(b) The number of persons on the 
\faiting lIst for LPG connections as at the 
end of December, 1987 is ,iven in the 
Statement below. 
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(c) The number of connections released 
durin. tbe year 1987 are: 

Aaainst normal booking-13.26S Lakhs 
AlaiDlt priority - 0.284 Lakhs 

(d) and (e). AI LPG is a clean, cbeap 
and convenient cooking fuel, demand for 
LPG continues to outstrip its supply. New 
LPG connections are being released by 
tbe oil industry an over the country in a 
phased manner under its annual program-
me for enrolment of customers, subject 
to augmentation in the availability of 
LPG and bottling capacity. 

State/UTs. 

Statement 

(in lakhs) 

No. of persons on 
the waiting list as 

on 3].12 1987 

1. Andhra Pradesh 

2., Assam 

0.428 

0.191 

3. Arunachal Pradesh 0.013 

4. Bihar 0.512 

S. Gujarat 4.638 

6. Goa 0.326 

7, Haryana 1.986 

8. J & K 0.071 

9. Karnataka 0.969 

10. Himachal Pradesh 0.170 

11. Keral. 0.189 

12. Madbya Pradesh 1.546 

13. Maharashtra 7.180 

14. Manipur 0.028 

IS. Mizoram 0.034 

16. Meghalaya 0.010 

17. Nagaland 0.026 

18. Orissa 0.159 

19. Punjab 2.122 

20. Rajasthan 1.000 

21. Sikkim 0.007 

22. 

23. 

24. 

25. 

Tamil Nadu 

Tripura 

U.P. 

West Bengal 

0.711 

0.063 

6.378 

1.491 

Union Territories 

1. 

2. 

3. 

4. 
S. 

Chandigarh 

Delhi 

Dadra & Nagar 
Haveli 

Daman & Diu 

Pondicherry 

Total 

0.533 

4.590 

0.002 

0.031 

0.003 

35.407 

Increase in Productivity 

2102. SHRI CHINTAMANI JENA : 
Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether along with the process of 
Iiberalisation of industrial policy and 
procedures, any other efforts are being 
made to increase productivity so as to 
bring down the rising capital output ratio 
to a reasonable level; and 

(b) if so, the details tbereof ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTR Y (SHRI M. ARUNA .. 
CHALAM) : (a) and (b). The steps taken 
by Government to increase productivity 
in industry besides HberaJisation of 
industrial policy and procedures, include 
organisation of productivity training 
programmes for different levels of person-
nel in the industry, consu1tancy services 
in industrial engineering, fuel efficiency, 
plant engineering, production engineering 
and pollution control, establishment of 
industry-wise productivity boards for 
particular industries and productivity 
awards for recognition of higher achieve-
ments in productivity. The'ie measures 
are ai med a t bringing abou t better utili-
sation of men, materials and machinery 
without increasing capital investmon~ in 
industry. 
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Electronic Telephone Excbanges 

2103. SHRI RAM PYARE PANIKA : 
Will the Minister of COMMUNICATIONS 
be pleased to state : 

(a) the number of telephone exchan-
ges functioning in tbe country till date; 
and 

(b) the Dumber of them being operated 
eloctronically ? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) 12450 
Telephone Exchanges are working in the 
country on 31.1.1988. 

(b) 154 Telephone Exchang~s are being 
operated electronically. 

Introduction of Integrated Services 
nigUal Network 

2104. PROF. NARAIN CHAND 
PARASHAR : Will the Minister of 
COMMUNICATIONS be pleased to 
state: 

(a) whether it has' been decided to 
introduce ISDN (Integrated Services 
Digital Network) in the country in such a 
manner as to select at least one secondary 
switching area in each circle in the Seventh 
Plan; 

(b) if so, the names of the secondary 
switching areas, circle-wise in which the 
network bas already been introduced and 
the names of such SSAs, in which it is 
proposed for introduction during the 
current year and the remaining years of 
the Seventh Plan ; and 

(c) the likely dates by which the 
entire cour.try would be covered by the 
netwolk ? 

THE MIN1STER OF ENERGY AND 
MINJSTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) NtJ, 
Sir 

(b) and (c), Do not arise in view of 
(a) above, 

IntroductioD of STD between District 
Headquarters of .arjoal States 

2105. PROF. NARAIN CHAND 
PARASHAR : Will the Minister of 
COMMUNICATIONS be pleased to 
state : 

(a) whether there is any plan to 
introduce STD between the district 
Headquarters of the various States in 
general and Himachal Pradesh and Punjab 
in particular ; 

(b) jf so, the likely date by which 
STD would be installed between 
Hamirpur and Una, Hamirpur and 
Bilaspur and 8ilaspur and Una as also 
between DharamsaJIl and Mandi and the 
three districts of Bilaspur, Hamirpur and 
Una; and 

(c) if not, whether any such program-
me would be drawn up and completed 
during the Seventh Plan? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI V ASANT SATHE) : (a) Indtroduc-
tion of STD between the district head-
quarters of variou., States is not a pJan 
priority. Thic; is, however, being provided 
progressively through Trunk Automatic 
Exchange Network as a long term pro-
gramme. 

(b) STD is expected to be availabJe in 
the end of the 7th Plan. 

(c) Question docs not arise in view of 
(b) above. 

Modernisation of Telegraph WorkinK 

2106. SHRI S. G. GHOLAP : Will 
the Minister of COMMUNICATIONS be 
pleased to state whether telegraph work-
ing will be modernised early so that 98% 
telegrams are delivered within 12 hours 
and 1000/0 within 24 hours? 

THE MINISTER OF ENERGY AND 
MlNISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : A Message 
Switching Network Plan for modernisation 
of the Telegraph Network bas been 
launched with the objective of delivering 
98% of tbe telegrams between 500 major 
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cities and towns with Departmental TeJe· 
graph Offices within 12 day light hours 
and 100% within 24 day light hours. 

Telephone Connections in Maharasbtra 

2107. SHRI S. G. GHOLAP : Will 
the Minister of COMM UNICATIONS be 
pleased to state : 

(a) whether the wailing list upto 1988 
will be cleared by J 990 by giving telephone 
connection to applicants in Maharasbtra; 
and 

(b) whether all District headquarters 
will be put on Nationa) Dialling by 
1990 ? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SA THE) : (a) No, Sir. 
The objectives of the 7th plan proposals 
with enhanced allocation for meeting the 
demands are as under : 

Unit 

1. Metro Telephone Dist t. 

Meeting the 
average 
demand 
registered 
upto 

like Bombay 30.9 1986 

2. Major Telephone Distt. 30.9.1986 

3. Minor Telephone Distt. 
like Nagpur 1.4.1987 

4. Remainina pJaces in 
Maharashtra :-

(a) MAX-I (Large 
exchanges more 
than 2000 lines) 

(b) MAX-II (Medium 
exchanges between 
200-2000 lines) 

(c) MAX·IIt (Small 
exchanges of 
less than 
200 Jines) 

1.4.1987 

1.4.1988 

1 4.1990 

(b) Yes, Sir. 

Central Public Sector Investment in Punjab 

2108. SHRI KAMAL CHAUDHRY: 
Will the Minister of INDUSTRY be 
pleased to state : 

(a) the total central public seeter 
investment in Punjab by Union Govern-
ment upto December, 1987 ; 

(b) the annual turnover of these under-
takings, strength of their permanent and 
temporary employees, and details of pro-
fits and losses; and 

(c) whether new investment is proposed 
in the public sector by Union Government 
in Puujab ? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO): (a) As on 
31.3.87 upto which date only figures are 
availabJe, Central public sector units 
located in Punjab have created a total 
gross block amounting to Rs. 641.02 crores. 

(b) the 1986·87 turnover of all Central 
public sector enterprises with their bead-
quarters located in Punjab amounted to 
Rs. 8.09 crores with a total loss of Rs. 2.52 
crores. As on 31.3.87 all the public sector 
units located in Punjab commanded a total 
employee strength of about 24.000. Its 
break-up into permanent and temporary 
is not available. 

(c) In the 7th Plan period a total in~ 
vestmen t of Rs. 177.41 crores has been 
envisaged in tbe Industry and Mineral 
sector in Punjab. 

Telephone Connections in Puojab 

21C9 SHRI KAMAL CHAUDHRY: 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) the total number of telephone 
connections sanctioned in Punjab, Ex-
change-wise with dates upto WhiCb cleared 
during the year 1987 ; and 

(b) the number of application$' 
pending, Exchange-wise? 
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THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SA THE) : (a) and (b). 
The information is being collected and 
will be laid on the Table of the House. 

Central Public Sector Investment 
in West Bengal 

21H\ SHRI SANAT KUMAR 
MANDAL: WiJI the Minister of 
INDUSTRY be pleased to state: 

(a) whether it is a fact that there had 
been no investment in the central public 
sector io West Bengal for the last two 
decades except Hindustan Ferti1i7er Cor-
poration's unit at Haldia and Indian Oil 
Corporation's Refinery at Haldia ; 

(b) whether it is also a fact that even 
in the existing public sector undertakings, 
the level of central investment has been 
on lower side; and 

(c) if so, the reasons therefor? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO): (a) No, Sir. 

(b) No, Sir. 

(c) Does not arise. 

[Translation] 

Setting up of Railway Mall Serl'ice Division 
for bin areas of Uttar Pradesh 

2111. SHRI HARISH RAWAT: WIH 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the names of the additional rail-
way mail service div jsion proposed to be 
set up in Uttar Pradesh keeping in view 
of its vast area; 

(b) whether it is also proposed to set 
up a separate railway mail service division 
for hill districts of this State; 

(c) jf SOt by what time; and 

(d) if not, the reasons therefor? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRY V ASANT SATHE): (a) Railway 

Mail Service Divisions already exist in 
Uttar Pradesh at Kanpur, Allahabad, 
Lucknow, Sdharanpur, Jhansi and Gorakh-
pur. There is no proposal to set up any 
more Railway Mail Service Divisions for 
Uttar Pradesh. 

(b) No, Sir. 

(c) Does not arise in view of reply to 
(a) and (b) above. 

(d) The existing Railway Mail Service 
Divisions fully serve the mail arrangements 
of both hiJIy and non-hilly areas in Uttar 
Pradesh. The establishment of a separate 
Railway MaiJ Service Division in addition 
to the existing Railway Mail Service 
Division is not considered necessary. 

[English} 

Applications for Telepbone Connections 
in Assam 

2112. SHRI BHADRESWAR TANTI : 
Will the Minister of COMMUNICA TIONS 
be pleased to st..! te : 

(a) whether applications have been 
received for telephone connections from 
Assam during the last three quarters up-
to-date; and 

(b) if so, the number of applications 
pending at present? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) Yes, Sir. 
2843 new applications have been received 
for telephone connections during the last 
three' quarters, upto 31.12.1987. 

(b) During the last three quarters 
(April 87 to Dec. 87), 1478 new telephone 
connections were given. Taking into 
account al1 previous applications, the 
waitiog list stood at 8767 on 31.12.1987. 

POller Generation In Assam 

2113. SHRI BHADRESWAR TANTI : 
Will the Minister of ENERGY be pleased 
to state: 

(a) whother there have been any fluc-
tuations in power aeneration by the diKe-
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reot pOWer units located in Assam, during 
tbe last tbree quarters ; 

(b) whether each of these units has 
beeD producing to its capacity ; and 

(c) if Dot, the reasons therefor? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF POWER IN THB 
MINISTR Y OF ENERGY (SHRIMA TI 
SUSHILA ROHTAGI) : (a) The actual 
power generation vis-a-vis target in various 
power stations in Assam during the last 
three quarters was as under :. 

------ .--- - --.------
Generation (MU) Name of Power 

Station Apr -June 87 JuJy Sept. 87 Oct. Dec. 87 
Target Achieve- Target Ach. Target Achieve-

ment ment 

Namrup 106 

Chandrapur 48 

Bongaigaon 219 

Lakwa Gas Turbines I 
>- 73 

Small Stations J 

Total Assam 446 

(b) and (c). It is not possible to gene-
rate power from Thermal Stations at full 
capacity throughout tbe year since their 
utilisation depends on various factors 
which include unavailability of the plant 
due to forced outage and planned maint-
enance shut-down, system load conditions, 
age of the plant etc. The shortfall in 
generation at Namrup and BODgaigaon 
Power Stations was due to forced outage 
of units while at Chandra pur Power Station 
the sbortfall was on account of the 
extended period of Annual Maintenance. 

Training facilities to employces of Public 
Enterprises 

2114. SHRI Y. S. MAHAJAN : Will 
the Minister of INDUSTR Y be pleased to 
state : 

(a) the present arrangements for pro .. 
vidina training facil i I ies to various cate-
gories of employees of pubJic enterprises; 

(b) tbe specific measures proposed to 
be taken to ensure that better training 
facilities are provided, especially to wor· 
kers, to improve and update their skills to 
make them multiskiJl operators; 

94 86 98 102 69 

42 41 41 17 34 

87 

65 

288 

202 67 197 103 

74 80 76 97 

403 286 392 303 

(c) the steps being taken to get the 
cooperation of trade unionl and workers 
r epresenta lives; 

(d) the role played by the Bureau of 
Public Enterprises in arranging more and 
more training facil ities to the supervisors 
and workers of public enterprises; and 

(e) the outcome of these measures? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) to (e). 
Most of the bigger public sector enter-
prises are having their own trainiol 
facilities to impart training to all categories 
of employees according to requirements. 
Providing training to the workers and 
supervisors to improve and update their 
skills to make them multi-skilled operators 
is the responsibility of the respective public 
sector enterprises. While deciding the 
training programmes for the workers, the 
workers representatives are also consulted 
by the management as per tbe trainins 
requirements, if any. 

The Bureau of Public Enterprises is 
coordinatinl tbe training prolraQlmes ~or 
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the public sector executives only, in India 
and abroad. BPE's endeavour to provide 
training to the public sector executives of 
different management areas although not 
adequate in relation to the requirements. 
is Dot insignificant. 

Research and Development in Public 
Enterprises 

2115. SHRI Y. S. MAHAJAN : Will 
the Minister of INDUSTR Y be pleased to 
state : 

(a) the present arrangements for 
research and development in pubhc 
enterprises; 

(b) the total expenditure on thiS 
account and how it compares with the total 
expenditure; and 

(c) the speclfic measures taken to 
ensure tbat greater attention is paid to 
improving research and developmt!nt in 
public enterprises to ab~orb and update 
the technology so as to achlt!ve self reliance 
in this field in due course? 

THE MINISTER OF INDUSTR Y 
(SHRI J VENGAL RAO): (a) to (c). 
Government have taken lip a number of 
steps for R&D work in public enterprise\. 
For coordinating R&D dctivitles, High 
Level Standing Scientific Research Com-
mittees/Scientific Advisory Groups have 
been ~et up by the administrative Minis-
tries. These activIties are pursued JD close 
interaction with various agencies like 
Council of Scientific & Industrial Research 
(CSIR), Indian Institutes of Technology, 
National Institute of Science and other 
National agencies. In addition to this, 
many of the public enterprises have bet up 
their oWn R&D units within their enter-
prises. R&D projects in the thrust areas 
are formulated by technicdl groups drawn 
flom public sector undertakings and 
National agencies. Depending upon the 
nature of the projects, these are implement-
ed by individual undertakings/organisations 
or through joint pdrticipatlon by under-
takings, Laboratories and Educational 
institutions. Through these in-house R&D 
efforts and absorption/adoption of imported 
technologies, the public enterprises have 
been able to develop a strong technology 
~ase. Det'B.ils of expenditure on R&D pro-

grammes in various public enterprises are 
available at Page-l80 of Volume .. I of the 
"Public Enterprises Survey 1986,:,87" laid 
on the Table of the House on 25th 
February, 1988. 

Improvement in Profitability and 
Productivity of Public Enterprises 

2116. SHRI Y. S. MAHAJAN : Will 
the Minister of INDUSTRY be pleased to 
state: 

(a) the extent to which the tran~fer of 
the Bureau of Public Enterprises to the 
Industry Ministry and setting up of the 
Department of Public Enterprises has 
helped in improving the working of public 
sector undertakings; 

(b) whether public sector are getting 
better guidance in their working; and 

(c) What is the improvement in the 
profitability and productivity of public 
enterprises, details thereof? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) The overall 
performance of public sector undertakings 
has improved over the last three years. 
The improvement is on account of various 
f Jctor~. How far the transfer of Bureau of 
Public Enterprises to the Ministry of 
Industry and setting up of the Department 
of Public Enterprises have helped in 
improved performdnce of public enterprises 
cannot be assessed. 

(b) Public sector enterprises continue 
to get the required guidance in their 
working 

(c) Details of performance of public 
sector enterprises are available in the 
Public Enterprises Survey 1986-87 placed 
on the Table of the House on 25 2.1988. 
The profits during 1986·87 are an all time 
high. 

Functioning of Controller of Explosives 

2117. SHRI KAMLA PRASAD 
SINGH: Will the Minister of INDUSTRY 
be pleased to state : 

(a) the layout of the office of the 
Controller of Explosives of India aDd its 
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regional and sub-regional offices in the 
country. with detai!s of their functions; 

(b) whether any tenure of posting of 
officers has been Jaid down and if so, the 
details thereof, and how many officers have 
overstayed the laid down tenure with 
reasons and steps taken to move them; 
and 

(c) whether a licence granted by the 
Controller can be suspended by the licens-
ing department of the police-concerned 
and if so, under what circumstancl's and 
rule and how many Jiccncees were rest-
rained so far during the last five years by 
the police with details? 

THE tvUNISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA. 
CHALAM) : (a) The Depa, tmt'nl of Ex-
plosives is heaJcd by the Chief Controller 
of Explosives and its headquarters b at 
Nagpur. It has fOllr circle offices viz. East 
Circle (Calcutta), West Circle (Bombay), 
North Circle (Agra) and South Circle 
(Madras), each headed by a Drputy Chief 
Controller of Explosives. 1 he Ea~t Circle 
has five sub·circle otIiccs located at 
Guwahati. AS3nso), Hazaribagh, Rourkcla 
and Gomia The West Circle has two sub-
circle otlices located at Baroda and 
Bhandara. The North Cirde has three 
sub-circle offices located Jt Bhopal, 
Chandigarh and Jdipur. The SOllth Circle 
has four sub-drcle offices )ocuted at 
Mangalorc, Hydcrabad, Sivakasi and 
Brnakularn. The sub-circle offices are 
generally headed by a Controller of 
Explosives. 

The main functions of sub-circle offices 
are inspection of premises, investigation 
of accidents, assistance to police in various 
matters related to safety etc. The circle 
offices look att er the administration of 
various acts and rules administered by the 
Department of Explo~ives, grant of licences 
under Explosivrs Rules, Petroleum R liles, 
Gas Cylinder Rules, Calcium Carbide 
Rules, etc. The office of the Chief Cont-
roUer of Explosives deaJs with policy 
matters, grant of licences other than those 
granted by the circle offices; approval of 
proposals for fabrication of explosives. 

vans, pressure vessels, gas cy1inders. 
v,llves, regulators. etc. The Department 
;s also associated with thl! Bureau of 
Indian Standards, Ministry of Defence, 
Ministry of Rail ways, Ports, ete. in matters 
relating to safe storage and transport of 
hazardous prod lIcts. 

(b) The Department of Explosives have 
not laid down any tenure of posting of 
their officers. A s far as possible, keeping 
in view the exigencies of work, the 
Department follows the instructions issued 
by the Government in this behalf, Nine 
officers ha vc been work jng for more than 
five years at their present place of posting 
having regard to the exigencies of work. 

(c) No, Sir. 

I Trans/at ion] 

Increase in prices of Maruti Cars 

2118 PROF. NIR~fALA KUMARI 
SHAKTAWAT: Will the Minister of 
I NDUSTR Y be pleased to state: 

(a) whether the Maruti Udyog Limited 
is planning for manufacturing big size cars 
with the capadty of its engine 1000 c c. 
instead of 800 c.c. ; 

\ b) the time by which it wi]] be avail-
able in the market and its estimated cost; 

(c) whetlH'r the prices of Maruti cars 
and Gypsy 11.1 ve been increasing due to 
increase in the price of Yen; and 

(d) if so, whether Government have 
prepared any ~cheme to reduce the prices? 

THE MINISTER OF INDUSTRY 
- (SHRI J. VENGAL RAO): (a) and (b). 

A proposal submitted by Maruti Udyog 
Limited to manufacture 1000 cc 3-Box car, 
in addition to the existing 800 cc car, is 
under consideration of Government. 

(c) The prices of Maruti cars and 
Gypsy hay!! been increasing both on 
account of depreciation of the Rupee 
against Yen and US Dolla!" and increase 
in fiscal levies. 

(d) While the pricing of vehicles is a 
commercial matter to be decided by the 
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Company, every effort is made by Maruti 
Udyog Ltd. to contain COlt of production. 

(English] 

Foreign Assistance for Power Projects 
in Kerala 

2119. SHRI T. BASHBER : Will the 
Minister of ENERGY be pleased to state: 

(d) whether foreign assistance is being 
arranged for some power projects in 
Kerala ; and 

(b) if so, the details in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHT AGI) : (a) and (b). The 
KeraJa Power Project IS bemg financed 
through loan ,\SSlstance of US S 176 million 
from the World Bank. 

Priee of Newsprint 

2120. SHRI V. SOBHANADREE-
SWARA RAO: Will the Minister of 
INDUSTRY be pJeased to state: 

Name of the Mill 

National Newsprint & 
Paper Mills 

Mysore Paper Mills 

Hindustan NeWsprint Ltd. 

Tamil Nadu Newsprint & 
Papers Ltd. 

Sree Raya laseema Papers 

(c) The ex-factory price of indigenous 
newsprint mills, which were in production 
in 1983, is as foJJows :-

National Newsprint 
&. Paper Mil1s 

Price per tonne 

Rs. 5,200 till 28.6.83 
Rs. 5.600 from 29 6.83 

<8> whether Union Governmeat bav. 
recently increased tbe price of newsprint; 

(b) if so, the details thereof; 

(c) the price of newsprint in 1983 and 
the number of times the price Was en-
hanced till date ; 

(d) if so, whether Government propose 
to reconsider and withdraw the order 
enhancing tbe price ; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF lNDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) and (b). There is no statu-
tory control over the price of newsprint in 
(he country. However, Government have 
permitted the indigenous newsprint mills 
on 27.1.88 to revise their ex-factory price, 
as per details given be10w :. 

Price prior 
to 27.1.88 

(Rs. per tonne) 

7860 
(~S gsm) 

8960 
(52 gsm) 

8960 
(52 gsm) 

8960 
(52 gsm) 

8490 
(52 gsm) 

Price after 
27.1.88 

8560 
(52 glm) 

10160 
(49 gsm) 

10160 
(49 gsm) 

10893 
(49 gsm) 

9390 
(49 gsm) 

Mysore Paper Mills Rs. 7,22S 

Hindustan Newsprint Rs. 7,000 

The price was revised in Marchi April, 
1984, December. 1985, and January, J988 
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(d) aDd (e). The revision of the ex-
factory price has been permitted on 
account of the following reasons :-

(i) Increase in the cost of inputs that 
has taken place since the last 
revision allowed in December, 
1985. 

(ij) The price that was being charged 
by indigenous newsprint mills was 
not sufficient to absorb the escala-
tions in the cost of inputs. 

(iii) Most of the newsprint mills are 
incurring substantial lossc~ in 
their operations, in spite (If high 
,apacity utilisation. 

(iv) It is essential to maintain steady 
growth of newsprint production 
in the wake of increasing demand. 

A fresh ~tudy of the cost of production 
of indigenous newsprint mills has been 
entrusted to the Bureau of Industrial 
Costs & Prices with a view to determining 
the fair prices payable to them 

Industrial backwardness in Bihar 

2121. DR. G. S. RAJHANS : Will 
the Minister of INDUSTRY be pleased to 
state : 

(a) whether Union Government have 
asked Bihar Government to prep.He a 
blue print on the industrial backwardne~s 
and also to suggest measures for speedy 
development; 

(b) if so, whether Bihar Government 
has since prepared the blue print and 
submitted it to Union Government; and 

(c) if so, what further steps Govern-
ment propose to take to remove industrial 
backwardness in the State? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M ARUNA· 
CHALAM): (a) to (c). Under the Scheme 
of Central Assistance for Development of 
Infrastructural Facilities in identified 
growth centres in No-Industry Districts, 
the State Governments are required to 

identify the growth centres. prepare 
Project Reporls etc. Arrah, Khagaria, 
Purnia, Lakhrawan and Jaisoria growth 
centres identified by the Bihar Government 
in the districts of Bhojpur, Khagaria, 
Purnia, Nalanda and Aurangabad have 
been approved. A sum of Rs. SO lakhs 
each has already been released by the 
Centra] Government in respect of Bhojpur, 
Purnia and Khagaria districts. With the 
coming up of these growth centres, it is 
expected that industrial development of 
the area will get a boost. 

Supply of Levy Cement to States 

2122. SHRJ AMARSINH RATHAWA : 

SIlRI SALEEM I. SHERVANI : 

DR. KRUPASINDHU BHOI : 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) the tolal quantity of levy cement 
requested by different State Governments 
durmg the years 1985, 1986 and 1987 ; 

(b) the quantity supplied to each State 
during the above period; 

(c) the steps being taken to meet the 
requirement of levy cement of each State 
during 1988 ; and 

(d) the norms fixed in the altolmen t of 
cement? 

lHE MINISTER OF STATE IN 
THE DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA. 
CHALAM) : (a) ln view of the limi-
ted a vailabil ity of levy cement, tbe 
requirements of State Governments for 
levy cement are not obtained on a regular 
basis and the State Governments have 
also not been indicating their requirements 
on a regular basis. 

(b) A Statement ~howjng supply of 
levy cement to States under State Quota 
(excluding il rigation and power) during 
1985, 1986 and 1987 is given beJow, 

(c) After the introduction of partial 
decontrol of cement in February. 1982, 
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Goverllmenl hav\~ been progrt'ssively 
reducing the prace and distribution controls 
on tbe cement industry. However, the 
Office of the Development Commissioner 
for Cement Industry monitors the supply 
of levy cement to the various States and 
also takes penal action, whenever necessary, 
t.gainst defaulting factories. 

(d) The allocations of levy cement are 
made after taking into account the limited 

availability of levy cement and tbe need 
for execution of development works in 
the priority sectots. Additional ad hoc 
allocations are also made at time to meet 
urgent requirements on account of national 
calamities and execution of certain special 
projects. Hilly and inaccessible regions 
arc given special consideration. 

Statement 

Statement showing State/ UT-wise luppliel 0/ cement under State Quota (Excluding 
I &: P) during 1985, 1986 &: 1987 

s. No. StatejUT 

1 2 

1. Chandigarh 

2. Delhi 

3. Haryana 

4. H.P. 

5. J & K 

6. Punjab 

7. Rajasthan 

8. Uttar Pradesh 

9. Arunachal Pradesh 

10. Assam 

11. Bihar 

12. Manipur 

13. Megha)aya 

14. Mizoram 

15. Naga)and 

16. Orissa 

17. Sikkim 

18. Tripura 

19. West Bengal 

20. Dadra & Nagar Haveli 

21. Goa, Daman & Diu 

1985 

3 

56 

241 

204 

66 

87 

191 

194 

80S 

32 

84 

354 

32 

5S 
18 

S9 

193 

33 

24 

377 

11 

3~ 

J986 

4 

SI 
220 

209 

73 

70 

198 

195 

664 

37 

77 

365 

38 

70 

20 

48 

179 

24 

28 

439 

12 

28 

(in 000' Tonnes) 

1987 (P) 

s 

29 
169 

143 

78 

64 

J91 

171 

479 

31 

80 

304 

26 

50 

18 

33 

133 

24 

30 

398 

10 

19 
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1 2 3 4 S 

22. Gujarat 489 337 349 
23. M.P. 442 377 322 
24. Maharashtra 699 708 458 
25. Andaman & Nicobar 13 15 IS 
26. Andhra Pradesh 635 534 365 
27. Karnataka ~24 292 236 
28. Kersla 244 240 120 
29. Laccadives 5 6 7 
30. Pondicberry 19 20 8 
31. Tamil Nadu 512 521 331 

Grand Total: 6533 6095 4691 

Note : Supply of cement from Penden Cement (Bhutan) is not 
Despatches, 

included in 1987 

P=Provisional. 

Thermal and Hydro-Electric Projects 

2123. SHRl AMARSINH RATHAWA : 
Will the Minister of ENERGY be pleased 
to state: 

(a) the number of thermal and hydro-
electric projects which are functioning in 
the country. State-wise ; 

(b) the number and details of sllch 
projects under construction and when will 
start functioning ; 

(c) the details of such thermal and 
hydro-electric projects which have been 
cleared by the State Governments but are 

pending for clearance and since when they 
are with Union Government; and 

(d) the reasons for delay? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHlLA ROHT AGI) ~ (a) The informa-
tion is being collected and shall be laid on 
the Table of the House. 

(b) The information is given in the 
Statement below. 

(c) and (d). Information is being 
colJected and shall be Jaid on the Table of 
the House. 

Statement 

Sl. No. 

1 

Delails of Medium and Large Scale power projects in various States, 
which are under Construction and completion stages 

Name of the Project & Capacity in MW 

2 

Commissioning Schedule 
as now expected 

3 

THERMAL PROJECTS: 

1. 

2. 

Haryana: 

Panipat St. III (210 MW) 

Yamunanagar (2 X 210) 
12/88 

* 
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1 2 3 

Punjab: 

3. Ropar St. II (2 X 210) 12/88 

Rajasthan: 

4. Kota St. II (2 X 210) 6/89 

S. Ramgarh Gas Turbine (l X 3) • 
Delhi: 

6. Rajghat Replacement (1 X 67.5) 3/89 

Uttar Pradeah : 

7. Anpara cA· (3 X 210) 3/88 

8. Anpara 'B' (2 X 500) • 
9. Tanda (4XIIO) 9/89 

10. Peroze Gandhi TPS at Unchahar (2 X 210) 12/88 

NTPC: 

11. Riha nd STPS (2 X 500) 12/88 

12. Anta Combined Cycle (3 X 100 GT+ 1 X 130 ST) 8/90 

13. National Capital TPP (4 X 210) 6/93 

14. Auriya Combined cycle (4X 100 GT+2X 100 ST) 12/90 

Jammu & Kashmir: 

IS. Parnpore GT (3 X 25) 89-90 

Gujarat : 

16. Kutch Lignite (2 X 70) 6/90 

17. Silcka Replacement (1 X 120) 3/88 

18. Gandhinagar Extn:O X 210) 6/89 

19. Gandhinagar Extn. (1 X 210) 10/91 

20. Sabarmati Replacement (1 X 110) 11/88 

Madhya Pradesh : 

21. Sanjay Gandhi TPP at Birsinghpur (2 X 210) 3/92 

Maharashtra : 

22. Chandrapur St. III (2 X 500) 5191 

23. Khapcrkheda (2 X 210) 8/89 
24. Uran Waste Heat (2 X 120) • 
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1 2 3 

25. Trombay Extn. (l X SOO) 89-90 

26. Western Maharashtra (1 X 5(0) • 
NTPC: 

27. Korba STPS St. II (2 X 500) 8/89 

28. Vindhyachal STPS (6 X 210) 3/90 

29. Kawas Combined cycle (4 X 100 GT + 2 X 100 ST) 2/91 

.4.ndhra Pradesh : 

30. Vijayawada (2 X 210) 12/89 

KarnlJlaka : 

31. Raichur St. II (I X 210) J2/9D 

32. Raicbur (1 X 210) '" 
33. DG Sets at Kolar, Bidar. Jarkhandi & Iudi 

(412 X 6.48) • 
34. Gas Turbines at Banaalore (4 X 30) * 

Tamil Nadu : 

35. Mettur St. II (2 X 210) 12/89 

36. Tuticorin St. III (2 X 210) 9/90 

37. North Madras (3 X 210) • 
NLC: 

38. Neyveli 2nd Minecut St. II (4 X 210) 2/93 

NTPC: 

39. Ramagundam STPS St. I (3 X lOO + 1 X 500) 7/88 

40. Ramagundam STPS St. II (2 X 500) 7/90 

Bihar: 

41. T.nuahat (2 X 210) 10/90 

D. Y. C. : 

42. Bokaro CD' (2 X 210) 

43. Mejia (3 X 210) 9/92 

44. Gas Turbines at Maithon (3 X 30) 8/88 

Ori"" : 
45. LB Thermal Project (OPGC) (4 X 210) 9/93 
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1 

46. 

47. 

48. 

49. 

SO. 

51. 

52. 

53. 

54. 

55. 

56. 

57. 

58. 

S9. 

60. 

61. 

62-

63. 

Notel: 

2 3 

West Bengal : 

Kolaghat St. I (3 X 210) • 
Kolaghat St. II (3 X 210) 9/90 

Bakreshwar (3 X 210) • 
Southern Gen. Station (2 X 67.5) 4/91 

NTPC: 

Farakka STPS (2 X 500) 6/92 

Talcher STPS (2 X 5(0) 2/94 

Kahalgaon STPP (4 X 210) 1/93 

A & N Islands : 

DG Sets (5 X 2.5) 8/89 

Assam: 

Chandra Extn. (1 X 30) 6/88 

Borgolai (2 X 30) • 
Lalwa Gas Turbine PH. II (4 X 15) 

Tripura : 

Rokhia Gas Turbine (2 X 8) 6/89 

Manipur: 

D.G. Sets at Imphal (2 Xl) 3/88 

NECjNEEPCO: 

Garo Hills (2 X 30) • 
Baramura Gas Turbine Unit-3 (l X 5) • 
KathaJguri Gas Comb. cycle, Unit·16 X (30-40) 9/90 

D-7 to U-9 (ST) (3 X (30 .. 40) 1/92 

Mizoram: 

D.G. Sets at (3.5 MW, 4.3 MW) 88-89 

• As order for main plant and equipment is yet to be placed commission-
ing schedule cannot be anticipated. 
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S1. No. Name of the Project 

1 2 

HYDEL PROJECTS 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

IS. 

16. 

17. 

18. 

19. 

Haryana: 

Western Yamuna Canal 

Himachal Pradelh : 

Sanjay (Dhaba) 

Kargi 

Jammu & Kashmir: 

Upper Sindh St. II 

Punjab: 

Mukarian (Not yet sanctioned) 

Thein Dam 

UDDC St. II 

Rajasthan: 

Mahi Bajaj Sagar 

Uttar Pradesh: 

Mancri Bhali St. II 

Khara 

Tehri 

Lak\Jar Vyasi 

Vishnu Prayag 

Shringar 

Madhya Pradelh : 

Indira Saraovar 

Hansagar Tons 

Hasd~o Bango 

Sargi 

Gujafat : 

Kadana PSS 
• . z; 

Written ~"IWer' '22 

Commissioning schedule 
al now anticiplted 
expected 

3 

1988·89 

1988·89 

8th Plan 

U-l-1989.90. 
U ·2-8tb Plan 

1988·89 

8th Plan 

8th Plan 

1988·90 

9th Plan 

8th Plan 

Beyond 8th Plan 

8tb Plan 

Beyond 8th Plan 

8th Plan 

8th Plan 

8th Plan 

8th Plan , 

1987-89 

8th Plan 
::a = 
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Maharalhlrti : 

20. Bbira Tail Race 1987.88 

21. Bhandardhara 8tb Plan 

22. Pawaoa 1987·88 

23. Bhatsa 1989·90 

24. Kbadakwasla 1989·90 

25. Ujjani PSS 8th Plan 

26. Koyoa Dam St IV Beyond 7th Plan 

27, Warna 8th Plan 

Andhra Prade,h : 

28. Nagarjunasagar RBC Extn. 1989·90 

29. Nagarjunasagar LBe Extn. 1989·90 

30. A.P. Power House at Balimela 8th Plao 

31. Pochampad 1987·88 

32. Penna A bobilam 1989·90 

33. Upper Sileru St. II 8th Plan 

34. Srisailam LBPH Beyond 7th Plan 

Karnataka: 

35. Varahi 1988·90 

36. Ohatprabha 8th PJan 

37. Kalindi St. II 8tb Plan 

38, Oansavali Beyond 8tb PJan 

39. Sharavaty T .R. 8th Plan 

40. Sbivpur 8tb Plan 

Keral" : 

41. Kakkad 8th Plan 

42. Kallada 1989·90 

43. Lower Periyar 8th Plao 

44. Puyankutty Beyond 7th Plan 

45. MuYalbupuzha BeyoDd 7th Plan 
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1 2 3 

Tamil Nailu : 

46. Kadamparai PSS 1987·88 

47. Lower Mettur 1988·89 
48. KUDd.b· V A4dl. 1987·88 

49. Paraoo's Vasely 8th PJan 

Bihar: 

SO. North Koel 8th PlaD 

Orll'G: 

51. Hirakud 7th Unit 1989·90 

'2. Upper Kolab 1987.89 

S3. Upper Indrawati 8th Plan 

S4. ReDlali Extn. 8tb Plan (SO MW) 

55. Upper Kalab Exln. 8th Plan 

Welt Bengal: 

56. Ramman St. II 8tb Plan 

57. Teesta Falls I to IV 8th Plan 

A"am: 

58. Karbi Langpi (Lower Borpani) 8tb Plan 

S9. Dbansiri 81b Plan 

MegluJlaya : 

60. Umiam Umtru St. IV 8tb Plan 

Ctntml Projectl : 

61. Dulbasti 8th Plla 

62. Chamera 8tb Plan 

63. Taoakpur 1989·90 

64. Koel Karo Beyaad 7th Plan 

65. Kopili 1'.7·88 

66. Dayang 9th Plan 

67. Panchet Hill 1988·89 

68. Ranganadi St. I 9th Plan 

- .. 
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EleetrlfteatioD of Villages in Jaunpur, U.P. 

2124. SHRI KAMLA PRASAD 
SINGH : Will the Minister of ENERGY 
be pleased to sta te : 

(a) the number of villages electrified 
so far in Jaunpur District under the Rural 
Electrification Programme and villages yet 
to be electrified ; and 

(b) when these arc likely to be 
electrified ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF POWER IN THE 
MINISTRY OF' ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : (a) 2725 villages 
in Jaunpur district of Uttar Pradesh have 
beeD electrified as CD 1.1.1988. The 
number of villal!es yet to be electrified 
is 520. 

(b) District-wise priOrities and pro-
grammes for rural electrification are fixed 
at the State level. However, all the 
remaining vilJages of U.P. are expected 
to be electrified by the end of the 8th Plan, 
subject to availability of resources and 
other inputs. 

S.T.D. facility iD Jaunpur (U.P.) 

2125. SHRI KAMLA PRASAD 
SINGH: Will the Minister of COMMUNI-
CATIONS be pleased to state the time by 
which Jaunpur (U P.) will be provided 
with S. T.D. facjlity to Delhi and other 
district headquarters of the State? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE): Jaunpur is 
planned to be provided with STD facility 
during 1988-89 through Varanasi Trunk 
Automatic Exchange. STD facility to Delhi 
and other district headquarters of the state 
will be provided progressively through 
Trunk Automatic Exchange Network. 

lodla's position in Industrially Developed 
Natlo .. 

2126. SHRI KAMLA PRASAD 
SINGH: Will the Minister of IMDUSTR Y 
be pleased to state :' 

(a) the position of India in the 
industrially develQped nations as on 1 
January, 1988 ; and 

(b) the dotails of measures taken to 
further improve its position ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY OF 
INDUSTRY (3HRI M. ARUNACHA· 
LAM) : (a) Data relating to tho position 
of India in the industrially developed 
nations as on 1.1.1988 is not available. 
However, according to tbe World Develop-
ment Report. 1987 t India's position amODa 
the countries in terms of value added in 
manufacturing sector was 12th during 1984. 

(b) Government have taken a number 
of measures to stimulate and sustain 
industrial production. These include 
appropriate changes in policies and pro-
cedures, fiscal and financial incentives for 
enhanced production for domestic and 
export markets, technology upgradation 
scheme for modernisation of selected 
capital goods industries, ensuring avail-
ability of industrial raw materials and 
improving perrormance of infrastructure 
industries. 

Allocation for Drilling In Bay of Bengal 

2127. SHRI R. P. DAS : Will the 
Minister of PETROLEUM AND 
NA TURAL GAS be pleased to state: 

(a) the amount allotted for the off-
shore drilling in the Bay of Bengal in the 
Seventh PJan ; and 

(b) the amount spent on it so far ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRf RAFIQUE 
ALA M) : <a> Rs. 1060 crores. 

(b) ONGC have spent an amount of 
Rs. S44 crores upto the end of March. 1987 
and Oil India Limited Rs 114 crores upto 
December, 1987. 

Availability orSugar 8Dd Edible Oil to 
Tea Garden Workers 

2128. SHRI R. P. DAS: Will the 
Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether it is a fact tbat levy Sugar 
"nd edible oil ar~ not suppJied to the tea 



,ardeD worken and employees through the 
public di.trlbutioD system; and 

(b) if so, the reasons thereof? 

THB DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIE~ (SHRI D. L. BAITHA) : (a) 
No, Sir. 

(b) Does not arise. 

Amendments to MRTP Act 

2129. DR. B. L. SHAILESH: Win 
the Minister of INDUSTRY be pleased 
to state: 

(a) whether Government are consider-
ing a proposal to raise tbe threshold limit 
of assets of dominant undertakings under 
tbe purview of the M.R.T.P. Act and 
amend tbe definition of inter-connected 
undertakings for purposes of administering 
tbe Monopolies and Restrictive Trade 
Practices Act; 

(b) if so, the reasons thereof; and 

(c) the main features of the proposed 
amendments? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA· 
CHALAM) ~ (a) to (c). Some proposals 
for amendment of the M.R. T.P. Act, 1969 
are under consideration of Government. A 
final decision is yet to be taken in this 
regard. 

OpeDiag of New Post Offices and Telegraph 
Oftices iD NalgoDda District of 

ADd bra Pradesh 

2130. SHRI M. RAGHUMA REDDY: 
Will the Minister of COM MUNICA-
TIONS be pJeased to state: 

(a) the names and number of new post 
offices and telegraph offices which are likely 
to be opened in the Na)gonda District 
of Andhra Pradesh during 1988·89 ; 

(b) whetbr there i~ any time bound 
prolramme chalked out by Union Govern-
ment to open a post office in each villase 
of Andbra Pradesh ; and 

(c) if so, the details thereof? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) Tbree 
new post offices and two telegraph offices 
are proposed to be opened in Nalgonda 
district of Andhra Pradesh during 1988.89. 

The pJaces are 'as follows :-

Post Offices Telegraph Offices 

1. Perepally 1. Pedda AdiserlapaJly 

2. PaUepahad 2. VemulapaJJy 

3. Kurraram 
-- - - - ----

(b) No, Sir. 

(c) Does not arit)e. 

Allocation of Foodgrains to Andbra Pf'adesh 

213J. SHRI M. RAGHUMA REDDY: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) the demand of foodgrains of 
Andbra Pradesh during the last three yean 
year-wise; 

(b) the quantity of foodgrains supplied 
to that State, year-wise ; 

(c) tbe reasons for not meC'ting the 
full demand of that State; and ' 

(d) whether Government proppse to 
increase the quota of foodgrains 'of that 
State and if Dot, the reasons therefor? 

THE DEPUTY MINISTER fN THE 
MINISTRY OF FOOD AND . CIVIL 
SUPPLIES (SHRI D. L. BAITHA) : (a) 
and (b). A Statement indicJtins the 
required information is given bdow. 

(c) and (d). The allotments are made 
to the various States on a month to' month 
basis, taking into account the overall 
availability of stocks in the Central Pool, 
relali've deeds of tbe various States, market 
availability and other related facton. 
These allotments are only supplemental to 
open market availability. 
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2132. SHU MULLAPPALLY 

R.AMACHANDRAN : Will the Minilter 
of PooD AND CIVIL SUPPLIES be 
pleued to Itate tbe total profitt made by 
tile Pood Corporation of India (FCI) the 
Central Warehousinl Corporation (eWe) 
and tbe Hindustan Vegetable Oils Corpo-
ratioD (HVOC) during 1986-87 and 1987-88 

(i) Food Corporation of India : 

(iI) Central WarehousiDI Corporation: 

(Ui) Hindustan Veaetable Oils 
Corporation : 

The financial year in respect of aU the 
3 public undertakings closes on 31st March. 
The accounts for the year 1987·88 will, 
therefore, be finalised only after 31st 
March, 1988. 

Eleetronic Telephone Exchange in 
Trlvandrum 

2133. SHRI MULLAPPALLY 
llAMACHANDRAN : Will the Minister 
of COMMUNICATIONS be pleased to 
state : 

(a) whether work has commenced on 
the proposed electronic telephone excbaftge 
at Trivandrum, Kerala ; 

(I) when the same is likely to be 
commissioned ; 

(c) tbe total capacity of tbe exchange 
and tbe estimated cost of settiol it up; and 

(d) whether the electronic exch.nge 
will be able to meet the entire demand for 
telephone connections noW pendiDI in 
Trivandrum ? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICA TIONS 
(SHill • V ASANT SA THE) : Ca> Yes, 
Sir' Preliminary works are in prol1'e8I for 
iDs;alliol two E-IOB type electroQlc dialtal 

leparately ? 

THE DEPUTY MINIstER IN THE 
MINISTRY OF FOOD AND ClvlL 
SUPPLIES (SHRI D. L. BAITHA) : Total 
profits/Josses made by the Food Corpora-
tion of India. Central Warehoulln. 
Corporation and Hindustan Vesetable 
Oils Corporation during 1986-87 were as 
under: 

Proftt(+> I Loss(-) 

(-) Rs. 1.27 crores. 

(+> Rs. ~6.99 croros. 

( +) Rs. 1.33 crores. 

local telephone exchanges in TrivaDdrum, 
namely 

(0 10,000 Jinel at Medical college and 

(Ii) 10,000 Jines at Kaithamukku. 

(b) The Medical collese exchange is 
likely to be commissioned durinl 1991-92 
and the Kaitbamukku exchanlc duriog 
1992-93. 

(c) The total capacity of the two 
exchanges is 20,000 Jines (Medical Collese 
10,000 lines and Kaithamukku 10.000 linn) 
and the estimated cost of settin. up tbese 
is R.s. 35.31 crores. 

<d) With the commissioniDI of these 
two eXchanges, demand for telephone 
cODncctioDa DOW pending at Trivandtum 
is likely to be met. 

Setting up of Telepbone ExchaagellD Kerala 

2134. SHRI MULLAPPAlL Y 
RAMACHANDRAN: Will the Minister of 
COMMUNICATIONS be pleased to state: 

<a) tbe details of proposali' for model. 
Disation t expansion and seUi"'g up of~1i'Cw 
telephone exchanges, in Kerala ; 

- ~ 

(b) tlw alJ~t1o!l made for tile p1lftelf 
rer tlte ,",1191'-89 l '.# .. 
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(c) wbether tbe new telephone excbanp 
at Tollicbcry in Kerala bas been commis-
sioncd; and 

(d) if so, wbat is tbe incrcased capa-
city of tbis exchange over tbe earlier oDe? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE) : (a) During 
tbe year 1988·89 it is proposed to expand 
the telephone exchaolles as mentioned 
below. 

(i) One new maio telephone exchange 
of SOOO lines at Calicut. 

... 
(ii) 6 existing main telephooe 

excbaoles. 

(iii) About 33 medium size telephone 
exchanges are to be expanded 
which includes replacement of S 
exchanges. 

(iv) 10 new small electronic exchanges. 

(v) About 20 small exchanges to be 
opened/expanded subject to avail-
ability of demand " resources. 

(b) No allocations bas been made so 
far for 1988-89, since Parliament has not 
yet approved the demands for grant. How-
ever. as per budget estimates an amount 
of about 70 'Crotes has been proposed for 
the year 1988.89. 

(c) Yes, Sir. 

(d) 1200 lines. The manual exchange 
of 1800 lines capacity bas been replaced by 
crossbCtr automatic exchange of 3600 lines 
aapacity. 

Study contlucted by Fle('I 08 worklnl of 
MRTP Act 

2135. SHRI K. RAMAMURTHY : 
Will the Minister of INDUSTRY be 
pleued to state: 

<a> tbe main findings of tbe study con-
ducted hy. tbe Federation of Jndian 
~llambcrs o( Commerce and Industry OD 

the workiul of tbe' Monopolies and Res-
trictive Trade Practices Act, li69; , 

(b) whether the provision in this Act 
dealinl with unfair trade practices has· 
become superfluous following the pro-
mulption of the Consumer Pr~te~tjon 
Act; and 

(c) if so, tbe action being taken to 
repeal the relevant provision in the MRTP 
Act? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM): (a) As per Note dated 
3-2-1988 received from the Federation of 
Indian Chambers of Commerce and 
Industry, suggestions have been made for 
simplification and rationalisation of the 
provisions of the MRTP Act 9 1969, with a 
view to minimising its adverse Impact on 
industrial growth. 

(b) No, Sir. 

(c) Does not arise. 

Small/Micro Hydel Projects 

2116. SHRI K. RAMAMURTHY 
Will the Minister of ENERGY be pleased 
to state: 

(a) the break-up of sma)) hydel pro-
jects and micro projects which are being 
implemented in the States, Statf:! .. wise ; 

(b) the total capacity thereof; and 

(c) the steps being taken to have 
indigenous technology for turbines with 
operatmg head less than three metres? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN :THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) ; (a) and (b). The 
d~sired information is given in the State .. 
ment below. 

(c) The technology for low head 
development is already indiaenously 
available. 
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Statement 

Micro/Mini ISmail Hydro Statlonl under Implementation in different Statel 
As on 1502.1988 

SI. 
No. 

1 

Slate/Station 

2 

Himachal Pradesh : 

1. Gaj* 

2. Baner* 

3. Thirot* 

Sub Total: 

Punjab: 

1. Dhariwal* 

2. Tnuhi 

3. Rohti 

Sub Total: 

Rajasthan: 

1. Anoopgarh Ph 1* 

2. Anoopgarh Ph 11· 

3. Suratgarht: 

4. RMC Mangfo}· 

s. CharanwaJa 

6. Puga) (2 Stations) 

7. RMC Mahi-J 

Capacity 
(No.xKw) 

3 

3 X 3500 

2X 3000 

3 X 1000 

4X 750 

2X400 

2X400 

1 X l~OO 

1 X 1500 

2X2000 

3 X 2000 

1 X 120D 

1 X 1500+1 X 650 

2X400 

Aggregate 
Capacity 

(KW) 

4 

10500 

6000@ 

3000@@ 

19500 

3000 

800 

800 

4600 

1500 

1500 

4000 

6000 

1200 

2150 

800 
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1 2 

8. RMC Mabi-II 

9. Etawa 

10. Birsalpur (3 Stations) 

Sub Total: 

Jammu &: Kalhmlr : 

1. KargU· 

2. Karnah· 

3. Sumer 

4. Hunder 

5. Bazao 

6. Pahalgam* 

Sub Total: 

Ultar Pradesh: 

1. Tharali 

2. Sitapur eba tti 

3. Badrinath Extn. 

4. Gangotri 

Sub Total: 

Gujarat: 

1. Panam Canal 

Mahar",htra : 

t. Kanber Dam Toe P.H .. 

3 

1 X 165 

lXSOO 

1 X.53S+1 X 165+ 
1 X210 

3 X 1250 

2 X 1000 

2X50 

2XlOO 

2X50 

3XlOOO 

1 x 400 

1 X 200 

1 X30 

4XS 

2XlOOO 

1 X 4000 

4 

165 

500 

910 

19725 

3750 

2000 

100 

200 

100 

3000 

9150 

400 

200 

30 

20 

650 

2000 

4000 
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I 2 3 4 

2. Dhom Dam Toe P.H. 2 X 1000 2000 

3. Dimbhe Dam Toe P.H. 1 X 5000 5000 

Sub Total: llOOO 

Madhya Pradesh : 

1. Rudri 2XlOO 200 

2. Morand 3X 335 1005 

3. Tawa L.B.C.· 4X 3000 12000 

4. Korba 1 X 800 800 

5. Chambal R.B.M.e. 3 X 600 1800 

Sub Total: 15805 
-_- --- --- ---_ --

Andhra Pradesh : 

1. Mini hydel schemes at D-83 of 3X220 660 
Sriramsagar Project at mile 18-5-550. 

Karnataka: 

1. Mani Dam (Varabi)* 2X 4'00 9000 

2. Mallarpur hydel schemes 00* 
LBC of Tungbhadra Project 2 X 4500 9000 

3. Sirwar 1 X 1000 1000 

4. Ganekal 1 X3S0 350 

s. Kalmala 1 X 400 400 

Sub Total: 19750 

Kerala : 

1. MaJlampuzha* 1 X 2500 2500 

2. MadupaUy* 1 X 2000 2000 

3. Chimoni Dam Toe P.H.· 1 X 2500 2500 

4. Peppara Dam Toe P.B.· tX3000 3000 

Sub T"tal : 1'0000 
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1 2 3 4 

Tamil Nadu : 

1. Vagai Dam Toe PIH. 2X 3000 6000 

2. pykara Dam Toe P .H. I X 2000 2000 

3. Lower Bhawani Dam Toe P.B.· 4X 2000 8000 

4. Punachi lXlOOO 1000 

Sub Total: 17000 

West Bengal: 

1. Fazi Exto. I X 1200 1200 

Bihar: 

1. E.stt'rn Gandak Canal· 3 X 5000 IS000 

2. Sone Western Canal· 4 X 1650 6600 

3. Sone Eastern Canal· 2X 1650 3300 

4. Cbandil Dam· 2X4000 8000 

5. Tenu Bakaro 1 X 1000 1000 

Sub Total: 33900 

Slkklm : 

1. ROllgnichu St. II. 5X 500 2500 

2. Rimbi St. II 2XSOO 1000 

3. MyaDlcbu· 4 X 1000 4000 

4. Upper Rongnichu* 4X2000 8000 

Sub Total: 15500 
----------- --------- ------- -- --- ----- ---

Arunachal Pradesh: 

1. Shergaon 1 X 10 10 

2. Mechuka 2X50 100 

3. Bso 4X 100 400 

4. Mobo 2X250 500 
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1 2 3 4 

,. Sisseri 2X2S0 500 

6. Ampani 3X 100 300 

7. Ganp ~X2S0 150 
8, Deopani 1 X2S0 250 
9 Seppa Exto. I X 100 100 

10. Tago· 3 X ISOO 4500 

Sub Total: 7410 

Mllnlpur : 

I. Lokchao 2x200 400 

2. Booning 2XSOO 1000 

3. Gelnel 2X200 400 

4. Leimakhong St. III 2X SOO 1000 

s. Keithe]manbi 2 X 200+2 X 100 600 

6. Khuga 3X SOO 1500 

Sub Total: 4900 

N ala/and : 

1. Dikhu 1 X7S0+t X250 1000 

Assam: 

1. Dhansiri (5 P.H.)· S X 3 X 1330 19950 

2. DaJaima 2X2000 4000 

Sub Total: 23950 

Mizoram: 

1. Khawiva 4 X 250+1 X 100 1100 

2. Tuirivans 3 X 100 300 

Sub Total: 1400 

Total AJI I ndja 87 218JOO 

Note ~ • Schemes costing more than Rs. S Crores. 
@ Revised Project Report for (3 X 4000 KW) is under examination in CEA. 

@@ Revised Project Report for (3 X 1500 KW) is under e"amination in CEA. 
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IO-PoIDt Plan of Coal India Limited 

2137. SHRI K. RAMAMURTHY 
Will the Minister of ENERGY be pleased 
to state: 

(a) the details of the lO-point plan 
adopted by the Coal India Ltd., to secure 
bisber productivity in tbe coal mines; and 

(b) to wba t extent the non-core sector 
consumers in the southern States are likely 
to be benefited by this to-point plan of 
Coal India Limited ? 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF COAL IN THE 
MINISTRY OF ENERGY (SHR} C. K. 
JAFFAR SHARIEF) : (a) Coal India's 
medium term plan to secure higher produc-
tivity in the coal mines has the following 
components : 

-Planning and execution of mining 
projects with high OMS 

-manpower control to improve labour 
productivity 

-improvement in avaliabilit) and utili-
sation of equipment; 

-introduction of improved materials 
management system; 

-reduction in energy consumption; 

- better contract management to 
ensure expeditious completion of 
'Works: 

-Jabour participation; 

-computerisation of administrative 
and managerial operations and 
development of improved manage-
ment information system; 

-improvement of managerial climate: 

-establisbment of botter communica-
tion facilities between the mines, tbe 
areas, tbe company head-quarters 
and tbe holding company. 

(b) There is no direct relation between 
elL's efforts to secure higher productivity 
in coal mine, and supplies to Don·~Ore 

consumers. However, with better availabi-
lity of coal, the consumers in Southern 
States who are linked to CIL sources can 
expect better supplies. 

Contrads to roreiga Companies for 011 
exploration 

2138. SHRI BHATTAM SRIRAMA-
MURTY : Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased 
to state: 

(a) whether any specific time scbdule 
for the execution of the con tract entered 
into with a Canadian Company operating 
from Dubai for exploration of hydrocarbons 
in 1500 sq. KM in Krishna-Godavari Basin 
was mentioned in the contract; and 

(b) if oot, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) and (b). Government of India 
aod ONGC have signed a contract with 
International Petroleum (Bermuda) Ltd. for 
exploration of hydro-carbons in the block 
KG-OS-IV spanning an area of 1620 sq. 
KM in Krishna-Godavari offshore basin. 
The duration of this contract would be 
Twenty.five years, if oil is discovered in 
commercial quantities. If there is no 
commercial discovery. the contract would 
be terminated after a maximum of seven 
years. 

(Translation] 

Power Project. based on Natural Gal 

2139. SHRI BALWANT SINOH 
RAMOOWALIA : Will the Minister of 
ENERGY be pleased to state: 

(a) whether tbe projects for leneration 
of electricity based on natural gas are 
quickly commissioned and the cost of 
electricity so produced is a Iso compara .. 
tively less; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROliTAGI) : (a) ~nd (b). Gas-
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baled projects for power generation ar e 
enviaaled as sbort gestation projects. 
NormaUy. from tbe date of placement of 
orders for the main plant equipment, the 
time schedule for commissionina of the gas 
turbine raDgel from 12 to 24 months. 
depend in, on tbe unit size. The commis-
sioning period for a steam turbine in the 
combined cycle mode is about three years. 
The commissioning period for a 210 MW 
coal-based unit is usualy about four years; 
for a 500 MW unit, the period is about 
fivo years. 

The cost of production of electricity 
depends on various factors such as type of 
plant. unit size, price and quality of fuel 
used, location of tbe power station in rela-
tion to the Bource of fuel supply and 
opera ting bours in a year. 

[Englllh] 

JDdustrles In Backward areas of Andhra 
Pradesb 

2141. SHRI MANIK REDDY : Wi)) 
tbe Minister of INDUSTRY be pleased 
to state: 

(a) whether any proposal regarding 
setting up of industries in backward areas 
of Andhra Pradesh are pending with Union 
Government; and 

(b) if so, tbe details thereof and action 
taken or proposed to be taken in the 
matter? 

THE MINISTER OF STATE IN 
THE DBPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA. 
CHALAM) : (a) As on 29.2.1988, 34 
Industrial Licence arplications for I ettlns 
up of industrial projects In the centrally 
declared backward districts of Andhra 
Pradesh were at various stages of 
procelsing. 

(b) Details of pending Industrial 
Licence applications are not divulged till 
the Government have taken final decision 
thereon. Every effort is being made to 
dispose of the pending applications as 
apeditious)y a. possible. 

New Power Project. I. ADdlar. P,.. .... 

2142. SHRI MANIIe RBDDY : Will 
the Minister of ENBRGY be pleased 10 
state : 

(a) whether Government have taken 
any steps to generate additional power In 
Andbra Pradesb; 

(b) if so, whether any new power pro .. 
jects bave been set up in tbat state durin, 
1986·87 and 1987-88; 

(c) if Dot, whether tbere is any pro-
posal under the consideration oC Govern-
ment to establish any new power proJocta 
in that State during the neXl tbreo yoar. 
and if so, the details theroC; 

(d) the si tes selected for tbe purpoHi 
and 

(e) the financial implications tbereof 
and the production capacity of each plant 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : (a) and (b). Yes, 
Sir. 4 Power Schemes of Andhra Pradesb 
were completed during the years 1986-87 
and 1987·88. 

(c) to (e). Do not arise. 

Sickness ID SmalJ Scale Iadustr, 

2143. SHRI YASHWANTRAO 
GADAKH PATJL: Wi)) the Minister of 
INDUSTRY be pleased to state: 

(a) whether Government are aware 
tha t a paper was prepared by the Pedera-
tion of Indian Chambers of Commerce aDd 
Industry on widespread sickness in a small 
scale sector for workshop on sickness In 
small scale.industry held in February. 1988: 
and 

(b) if so, the suggestions made therein 
and the reaction of Government thereon 1 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SRRI M. ARUNA-
CHALAM) : (a) Yes, Sir. 
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(b) The SUIICltioDS made in the paper 
f!oter·aUa' include trainin, of entrcprc-
DeUf. witb rcaard to pro_'er plalUlinl aad 
ruDnina of enterprises, timely moderni· 
sation of units, provision of raw materials 
in riaht quantity and quality. statutory 
provi.rons for timely payment. of bill., 
sanction of adequate amounts of loaol, 
simplification of procedures and timely 
&rant of loans, involvement of banks as 
~.ultants to small scale unit.. revision 
of definition of sickness and an early 
implementation of revival programme. 

The Government is seized of the problem 
of sickness in the small lea Ie sec lor and 
• Dumber of remedial measures bave 
already been taken for detecting sickness 
at tbe incipient stage and rehabilitation of 
tick units. The developments in the small 
scale sector are krpt under constant review 
and suitable measures are taken by the 
Government from time to time to meet 
tbe felt needs ot this sector. 

Meet .. of Jndo .. Britlab Joiat Steerlna 
Group 

2144. SURI YASHWANTRAO 
GADAKH PATIL: Wi)) the Minister of 
BNERGY be pleased to state: 

<a> whether a meeting of tbe Indo-
British joint steerinl group on coal was 
beld recently to discuss the progress of the 
British assisted coal projects; 

(b) if so, tbe details thereof and the 
projects involved; and 

(c) the outcome of the discussions? 

THE MINISTER OF STATE FOR 
COAL (SHRI C. K. JAFFAR SHARIEF) : 
(a.) Yes, Sir. 

(b) and (c). The Joiot Steeriol Group 
meeting jn February, 1988, reviewed tbe 
pro.reS8 in utilisation of the coal lector 
lrant of £ 31 minion provided by 'he 
Britisb Government. Forma) Irant commit-
ments Were entered into for financing 
imports of components for lon.waJl Ie's to 
be lupplied b), tbe Indian maDufacturer. 
for Moonidih and Dhemomain mines of 
Coal India Ltd. aDd Oodavari Khani .. ll. .. 
mine of Sinpreni Colliedes. 

The coal lcetor ai'.nt trom UK Is alto 
available for finaaciol imports of inturance 
and critical spares required for fuller utili. 
sation of equipment lik.e lonlwall sets t road 
beaders, drlalines etc., modalities for the 
operation of spares scheme for this purpose 
were agreed to be finalised jointly. 

The Joint SteeriOI Group allO sareed 
upon a reexamination of the miniD' 
methodology and economic Viability of 
Cbusik underJl'ound mine proposed to be 
developed under a turnke~ contract with 
a prime contractor from UK; tbe project 
ia to be conaidered for investment decision 
after tbe miniog methodology and project 
economics aro finalised . 

Se"., 01 power to Small Seale Iadustrie. 

2145. SHRI BANWARI LAL 
PUROHIT Will the Minister of 
!NDUSTR \' be plcased to state: 

(a) whether his Ministry has urged the 
State Governments to ensure availability 
of power to industries and also build the 
inrrastructure for entrepreneurs to move 
inlo backward areas; 

(b) if so, whether State Governments 
are providiog power to the Small Scale 
Industries; and 

(c) to what extent the growth of small 
scale Indultries in the country is boosted '? 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M ARUNA· 
CHALAM) : (a) and (b). Provision of 
infrastructural facilities for industrialisa-
tion of various States is primaril), tbe 
responsibility or concerned States Govern-
mentl. Central Goveroment encouralcs and 
supplements these efforts particularly for 
industrialisation of backward areas tbroUlh 
incentives like provision of central iovest. 
ment subsidy at the rates of 25 percent. IS 
percent and 10 percent subject to a max;· 
mum of Rs. 2' lakhs, RI. 15 lakhs aod 
Rs. 10 laths in cases of backward districts 
of cate.ories A, Band C respectively. 

(c) The 8rowth rate. of industrial 
produ~tion estimated in real tor .. for tbo 
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small scale sector during tbe last three 
year. were as under : 

Year 

1984-85 

1985·86 

1986·87 

Growth rate (%) 

12.0 

128 

13.2 

Guideline~ to write off Electricity Bills 
against Small and Marginal Farmers 

2146 SHRI V. TULSIRAM : WjIJ the 
Minister of ENERGY be ph.ascd to state: 

(a) whether Government have issued 
any guidelines/instructions to the State 
Government to WI itc ofT the electricity bills 
against the small and lllargindl Lumers 
who are not in a position to P~lY them in 
view of drought situation in Statc~; 

(b) if so, the details thereof; and 

(c) the amollnt of financial aasistance 
to be given to such States, State-wise to 
'llcet the financial bllrden, amI Andhra 
Pradesh HI particular? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGl) : (n) No, Sir. 

(b) and (c). Do not arise. 

Setting up of power project in South India 

2147. SHRI V. TULSIRAM : Will the 
Minister of ENERGY be pleased to state: 

(a) whether there is any proposal to 
set up a power project in South Indi:! on 
the pattern of SaJa] Project in Jammu and 
Kashmir State; 

(b) if so, the details thereof together 
with the location of the project to be set 
up; 

(c) the expected power generation 
capacity of the project and the extent to 
which it will meet the requirements of the 
loutberQ States after completion; Qnd 

Cd) if Dot, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THe 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA "ROHTAGI) : (a) No, Sir. 

(b) and (c). Do not arise. 

(d) No proposal for setting up of a 
hydro ... elcctric project in the Centra) Sector 
on the pattern of Sala1 Project in South 
India has been received. 

Production of energy through nOD-
conventional sources in Kerala 

2148. SHRI THAMPAM THOMAS: 
Will the l\1inister of ENERG Y be pleased 
to state the steps takcn for production of 
energy through non-conventional sources 
in Kerala? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE): A Compre. 
hensive progr~mme for production of 
energy through non-conventional energy 
sources such as Solar Thermal, Solar 
Photovoltaic, Wind Energy, Bio-gas, Bio-
mass, etc. is being implemented by the 
Department of Non-Conventional Energy 
Sources in association with the State 
Governments throughout the country 
includIng t'l~ State of Kt:rala. So far, in 
the State of Kera 1a under various pro. 
grammes of the Departm(~nt. ) 8 Solar 
Water Heating Systems, 4 Solar Stills and 
1 Solar Air Heating System; Solar Photo-
volt3ic Street Lights for 27 villages. 4 SoLlr 
Photo voltaic Water Pumping Systems; 5 
Wind Pumps, J 6217 Bio-gas plants, 35,012 
Improved Chullahs etc. are installed and 
one bio-mass gassifier system of 40 K W 
rating for generation of electricity, a grid 
connected 100 KW Wind Electric Gene. 
rator. 4 Wind pumps & energy survey of 
90 villages for suitable Oorja Gram sites, 
bJ"c been taken up. 

Hydel Energy Proposals of Keral. 
2149. SHRI THAMPAN THOMAS: 

Will the Minister of ENERGY be pteased 
to state : 

I 
(a) the number of proposals for hydel 

energy production in KeraJa which are 
pending clearance whh GovC-fnment ; aDd 
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(b) the reasons for the delay? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : (a) There are 

Name of the Project 

1. Chalakudy H ,E. Project 
Stage.II 

2. Anakayam H .E. Project 

3. Puyankutty H .E. Project 

ISlue of Commemorative Postage Stamps 

2150. DR. V. VENKATESH : Will 
tbe Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether any special commemora-
tive postage stamps would be issued in 
1988; and 

(b) which of the important themes 
would be included in the proposed stamps 
to be issued in 1988 ? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SHRI VASANT SATHE): (a) Yes, Sir. 

(b) The tentative programme for 1988 
decided so far includes besides iminent 
personalities themes like National/Inter-
national Events, Institutions/Sports and 
Games, Wild life, Trees and Defence 
Themes. Stamps are also proposed to be 
issued on INDIA '89 as a part of publicity 
for International Philatelic Exhibition to 
be held in Jan., 1989 at New Delhi. 

Production, Requirement and Import of 
F-oodgraius 

2151. DR. V. VENKATESH : 

SHRI BHATTAM SRIRAMA-
MURTY: 

three hydro-electric schemes of Kerala 
which are pending clearance. 

(b) The reasons/status with regard to 
each of them are given below : 

Status/reasons 

Revised Project Report received in January 
'88, has been taken up for examination by 
CEA/CWC. 

Based on the comments of CEA/CWC, 
Keraln State Electricity Board is collecting 
field data required for clearance of the 
Project. 

Sanctioned by Planning Commission but 
forest clearance has not been received from 
Ministry of Environment and Forests. 

SHRI CHINTAMANI lENA: 

Will the Minister of FOOD A NO 
CIVIL SUPPLIES be pleased to state: 

(a) the estimated requirement of food-
grains in the country upto May, 1988; 

(b) the quantity of foodgrains likely 
to be produced in the country; and 

(c) the quantity of foodgrains to be 
imported from abroad to meet the shortage, 
country-wise? 

THE DEPUTY MINJSTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D.L. BAITHA) : (a) 
Based on the figures of total distribution 
of foodgrains from the Public agencies 
including open sales by pel during the 
year 1987, the average monthly distribution 
requirement comes to about 18.6 lakh 
toones. 

(b) According to current assessments, 
foodgrains output in the country during 
the crop-year 1987·88 is likely to be less 
by 7 to 10 per cent, as compared to the 
production level of 144.1 million lonnes in 
]986·87. 

(c) The Govl'rnment keeps open the 
option to import foodgrains as and when 
considered necessary. 
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Rlee aod Sugar supplied to Karna taka 

2152. DR. V. VENKATESH : Will the 
Minister of FOOD AND CIVIL SUPPLIBS 
be pleased to state: 

(a) whether any quantity of rice and 
sugar was demanded fly Karnataka during 
1986-87 and 1987.88 upto date; nnd 

(b) the quantity of rice and sugar 

supplied against demand to KacRataka 
during 1987·88? 

THE DEPUTY MINlSTER IN THB 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D.L. BAITHA): (a) 
and (b). A statement indicating demand, 
allotment and offtake of rice and sugar in 
respect of Karnataka during the years 
1986-87 and 1987·88 is given below. 

Statement 

(Figures in '000 tonnes) 
ITEMS 1986-87 1987·88 

RICE Demand 720.0 7800 

A1lotment 610.0 695.0 

Offtake 617.4 569.9 (Upto 
January, 1988) 

SUGAR Demand • * 
Allotment 209.4 218.6 

Offtake @ @ 

-The allocation of monthly levy sugar quota is not based on requirement or 
demand received from the State GO'fernment, but is based on uniform norm of 
425 grams per capita availability for a projected population as on 1 10.1986. 

@The State Government is itself arrdnging the lifting of allotted levy sugar from 
the factories. 

Installation of electronic telephone 
exchange equipment at District 

Headquarters 

2153. SHRI MUKUL WASNIK: Will 
tbe Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether it is a fact that Govern-
ment have dt!cided to install e1cctronic tele-
phone exchange equipment at the district 
headquarters during the current year; and 

(b) if so, which districts of Maharashtra 
win be covered by this improved facility 
during the year 1983 ? 

THE MINISTER OF ENERGY AND 
MINISTER OF COMMUNICATIONS 
(SIiRI VASANT SATHE): (a) No, Sir, 

However electronic exchange equipment is 
allotted to District Headquarters subject 
to feasibility and availability of equipment. 

(b) One. 

GADCHIROLI 

Internal Resource Generation of ONGC 

2154. SHRI SATVENDRA NARAYAN 
SINHA : Will the Minister of PBTIlO .. 
LEUM AND NATURAL GAS be pleased 
to state: 

(a) whether the Oil and Natural Gas 
Commission's internal resource gener.uion 
has exceeded the Seventh Plan projectiolas; 

(b) if so, the details thereof 'Q4 r';;lSOlll 
therefor; 
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(c) whether the ONGC is lending part 
of these resources to other public sector 
undertak ings; 

(d) if so, the details thereof; and 

(e) whether these developments are 
due to incrt'ased effidcncy of the organisa-
tion or oil price risc ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFI"JUE 
ALAM) : (n) to (e). Since the Seventh 
Plan would be over only in March, 1990, 
it would be premature at this stage to say 
wheth~r the jntcrmaJ resource generation 
by ONGC has l.xcctded the target. 

During the 7th Plan period, ONGC 
have so far advanced Rs. 100 crores out of 
their available surplus funds to Rastriya 
Ispat Nigam Limited for their Visakha-
patnam Steel Plant. 

Setting up of Piston Pin Projects in 'No 
I ndustry Districts' of Orissa 

2155. DR. KRUPASINDHU BHOI 

SHRI HARIHAR SOREN : 

Will the Mmislcr of INDUSTRY be 
p)cased to sta te : 

(a) whether it is proposed to set up 
piston pin projects in the 'No Industry 
Distric. ts' (f OrissJ; 

(b) if so, the details of the proposals 
n ccived; and 

(c) the steps proposed to be taken to 
implement these proposa1s ? 

THE MJNISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA· 
CHALAM) : (a) to (c). Mis. Industrial 
Promotion and Investment Corporation of 
Ori~sa Ltd., Wlr~ js~ucd a Jetter of intent 
in Ju ly , ] 984 for the manufacture of Piston, 
Pist( n Pins and Piston rings in a unit to 
be set up at Tehsil Rairangpur, Dic;trict 
Ma} urbh lIlj in the State of Oris~a. They 
were gf anled a fordgn collaboration in 
May, ]985 with MIs. Mondial Pistons, 
SPA Italy. The letter of intent was subse-

quent1y transferred in tbe name of MIl. 
Associated Pistons Ltd.. a joint sector 
company promoted by Mis. Industrial Pro-
motion & Investment Corporation of Orissa 
Ltd. The company bad made a request 
for change of location from District 
Mayurbhanj to District Bbuvnesbwar and 
also extension of tbe validity of the letter 
of intent. Since the automobiJe ancillary 
industry has been delicensed, the company 
had been advised to go in for registration 
with Secrelariat for Industrial Approvals 
as per delicensing scheme. The company 
has not reported, as yet, on the progress 
made to implement the project. 

Least Electrified Districts in UP. 

2J56. SHRI HAFIZ MOHD SIDDIQ: 
Will the Minister of ENERG Y be pleased 
to state: 

(a) the districts in Uttar Pradesh 
baving least percentage of electrification 
and with less than 65 per cent electrifica-
tion; and 

(b) the time by which they are likely 
to be fuBy electrified under the minimum 
needs programme? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAG I) : (a) A statement 
indicating the districts in Uttar Pradesh 
having less than 65% village eleclrificati()n 
as on 1 1.1988 is given below. 

(b) District·wise priorities and pro-
gramme for rural electrification are fixed 
at the State level. However, cent percent 
village electrification is expected to be 
achieved in U.P by the cnd of 8th Plan, 
subject to avaiJability of resources and 
other inputs. 

Statement 

Districts In Uttar Pradesh having less 
thall 65% village electrification as 

on 1.1.88 

S.No. Name of the district % age 

1 2 3 

1. Burellly 64.0 
2. Shahjahanpur 47.1 
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I 2 3 

3 Pilibbit 55.8 

4. Etawah 54.8 

S. Kanpur 48.2 

6. Jhansi 60.S 

7. Lalitpur 39.1 

8. Jalaun 59.9 

9. Hamirpuf 50.1 

10. Banda 568 

11. Varanasi 93.3 

12. Mirzapur 34.6 

13. Gorakhpur 58.4 

14. Deoria 58.3 

15. Basti 40.1 

16. Unnao 48.2 

17. Sitapur 38.3 

18. Hardoi 440 

19. Kheri 1\1.6 

20. Gonda 47.6 

21. BJbraich 620 

22. Pratapgarh 62.0 

23. Darabanki 40.5 

24. Almora 623 

25. Pithoragarh 44.7 

26. Chamoli S90 

27. Pauri-Garhwal 43.0 

28. Tehri G:1fhwal 51.7 

Scarcity of 60 ML Pouches of Mobile Oil 

2157. SHRI HArlZ MOHD. 
SIODIQ : Will the MinIster of PETRO .. 
LEUM AND NATURAL GAS be pleased 
to state: 

(a) whether 60 011. pouches of mobile 
oil popular with the two-wheeler scoote-
rists are not available with the petrol 

pumps in Delhi. especially in South Delhi; 
and 

(b) if so. the steps being ~aken to make 
the pouches available in abundance witb 
aU the petro) pumps? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) and (b). Indian Oil Corpora-
tion hasbeen test marketing 60 ML pouches 
of 2T Supreme OJ) in Delhi area sjnce 1984. 
So far about 35 lakh pouches have been fiU· 
ed and marketed in and around Delhi. HPC 
is also marketing 2T 011 in Delhi and its 
outlets are adequately stocked. 

IOC is also making arrangements for 
contract packaging and supplying about (j() 
lakh pouches per annum in Delhi. 

BPC js in the process of finalising 
arrangements for introduction of these 
pouches shortly. 

Conversion of Badarpur and Indraprastlsa 
Thermal Power StatioDs into Gas Based 

Power Stations 

2158. SHRI HAFIZ MOHD. 
SIDDIQ : Will the Minister of ENERGY 
be pleased to state : 

(a) the measures taken by gas-based 
power houses to ensure optimum use of 
gdS and to check to the pollution problem 
in big cities; 

(b) whether there is any proposal to 
convert the Badarpur and Indraprastba 
thermal power stations into gas-based 
ones; and 

(c) if not, the rea~ons therefor and if 
so. when? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHT AGI) : (a) In order to 
ensure optimum utilisation of gas. the 
Combined Cycle mode, which affords &Q 

improved average cycle effieiency, is beiDI 
adopted in the new gas-based power 
projects. 
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In order to check the pollution problem, 
Dew tberma) aenerating units are being 
provided with high efficiency electrostatic 
precipitators. Boilers are being equipped 
with taU chimneys so as to disperse tbe 
particulate matter in a wide area. Instruc-
tions have also been communicated to 
power station authorities to take neces-
sary action for providing pollution control 
equipment as per the stipulations laid 
down. With a view to augment'ng the 
pollutioD contro1 equipment, new electro-
static precipitators of high efficiency are 
being provided in some of the thermal 
power stations under the Renovation and 
Modernisation programme. 

(b) and (c). The Badarpur and Indra-
prastha thermal plants ha\ e been operating 
as coal-based stations and there is no 
proposal, at present, to (ODvert them into 
lu-based stations. 

[TranslatJon] 

Bogus Ratio. Cards in Capital 

2159. DR. CHANDRA SHEKHAR 
TRIPATHI : Will the Minister of FOOD 
AND CIVIL SUPPLIES be pleased to 
state : 

(a) whether it is a fact that a survey 
was conducted recently to detect bogus 
ration cards in the capital; 

(b) if so, the Dumber of bogus ration 
cards thus detected; 

(c) whether Government have taken 
any action agaiDst such card holders; and 

(d) if SOt the details thereof and if not, 
the steps teing taken to check the bogus 
ration cards? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D" L. BAITHA): (a) 
No, Sir. 

(b) and (c). Do not arise, 

(d) The following steps arc taken to 
check the problem of bOlus ration cards: .. 

(0 verification is done at the time of 
,Auance of tbe food cards; 

(ii) fixation of a photograph of the 
Head of the Family on the food 
card bas been made mandatory; 
and 

(iii) suspension of suppJies of specified 
food articles/cancellation of food 
cards in cases where such cards 
are detected-. 

{English] 

Food Products in Fancy Packlngs 

2]60. SHRI p, KUMARAMANGALAM: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether a J.lrge number of fancy 
pacl(ed food products of questionable 
nutritional value arc appearing in the 
market with equally funcy prkes ; 

(b) Whether these products arc being 
promoted and heavily advertised on the 
media; and 

(c) whether Government propose to 
make mandatory registration of all such 
products and fix prices related to their 
quality? 

THE DEPUTY MINISTER IN THE 
MINISTR Y OF FOOD AND CIVIL 
SUPPLIES (SHRI D L. BAITHA) : (a) to 
(c). HFood products" is a very wide term 
including severa] products which are dealt 
with by different Departments/Ministries. 
The requisite information is being collect-
ed and will be laid on the Table of the 
Sabha. 

Modernisation of Telephone Exchanges 

2161. SH RIMA TI BASA VARAJE· 
SW ARI: Will the Minister of 
COMMUNICATIONS be plel!sed to state: 

(a) whether a comprehensive scheme 
of modernising te]ephone exchange net-
w0rk through a large scale induction of 
electronic units ras been drawn up ; 

(b) if so, the main details of the 
modernisation scheme; 

(c) the total amount spent thereon; 
and 
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(d) by what time, the modernisation of 
telephone exchanges will be completed? 

THE MINISTER OF ENERGY AND 
~1INISTER OF COMMUNICATIONS 
(SHRI V ASANT SA THE) : (a) Yes, Sir. 

(b) The main detair') of modernisation 
scheme are: 

(i) InstdlJation of new electronic 
exchanges (0 meet the growing 
telephone demands. 

(ii) Replacement of existing life 
expired and worn out telephone 
exchange equipment. 

(iii) Conversion of Manual Telephone 
Exchanges mto Electronic Tele-
ph(\ne Exchanges in' a phased 
manner. 

As per the above scheme. we have 
already commissioned 5.55 lakh 
Jines in the network. Further, the 
deptt. has drawn up plans to 
commission 16 lakh lines of 
electronic exchange equipment in 
the network progressively. 

(c) The Department has already spent 
about Rs. 710 crores fl'r providing electro-
nic telephone exchanges as above. 

(d) The modernisation is a continuous 
process. 

Scheme for supply of essential commodi-
ties to drought affected States 

2163. SHRIMATI BASAVARAJE-
SWARI : WiJ1 the Minister of FOOD AND 
CIVIL SUPPL1ES be pleased to state: 

(a) whether jt is a fact tbat Govern-
ment are considering measures to ensure 
that there is no scarcity of essential com-
modities jn the drought affected area; 

(b) if so, the schemes that have been 
prepared by Government in this regard: 
and 

(c) to what extent the supply of essen-
tial commodities have been ensured? 

THb DEPUTY MINISTER IN THE 
MINISTR Y OF FOOD AND CIVIL 
SUPPLIES (SHRI D.L. BAITHA): (a) to 
(c:). A series of measures have been taken 

by the Central Govt. to ensure that adc .. 
quate relief is provided to the Stites/ 
Union Territories affected by drougbt/Hood 
which includes the allocation of additional 
quantities of essential commodities like 
wheat, rice, edible oils and kerosene etc. 
to the States/UTs. The States/UTs have 
been asked to strengthen and streamline 
the Public Distribution System to ensure 
that essential commodities reach the needy 
people. The need for opening of addi-
tional Fair Price Shops in uncovered areas. 
including the operation of mobile shops 
for covering far-flung areas. has been em .. 
phasised. States and UTs have been 
advised to gear up their enforcement 
machinery and launch a drive against 
hoarders. blackmarketeers, speculators etc. 
Continuous monitoring of prices and the 
avaiJabiJity of essential commodities in 
States/Urs is being done by the Central 
Government. 

Power Crisis in Karnataka 
2164. SHRIMATI BASAVARAJE· 

SWARI : WiJl the Minister of ENERGY 
be pleased to state : 

(a) whether power crisis in Karnataka 
bas reduced the industrial growth in the 
State; 

(b) to what extent the industrial 
growth has been hit in Karnataka duriog 
the ],1st two years; 

(c) whether the industrial growth rate 
in comparison to 1980 is much more; and 

(d) jf so, the steps proposed to im-
prove power position in the State so that 
the industria) growth is increased? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : (a) to I d). Infor-
mation is beiDg collected and will b ~ laid 
on the Table of the House, 

Discovery or Oil and Gas In Kerals by 
Satellite Studies 

2165. PROF. K.V. THOMAS: Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

<a) Whether the satellite studies have 
shown tbat petroleum and natural.... " 
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available io Vcobanat Black Waters, 
Kera)a ; 

(b) if so, the quantity available in that 
area; and 

(c) when the drilling operations are 
likely to start ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (a) Government are not aware of 
any such studies. 

(b) and (c). Do not arise. 

(Translation] 
Modernisation of Refineries 

21(J6. SI·JRI KALI PRASAD 
PANDEY : Will the r..1inister of PETRO-
LEUM AND NATURAL GAS be pleased 
to state : 

(a) whether the oil rdining capa~ ity is 
required to he doubled within a few years 
and if so, the de tails I. f the ~tcps being 
taken by Government in this regard; 

(b) the names of the oil refineries in 
regard to which Govel nmcnt have taken 
initiative to modernise them and incrca'ic 
the capacilY thereof during the last two 
years; and 

(c) the number of additioTlaJ refineries 
whose capacity is proposed to be increased 
dur ing the ClUJ ent year? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLeUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM): Ca) Additional refining capacity 
required to meet the demand in the coming 
years will be considered on techno-economic 
grounds, demand suppJy balance, etc, 
after suitable studies in this rcg['rd. 

(b) & (c). Action has heen initiated 
for modernisation of the Digboi refinery. 
However t this does not involve any increase 
in capacity of the Digboi refinery. Capncity 
of tbe Bongaigaon refinery has been in· 
creased recently to 1.35 MTPA. C:pacities 
of the K,oyali and Mathllra refineries are 
being" increased to 9 S MTPA and 7.5 
MTPl\ respectively. ~ 

Written AnsWers . 

Purchase of stores by Gover ameDt ageDcies 
witb lSI marks 

2167. SHRI KALI PRASAD 
PANDEY : Will the Minister of FOOD 
AND CIVIL SUPPLIES be pleased to 
state: 

(a) whether it is a fact that Govern-
ment have issued instructions to the 
concerned Government offices to purchase 
only I.S I. Mark articles; and 

(b) jf so. the names of Government 
and semi-Government institutions and 
organisations working under Government 
which have been issued the aforesaid 
instructions and whether any provision has 
also been made to take action agamst the 
violating bodies and if so, the details 
thert:of '? 

TilE DEPUTY MINISTER IN THE 
MINISrRY OF FOOD AND CIVIL 
SUPPLIES (SHRI D. L BAITHA): (a) 
and (b). Government has decided that the 
Directorate Gener.!) of Supplies & Dis-
posals (DGS&D) would as a matter of 
policy buy only lSI-marked goods and 
where these are not available, it would buy 
strictly to lSI specifications. DGS&D have, 
however, to go in for non-lSI-marked 
goods in some cases for reasons like 
(i) non-availability of lSI-marked goods in 
required quantity, (ii) uncompetitivc prices 
of lSI-marked goods, (iii) compliance to 
indentor's spccific.ltions, (iv) specially ear-
marked source!) of supply like Khadi & 
Village I ndustries Commission, National 
Textiles Corporation, etc. Centra) Govern-
ment Public Enterprises have been advised 
to adopt Indian Standards in their purchase 
and manufacturing and give preference to 
ISI-rn.lrked goods State Governments have 
also been advised to give preference in 
their purchases to lSI-marked goods. 

(El1glish] 

Gap between demand and supply of Coal 

2168. SHRI SOM NATH RATH : WjJl 
the Minister of ENERGY be pleased to 
state: 

(a) the gap between the demand and 
supply of coaJ in the country at pre8ont; 
and 
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(b) the steps taken to bring down the 
gap? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF COAL IN TilE 
MINISTRY OF ENERGY (SHRI C. K. 
JAFFAR SHARIEF): (a) and (b). Plan-
ning Commission had Cl'iscsscd the demand 
for coal in the country during 1987·88 as 
192.05 million tonne~. Taking into (.onsi-
d("ratioll pit head stocks at the beglnnmg 
of the year and prngr lmme for import of 
coking conI for steel plants, targl.!t of 
production of fdW coal in the CQUnlTY was 
fixed as no 5 milJion tannes, Marginal 
shortf.tlls 10 both dcm !Od and productIOn 
are Hkely. The av.tilablhty of coal in the 
country is adequate. Pit he .. ld "tock" with 
coal companies tiS on 31.1.1988 stood at 
approximately 27 9 million tonncs. 

Cost Of Natural Gas 

2169. SHRI SOMNATH RAlH : \ViIi 
the Minister of Pl:TROLE:,U M AND 
NATURAL GAS be pleased to st~ltc : 

(a) whether the nJtural g,}S is cheaper 
than other petroleum fueI~ like L. P .G. and 
kerosenc oil; and 

(b) If so, the dCldJl~ thcrLuf ? 

THE OrpU1Y MINISTER IN lHE 
MINISTRY OF PETROLI:.UM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM) : (J) and tb). The prices of 
natural gac; h..lve been fixed at R"I. 1400/ 
1000 M3 tor onshorc gdS and offshore gas 
at land fJll pOint, and at Rs 2250/1000 M3 
for gas along the HBJ pipeline. For the 
North-Eastern Region a concessional price 
of Rs. 1000/1000 M3 has been fixed, with 
a discount of upto Rs. 500/ I 000 M3 on 
individua J cases on merit. These prices are 
exclusive of TO), "ty. taxes ctc. 

The price of natural gas" in thermal 
equivalence terms, is generally lower than 
that of LPG' and kerosene in India. The 
price of gas along the HBJ pipeline is, 
however, slightly more than that of 
kerosene for domestic supply in thermal 
equivalence terms. 

IndigenisatioD of Oil 6eld eIIa.paleDt 
a nd Services 

2170. SHRI GURDAS KAMAT : Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pJe,lsed to state: 

(a) whether attention of Government 
has been invited to the news item captioned 
'Oilfield kit suppliers urged to cut costs' 
appearing in the Hindustan Times dated 
16t h February, 198B; and 

(b) if so, the Government's policy to 
indlgcnisc oilfield equipment and services? 

THE DEPUTY MINISTER IN THE 
MINISTR Y OF PETROLEUM AND 
NATURt\L GAS (SHRI RAFIQUB 
ALAM): (a) Yes, Sir. 

(b) In 01 der to promote the efficient 
indigenisatlOll of oil field equipment, the 
Government helve announced various con-
ceSSIOns, which include : 

(i) Supplies of oil field equipment to 
ONGC and 011 India Limited are 
being treated "s 'deemed exports'. 

(il) Import of raw materials and com-
ponents required for manu facture 
of such 011 field equipment is 
alJowed at d concessional duty. 

(iii) Equipment required for rendering 
oil field services are allowed to be 
Jlnported duty free for offshore 
operatJOns and at d concessional 
duty for onshore operations 

(iv) Indlgcnoll<; suppliers of oil field 
equipment and services to ONGC 
and OIL are given a price pre-
ference : 15 to 35% for equipment 
and 10 to 40% for services vis-a-
VJS the lowest technically accep-
tdble foreign offer. 

Crisis in Paper Industry 

2171. SHR( SUBHASH YADAV 
SHRI PRAKASH CHAND: 

SHRI DHARAM PAL SINGH 
MALIK; 

Will the Minister of INDUSTRY be 
pleased to stn te : 

(a) whether attention of Government 
has been invited to tbe new&·jteqa 
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captioned "Concern over closure of small 
paper mills" appearing in the "Indian 
Express" dated 10 February, 1988; and 

(b) if so, what steps are being taken 
to avert the crisis in the paper industry? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M ARUNA· 
CHALAM) : (a) Yes, Sir. 

(b) The problems of the paper industry 
are kept in view while formulating policies 
and programmes for the development of 
tbe industry from time to time. Various 
reliefs and concessions have been extended 
to enable the paper industry in general to 
improve capal.'ity utilisation and its finan-
cial viability. Among them, the following 
reliefs and concessions are expected to 
directly benefit the smaJl paper mills: 

(i) Import of pulp and waste paper 
have been placed on OGL Import 
of pulp Is allowed free of customs 
1evies. 

(ii) Man ufacture of writing, printing 
and craft paper containing not 
Jess than 75% by weight of pulp 
made from bagasse is exempted 
from Pdyment of excise duty. 

(iii) Paper and paperboard manufac-
tured by small paper mills out of 
pulp containing not Jess than 
50% by weight made from other 
non-conventional materials are 
charged excise du fy at conees-
sional rates. 

(iv) The facility of payment of excise 
duty on incrementa1 basis for 
successive slabs has been extended 
to small paper mIlls from 
1.4 1986 

(v) Flexibility has been alJowcd to 
the Indu'Stry to manufacture all 
varieties of paper and paper grade 
pulp including paper board/straw 
board within the overall licensed 
capacity. 

(vi) R.equirement of Industrial Licence 
bas been dispensed with in the 

case of manufacture of writiol. 
printing and wrapping paper from 
agricultural residues, wastes and 
bagasse. 

(vii) Restricti ODS on export of paper 
ha ve been removed. 

(viii) A Board for Industrial and 
Financial Reconstruction has been 
set up in terms of the Sick Indus-
trbl Companies (Special provi .. 
sions) Act, 1985, with wide 
flinging power, for taking various 
measures pertaining to sick 
industrial companies 

(ix) A reduction in the rdte of exdsc 
duty on paper and pdperboard 
manufactured by small paper milh 
having a production upto 24,000 
tonne per annum, by Rs 100/ .. 
per tonnes from the existing rates, 
for each of the exisfing ~)abs, has 
been announced in the recent 
Budget 

Imported materials meant for Neyveli 
Lignite Corporation lying with Bombay 

Port Warehouse 

2172. SHRI ATISH CHANDRA 
SINHA: 

DR. V. VENKATESH : 

Will the Minister of ENERGY be 
pleased to stale = 

(n) whether certain materials meant 
for a proj ect of Neyvcli Lignite Corpora-
tion Limited about a year back are still 
1ying with the Bombay Port Warehouse; 

(b) if so, the details of the materials, 
value thereof and total amount of 
dcmurr,lge levied on the same by the port 
alllhofltie~; 

(c) how in the absence of the materials 
so imported and not reJeased so far execu-
tion process is being ca rried out; 

(d) whether it bas further delayed the 
project of NLC; 

(e) if so, the facts tbereof; and 
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(f) the further action being contemp-
lated? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF COAL IN THE 
MINISTRY OF ENERGY (SHRI C K. 
JAFFAR SHARIEF) : (a) No, Sir. 

(b) to (0 Do not arise. 

Linking of Vindhyachal Super Thermal 
Power Station with Nigabi Coal l\lines 

2173. SHRI BHATTAM SRIRAMA-
MURTY: Will the Minister of ENERGY 
be pleased to state : 

(a) whether the foundation stone for 
Vindhyachal Su~.,er Thermal Power Station 
was laid ill 1982; 

(b) whether the Vmdhyachul Power 
Station is linked to Northern Coalfields 
'Nigahi' mines; 

(c) whether the Stage-I of the project 
is expected to be ready by the end of 1989 
whereas 'Nigahi' coal mines will not be 
ready till 1991; and 

Cd) if so, the estimated escalation cost 
of the project? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : (a) and (h). Yes, 
Sir. 

(c) and (d). The VindhyachaJ Super 
Thermal Power Project Stage-I (6 X 210 
MW) is expected to be completed. pro-
gressively, by the end of 1989-90. On 
receipt of environmental clearancc, the 
Nigahi coal mine project has been sanc-
tioned for execution and is expected to 
start production by 1990·91. In the mean-
while, alternate arrangements for supply 
of coal to the Vindhyachal Super Thermal 
Power Station have been finalised. 

[Translation] 

Import of Mineral Oil from USSR 

2174 SHRI KALI PRASAD 
PANDEY: Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased 
to etate : 

(a) whether Government propose to 
procure mineral oil from USSR durin8 the 
current year; 

(b) if so, the quantity of mineral oil 
for which agreement has been si,ned 
between the two countries, the likely co.t 
thereof and the terms of payment etc. laid 
down therefor; 

(c) the time by which this consignment 
will reach India and the broad details 
regarding itt) distribu tion: and 

(d) whether Government held discus-
sions with other countries also before 
signing the agreement with USSR; if so, 
the broa d detai1~ thereof and if not, the 
reaSOlJS thl'fefor ? 

THE DEPUT-Y MrNISTER IN THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI RAFIQUE 
ALAM): (a) and (b). A quantity of 4.0 
million tonnes of crude oil is proposed to 
be imported from USSR under the Indo-
Soviet Trade Plan. A contract to this 
effect has been concluded by the Indian 
Oil Corporation with the concerned Soviet 
organisation. This will bc against rupee 
payment. It is not po~sjble to precisely 
indicate at this stage value of the import 
on account of the uncertainties in the oil 
market. 

«(.') The import of the above quantity 
is spread over the year 1988 and this is 
allocated [0 the refineries for refining. 

(d) The imports from USSR is under 
the Trade-Plan concluded between the two 
countries and is not connected with dis-
cussions with other countries. 

(English] 

Gap between demand and supply or Cement 

2J75. SHRI SOMNATH RATH : 

SHRI H.B. PATIL : 

WiJl the Minister of INDUSTRY be 
pleased to state: 

(a) the present gap between tbo 
demand and supply of cement in tbe 
country; 



375 MARCH 8. tpsS 

(b) Whether there is a possibility that 
tbe growth of cement industry may slow 
down duc to demand constraints; and 

(c) if so, the details regarding correct 
assessment of demand and production of 
cement and the steps proposed to be taken 
to meet the same? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) The production of cement 
in the country at prescnt is by and Jarge 
adequate to meet the requirement 

(b) and (c). There have been no indie 
cations so far of cement production having 
suffered as a result of demand con~trajnt. 

Government have announced certain 
measures f(cently to reduce the cost of 
bouse building material including cement 
the excise dury on which has been reduced 
from Rs. 225/- to Rs. 2051- per toone in 
order to encourage the growth of hOllsing. 
Government have also announced various 
measures for promotion of rural housing. 
These measures are expected to stimulate 
tbe demand for cement 

Modification in Liquor Policy 

2176. SH RI SRI BALLA V PA N 1-
GRAHl: Will the Minister of INDUSTRY 
'be pleased to state : 

(a) whether there is a need to mod j fy 
the sale and making of country liquor 
policy which is existing in different States; 

(b) whether the policy proposed to be 
adopted keeping iD view the welfare of the 
tribals; and 

(c) if so, the guidelines sent by Union 
Government to different States in this 
regard? 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAO) : (a) to (c). In 
so rar as the Central Government is con-
cerned, the setting up of units for manu-
facture of alcohol/alcoholic drinks is 
regulated under the Industries (Develop-
ment &. Regulation) Act. Since November, 
1975 there has been a ban on setting up 
\'f pew capacities/expansion of capacities 

for m~\nuf,!cture of alcoholic drinks from 
molasses except in the case of 100% 
export oriented units. Recently a relaxa .. 
tion has been made for manufacture of 
alcoholic drinks from raw materials other 
than molasses. The guidelines in this regard 
will be issued shortly. 

The State Governments, however, have 
their OWn regulations for regulating sale 
etc. of alcohol within the State. Such 
regulations differ from State to State but 
they are expected to keep in view the 
welfare of the publi::: especially the weaker 
sections of the society. 

12.00 hrs. 

[English] 

SHRI SHANTARAM NAIK (Panaji) . 
have given notice under Rule 193 de. 

manding a discussion on the attempt to 
destabilisc the country by the external 
forces with the aid of internal forces. 

[Trans/at ion] 

MR. SPEAKER We will look into 
that. 

( English] 

I hav<: :ldmittcd it. That will be deci<!-
ed by the BUfiliness Advisory Committee. 

SHRI SHANIARAM NAIK : That 
destabilis,Hiol1 fund is thcre---Rs. 30 to Rs. 
40 crores. We have to find out. 

SHRIMATI BIBHA GHOSH GO-
SWAMI (Nabadwip) : Today, the 8th 
March, is the Internationa1 Women·s Day. 
I want to draw your attention to the fact 
that today .... 

[Tralls/atioll .] 

MR. SPEAKER: Give it under Rule 
377. Why not under 377 ? 

(English] 

SHRIMATI BIBHA GHOSH GO· 
SWAMI: I crave your indulgence. Today 
we went in deputation to the U.S. Embassy 
from various women '8 organisations to 
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prescnt a memorandum for immediate rati· 
fication of INF treaty and world peace. 

[Translation] 

MR. SPEAKER: Give it in writing. 

[Engllsh] 

SHRIMATI BIOHA GHOSH GO .. 
SWAMI: No, ,)ir. I crave your indulgence. 
There were AIDWA, NFIW. AIWC. 
YWCA, Mahila Dakshata. 

MR. SPEAKER : What is the pro-
blem? 

SHRIMATI BIBHA GHOSH GO-
SWAMI: There were two M Ps .... myself 
and Comrade Kanak Mukherjee and also 
Dr. Lakshmi Saiga l. 

MR. SPEAKER 
explana lion. 

I don't want an 

SHRIMATI BIBHA GHOSH GO-
SWAMI : We were made to stand outside 
the Embassy in rain. 

MR. SPEAKER: That is not my job. 

SHRIMATI BIBHA GHOSH GO-
SWAMI; We gave prcviou~ intimation. 
We were not received inside by them. This 
type of scant respect shown to Indian wo-
men on the International Women's DdY 
is insulting to the solemnity of the Inter-
national Women's Day and also insulting 
to the world peace. 

SHRI BASUDEB ACHARJA (Ban .. 
kura): This is disrespect shown to Indian 
women. We should condemn this. 

MR. SPEAKER : I do not know the 
facts. 

(Interruptions) 

MR. SPEAKER: Not allowed. 

(Interruptions) II: * 
PROF. MADHUDANDAVATE (Raja-

pur) : Just a minute, Sir. The Prime Mini-
ster on 2nd March has said-it is on 
record .... 
------ ---- _----- -- ...... ---_---... ... __ -- - ----

.*Not recorded. 

[Translation] 

MR. SPEAKER: What are yOlJ doiDI. 
Professor Sahib? Why don't ¥ou take it 
in a lighter vein? 

(Interruptions) 

[English] 

PROF. MADHU DANDAVATE : Ie I 
say that Members of the Treasury Benches 
are jokers, will you tolerate it? You wiU 
at least expunge it from the records. 

(Interrupt/ons) 

[ Translation] 

MR. SPEAKER: If you had pointed 
out it at that time, I would have expunged 
it. 

[English] 

SHRI S. JAIPAL REDDY (Mahbub-
nagar) : It is there on record, Sir. Arc we 
jokers? 

[ Translation] 

MR. SPEAKER: Just now Shri Sbab.-
buddin has said about it. I have said about 
it. It is said as a joice. You have said 
'brainless' so many times. 

[ English} 

You say so many times 'brainless'. 

(Interruptions) 

PROF. MADHU DANDAVATE: You 
have flot even expunged it. 

[Trans/ation] 

MR. SPEAKER: If you had pointed 
out it at that time, I would have expuDBed 
it. 

(Interrupt ions) 

[English] 

MR. SPEAKER: Madam it is all risbt. 
Don't exceed your limits. 

(Interruptloll" 
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[ Translation] 

MR, SPEAK.ER: If you had objected 
then, I would have expunged it. 

[Englishl 

PROF. MADHU DANDAVATE : Sir, 
please see the record. On page 3992 the 
Prime Minister has said. I have not said 
that the Planning Commission are jokers, 
but the Members sitting opposite are 
jokers. That is what the Prime Minister 
has said. 

[Translation] 

MR. SPEAKER : Professor Sahib, 
kindly listen to olhers also. You have said 
others 'brainless' so many times. 

[English] 

I have it on record. I have seen it. 

(Interruptions) 

[Translation] 

MR. SPEAKER: I want to iay that if 
you had told me at that moment, I would 
have expunged it. I don't have any difficulty 
in it. 

(1Ilterruptiolls) 
[English] 

SHRI S. JAIPAL REDDY 
Prime Minister should apologise. 

The 

PROF. MADHU DANDAVATE : At 
least you show your disple,tSUle. 

(Interruptions) 

[Translatioll1 

MR. SPEAKER Why did you not 
object at that time 1 

[English] 

Why didn't you ohject ? 

( Trans/atioll] 

You were present here at that time. 

(English) 

(1Ilterruptiol1s) 

PROF. MADHU DANDAVATB : It 
could not be heard. When we got the re. 
cord we found it out. (Interruptions). The 
Speaker is required to expunge it himself. 

(Interruptions) 

[Translat Ion] 

MR, SPEAKER : Listen to me, you 
say it so many times in a lighter vein. You 
indulge in cracking jokes so often. 

[English] 

(Interruptions) 

MR. SPEAKER: Shri J. Vengal Rao. 

(Interruptions) 

SHRI S. JAIPAL REDDY: What is 
your ruling? (Interruptions) 

12.05 brs. 

[English] 

PAPERS LAID ON THE TABLE 

Review on and Anoua I report of Tyre Corpo-
ration of India Ltd., Calcutta for 1986.87 
and of Bridge and Roof Co. (India) Ltd. 

Calcutta for 1986-87 and statements 
reo delay in layiDg tbese papers 

THE MINISTER OF INDUSTRY 
(SHRI J. VENGAL RAG) I beg to lay 
on the Table-

(l) A copy each of the following 
papers (Hindi and English vers-
ions) under sub·section (1) of 
section 619A of the Companies 
Act J 1956 :-

(a) (i) A statement regarding 
Review by the Govern .. 
ment on the working of 
the Tyre Corporation of 
India Limited. Cal. 
cutta, for the year 1986. 
87. 

(ii) Annual Report of the 
Tyre Corporation of 
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India Limited, CaJcuUa 
for the year 1986.87 
along with Audited 
Accounts and the com .. 
ments of the Comptrol-
ler and Auditor General 
thereon. [Placed ill 
Library. See No LT 
5619/88J. 

(b) (i) A statement regarding 
Review by the Govern-
ment on tbe working of 
the Bridge and Roof 
Company (India) Limit-
ed, Cdlcutta, for the 
year 1986·87. 

(ii) Annual Report of the 
Bridge and Roof Com-
pany (India) Limited, 
Calcutta for the year 
1986-87 a10ng with 
Audited Accounts and 
the comments of the 
comptroJler and Auditor 
General thereon [Placed 
in Library. See No. LT 
5620/88.1 

(2) Two statements (Hindi and English 
versions) showing reasons for 
celay in I.lying the Pdpen men-
tioned at (I) above. [Placed in 
Library See No LT- 5619 and 
5620j88j. 

Annual Report of and Review on Oil Indus-
try Development Board, New Delhi for 

1986-87 and Statement re. delay in 
laying these papers 

THE MJNISTFR OF Sl A IE OF THE 
MINISTRY OF PEl ROIl:UM AND 
NATURAL GAS (sHRI BRAHMA 
DUTT) : I beg to lay on the 1 able-

(1) (;) A copy of the Annual 
Report (H mdl and Engllsh 
versions) of the Oil Industry 
Development Board, New 
Delhi for the YCJT 1986-87 
along witoh Audlted 
Accounts. 

(ii) A copy of the Review (Hindi 
and English versions) by the 
Government on the working 
of the Oil Indu~try Develop-

ment Board, New Delhi tor 
the year 1986·87. 

(2) A statement (Hindi and Enali.h 
versions) showing reasons for 
deJay in laying the papers men ... 
tioned at (1) above. [PlacId /" 
Library. See No. LT-5621/88j. 

Notification under Essential Commodities 
Act and Annual Report of Controller. 

General of Patents, Designs and 
Trade Marks for 1986-87 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA. 
CHALAM) ; I beg to Jay on the TabJe-

(l) A copy of Notificdllon No. S.O. 
131(E) (Hindi and English 
versions) published In Gazette of 
India dated the 29th January. 1988 
rescinding the Tractors (Distribu. 
tion and Sale) Control Order, 1971 
under sub·section (6) of section 3 
of the Essential Commodities 
Act, 1955. [Placed in Library. See 
No. LT.5622j88j. 

(2) A copy of the Annual Report 
(Hindi and English versions) of 
the Controller-Genera) of Patents. 
Designs and Trade Marks for the 
yeal 1986·87 under section ISS of 
the Patcnts Act, 1970 [Placed in 
Library. S(,(J No. LT-5623188j 

[English] 

SHRI S. JAIPAL REOny (Mahbub .. 
nagar) : What IS your ruling? 

MR. SPEAKER: I have already said 
it. 

[Translation] 

If you want it, I will expunge it from 
the record 

(Interruptions.) 

[English) 

MR. SPEAKER: It is all right. Don't 
make a mountain of a mole hill. You can-
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Dot be jokers. We cannot be jokers. We 
are aU bODourable people. It was just a 
joke. 

(Interruptions) 

PROF. MADHU DANDA V A TE 
(Rajapur): You are saying, if you are not 
jokers, you need not be worried. It is no 
question of whether we are jokers or not. 
The Prime Minister is not entitled to des-
cribe the Opposition Members as jokers. 

(Translation] 

MR. SPEAKER: Why are you speak-
ina so loudly. I am speaking patiently. If 
you had felt any thing so strongly, you 
should bave told me. I would have got the 
same expunged on that day ilse1f. 

[ElI6l1sh] 

PROF. MADHU DANDAVATE : We 
could not hear at that time. Bu t it is on 
record. 

SHRI S. JAIPAL REDDY: It is on 
record, Sir. 

(Tranllation] 

MR. SPEAK ER ; J f it is unp41rlla .. 
mentary, it may be expunged. 

[E1I61i.rh] 

SHRI SOMNATH CHATTFRJEE 
(BoJpur) : I want to raise a different matter 
of importance. I hHve given an adjourn-
ment-motion. 

MR. SPEAKER: There is no question 
of adjournment-motion. 

SHRI SOMNATH CHATTERJEE 
Kindly listen. 

MR .. SPEAKLR : J have got it done 
already. I have got the call-attention dis-
cussed on the floor of the House. 

([,,(crrllptions) 

SHRI SOMNATH CHATTERJEE 
The Supreme Court is not functioning. 

• ·Not recorded. 

Other courts are not functioning. Is this 
not the concern of the House?. 

MR. SPEAKER: I do not know. I am 
concerned about the functioning of my 
House. 

SHRI SOMNATH CHATTERJEE: 
I went there yesterday. Lawyers cannot 
enter. Judges are sitting there. Some 
action has to be taken. 

tvIR. SPEAKER : Judges can work. 
Who is stopping the judges? Sbri V.C. 
Jain. 

SHRI SOMNATH CHATTERJEE: Is 
it the intention of the Government tbat 
the judiciary ~houJd not function properly? 

MR. SPEAKER: They should work. 

('lIlerruption.r)* • 

MR. SPEAKER: Not allowed. Not a 
single word goes on record. 

(Interruptions) 

MR. SPEAKER: I had already taken 
note of it. I had already given it the first 
priority. 

(bzterrupt ions) 

MR. SPEAKER: Shri Virdhi Chander 
Jain. 

1207 hrs. 

MATTERS UNDER RULE 377 

[Trans/ation] 

0) Demand fOf Higb POller TV Transmitters 
in Darmer and Jaisalmer districts of 
Rajasthan 

SIlRI VIRDHI CHANDER JAIN : 
Mr. Speaker, Sir. onl~ eight and sixteen 
per cent population of the border districts, 
Barmer and J[I isalmer (Rajasthan) respec-
tively, is getting the benefit of Doordarshan 
whereas beventy per rcut population of 
the country is being benefited by Door-
darshan programmes . 
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Botb the districts of Barmer and 
Jai.almer are lituated on the border with 
Pakistan. Tho prolrammes or Pakistan 
Doordarlhan can be seen in these border 
areas. 

BeiDS the border areas, the Central 
Government bad sanctioned the setting up 
of Doordarsban Kendra with High Power 
T.V. Transmitters for tbese districts two 
years alo. The land was also made avail-
able by Rajasthan Government to the 
Central Government for the purpose one 
and a half year ago. 

It is learnt from the reliable sources 
tbat orders have been issued to set up the 
Transmitters. 300 metres high tower is 
under constJ uction but its progress is very 
slow. No civil work has started till noW at 
the sites where Doordarshan Kendra is to 
be set up. 

Therefore, the Ministry of Information 
and Broadcasting is requested to do the 
work on war footing to sct up a Doordar-
shan Kendra in Barmer and Jaisalmer 
districts by 15th August, 1989 so tha t the 
morale of the people living in border areas 
may get a boost and they may join the 
mainstream of the progress of the country. 

[English] 

(iI) Demand for taking over the Kalinga 
Fouadry Ltd. and Biraja Industries 
(Private) Ltd., in Jajpur (Orissa) by 
IOOustrial Development CorporatioD 

SHRI ANADI CHARAN DAS 
(Jajpur) : Sir, Mis. KaJinga Foundry Ltd., 
and Mis. Biraja Industries (P) Ltd., situated 
in my Jajpur constituency were closed 
JODI time back. Since thousands of workers 
are affected by the closure of these two 
industries, I urge upon the Government to 
declare these industries as sick industries 
and direct the Industrial Development 
Corporation to take over the industries and 
revl'I" them in the interest of the workers. 

12.09 brl. 

[MR. DEPUI Y ·SPEAKER in the Chair1 

(iii) Provision of adequate funds to State 
Go,eraments for drinking water supply 
projects 

DR. PHULRENU GUHA (Contai) : 
Sir, man)' yjlJa,cs 8"ffer for Want of drink.-

ina water. It is said that the Central 
Government is not liviaa sufficient fundt 
to State Governments for drinkiol water 
projects. 

I request the Central Govern moot to 
look into the matter and release mODey 
for drinking water projects of varioul 
States. 

(I,) ResenatioD in Goverftment Jobs for tile 
physically baadlC'apped 

SHRI JAI PRAKASH AGARWAL 
(Chandni Chowk) : Ours is a Welfare 
State and the Constitution provides to an 
citizens, irrespective of their sex, caste or 
creed, equaJ rights in the matter of 
empJoyment in tbe State Services. 
However, exception in this regard has 
been made in case of backward people 
under Article 16 and other Articles in tbe 
Constitution. Some reservations in this 
regard have to be made in favour of such 
backward people. Looking into the back-
wardntss of these people, these arrange-
ments, no doubt, are of much significance. 
But, equally important is another class of 
people to whom also this facility of reser .. 
vation in State Services should be extended 
immediately. This is the class of physically 
handicapped particularly the blind and/or 
mentally retarded persons. We have been 
very much eager that thi~ class of people 
should also come up economically and 
socially. In order that this laudabJe achieve-
ment is made, I would request the hon. 
Home Minister to immediately take action 
to provide some reservations. say I or 2 
per cent, of employment to haodh;apped 
and/or mentally retarded persons. 

[ Translation] 

(v) Demaad for re-openial the Asbok. Paper 
Mill in district Darbhaoga (Bihar). 

SHRI RAM BHAGAT PASWAN 
(Rosera) : Mr. Deputy ... Speaker, Sir, owinl 
to the closure of the Ashoka Paper Mill of 
Hayagbat in Darbhanga district, nearly 
4.000 workers of the mill are faciQg star.va-
tion. This was the only Paper Mill in 
North Bihar where the unemployed youth 
and sons of farmers and labourers used 
to get employment. A mass movement bas 
been started to get thas paper mill 
reopened. But the Govcrnm;!nt has not 
paid any attention towards it till tJat~. Tile 
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education of thQ children of the min 
workers, wbo wc;rc studying in different 
schools and colleges, has been deferred. 
The situation is becoming serious. There 
is a gencral restlessness among the masses. 
Therefore, I would like to urge upon the 
Government to make immediate arrange-
ments for reopening this paper mill. 

("i) Demand for T. V. Relay centres in 
Akbarpur and Tand. Tehsils of Falzabad 
district of Uttar Pradesh. 

SHRI R. P. SUMAN (Akbarpur) : Mr. 
Deputy.Spc.~akcrt Sir. there is a vital contri-
bution of Doordarshan in conveying 
achievements of the Government to the 
masses and providing information 00 agri-
culture, education, health, science and 
newly developed techniques to lhem. The 
people living in rur.lI areas gd information 
on nc:w techniques and deve)opment-
oriented plan! through Doordarshan. 
Bl'sides, DOlJrddrshan facilities are being 
made availJhlc in urban and rural arcas 
very rapidly. 

A Doordarshan Relay Centre is situa-
ted in Fai7abad district of Uttar Pradesh. 
But its r.mge is only 25 k m. and as a 
result thereof, only half of the pan of this 
area is benefited by this. Two big Tehsils 
of this area, Akbarpur and Tanda, compri .. 
sing of 9 blocks and 12 polke stations, 
have been deprivt.'d of this facility. Th('re 
is a State Spinning Mill in Akbarpur ~jnd 
a 440 M W. Thermal Power Ploject is 
situated in Tanda Tchsil. People of both 
these Tchsils have heen deprived of the 
Doordarshan facHilics. 

Therefore, I urge upon the Centra] 
Government to set up a Doordarshan 
RcJay Centre on priority ba~js anywhere 
in these two tchsils or the (.apacity of the 
Relay Centre situated in Falzabad may be 
increased so that the whole area may derive 
the benefit of Doordarshan programmes. 

[Eng/i.h] 

(vii) Den aDd for tholough check-up of cook-
i 19 vas cylinders before ddivery to 
consumers. 

SHRI V. S KRISHNA IYER (Banga-
lore South) : A very serious cooking gas 
misbap occurred in Tippunagar, Bansalore 

city on 5th February. 1988 wherein gal 
from a leakiog cookina gas cylin~er cauabt 
fire and 10 persons. mostly cbUdren, die4) 
and nearly 35 to 40 persons iocludiDI' 
women and children, are under treatment 
for serious burn injuries. 

Leaking and bursting of gas cylinders 
are quilt' common nowadays in tbe 
country. It is necessary to have a thorough 
check of all the LPG cylinders before 
delivering tbem to the customer. The las 
agency people do not bother about safety 
measures. The boys carry a number of 
cylinders on bicycles and handle them 
negligently without following safety regula-
tions. Therefore, it is nscessary to take 
immediate action to check all the LPG 
cylinden before giving delivery. Govern-
ment should issue strict instructions to aU 
gas agencies to follow safety regulations 
properly. 

I also request fO£ relief to the said gas 
victims from tbe Prime Minister's Relief 
Fund. 

(\'iil) Full·fledged university status to Jamia 
Millia Islamia. 

PROF. SAIFUDDIN SOZ (Baramulla); 
Sir, Jamia Millia Islamia was established 
in 1920 in tbe wake of the Kbilafat and 
Non.Cooperation Movement at the initia· 
tive of Mahatma Gandhi with the main 
object of exploring the methods by which 
education couid be OlJde truly responsive 
to the nation d goals Distinguished\ 
national leaders sllch as Mahatma Gandhi, 
MauJana ~fohamm.,d Ali. Maulana Abdul 
KaJam Azad, HakIm Ajmal Khan, Dr. 
Mukhtar Ahmad Ansari and Dr. Zakir 
Hus:o.ain were its founders and tbey 
remained cJosrly associated with this dist-
inguished Institution. Pandit JawaharJal 
Nehru not only held this Institution in 
high esteem, but he stri'w'cd to make it 
viable in whatever way it could. I i 

It is a matter of great disappointment 
that the services and sacrifices of the 
foundt!rs of Jamia MiJlia Islamia are not 
appreciated in full measure. The role 
played by the f<Junders of Jamia Millia 
during the freedom struggle is not hidden 
from anybody J(j m ia M illia lsl_mia bas a 
rishtful claim for recosnitioD as an Insdl' 
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tution of learnioa equal in status with 
otber universities in the country. 

The Committee that was constituted by 
the University Grants Commission for 
examining tbe lamia Millia's demand for 
recognition as a full-fledged University has 
rightly recommended that the Jamia Millia 
Islamia should be given the status of a 
fuH.fledged University. 

I would, therefore, urge the Union 
Minister of Human Resource Development 
to take immediate steps to grant the status 
of a full-fledged University to Jamia Millia 
IsJamia. Needless to say that recognition 
of Jamia Millia IsJamia as a fuJl·fledged 
University will by itself be a tribute to 
the memory of its founding-fathers and it 
will also be a step towdrds strengthening 
nationalist and secu1arist traditions. 

Thank you. 

12.18 hrs. 

RAIL WAY BUDGET 1988-89-
GENERAL DISCUSSION 

[English] 

MR DEPUTY-SPEAKER: The House 
wi11 now take up the next item-General 
Discu!;sjon on the Budget (Railways) for 
1958·89. I want to inform the House that 
the time alJotted for this item is 8 hours. 
Since most of the Members of this House 
would be interested to participate in the 
debate, I request the Members to be very 
brief in making their speeches. They can 
make the relevant points .... 

(Interruptions) 

MR. DEPUTY·SPEAKER : You please 
restrict your Party Members according to 
the time allotted. 

SHRI SOMNATH CHATTERJEE 
(Bolpur) : An the Parties have their own 
time. 

MR. DEPUTY·SPEAKER : Ple~lse you 
stick according to that. Don't demand 
more time. That is the thing. 

(Interruptions) 

MR. DEPUTY-SPEAKER; Thereforo. 
I reguest you to restrict your Members 
according to the time allotted. 

Now, Dr D N. Reddy to speak. 

SHRI D. N REDDY (Cuddapah) : Mr. 
Deputy·Speaker, Sir, the hone Minister for 
Railways, the other day, took the House 
by storm by an unprecedented imposts to 
yield Rs 622 crores and Rs. 3S8 crores 
from pJssenger traffic, and Rs. 264 crores 
from freight charges. A steep increase in 
passenger traffic charges in all classes and 
in freight rates has been proposed in the 
budget for the year 1988·89. In sharp 
contrast to last year's hikeless exercise, 
this hudget propos('s an increase of 10% 
and 6% in both the resources of passenger 
and freight charges, higher reservation 
rates and SO N.P. raise in the cost of even 
platform tickets. The announccmC!lt of 
fare increase by the hon. Minister came, 
somewhat, as an anti-climax after the 
House had been provided with glowing 
tributes to the DepartmenCs performance 
during the current year. The Government 
has been insensitive increasing the railway 
passenger fares and freight rates .•• 

SHRI H.A DORA (SrikakuJam): Mr. 
Deputy-Speaker, Sir, his name is Dr. D N. 
Reddy. But in the Television, it is shown 
as "8 N. Reddy". Another Member by 
name of Shri B. N. Reddy is there in the 
C.P I. (M) Party. 

MR DEPUTY.SPEAKER: That will 
be corrected. Don't worry. 

SHRI D. N. REDDY : May I iotor~ 
venc ? It bas been committed so many 
times. I have written a personal letter to 
the Secretary"General about that and I 
hope it will be corrected. (interruptioM). 
The same mistake is being ,.repeated often 
and often. 

(Interruptiolls) 

MR. DEPUTY-SPEAKER: That will 
be corrected. I have already told ),OQ 
about it. DOQ't worr)'. 
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SHRI D.N. REDDY: Sir, the announ-
cement of fare increase by the hon. 
Minister came as an anti.climax after the 
House bad been provided with glowing 
tributes to the Department's performance 
in the current year. The Government has 
beeD insensitive to the increasing railway 
passenger fares and freisht rates at a time 
when the rate of inflation is already high. 
How eJse can one explain the onslaught of 
the Hon Minister on V~I ious users and 
even on raising the platform ticket charges 
and not excluding those who go to station 
to see ofT or receive their kith and kin ? 

The Indian Railways are the biggest 
public enterprise in the country, Asia's 
largest and tbe second largest in the whole 
world managed by single management. It 
plays a vital role in tbe economic develop .. 
ment of the country and improvement of 
industries. Every mun and woman, rich or 
poor, is affected by how the Railway 
Department performs in the country. 

The Railway's share in the various 
plan oudays dropped from 15% in the 
Second and Third Plan to S. 23~{, in the 
Sixth Plan It was only in the Seventh Plan 
that tbe Government recogoised the impor-
tance and raised it to 6 9%. This should 
be increased further We have beeu asking 
for it every year when the Budget is pre-
sented to the House, that the plan outlay 
must be increased. 

During the last 2S years, the gross 
traffi~ receipts int:reased from Rs. 54i 
crores in 1960 61 to Rs 6.428 crores in 
1985-86, or on an average of 11.2°~ per 
annum. On the other hand. the working 
expenses went up a t a faster pace from 
Rs. 358 crores to Rs. 5,823 crores in 
1985.86 at the rate of 11.8% per annum 
during the same period. During the decade 
ending 1978-79, the increase in fares and 
freight averaged Rs. 39 crores pet year. 
In the subsequent eight years ending 
1986·87, this average worked out to over 
Rs. 320 ~rores. 

Yet, year after year, in every successive 
budgets, the respective Railway Ministers 
bave substantially raised tbe passenger 
fares and freisht charges except during 
1977~78, 1978·79 and 1987·88 to mobilise 
additional resources. 

The manner in which tbe Government 
was trying to mobilise resources indicated 
that we are going to be in a perpetual 
state of resource gap and the higher the 
increase in prices, the hi,her will be tbe 
resource mobilisation. It will further place 
the industry in a most disadvantageous 
position. The growlh rate targets of export 
will sutTer. In the domestic market too, it 
will go Bgainst the interest of the indiae-
nous industries having multiplier effect in 
escalating the cost. The Railway Minister', 
claim tbat relief is given to the weaker 
se~tjons and exemption for some essential 
comnl0dities is of peripheral nature only. 
The overall effect of freight increase is 
bound to be felt by tbe weaker sections in 
general. That thot! Railway Minister has 
exempted some articles is poor consolation. 
as these are already bearing fairly heavy 
freight charges. 

The budget figures for the railways 
provided by the Hon. Minister showed the 
surplus of Rs. 101 99 crores. In 1987-88. it 
showed a surplus of Rs. 69 crores and in 
1985 .. 89. it showed a surplus of Rs. 28 
crores Sir, If the figures are wrong. I ~taDd 
to be rectafied. The Hon. Minister may 
correct me. Thus, there iq a surplus budget 
on tbe one hand. and increasing the burden 
on the people on the other. May I asic, 
bow are you j LJstificd in showing the 
surplus budget on one hand, and increased 
freight charges on the other. Why should 
you raise the price of commonman's fares 
and freight ? 

We arc informed that the Railway 
Finance Corporation has raised a Joan of 
Rs. 730 crores in the open market in 
1987-88. This would be about Rs. 800 
crores in 1988-89. It is Dot a fact that 
nearly half of lrut budget loes to the 
management of the staff 1 We do nOl 
grudge for paying for their welfare activi-
ties. But there is over .. staffing, misuse of 
funds, human negligence and absolutely no 
response to the repeated requests to make 
better the passenger amenities and reduce 
the fart:s, so that it iii within the reach of the 
commonman What is questionable about 
the regular increoases th3t we see in the 
costs of services provided by the Govern· 
ment and its agencies to the people ;s not 
the increase in themselves. People would 
bo willing to pay all Cbat is really oeoded 
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to obtain the Doeded services of the hiahest 
possible quality. Afterall, we must pay for 
all tbat wo consume and use. The reaJ 
problem is that the Government controlling 
as it does the main Jevers of economy, 
feels free to increRse rates, prices and 
taxes as and when it chooses. It does not 
ask itself whether everything possible has 
been done to improve productivity and 
effectiveness of a service provided before 
increasing its cost to the consumer. They 
find the easy way out to increase the 
prices. 

Year after year in general there has 
been a deficit financing, increase of prices 
of steel and iron. indiscriminate external 
and internal borrowing and taxes on tbe 
middle class. The economy is not improved 
by vast flight of capital to other countries, 
parallel economy with the help of bJack 
money in the country and evasion of taxes 
by big business houses. These things have 
all already affected the economy and led 
to inflatioD. As a compulsive borrower, the 
Government is mortgaging the economic 
future of the country. 

Upon this I would like to elucidate 
that next year our country is going to pay 
tbe interest for the external and internal 
borrowings upto Rs. 14000 crores-more 
than what we are spending on the Defence 
in one year. By the end of the century the 
Government will have to pay Rs. 50000 
crores as the interest on the amount 
borrowed externally and internally. It is 
nol my figures, it hcs been given by the 
Reserve Bank of India after making a 
survey. So, we can take it as the authentic 
figures. With this indiscriminate borrowin8, 
a stage may come when to pay the interest 
we have to borrow from others! That is 
termed as debt trap. 

The Hon. Minister of this Government 
are leading us to a debt trap by the time 
this country wilt go into the 21st century. 
They are saying that hy 21st cen rury there 
will be health for all. food for all and 
everything for all. but this is what they 
are doing. Unfortunately very few of our 
countrymen know the exact economic 
situation of the Government. Just a perk 
here and thore, they are fully satisfied. 
And always the Government has an ~ye 
on tbe next election, so they live a little 

perk here and there, But what bas tho 
Government to say about the,e debts 1 
Who is going to pay the interest -Rs. 50000 
crores by the time when we set into tbe 
21st century? H;ow can y .. 1U pay back tho 
whole amount? So, we arc (llre~dy in a 
debt trap and they are going to trap tbo 
whole country in the course of a r~w years. 

The Government, betw ~en N )vemb,r 
and January, raised the prices of quito a 
number of prime mJterials to c;)lJect 
around Rs. 1500 crores of additio~al 
rellources. And now comes th;! hike in 
Railway prices. Instead of cutting down 
unnecessary and extravagant expenditure 
and using propedy the funds, the Govern-
ment is resorting to inflationary 
measures in the name of modernisation. 
The excuse given for cruelly plundering 
the people through these inflationary 
measures is the drought which has been 
there in various parts of the country. 
Natural calamities are a very common 
feature in our country and in every budget 
year after year the Government ha~ met 
thom with wholesome plunder of the 
peopJe. The real misdeeds of spending the 
poor people's money are missed. 

The recent rise in the cost of coaJ and 
steel has beeD reported as responsible for 
the: increase in maintenauce of railways 
which has in turn necessitated increased 
fares. This clearly shows that it is a vicious 
circle round and rouolJ aff\!cLing the 
common man. The present hikes will 
further demand io<:rease of DA to its 
employees. While the org,ulis'!d sector will 
get the increased cost of living neutralised 
by DA and other perk~, the unorgnn;sed 
sector in our country stands to suffer and 
they form more than 90°10 of the people. 
Has the Hon. Ministe-r thought about aU 
these things before be announced hikes ill 
the rates in the last budget 1 

The Rail'ways can easily gd a siz~able 
revenue if they wcr~ to tone up thl! 
administration, Clit dOWll wasteful expendi-
ture and eliminate human negligence-the 
cause of many an accident Inst~ad of 
taking steps in this direction the hou. 
Minister has chosen to throttle the poor 
passengers -a case of robinl the Peter and 
paying to Paul. We do not mind paying 
D.A. or other welfare amenities t., t.b. 
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staff and I must congratulate the boo. 
Minister for giving some benefits, for 
example to the brave boys and poor 
widows of soldiers. We do not mind paying 
a little provided relative amenities are 
provided. Things have not imrroved 
ab6olutely. Travel is very uncomfortable. 
I have been a member of the Railways 
Consultative Committee and we used to 
discuss with the hon. Minister quite often 
and I have been in correspondence with 
him also. We have been at a great dis-
advantage. Scindiaji bas a very nice way 
of dealing with things and the letters also 
are written in a very very cordia I way. It 
is very difficult to get annoyed with him. 
He has a very inDocent smile and very few 
complain against him. 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MA DHA VRAO SCINDIA): Our Deputy 
Minister bas also a very sweet smile. 

SHRI D.N. REDDY: Naturally we 
have been at a disadvantage all these days 
but hereafler we have to get annoyed with 
him and take a more stiff stand both in the 
meelings and in our correspondence on 
account of recent budget proposals. So I 
am only requesting him to bear with us 
and sec things are taken more seriously 
because there are so many difficulties that 
ibe country is facing. 

This attitude of plundering the palJsen-
gcrs and paying to tbe staff must stop and 
there must be a way out so that both 
should live in peace. 

Another glaring factor is that Southern 
States are ignored in many respects. I am 
saying it with a heavy heart and I do not 
want to encourage regionalism but still it 
is so glaring that it is very difficult to 
ignore it and, as such, I have to say it on 
the Floor of the House. While new railway 
lines are opened and neW trains are 
introduced in the North some of the 
existing services in the South are cancelled 
for one reason or tbe other. I am a member 
of tbe Estimates Committee. The Estimates 
Committee hatl taken two subjects for 
dilcLlssioD tbit year-one is passenger 

amenities aDd the other is working of the 
nationalised banks. As far as passengers 
amenities are concerned we had an oppor-
tunity to visit many of the railway stations 
both in the North and South. 

AN HON. MEMBER: He cannot dis-
close the proceedings of the Estimates 
Committee. (Interruptions) 

SHRI D.N. REDDY: have great 
respect for my hon. colleague. He is also 
a member of the Estimates Committee. 1 
am not going to disclose any proceedings 
of the Estimates Committee. Please bear 
with me for a minute (Interruptions) 

We visited many places and to tell you 
the truth there is such a lot of difference 
in the upkeep of the railway stations, their 
management and passenger amenities. J do 
not grudge. You must mllke It very well 
but my only request is that you must look 
after other regions also. I do not say 
Andhra especially but in the South we 
ha ve not seen even one railway station 
which equals the upkeep of these stations 
like GwaIior, Bhopal, Bombay or Varanasi. 

AN HON. MEMBER: It i~ Railway 
M iniClter's station. 

SHRI MADHA VRAO SCINDIA 
Would you like to add Gorakhpur now? 

SHRI D N. REDDY: Gorakhpur 
probably. I am just now coming You can 
expect it. I am only looking forward to 
get a representdtive in our Ministry from 
the South. Unfortunately it is not happen-
ing. As a matter of fact, there have been 
some compluints also when respective 
Ministers were in oharge of the Depart-
ment, for example. Maida. I am not attri-
buting any motives at all. Probably 
anybody on our side in their pJace would 
have done th~ same thing. So, I am just 
citing an example. Why other stations 
shouJd not be kept so clean and so deve-
loped ? (Interruptions). 

We do not grudge a good raiJway 
system in the North. But We plead that 
equal attention should be given to the 
other relioDt of the country. 
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Now, I have got a number of demands 
that have been discussed and promised on 
the floor of the House or on tbe floor of 
the Consultative Committee but tbey have 
not been taken care of. I would request 
the hone Minister to look into this so that 
effective action may be taken. 

One is Viz,lg-Delhi direct fast train. It is 
a long-felt need I think, the hone Minister 
has already promised I only want to know 
from which date he is going to start this 
new train. 

A super fdst train connecting Coimba-
torc and Banga)ore is nceded. I am sure 
my hon. colleagucc; from Tamil Nadu will 
be very happy -whether they are in 
JayaJalitha group or Janaki group, I don't 
mind-with me for raising this issue on 
their behalf, (1llterruptions) They have 
been demanding for this place for quite a 
long time. StiJl it js not yet taken up. 

Then a super fast train connecting 
Bangaiore and Vlzag funning via Guotakal, 
Cuddapab, Nellore and Vijayawada. I 
perl;onaHy have often raised this issue. I 
got a reply also from the hon. Minister, 
either 'no funds' or 'no coaches'. It is a 
very common poin t which I receive in the 
correspondence every time I raise a point. 

In my constituency, between Yerra-
guntla, that is about 20 miles from 
Cuddapah, to Nandyal in Kurnool district, 
a railway line was ~urveyed about 15 years 
ago when the present Governor of 
Karnataka was Minister or Minister of 
State or some such thing here. It was 
surveyed at that time. We had great hopes 
that it would be taken up. But that has 
been shelved completely. I would request 
the Minister to please look into it so that 
it is taken up. 

The Bangalore-Hydcrabad line must be 
completely converted into broad-gauge. 

The Guntakal-Secunderabad express 
now starts from Guntakal at about, I think, 
8 P.M. and reaches Hyderabad at about 
5 30 in the morning It can as well start 
from Dharmavaram or Hindupur in tbe 
heart of Anantapur district [>0 that half of 
the district is also benefited by tbat. It is a 

very easy thing, Sir. This is a very impor-
tant point I would request the hOll. 
Minister to look into this. The train can 
reJch Hyderabad at the same tiro~. In 
Guntakal, there are a number of railway 
people including the General Branch 
Manager. They are blocking this change 
so that they have the benefit of all the 
reservations. The hon. Minister wiJI have 
to take a personal interec;t and see that 
the train sturts from the heart of Ananta-
pur and not at the fringe of the district. 

The delay III laying a second railway 
line between Reniguntil and Guntakal in 
the South-Central Rdilwc.tys is there. It 
was mitiated about 15 yedrS back-a 
dblance of about 309 kilometres-Ilt an 
estimated cost of Rs. 40 Lfores. It was 
expected to be completed within 5 years 
from 1973. However. the work has not 
progressed for wdnl of allocation of funds 
resulting in the escalation of costs. If the 
present situation continues, the double 
Hne may not be completed for another ten 
years. This is an example of how the 
South is not taken care of. Why should 
it take 15 years to complete a double line 
of about 300 kms ? 

The Navajivan bxprcss through 
Cuddapah which has been diverted via 
Khajipet should be restored VIa Cuddapab. 
A number of letters luve been received by 
me from my constituency. J have also 
writ ten to the Railway Minister and the 
reply WdS as usual, a very very courteous 
note with no result. I would request him 
that Navdjivan Express shouJd pass 
through Cuddapab_ 

1 n East Godavari, regarding revival of 
Kakinada-KotipJlJi I all way line, the infra-
!.oItructure is ready and everything is there. 
ONGC drilling in Krishna-Godavari basin 
is going on and hence the importance of 
this JlIle. If it is allowed, it wBI not only 
be beneficial to the public but also to tbe 
drillmg authorities. 

Hundreds of employees working In the 
wagon repair &hop in Ountapalli ncat 
Vijayawada are suffering for "'.!lit of city 
compensatory allowance. This should '" 
attended to. 
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No. 17/18 Madras-Delhi-Jammu lunata 
E"press and No. 37/'38 Madras .. Calcutta 
Express, DOW runnins twice weekly, 
should be made ioto a daily train In 
addition to this, two or three trains bave 
been completely abolished. I would like 
tbe bon. Minister to see to it. 

Last year, Rs. 17.43 crores was spent 
on passenger amCOlues. This year about 
Rs. 18 crores will be spent. Yet, over-
crowding in reserved compartments, non-
punctuality of trains, lack of proper service 
is the resu It. 

We are informed in the Budget Spce(.h 
tbat a Directorate of Pdsser.ger amenities 
will be formed. This may not be of much 
help. A Railway Reforms Committee was 
formed and recommended some points for 
implementation. We do not know (,ither 
the compoC\ition of the Committee or the 
points recommended and whether they are 
implemented or not. ) want that that the 
Report of Reforms Committee to be laid 
on tbe Table. 

A fter all, the taxes are borne by the 
public, the Centre wants th It the States 
should bear the expenditure on suburban 
trains, over-bridges and new railway lines 
and the sbifting of railway gate in Kam.ltl· 
pur~m, i.e. my constituency-I had writt~n 
8 Jetter to the hone Minister and I have 
got the reply with me here and I will hand 
it over to him at the end of the speech. It 
is very small problem The public want 
that the railway gate sholtld be shifted 
towards the platform, that is, in front of 
the singal and probably, it may not cost 
more than a few thousands. Even for that, 
] have received a reply that the State 
shC'uld have to bear the expenditure I will 
pa~" on the letter to you I request you 
10 Jook into it. 

Railway economy is not sound You 
arc mainly depending upon (xh'rnal and 
intrrnaJ borrowings and raising freights and 
I'as!'enger ~f'fvices periodica lJy There is 
no determined effort by the Government 
to check wastaae and extravagance. On 
the contrary. over the last eight years, tbe 
Central Government'. Don· plan expendi-
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ture had increased at aD anDual compound 
rate of 18 per cent. They bav. becn 
preaching to all tbe States to contain 
expenditure and yet the Central Govern-
ment bas been increasing the non-plan 
expenditure at tbe rate of 18 per cent. 

The bike in the rate of platform 
tickets and season tickets affect the poorest 
of the poor. You must withdraw tbese 
immediately. I am not talking of tbe firat 
class passengers or the AC passeDlen. 
Ooe complaint which my colleasue was 
just now telling is that the first class 
coaches arc very dirty and the toilet con-
ditions are very bad. In all the meetio,l 
we have been pressing for cleanliness, but 
no attention seems to have been paid to 
it. On the other hand, charges are goinl 
higher and higher. The reason why I am 
Dot speaking about the first class and Ace 
is that if I cannot afford to travel by those 
classes. I can travel by ~econd class. As 
a matter of fact, I feel more comfortable 
and more homely in the second class. But 
if I cannot afford even to travel by second 
class, where am I to go! My emphasis, 
therefore is that you must look to the 
amenities for tbe second class passengers 
first, whether it is tiolet, food or other 
things. 

Then, the platform ticket has been 
raised from Re 1 to R4\ I.SO; fifty per-
cent increase. You have absolutely no 
justification for this. It must be reduced 
immediately. 

Lastly, I have only to repeat what 
Mahatma said during the pre-independence 
days when the Congress party came to 
rule some of the States He wrote in Hari-
Jan that whenever we have to pass a 
legislation or an Act, we must see how far 
it benefits and affects the poorest of the 
poor people and then go ahead. Of course, 
Ma hJtma and hb principles have been 
forgotton by the present rulers. I do not 
think i.1 Ooon school they tedcb MJhatma 
or his principles. The great democrat of 
our country, lawaharlal Nehru, proudly 
called himself as the first servant of India. 
Here, what do We see? They are Dot 
rulers but super rulers. MOlt of the tbin.1 
they say or do not show that they are the 
first servants of our country; tbey ate 
super ruler. of our countr),. 
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I would lilce to sound a Dote of warn-
iDI to them. Unless they wake up now, 
they are loing to take this country towards 
a disaster, as I told you earlier. By the 
end of the century, you have to pay Rs. 
SOOOO crores as interest. It is not a debt 
trap, but a country trap. 

I strongly object to the proposals 
made by the hone Railway Minister. I do 
not support tbem and completely oppose 
the same. 

( TranI/at/on] 

SHRI VIRDHI CHANDER JAIN 
(Barmer) : Mr. Deputy-Speaker, Sir, I 
would like to give some suggestions on the 
RaiJway Budget presented in the House by 
hone Minister of Railways. My hon friend 
has just said and I would also like to say 
that public will not like the increase in the 
platform I icket from Rs. one to Rs. one 
and fifty pdisc. I would urge upon the hone 
Minister to withdraw it forthwith and 
declare it while replying to the discussion. 
This is a fact that 90 percent population 
travel in passenger trains. The fare of 
these passenger trains have also been 
increased by three rupees which should 
not have been done. He says that this fare 
bas not been increased for the last seven 
years but what was the need to increase it 
at all. In the present times, when the cost 
of living has become so bigh and the 
general public is facing so many problems. 
it would not be proper to overburden 
tbem We welcome the decision to continue 
sur-charge with regard to First class. The 
fare for the second class has been increased 
from Rs. two to Rs. fifteen. It would be 
proper to increase tbe fare of Second Class 
Mail/Passenger Trains from Rs. 2/- to Rs. 
8/- instead of increasing it upto rupees 
fifteen. We welcome the increase of fare 
in Air conditiored Chair car and First 
Class becau",c only rich class would be 
affected by this The rates of Parcels, 
Luggage and Goods Traffic have also been 
increased by six per cent. These were 
increased in the last yer Budget also. If the 
Government IS to increase these rates at 
aJl. then these should be increased by three 
per ceDt only instead six percent because 
it causes price rise. Now, I would like to 
say lomething about my own resion. With 
re,ard to the RecommendatloDs of the 

Reforms Committee. I would like to MY 
tbat the Meter Gauge Zone, particularly 
the North Zone shou Jd be divided in two 
Zones. 

(English) 

SHRI 1\1ADHAVRAO SCINDIA : Sir. 
that required money and be is opposed to 
ull resource generation. 

[Translation] 

SHRI VIRDHI CHANDER JAIN: Aa 
far as money is concerned. I shall suggest 
to the Government that how money can 
be better utilised A decision should deft-
nileJy be taken on the recommendations of 
the Reforms Committee, This has beOD 
pentJing for the last five years, There 
should be two Z0nes by Which our area 
can develop and progres~. He has said a 
word about the modernisation. In tbis 
connection, I would like to inform tbe 
House that Railway Station of Harmer ia 
fifty years old and except some minor 
changes, it is almost in the same position. 
Previously, trains used to run from Bannor 
to Karachi. There is need for its moderni-
sation. The Government has made a 
provision for airconditioning of some train. 
including the Jodhpur Mail, I welcome tbis 
decision. Mandora Express runs in time. 
therefore, airconditioned coaches should 
be attached with this train also Rajasthan 
is such a state whel e there is no broad 
gauge line from Jaipur except Meter Gauge 
Lines. SUI vcy has bocn completed in this 
regard but no concrete steps have been 
taken. There is a need to take concrete 
steps in this connectiOD. The number of 
coaches have been fixed in the trains which 
run from Bikancr to Ahmedabad and from 
Ballner to Agru Fort but the number ot' 
coaches fixed for these trains are not 
added, therefore, the passengers have to 
face lot of problems Therefore, I would 
like to request 1 hat apart from attachioa 
the fixed coaches in these trains there is 
also a need to increase more Meter Gaulc 
coaches. There is also a need of manufac-
turing these coaches. We have previously 
also demanded that a Coach factory may 
be set up in Jodhpur, Ajmer or anywbere. 
We have also got an assurance to tbis effect 
but DO btep bas been taken in this refard, 
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I would like to say something about 
Railway Crossings. In this connection, 
lome steps have been taken in our region 
also and we have been benefited. The 
arranaements should be mado for the 
maintenance of all these crossings. When I 
met the hon . Minister, I told him that 
there are many Sand Duens from Blrmer 
to Balotra but there are no Sand Duens 
from Balotra to Jodhpur. In the summer 
season wben the dust storms start, these 
.trains cannot move for two-three days. I 
bad requested him to get these Sand Duens 
removed by Buldozers and chalk out a 
proaramme to plant trees as a result of 
which there will be greenery, and there 
would be no sand in that area Due 10 
sand, the journey from Darmer to Balotra 
.becomes very difficnlt and therefore. con-
crete steps should be taken in this regard. 

We and our Government have been 
trying to reopen the Munavan·Khokhrapar 
roUte to fulfil the Jong standing demand 
of the boo. Members, but the Government 
of Pakistan is opposed to it. I request the 
hon. Minister to make tbe position clear 
aDd let us know the latest position about 
this route in his reply. The reopening of 
tbis route will not only benefit the people 
of Rajastban, but wi)} also mitigate the 
difficulties of the people of Maharashtra, 
Gujarat and many other States. The 
Government is requested to give due atten-
tion to tbis. 

I am concerned about the coal used by 
the Railways, as a major part of it is 
pilferred to be used in the homes of Rail-
way Officials. To a large extent only the 
Railway employees are responsible for the 
pilferage of coal. If an enquiry is held, the 
hone Minister will find that railway coal 
ia used for private purposes by employees 
and officers. Strict steps need to be 
taken to check coal pilferage Unless strict 
step. are taken against erring officials, the 
pilferage of railway coal will continue. 

I have been noticing for the Jast eight 
ye,rs that lirlt class coaches added to the 
trains rUDniD& between Delhi and A hernd.· 
bad are so old tbat tbey .iv~ s~vere jerks 
tl) . i* •• eoaers ir.vellinl by them. In tbts 
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connection, I have wdtten several letters 
and have also raised the matter in this 

august House, but till date nothing has 
been done to remedy the situation and old 
coaches continue to be used. The hon. 
Minister should pay attention towards 
replacement of these coaches and arrange 
good coaches for these trains without deJay 
for the comfort of these passengers. It is 
good jf they can be repaired, otherwise 
Dew coaches should be made available for 
these trains. 

The conditioo of firs t cla9S coaches is 
worse than the condition of second class 
coaches added to the trains running towards 
Barmer and Jodhpur. Even window panes 
are missing from the trains. Railway 
employees not only pilfer coaJ from the 
trains but also remove window panes, I 
request that keeping III \-jew the climate 
of RaJasthan. arrangement should be made 
for fixing window panes in all the traios 
for the comfort of passengers. 

Summer season has already commenced. 
Therefore, provision of drinking water 
should be there at every station for the 
comfort of passengers. I know this faciJity 
is available at many important stations but 
the same is missing at m.lny other stations. 
Water should also be made availabJe for 
the comfort of passengers at these stations 
also. 

While concluding, I may request the 
hon Minister lbat liB recently u coach 
was added between Barmer and Rajasthan 
and tbe same bas been discontinued now. 
In tbe laraer interest of the people I 
request that this facility should be restored. 
With these words I support tbe RaHway 
Budset. 

(English] 

PROF K. V THOMAS (Ernakulam) : 
I rise to support the Railway Budget. I 
congratulate the hon. Railway Minister 
Shri rvfadhavrao Scindia and his colleagae 
for running the biggest public sector 
und~rtakiDg in this country very effectiveJy 
and efficiently. 

Tbere was a time when the Indian 
ltaUways Was called a white "Upbabc 
Itbdhia tlJe Daltonal excbequer. No.1 It _. 
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cban_"d a9d bas become a l{amadhtnu. The 
statement • of the hone Minister says that 
there will be a surplus of Rs 69 crore(\ for 
1987-88 after paying Rs 640 cror-cs to lh~ 
aeneIal revenues and after mcctlllg the 
rise in cost due to PQst budgeting f"'t:tors~ 
It ~hows clcurly that Indian Rail\\' lYS is 
movina fast The development of Indian 
Railways ul~o giv~s un indicdtion os to how 
fc.lst our nation has moved ahe,ld A com .. 
parison of the picture Qf IndLln Railways 
as it was in 1940-41 and 19S0·5!, and as it 
is now, will show that we have m..tde a 
tremendous progress. 

MR. DEPUTY-SPEAKER : Prof 
Thomas, yt'U can contmue after lunch-
break. We adjourn for lunch now. and wiJI 
re-assemble at 2 p m. 

13.01 hrs. 
The Lok Sabha adjourned for lunch 

till Four:ecfJ 0/ the Clock. 

The Lok Sabha re assembled afler Lunch 
at six minutes past Fourteen of the Clock 

{MR. DEPUTy .. gPE-\KER. in the Chair] 

RAILWAY BUDGeT, 198889 GENERAL 
DISCUSSION ---Contd. 

[English] 

MR. DEPUTY-SPEAKER: Prof K V. 
Thomas can conttnue. Try to be very brief. 

PROP. K.V. THOMAS: Sir, a com-
parison of Indian Railways between J940·41 
and 1986 .. 87 !"hows how tremendous growtb 
we have made in Railways. In 1940.41, 
there were 40,477 milct; of running tracks 
and now it is 61,813 kilo metres. The 
number of p:.lSSeng(.'TS originating in 1940-
41 was 623 milllon and now it h. s incre .. lsed 
to 3,580 nlillion. Sir, everybody ~ant, that 
there should be c»pal1sion and modernisa-
tion in Railwa)s. This c~n be achieved if 
we get more revenue 

The increase of six per cent freight 
rates is quite reasonable. II has not 
atTeoted the farmers and the common man 
at exemptions are given for the trans-
portation of fertiliiers, foodarains, pulset, 
Mit; etc. J Similarly. tb. lbcrel8e in pai .. 

li 
senger fares is also very reasonable. Pbr' 
season ticket holder, the increase is bet-
ween four and eight rupees. For a secoQd 
clas'i mail exprc ,s, upto fifty kUo metr~ 
distance, the increase is two rupees and 
beyo~d seven hundred and fifty one IdlQ 
metres, the irtcreJse is j llst fifteen rupee&, 
i.e for a passenger who travels from New 
Delhi to Trivandrum in second class train, 
the increase is just Ii fteen rupees. A 
number of concessions arc being given to 
the recipients of the National Awards, 
teachers, farmers, sportsmen and so on. • 

S r, I would like to make certain 
suggestions. A new directorate of passen", 
ger amenities has been formed. Now the 
catering service in our passenger trains ha. 
to be improved. The quality has already 
been improved, but more attention should 
be given to it. 

PROF. P J. KURIEN (Idukki) : Sir, in 
the short circuit TV, it is shown that 
Mr. Thampan Thomas is speakins. Here, 
it is Prof. K. V. Thomas speakiDg~ What 
is the difference? (1IiterruptionJ) 

AN HON MEMBER: 'Thom~s' I. 
common. 

MR. DEPUTY-SPEAKER: Pron't 
KcraJa State, We have got two 'Thomas'ec. 
Their demand may be the same. What-
ever Mr Thampan Thomas is goiDI to 
speak. Mr. K V. Thoma~ is going to say. 
It would not make any difference to the 
Railway Budget discussion. 

PROF. K. V. THOMAS: Along with 
increase in the quality of catering service, 
rhe prices also should be controlled at 
reasonable rates. The toilets botb at raU .. 
way stations ns well as in coaches have to 
be kept clean. The protection that is given 
to the passengers as well as goods now is 
not at all S~ t isfactory It is the Railway 
Prote<.:tion Forc!! and the State Police 
which look after the law and order situa-
tion in our railway stations and in trains. 
But very often, we get news tbat passenaers 
are being looted and railway lOods and 
property are being looted. A propet 
examination has to be made how we can 
have an efft'ctive police force comprisina 
ot ~aifway Protection Porce as w~Jf ~ 
'State police." " · . . 
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Reaardiag the season tickets. noW the 
Railway Department has restricted tbe 
diatance. With the introduction of super-
faat and rast traiDa, tbe passengen can 
travel a ,renter diatance. For example, 
from my constituency, everyday, people 
80 to Trivalldrurn and come back. They 
have to take three season tickets. This 
lives an opportunity to them to resort to 
illqaJ ways. As you have iotroduced new 
superfast and fast trains, there should Dot 
be restriction of distance 

States are losinl a lot of revenue 
because sales tax is avoided on goods 
moved by trains, because there is no 
proper cbecking by the concerned States 
and it is very difficult also. 

Comins back to my State Kerala, we 
have always been neglected. This year out 
of Ill. 3050 crores. Kerala has lot only 
RI. IS crores. Many of the on-going 
projects are beiog delayed. Ernakulam-
Alleppy line whose estimate is Rs. 55 
Clores, bas lot Rs. 1 crores only this year. 
An amount of Rs. 12 crores is required to 
be aUoted to cClmplete this project. Simi-
larly. for Alleppy-Kayamkular line, which 
is a very prestigious project, we need about 
Rs. 23 crores more. For Tricbur-Guruva-
yur broad-gauge line we are given only 
as. 2 crores. A further sum of Rs. 14 
crorea is needed to complete this project. 
For many of the on-going projects in 
Keral, we need more assistance from tbe 
Railway Ministry. Similarly, there are 
lome of the works tbat are taking place 
in my own constituency. Staff quarters 
bave been allotted for Ernakulam junction. 
The total cost of tbe project is Rs. 86 
lakhs. But this year only Rs. 1 S lakbs have 
been allotted. 

There is a very prestigious train-
Himsagar Express-connecting the Hima-
layas and Capo Comarin. This bas been 
stopped all of a sudden. We do not know 
bow and why it was stopped. No new 
train in place of Mansla E'tpress has been 
atarted. Half of Ker.la is liviDS outside 
Korala. A large number of people are 
loin, outs.ide Ker.la and coming to Kerala. 
But no new trains are beinl introduced. 
M, humble request to tbe hoD. MIDister 

Iu, .•• t.88-89-
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ia tbat tbe problems of my Stale should be 
seriously looked into aDd we Ihould be 
given proper &asistance. 

SHRI BASUDBB ACHAB.IA 
(Baokura) : Mr. Deputy Speaker • Sir. I 
do Dot mind any increase io tbe fares of 
the second·class passeolen but wben even 
basic amenities are not beinl provided to 
the second·class passengers, why should 
there be such a bike in the fares, particu-
larly of tho secoDd·clall passeu,erl ? The 
Minister has no expcrience of travolliDI 
by train. He rarely traveJs by train. EveD 
the members of the Railway Board and 
even tbe General Manaler also travel by 
plane. not by train. So, they do Dot have 
the experience of tbe hardships being faced 
by the second-class ,,~ssenlers. All the 
over-aged coaches are beina used. Even 
those coaches which are without fans and 
)jaht and without minimum sanitary 
arrangement are beiDI used today. Since 
1952, the passenger fraffic bas increased 
by 167 per tent wbereas the paSlcDler 
coaches have been increased ooly by J2S 
per cent. So, there is over-crowding in 
each and every traiD. 

The Railway Ministry now waDts to 
implement the recommendation of tbe 
Planning Commission. 10 their reapprai-
sal, they have suggested to the Railways 
to shift from passenger traffic to freight 
traffic and also to exercise restraint in 
introducing passenger trains so tbat tbe 
valuable fleet of tbe Railways is ab1e to 
meet the growing requirements of the 
freight traffic. Tho unanimous voice of 
tbis House is not reaching the Yojna 
Bbavan. Every year we have been 
demanding l110re allocatioo for Railways. 
You can see rrom the figures tbat tbe 
percentage for Railways is gradually 
reducing, though in the Seventh Five 
Year Plan. there is a little increa6e While 
in the First Five Year Pl.ln Il OS per cent 
was allocat~d for Railways aod in the 
Second and tht: Tbird Five Yoar Plans, 
15.43 and IS.4S per cent respectively wore 
allocated, in tbe Seventh Five Year Plan 
it is only 6.9 per ct'nt. Railways is one 
of the important infrastructures. CODS-
truction of a railway line Dot ooly facili-
tates communication but also leDerale, 
economic activities in the area wbere tbe 
ran"., IiDe I, conJtructed. A bUDdrect 
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years alo. lCarl Marx laid: uPraise 
Brid.hors for ODe thiDI-for construction 
of railway linc In India." So, if sufficient 
allocation is made by tbc Planoing Com-
mi.lioD for cODstructiOD of railway lincs, 
it will not only facilitate communication 
and transport, but will also generate othor 
economic activitjes. 

There are a number of on-80ing projects. 
I do not know how lonl will these pro-
jects remain as on-Ioing projects. There 
are some projects. of which the foundation 
stone was Jaid by the Prime Minister ••• 
(illterruptlon,). Not by Jawaharlal Nehru, 
by Indira Gandhi. For Howrah-Amta and 
Bargachia.Cbampadantta railway lines, 
foundation stone was laid in 1974. The 
construction of railway line was started 
and tbe first phasc was completed for 
Howrah·Amta railway line. The second 
pbase has not been taken up. Tbis year, 
only one crore rupees as token money 
have been sanctioned. I don9 t know why 
this project has been abandonecl? First 
tbis project was sanctioned and the first 
pbase of construction work was started 
and completed. But no further construc-
tion work has taken place. 

Similarly, for the construction of 
BaJurabat.EkJakhi railway line, tbe fOUD-
dation stone was laid by the former 
RaHway Minister, Sbri Ghani Khan 
Cbowdhary. The anticipated cost was 
RI. 77 crore.. This year only Rs. 3 crores 
have been sanctioned for this project. I 
do not know after how many years this 
project will be completed. In the I same 
way, for the construction of DJga-TamJuk 
railway line. the estimated cost was 
worked out to RI. 7S crores. But this 
year only Rs. 2.90 crorcs have been 
allocated. In this way, if the allocalion 
is made, I do not know in how many 
years these projects will be completed. 

DR. PHULRENU OUHA .(Contai) 
1 have calculated it. It will take 22 
yean. 

SHaI BASUDEB ACHARIA : Then 
ahe anticipated cost will escalate and It 
would be more than Its ISO crores. Sir, 
for tbe construction of Calcutta Metro 
bU"I),. foundatioa stone was laid in tho 

year 1972 by the Jato Prime MlaiItOf.· 
Sbrimati Indira Gandbi. At tbat time, the 
estimated cost was worked out to RI. 14Z 
crores. But already RI. 450 crorol have 
been spent for tbis project.. This year We 
expected that some more mOlloy would be 
sanctioned for these projects. Bue oat, 
RI. 77 crores have boca sanctioned. I do 
not know whether tbe Calcutta Metro 
Railway will be completed within tho 
tarsct date fixed. 

Sir, six railway projects were lUetio-
ned in the North-Eastern States. NODe of 
these projects has been com pleted so rar. 
In the last Tripura election, the boa. 
Prime Minister had said in his speech that 
not only Dharmanghat-Kumarghat rallwa)' 
line construction will be taken up but dais 
will be extended upto Agartala. He did 
not mention in which year this will be 
completed. For this railway linc, tbe 
foundation stone was laid in 1980 by tbe 
Prime Minister and for these three project. 
Rs. 350 crores will be required. This 
amount of Rs. 350 crares was the lOtal 
allocation for the neW railway Jines durio. 
the Seventh Five Year Plan. To complete 
a1l these on·going projects-there are 20 
to 2S on-going projects-about R.I. 2000 
crores will be required. I would therefore 
request the hone Minister kindly to ask 
for more fund alloca tion from the Plan-
nina Commission, at Jeast to complete 
the on-aoing projects and then take up tbe 
construction of new lines. 

Sir, the Government of India hal 
made a policy to pbase out all the steam 
Jocomotives. When tbe country wj)) enter 
the 21st century, not a single steel loco-
motive will be seen on tbe railway track. 
But what is the position of the pace or 
electrification? Only 7000 and odd kilo-
metres of track so far has been electrtfted 
out of the 61,000 kilometres of railway 
track. And I do not know whetber tbe 
target of the Seventh Fiye-Year Plan for 
electrification of 3,500 kilometres with 
this slow pace of electrification can be 
achieved. 

Sir, the Sixth Five-Year Plan .a. callod 
a rehabilitation plan and aU tbe oVer4pd 
rolling stock and sick railway tract wcre 
to be replaced by new rolllq stock and 
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by track renewals. So, when this rehabi· 
litation plan, the Sixth Five Year Plan of 
the Railways was started, 14 1000 kilo-
mItres of track was sick and when this 
rC)babilitation plan of Railways ended, it 
ipcreased to 21,000 kilometres. When this 
rehabUitation plan, the Sbtth Five-Y car 
Plan of the Railways was started, there 
were 2,500 railway fractures. When this 
rehabilitation plan cnded, these railway 
fractures increased to 4,500. And though 
the target is to wipe out all the sick 
tracks. to reneW all the sick tracks .. 

THE MINISTER OF STATE OF 
1;HB MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : ]f the hon. 
Member will leok to the first three years 
of the Seventh Plan, he will find that 
thore has been improvement in all these 
areas. 

SHRI BASUDEB ACHARIA ~ Yes, I 
am coming to tbe Seventh Five-Year Plan. 
Tltere was some increase in aJlocation 
because it was also recommended by the 
Railway Reforms Committee. They also 
recommended for more allocation for 
Depreciation Rec,erve Fund. The Railway 
Convention Committee also recommended 
for more allocation for the Depreciation 
Reserve Fu~d and there is some little 
increase in the Depreciation Reserve Fund, 
but I canDot say whether durjng this 
Seventh Five-Year Plan all this sick track. 
~I this overaged rolling stock can be 
r~placed and you CJn see jn the hlSt two 
or three years the accidents due to 
mech"nical f •. dJures have been increased. 
The afcidents due to human failure have 
been reduced, but the accidents due to 
mecbanical failure have been increased 
because of using of overaged rolling stock, 
using of the sick track 

SHRI AZIZ QURESHI (Satna) : And 
sabotage also, 

SHRI BASUDEB ACHARIA : And 
sabotage alc;o to some extent, but mechani-
cal f.ilure ;s not because of sabotage. 

Sir, already a few thousand steam 
locomotives have been phased out, have 

been abandoned and a Dumber of steam 
loco shtds have been closed down. which 
have rendered thousands of workers 
jobless. Those workers who have been 
working for 15 or 20 or even 25 yeara have 
been doing perennial nature of jobs, thous" 
they are contract workers, coal and ash 
handling workers and transhipment 
wl'rkers. They may be contract workers, 
but they ha, e been doing perennial nature 
of jobs for 15 or 20 or 25 years and they 
belong to Scheduled Castes and Scheduled 
Tribes community. With the phasing out 
of th se steam locomotives, with the clos-
ing down of the steam loco sheds. 
thousunds of thc~e workers h.we become 
jobless, have been thrown out of employ-
men t. I ha Vl! wrJlten se" e,.11 letters to the 
Mmister to absorb them bcc~luse they have 
been d< ing the pcrennial nature of jobs. 
the 5tame type of jobs. They are coal and 
ash handling workers. Now they have been 
thrown out of employment, with the phas-
ing cut of steam locomotive. Since 1972. 
nol a single steam engine has been pro .. 
duced by our locomotive factory. 

MR. DEPUTY-SPEAKER: You have 
got three minutes morc. 

SHRI SAIFUDDIN CHOWDHARY 
(Katwa) : Why arc you so p,lrticular ? 

MR. DEPUTY-SPEAKER : In the 
Railway Budget especLdJy, the punctuality 
has to be maintain<:d 

SHRI SOMNATH CHATTERJEE: 
Wh} don't yOll bring punctuality in Rail. 
ways. (Interruptions). 

SHRI BASUDCB ACHARIA : Sufety 
rules have been violated. Today even trains 
are allowed to go without proper break 
power, even without hreak-van and without 
guards. There are sev~ral recommenda-
tions, several observations and comments 
made by the Railway Safety Commission 
which are not binding on the Railway 
administration or Railway Board. There 
are 3 or 4 enquiry committees like Sikri 
Committee, Kunzru committee ct~. lhey 
have also made several recommendations. 
These recommendations have not yel 
been impJemcnt(.d Even hundreds of 
recommendations made by the RaUway 
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Reforms Committee have not beon imple-
mented to wipe out or minimise the rail-
way accidents which are still taking place. 

The industrial-labour relation is far 
from satisfactory. Why should there be two 
recognised union '1 There should be one 
union and that should be decided by the 
secret balLot by the Railway employees. 
There is no verification of membership of 
thest: two unions. It never takes place. 
These two unions de not rcprcst=nt majority 
of the RaiJway employees. There are 
number of categorical associations. Even 
there are categorical associations which 
represent 90% of the members of tbat 
category )ike loco running !"tutf association. 
Previously the Minister also used to meet 
the representatives of All India RaiJwny 
Employees Confederation which is an 
umbrella organisation of all these so-called 
unrecognised ca tegorical aSSOCJa lJOns 
although these unions represent majority 
of the Railway empJoyees. So, there should 
be one recognised union and that should 
be decided by sc ret ballot. There should 
not be two unions. 

The to-hour duty for the loco running 
staff was decided long back. This was stated 
in this very House by the late Shri Lalit 
Narain Misra on ] 3th August, 1973: 
l()"hour duty would be implemented from 
signing on to ~igning ofT. not from train 
departure to train arrival. The loco running 
staff had to wait for 8 long years for its 
implementation. Then, they ~tarted agita-
tion in the year J 981 in Janu4lfY. They 
went on strike. When this was not imple-
mented, though there Was writteu agree-
ment for IO-hour duty for loco running 
staff from ~igning-on to signing.off and not 
from train departure to train al'ri-val, they 
were compelled to go on strike. Thousands 
of these workers were dismissed under 
14(2). Break-in service was imposed. 
Several High Courts of our country passed 
judgments that before dismissal of an, 
employee, inquiry should b\! held. The 
Centra) Industrial TribunJI~ of Gauhati, 
Calcutta, Hyderabad, Bhubaneswar and 
Brnakulam have maint.dned that before 
dismissal, inquiry should be held but no 
inquiry was held and th:)uS~lnds of workers 
have been dismissed and railway adminis-
tration is now preferring appeals ID the 
Supreme COurt. 

When the runnip8 staff ask for rfll~ 
after ten hOUfS, they are being charae-' 
sheeted. You know there was a 8erio~ 
accident in Morjya Express last year. Thq, 
driver of the particular train was (orced, 
to work for 17 hours although he asked, 
for relief after 10 hours. He was forced 10 
work for 22 hours and there was a serious 
accident in which about 100 passenaerl. 
were killed. (Interruptions). 

MR. DEPUTY·SPEAKER: Take reat 
now. Don't talk too much becauae you 
will be tired. Try to be brief. Don't .patel 
any accident here also! Try to wind tiP. ' 

SHRI BASUDEB ACHARIA: I have 
been asking for the last 4 to 5 years' tbatt 

a train belween Dhanbad Clnd Tatan ... ar 
to connect a coal town with a steel tqwn 
should be introduced. There is no djr~~t 

train from Dhanbad to Tatanagar. I am' 
pleading for Bihar. There is a railway 
track via Pathardih and Sudamdih and 
90% of the track is electrified. With a little 
investment, a passenger train can be intro"" 
duced to connect the coal town with tbe" 
sted tOWn of Bihar. With a small invest-, 
ment that can be done. ' 

As regards Purulia-Kotsbila narrow 
gauge, for bow many years I wHI have to. 
ask for con version of this narrow gauge 
line into broad gauge? How much money 
wHJ be required? OnJy Rs. 6 crOies. 

SHRI SOMNATH CHATTERJEE 
(BoJpur) : Until the cnd of this century. 

SHRI BASUDEB ACHARIA: When 
this will be converted into broad laule,' 
then PuruIia will be connected Withl 
Dokaro. The return will be 12%. It wiU 
be viable if you spend only Rs. 6 crOfea. 
This narrow gauge line Purulia-Kotsbila 
which is only 30 KM can be converted into 
broad gauge and this line can be viable. 
A number of important trains were' 
withdrawn last year in the montb of 
January and a few were restored after six 
months when there was some agitatiOD. 
But a number of trains which were with,. 

\ I 

drawn have not yet been restored. tor l. 
example, MungIa Express. Similarly. 
there was a train connecting Varanasi with 
Tatauagar via Adra. It was a weeklY, 
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Express. It used to pass tbroUlb Adra. 
Thia train was withdrawn and has Dot yet 
been restored. Then, tbe Bankura-
Damodar River (BDR) Rnitwaylinc was 
taken over by the Government of lndia 
but it has not yet been nationalised. 
These railway Jines pass through the rural 
Benaal like Bankura and Burdwan. These 
railway lines connect Bankura with Burd .. 
Wan. Therefore, this should be national. 
ked. If you cannot convert tbis into 
broad-gause, you can dieselise. The trains 
can be hau1ed by diesel-engines. Then, 
there is a Bandel-Kalwa double .. line which 
is peDdinl. It should be completed and 
electrified. Als0, there is tbe Burdw~n· 
Katwa narrow·gauge line. The train 
servi&::e on this linc shouJd be regulated 
If they caoDot be converted into broad .. 
laqe, atJeast the trains can be hauled by 
diesel-engines. 

Now the probJem of casual workers. 
ID the year J980, Pandit Kamalapathi 
Tripalhi made a commitment here in this 
House that all casual labourers/workefs 
in the Railways will be regularised. After 
seven years, still two lakh and twenty 
thousand casua I workers are waiting for 
fe,ularisation. I do not know fOf how 
maoy years they will have to wait. 

I think there is no jUltification for the 
bike in the passenger fares and freight 
charges. 10 the year) 986, in the month 
of December, the taper was flattened to 
collect about Rs. 7CO crores. So, I oppose 
this unjustified hike and I demand that 
more funds should be aJlocated by the 
PlaoDing Commission for the construction 
of railwaylincs and for the completion of 
on-going projects. 

SHRI SOMNATH CHATTERJEE: 
Please make the Kanchenjuoga Express a 
daily service. 

SHRI BASUDEV ACHARJA: With 
tbese words I conclude. 

(Tranl/aIIDn) 

SHRI ARVIND TULSHIRAM 
KAMBLE (Osmanabad): Mr. Speaker, 
Sir, J support the Railway Budget presen-

ted by tbe hon. Railway Miuister. I 
would like to conaratuJate him for prepnt. 
ing the railway budact keepiol in mind 
the interests of tbe commOD mu. 
Railways have not increased tbe second 
class fares for the last tbree yean, only 
now slight increase which does Dot effect 
tbe masses has been made In tbe General 
Budsct also taxes have not beeD levied 
on the goods used by commOD mao and 
generally common man hal not been 
affected. The increase in railway freiaht 
will not affect the common man. While 
speaking on the railway budlet in tbi. 
august House, I would like to bring few 
points to the notice of the hon. Minister. 
Maharashlra is considered to be a 
developed State, but I would like to draw 
the attention of the hon. Minister towards 
few undeveloped regions of tbe Stato. 
They remain undeveloped because they 
are not connected by railw~lY lines. I am 
trying to explain to the august House that 
when we approach the Railway Mini~try 

for layjng railway lines in the area and 
tell them that development of railway 
network in the area is imperative for 
the development of the region, the 
reply given by the Railway Ministry is 
that laying of railway Jibes is not feasible 
as there is no industry in these areas. On 
the other hand when we approach the 
Industry Ministry to set up industries in 
our ,lrea the reply given is that industries 
cannot be set up in the absence of railway 
lines. We are caught in the dilemma and 
do not know, what to do. In view of this 
I request the hon. Minister to take step 
to Jay railway lines in the Maratbwada 
region so that it could also be developed. 
After independence. a total of 62 tbousand 
kilometre of railway line has been Jaid in 
other parts of the country, but if we look 
at the statistics of Marathwada, We find 
that only 37 km. of railway line has been 
laid there. The people of Maratbwada 
region feel perturbed and agitated. They 
think that justice bas nol been done to 
them and believe that Government have 
not done anything till date for their 
welfare. Although government have 
accepted the long standing demand or the 
people of Marathwada relion nnd 
sanctiontd four railway linea for the 
rf'gion, one of them from Manmad. 
Auransabad·Parbhanj·Parli Baijnatb ~, 
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the amount provided for tbese railway 
JiDea Was b. .38 crore, 89 lakh and 95 
tbousand whereas the amount actually 
apent till date is only Rs. 9 crore, 60lalehs. 
Work on tbese Jines was started in 1978 
aad DOW it is 1988 that means duriog the 
lalt 10 years ooly Rs. 9 crore and 60 
1akh bave been speot on tbe construction 
of these railway lines. A provision of 
ooly RI. S crore has been made in 
this year's budget for this purpose. If 
construction work progresses at this 
pace tben it make take several years in 
completinl tbe job Moreover we are 
not demandina any new railway line 
for the benefit of lakhs of people of our 
resion, only conversion of line is being 
asked for. I request the hon. Minister 
to allocate maximum amount for the early 
completion of thesc railway Jines, then 
only quick development of our region 
would be possible. 

Another line has to be constructed 
from Parbhani to Purna via Mudkher upto 
Adilabad at an expected cost of Rs 106 
crore and 62 lakh but the amount 'tpent 
till now is only Rs. 26 Jakh and 3 
thousand. In the current years budget also 
only Rupees one thousand has been 
allocated for this line. We feel as if 
hon. Minister is not interested in 
construction of this line, that is why a 
provision of Rupees one thousand only has 
been made for its construction. Another 
line runs from Latur to Miraj via 
Kururavadi This i~ a narrow gauge lint 
and it was announced in 1973 by the for .. 
mer Prime Minister Shrirnati Indira Gandhi 
when she visited the Lature district 
club tbat this railway line will be got 
oonstructed at an early date. But nothing 
bal been done till date for laying this 
railway line and new railway line 
(rom ParJi to Ahmednagar via Birx has 
been proposed this year and its survey 
will be done next year. I hope tbe hone 
Minister will allocate more money for 
earJy completion of these four railway Jines 
demanded by the people of Marathurada. 

Another point would like to 
emphasise is that Ministry of Railways 
has issued first class passes for one year to 
freedom fiab ters of the country. They 
caD ,0 to any part 9f th~ cO\lntry with 
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one companion. But I would like to 
know from the hone Minister of 
Railways, do we respect our elder. for 
only one year in Indian culture? If the 
expenditure in the opinion of the Railways 
is loin. to increase too much, then Ill)' 
suggestion would be tbat the freedom 
fighters because of whom we are bere iD 
this august House and the respect liven 
by tbe Ministry of RaHways to them, this 
facility should be made permanent. If 
desired, few limitations can be prescribod, 
but passes should bc given an permanent 
basil. Instead of two allow one, even 
then they wi)) be happy aDd their diginity 
will be maintained. 

With these words I support the railway 
budget presented by the hon. Minister 
for Railways in this august House. 

[English] 

SHRI N. DENNIS (Nagcrcoil): Sir, 
while supporting the Railway Budget, I 
wish to make a few points. It is a balanced 
budget which is tbe best that could be done 
under the prevailing circumstances. The 
Minister is able to present a surplus budget 
even after paying full dividends of 
Rs. 736 croces to the general exchequer. 
The budget is for all round development. 

I wish to make a few suggestions. 
More and morc I Class coaches should be 
cOllverted into II AC Sleeper coaches 
because they accommodate mo"e people, 
fetch more income and they are more 
convenient and also kept ncat and clean. 
Now there is no shower bath facility in 
the II AC compartments, that should b~ 
provided. 

When implementing projects, removal 
of regional imbalance should be kept in 
mind. Some areas are neglected and on 
some other areas there is overspending. 
Metropolitan cities and towns are taken 
as central points while implementing 
projects. That should be given up and 
every district should be provided with 
the railway facility. Backward areas and 
the rural areas should be given more 
importance in the execution ('If pr<'jects. 

Casual labourers who ha ve put in 
$efvj~e Qf morc than one y("ar should Qot 



419 RI,. ButIge" 88·89-
O_nl. Dllc.-Contd. 

(Sbd N. Dennis] 

be relieved. If they are working in one 
project. after the work in that particular 
project is over, they should be provided 
with job opportunities in somo other 
project. ] f there is no possibi lity of 
accommodating them in some other 
project, they should be given protection 
of job security lay providing them with 
some other work, instead of recruiting 
new persons as labourers. 

Bridges and tracks which require 
im"mediate change should be attended to 
immediately. Compensation to the victims 
of railway accidents should be given 
immediately. The compensation amount 
which the victims of the railway accidents 
get is lower than the compensation given 
to the victims of air crash. ThlA compensa-
tion amount should be enhanced. Punctu-
alityof trains f,hould also be maintained. 
The condition of second·class coaches 
should be improved. These compartments 
are not clean. or course, obligation is on 
the part of the passengers also to keep the 
compartments clean and neat. There is 
no regu1ar supply of water and there is 
failure of lights also. There is over .. crow-
ding in second-class compartments. Un-
reserved ordinary passengers enter into 
tbe reserved compartments. Thi~ causes 
inconvenience to women and children and 
other passengers which result into frequent 
quarrels also. So the conductors shou1d 
be vigilant to check this practice. 

To prevent accidents level crossing in 
rural areas shoUld also be manDed. 
Regarding construction of over-bridles 
it appears that the amount is not fully 
tltilised. Ono of the reason is that the 
State Governments arc reluctant to 
provide adequate amount of contribution 
for the construction of over-bridges 
Therefore, I suggest that contribution of 
Statl's in this regard be reduced. 

It is a welcome siln that Directorate 
of Passenger Amenities has been set-up 
but tbe aHo.ment made for passenger 
amenities is very Jow. It should be 
cubancev. As far as Tamil Nadu is 
concerned, there is a biS Jet dowo in tbe 
Railway budset for 1988-89, No adequato 
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allocadon bal been made ror tbe On-lOla. 
projects. Karur-Dindipl project bas been 
allocated with only RI. 5 crores whereat 
the demand was \ for RI. 15·20 crores. 
Further the next phase providln. parallel 
BO lioe between Dindilal-Madurai aad 
the final phase for the extension of the 
line to Tuticoran has to be carried out 
without delay. It should not stop at 
Dindi.al. 

Sir, Kanyakumari is the southern most 
part. Thousands of National and Interna· 
tional tourists visit this spot daily to sce the 
sunset, sunrise, Vivekananda rock and 
the meeting place of three seas. To pro-
mote national integration a direct express 
train services to different parts should 
be operated from Kanyukumari. On the 
other hand we find that instead of 
providing more and more trains to 
Kanyakumari even the trains which 
operated from there have been cancelled. 

15.00 brs 

I would like to point out that the rail-
way line was opened in the year 1979. 
Now there is only one direct express train 
No. 81/82 operating from Kanyakumari 
to Bombay. That is the only direct 
express train operating from Kanyakumari. 

Train No. 907/908 (Himsagar Express) 
operating from Kanyakumari to Jammu 
Tawi was stopped recently. It was a 
prestigious train. To promote national 
integration, this train should have been 
contanued to operate It was operating 
from one: cnd of the country (Kanya-
kumari) to the other cnd (Kashmir) 
touching 11 States and S military 
cantonments. I would like to atres. 
that this train 907/908 should be made to 
operate again for promoting national 
integration. It is a train of national 
importance. 

Train No. 47/48, Cannanore Express. 
operating between Kanyakumari and 
Cannanore is also stopped. Then again 
train No 25/26, Island Express from 
Kanyakumari to Bangalore has also been 
stoppf'd. The railway authorities would 
say that these two trains were oPJ'raUn. 
al ordinary passenger trains between 
Trivaodrum and Kanyuumari. But tbo 
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.. me traiDi wore loiol a. Bxprell traiD 
Irom Trivaodrum to Ban.aJoro aDd Canna-
Bore continuously. Thoao trains sbould 
also be made to operate trom Kanya-
kUNli opin. 

BxtenaiOll of Madras-Trivandrum 
t{aiD No, 19/20 Mail to Kanyakumari was 
included in the railway time-table. 

Kanyakumari is in Tamil Nadu. The 
traiD passengers from Kanyakumari cannot 
10 to tbe capital of Tamil Nadu by a 
direct train tbough there is a railway line. 
This aspoct baa to be taken into conside-
ratioD. So, 19/20 Mail has to be extend-
ed up to Cape Comorin. Kanyakumari 
is only 85 kilometres from Trivandrum. 

Moreover, train No. 901/902 operated 
between Guwahati and Trivandrum. It was 
previously intended upto Kanyakumari and 
proposed to be named as Vivekananda 
Express indicatina the Vjvekananda rock 
and all connected memories of Swami 
Vivakananda. So also train No. 903/904. 
Trivandrum-Ahmedabad Express is schedul· 
ed to have it. service up to Kanyakumari. 
This also did not materialise. 

Now Kanyakumari terminal is under-
utilised The railway line between Tri-
vandrum and Kanyakumar; is also not 
adequately utilised though there is a 
railway line. Trivandrum is congested 
aDd ovo.rcrowdod with trains. All the train. 
DOW terminating at Tri vandrum should be 
extended up to Kanyakumari. 

A coaching yard complex, costios 
about Rs. Sl crores has been allotted 
for Nagercoit It is a connectiog junction 
between East Coast and West Coast traffic. 
It is said that there is a proposal to shift 
It to some other place. Hare there is 
extensive land. About 98 acres of land is 
also available there. Water and electricity 
facilities are there. This coach yard com-
plex. which was allotted to Nasercoil, 
should be provided to Nagercoil. Naser-
coil junction should be provided with 
simultageou8 reception and shunting faci-
lities. 

With tbese words, I conclude. 

SHRI V. S. KR.ISHNA IYBR 
(BaDp]or~ South) : J tise to oppose tb~ 

Railway Budled. I thouaht tbat die 
Minister would receive the tributes chi. 
timo but unfortunately, bo bas dil&ppoia· 
ted Dot onJy this House but the entire 
country. This is tho fourth Rail"., 
Budlct on which I am participatiOI ....... 
(lnte"uptlou) .•• .• I Was ,eUin. t_C til. 
bon. Minister'S Budset Speech bad a 
mention of leveral recorda achieved by tbe 
Railway Ministry but be bas forlotteo 10 
mention one record which be himself hu 
established, that is, DO other Rail"l, 
Mini$t er bas levied such hiab impost. 
as the present, YOUDg Railway Minister. 
In a redeeming manner, in a diplomatic 
manner, he bas mobilised resources for 
the Railways to the extent of Rs 1620 
crores, Rs. 620 crores for the year 1988-8' 
and Rs. 1000 crores in 1986-87. tbo effect 
of which We are seeing in the inftation 
today. So, Sir, this is another record. I 
do not want to speak much sin~. I haft 
DO time but it is my duty to brio. a 
very serious matter to tbe notice of the 
hone Minister. 

Many States are beinl neglected a. tbo 
Members were saying. I should say tbat 
Karnataka has been utterly neglected. 
The people of Karnataka are sober. tb.)' 
waited partiently for long They have 
lost confidence Dot only in the Central 
Government but in tbe Members of 
Parliament also. Do you know wbat il 
goina on in K::trnatka? The bon. Minister 
must be knowing now about it. AD 
agitation is goin, on to condemn this 
attitude of the Central Government. Thty 
say that the Central Government has 
pushed them to the path of con frootatio •• 
Even a senior Jeader t Mr. RaDl8~ 
friend, Mr. NijUingappa was present and 
participated in tbe 'rail roko movematt • 

Such is tbe feeling of tbe people 01 
Karnataka. It is not motivated by." 
political party. 

1~.08 bra. 

[SHRI SOMNATH RATH in the 4'uUrJ 
\ 

The people have started the I'QOvorpcllt 
spontaneously. They arc frustrated, t~o 
way in which Karnataka has been trmuo4. 
I will tell you bow it bas been neglect .. 
For the past several decades, Karnltab 
bas boen demandins tb41 it ,boul~ h"vl. 
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separate zone for Karnataka. Now. 
icarnataka is served by three zones, 
tbe Southern Railway, tbe South· 
Central Railway and the Central 
Railway. There is DO single Railway 
Zone to tate care of tbe interest 
of Karnataka. The Southern Railway 
lenerally takes care of the interest of the 
State in which it is located. Similarly, 
the Central and South-Central Railway 
allo. The RaHway Advisory Committee 
bas recommended as long back in 1982 
tbat there sbould be a South-West zone 
with Bangalore as Headquarters. The 
previous Railway Ministers both, Mr. T.A. 
Pai and Mr. Jaffar Sharief stated that 
there will be three more zones and 
Bangalore will be the Headquarters of the 
South-Western Railway but unfortunately, 
tbere" is no mention about it in the 
Mioistet's speech. The people of 
Karnataka ore agitated. I request that 
the Minister should make an announce-
ment, a categorical assurance that the 
proposed zone will be established very 
soon. It is very important. After 
Independence. only one railway line, 
Bangalore-Hasan has been sanctioned for 
the State of Karna taka and not a 
centimetre of the other railway line is 
done. The one for which Mr. Jaffar 
Sharler was responsible, the Chitra Durga 
is going at a snails's speed and this year it 
is provided with Rs. 1 crore. It will 
take years and years for completion. 

Then. let us take tbe Wheel and Steel 
PJaat. J t is my duty to bring to the 
notice of this HOUle the feelings of the 
people there. In that Rs. 150 crore 
project, two thousand employees are 
working and not even twenty per cent 
or tbem are local people. Those people 
have lost their va1uable lands, they are on 
tbe footpath and they got a very meagre 
compensation. We have ,ot a Railway 
Recruitment Board at Bangalore. The 
Chairman of that Board doe. not know the 
Jo(al language and people from all parts 
Of the country are being recruited by that 
Board. I do not grudge that. but what is 
the reaction of tbe locaJ peopJe. I do not 
advocate the the theory of 100S of the 
IOU, but still you bavo to lake into 

account the aspirations of tbe loca. people. 
Even in the category of Class IV, sufficient 
Dumber of locaJ people is not there. 

We were happy when tbe MinJstct 
announced last year that the K.K. Express 
would be a super fast train. But what has 
actually happened. Now it takes more 
than 42 hours. Previously it used to take 
3S to 36 hours wben it was runninl four 
times a week. Some of the bOlies ~re 
also in a very bad condition. Previously. 
it had 24 bogies with two cogines. but 
now it has 14 bogies with a sinsle engine. 
Those who wanted to travel from Banaa-
lore to Delhi used to travel by G.T. via 
Madras nnd five bogies were reserved for 
tbem. Even tbat has been discontinued. 
That is how Karnataka is being treated. I 
would urge upon the Railway Minister to 
restore the original speed and facilities for 
this train. Now it starts at 1130 p m. 
Where do you get an auto-rickshaw at 
that time in Bangalore? The timings 
sbould be revised and the train should 
leave as it \lsed to leave previously in tbe 
evening and reach Delhi in t he morning 
on tbe third day 

Then, the on-going projects. I do 
agree that the Planning C"mmission has 
failed the Railways. The Prime Minister 
was correct to say th.lt the Planning Com-
mission have to open their eyes and read 
the writings on the wall. We have been 
urging that more funds shouldbe provided 
to Railways. But what has been happening? 
It has been going down 1 t was 15 per 
ceot in the Third and Fourth Plans. and 
DOW it is only 6 9 per ccnt. I know tbat 
there is paucity of funds. We have be~n 
writing to the bon. Railway Minilter and 
be has been replying and the reply is 
common tbat there is resource constraint. 
The Planning Commission should assesss 
the realistic needs of the particular regions 
and provide funds accordingly. There can 
be no economic development unless rail-
ways are liven suftkient funds. 

I thank the hon. Minister for provid-
ing more funds for the Mysore-Bangalore 
aauae conversion, but how long w,1I it 
take? It was started ten years ago~ The 
original estimate was Rs. 30 crores and 
DOW it hal lODe up to Rs. 60 crores. Only 
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al. 10 crore. have been spent so far. 
Now, security printing press is coming to 
MY80re. I would request the hon. Minis-
ter tbat he should see thut tbis project is 
completed by tbe time the security print-
iDS press starts and that sufficient funds 
are provided. This must be completed 
within tWo years. 

We Were happy when the hon. Minis-
ter announced new trains to various 
pJaces. I do Dot grudge it, but why has 
Bangalore been left? Bangalore city is 
the cu)tural capital, scientific capital, 
electronic capital of our country and 
various international conferences are 
being held there. You have not announ-
ced even a single fast train to end from 
Bangalore like Banga)ore-Calcutta, Ban-
plore·Lucknow and other places, as Shri 
Reddy mentioned. Bangaiore is a very 
important city and I would request tbe 
boo. Minjster to pay due attentjon to it, 
specially when additional trains would not 
cost you much. 

Another injustice that has been dODe 
to Karnataka is this. Sir, whenever it 
comes to the border of Karnalaka, the 
railway stop there. Take the Bangalore-
Bombay meter .. gauge line. It is metre 
gause between Bangalroe and Miraj and 
beyond that it is broad·gauge. The 
Bangalore.Miraj line should be converted 
into Broad gauge. 

Now, about the doubling of the line. 
What a great injustice has been done. 
You have stopped at Kuppam. It is very 
necessary, Sir, and you should see that the 
double line between White field and 
Kuppam is completed. The double line 
from the White field to Bangarapet should 
be compJe1ed first and then between Ban-
,arapet and Kuppam. 

So far as the c: lectrification is cC'ncer-
ned, I am glad t ha t the Hon. tvl inister has 
to some extent (omplied with my plead-
ings. You shou Id see that it is also taken 
up from both the sides. I am glad that the 
Konnan railway survey has been comple-
ted. Please see that it starts from tbe 
Mangalore 80 tbat it may connect Uduppi 
and Karvar. While inlugurating the Sea-
bed, tbe Prime Minister declared that the 

Karvar will lOaD come in the railway map 
of India. But you have Dot provided any-
thiDI at aU for tbat. It is very nec~ssarY. 

Similarly, we have been demandiDI 
for the new lines. Harihar-K.ottur aDd 
then Satyamaolla and Mettupalayan. 
Nothing has been dODe. Regardin"J the new 
lines you said that tbe current Plan pro-
vides only about Rs. 350 crores. On tbe 
contrary for the on-going projects you 
require Rs. 1200 crores. From where win 
you let the money? It all looks like a 
rosary of words. A young man is put in 
cbarge of tbe Railways but he is not 
provided with the necessary fund. You 
must figbt witb the Planning Commis,iOD. 

Sir, he knows m) constituency. He 
was present there recently. So, about 
Rapid Transit system you mu~t mlke a 
beginning aDd speak to our ChIef Minister. 
He is also very serious about it. You 
should at least take up the circular portion 
of it. At least that can be done by tbe 
Railways. That is very necessary. The 
circular Railway is part of the transit 
system. 

The Second cldss ticket from Ban.alore 
to Delhi costs a man Rs. 20/·extra. ADd 
what about those who travel in Firs class? 
It is almost equal to an Air fare nowadays. 
That is how you have increased the fares. I 
6 per cent increase ill freight will certainly 
hit everybody. Bven those wbo do not 
travel will also be affected. I request the 
Hon. Minister to have a second look at 
the whole tbing. How the Finance Millis .. 
ter bas managed the Budget this lime? In 
the Budget of Rs. 70,000 crores, tbe 
imports are only about 500 or 600 crores. 
In your Budget of 9000 crores, the import 
is 620 crores. I request you to sec that the 
hikes are revived. And I hope that wHh 
tbe same vigour you will see as to wh::rt is 
happening in K,unataka. I r. quest the 
Hon. Minister that while rcph ing he 
shouJd give an assurance to the people of 
Karnataka that the State of Ka'rnataka 
win not be negleC'ted. I do not want YOU 
to neglect any other State for that matt.r. 

[Tran,latJon] 

DR. O. S. RAJHANS (Jhaujbarpttr): 
Mr. Chairman, Sir, I would lilto to .peak 

I ~ , 
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in brit-I. I want to praise Scindiaji. He 
is amoDI those few Ministers, in Whose 
Ministry work IS done witbout any delay. 
The files in his Ministry move very 
quickly at the speed of a traio. In my 
area Whole of tbe railway line was 
d.troyed due to floods but the hon. 
Minister lot it repaired in two months 
by taking personal interest while the 
Railway Board was of the opinion lbat 
21 to 3 years will be required in 
repairing the same. This is not a small 
achievement, this is a big thing. The 
people of my area are very grateful to 
him for letting the railway line repaired 
in luch a sbort time. 

I have to state onle one tbinl. All 
tbo hOD. Members of the Parliament 
from North Bihar have been demandinl 
only conversion of Samastipur·Darbhanla 
raOway line from metre puge to broad 
pUle. Unfortunately when this line was 
beiDI converted into broad gauge, then 
for the reasons best known to tbe hOD. 
Minister, tbis work was abondoned. Tbe 
people of that region have only one 
demand, ODe point programme viz conver .. 
sion of Samastipur Darbhanga line into 
broad ,auge. I have discussed the matter 
with many officials of the Railway Board, 
they say anotber broad gauge railway line 
paralle) to narrow puge can be constructed. 
Then, let there be a parallel railway line 
but it should be laid. 

This is the demand of tbe people of 
that arca. Previously a railway line wa. 
loiDI to be constructed there but latcr it 
was shifted to some other place. This was 
an injustice done to the people of that area. 
The bon. Minister is aware of this, so 
I do not want to repeat it in tbe House. 
I bave talked with several industriaJists. 
They are prepared to set up industries 
In Mithila. But what they want to know 
il bow to manage the transportation of 
raw materials to that area and later tbe 
tkdshed 10001 (rom that place. The 
diltance between Samastipur and 
Darbhanla is not much, in fact it is a 
abort distance. Tbe entire picture of that 
area wllJ be cbanaed if a broad·aaule 
"" i. conatructed t~re. 

Id,. '.I,8S-It-
Ge"l. DI6C.-ColJld. 

Tbe hone Minister would do well if 
he travola by traiD himself. It is true that 
he does travel by train sometimes. There 
is a train called Vaishali Express whicb 
runs between Delhi and Barauoi. Thi. 
train is always, unbelievably, cro"ded. 
All the compartments remain over 
crowded. This is a most profitable train. 
The bon. Minister should travel 00 tbi, 
route himself to experience the horrible 
conditions. This line is the most profitablo 
one. There was another train which uled 
to run via Moradabad. Previously it was 
a daily service but now its frequency bas 
been reduced to 3 days a week. I would 
request that the frequency of this train 
be increased to all the 7 days a week. 

I want to submit ooe thinl more. 
Jayanti Janta Express was re-named aa 
Vaishali Express. Previously, there used 
to be paintings of Mitbila in every com-
partment of tbis train. This was dODe 
with the sole objective of cnliahteniol 
people 00 tbe culture of MitbiJa, as tbis 
train passes through Mithila relion. 
Many foreianers Itill travel by this train 
to get a taste of the culture of Mithila. 
At present such paintings have beea 
removed from this train. I request tbe 
hOD. Minister to get the paintings fixed 
again in aU the compartments of this train 
with sccnes depicting the culture of 
Mithila. 

Many reports are bing received about 
tbe J'amalpur Railway Workshop. 
Previously this workshop used to maqu-
facture stoam engioes. Now Iteam.enliDCI 
are beiol gradually phased-out and in 
their place diesel eDaines are beiDI manu-
factured. 14,000 workers are employed 
in tbis workshop. Now a rumour is beiDa 
spread that at least l()'12 thousand of 
those 14,000 workers are about to face 
retrenchment. I cannot vouch for the 
varacity of this rumour. I want to say 
that some scheme should be chalked out 
to convert steam-eogines into diesel. 
enlinel. If it is done, tbat would be 
better. TheD other type or .a,ool can 
also be manufactured in thi. workshop. 
This is ODe of the billest maDufacturiDl 
uaits in that area. The bon. Minister hal 
vi,lled thl, work.hop. Tbi. work.bop 
providea livelihood to man, people of 
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tb., area. So I bumbly request the hon. 
MiDi'ter to ,ive this matter serious 
tbouaht. It i. very important that tbis 
workshop is not closed down. 

(£,.,II,h) 

SHRI MADHAVRAO SCINDIA 
They are working on it. 

DR. G. S. RAJHANS: Very nice of 
you. 

(Tranllatlolf] 

Many thanks. I do not want to 
overstep in expressing my praise for you. 
Action is always taken whenever you send 
something in writing. 

Lakhs of labourers from North Bihar 
travel to Delhi, Haryana and Punjab every 
week in search of livelihood. I request 
the bon. Minister to introduce a train 
specially for migrant labour from anywhere 
in North Bihar. The frequency of this 
train should be at least twice or thrice a 
week. A train facilitating return journey 
shouJd also be introduced. This is because 
while coming from Punjab these people 
are forced to stay in Delhi for 6 to 8 
days before getting a train to reacb borne. 
Bven tbough the situation in Punjab is 
very much disturbed, still many people 
go there for the sake of livelihood. 

I request tbat a tri .. weekly mazdoor 
Express be introduced from whichever 
plac~ in Bihar the hon. Minister 
considers proper. Mr. Chairman, Sir, a 
Jot of thinaa can be said on the Railway 
Budget. (Interruption,) 

I shall say one thing more which 
should be considered seriously. Any 
person who adopts family planning methods 
after the birth of his first child should 
be allowed concession of half of the 
normal fare for travd to his home-town 
in a year. This would be a area t incentive 
for the people who would adopt family 
planning methods to avail of facilities from 
tbe Government. Even otherwise some-
tbiDI mUlt be done to heJp people of poor 
c)alles who come from Paridabad, 
Gbaziabad. Delhi. U.P. and Bihar to 
earn a liviD" They must be livon tb. 

facility of returning home onco eVerJ 
year. It will do them a Jot of good if 
they are given concession in the fare for 
this purpose. If they can go to tbeir 
homes once every year they can toll 
peopJe about deveJopment in Punjab. 
Haryua etc. and how new ideas can be 
applied to tbeir urease The work of 
doubling the tarck between Patna aDd 
Sabib,anj is ioing on at a very slow pace. 
Therefore I request that this work be 
speeded up. 

In the end I want to say that Bihar 
does not have enough rail facilities. This 
can be discussed separately. I thank the 
hon. Minister for tbe efforts that be bas 
put in. 

[Englbh] 

SHRI D. K. NAIKAR (Dharwad 
North) : Before making any suggestions 
in the matter, I must support the Demands 
of the Minister of Railways. 

Regarding the projects introduced by 
tbe hon. Minister, there are several Dew 
pairs of trains in different States. Anum. 
ber of trains have also been introduced 
in other States, and air-conditioned slee. 
per coaches have aiso been introduced. 
But so far as Karnataka is concerned, I do 
not know why this discrimination hJS been 
made by the hone Minister. Is he aware 
that Karnataka is also there in the coun-
try '1 I fail to understand why this dis-
crimination has been done, so far as 
Karnataka is concerned. 

In this connection, I may bring to the 
notice of the hon. Minister that in Kar-
nataka, only metre gauges are there, and 
no broad gauge. Since several y~ars I we 
have been fighting for the conversion of 
these metre gauges. The hon. Minister 
bas not given attention to this demand. 
I wa~ also told that official enquiry com-
mittees were appointed to g~·t rcPGr' •. 
There are several reports, as 1 have been 
informed in this connection. But no 
uetion has been taken in this regard. 

So, because of tbe discrimination made 
against Karnataka when this aaUwal 
Budget was presented, the people of 
Karnataka are rather fru,trated, in 1S1J 
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opinion. I am constrdined to say that they 
are wonderins whether MPs of Karnataka 
have lot any say in Parliament, or not. 

The historical background is that the 
Department of Railways has been held 
only by Ministers from Karnataka-e g. 
Da~ppa, Poonacha, Hanumanthiah and 
T.A. PaL Still, our metre gauges were 
Dot converted into broad gauge. Last 
time when Mr. Bansi Lal was holding 
char,e of this Railways port folio, I made 
a request in ParHament that he must come 
forward to give concessions at least to 
Kornatalca. 80 as to earn a good name-
especially when their own Ministers j e. 
tbose from Karnataka did not do this 
work. That was the statement I had 
made. But, unfortunately, again the 
same conditions has been continuing. 

This has happened because of tbe 
system of zones. ln Hyderabad, they have 
got a ZODe ; in Madras they have got a 
zonal office. But in Karnataka, there is 
no zonal office. Whenever projects are 
proposed, there is no processing done in 
Karnataka. Kamataka is divided into 
two parts. one part in Madras and another 
in Hyderabad. Tbelefore~ I feel that I 
must rtquest tbe bon. Minister to at lenst 
come forward to establisb a zonal office 
io lCarna taka so that we can get some 
railway amenities through that zonal 
office. This is the feeling of the people 
of Karnataka Which I am ventilating in 
this I.ok Sabha. 

Another point is, the Prime Minister, 
if I am correct in reading the Press, at 
some inaugurating function, made a state-
ment tbat the Karwar line will be taken 
up very soon and that Rs. 100 crores will 
be allocated for that. But I am very 
sorry to say that even the statement of the 
Prime Minister bas not be:o honoured. I am 
extremely lorry. I was under the impres· 
lion that tbis year in the Railway Budget 
we cln let some funds for Karwar line. I 
do not know what prevented the bon. 
Railway Minister from sanctioning the 
Karwar-Hubli line becaus e tbere are 80 

many progressive activities in Karwar. 
A Naval base bas been eltabUshed and 

Illy. Bwi", t B8.af-
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there are so many important factories com-
ing up which are of natiooal importance. 
A Iso, the traffic is ihcreasin,. It is moth 
more, about one hundred times more than 
what it was earlier. Therefore, I submit 
that at least during tbis period, 
whether there is a surplus or no surplus I 
do not mind, the Railway Minister should 
make up his mind to satisfy tbe people of 
Karnataka so that the people of Karnataka 
should not feel that the Members of 
Parliament of Karnatak.\--whatever Janata 
or Congress- have no say in the matter. 
Therefore, the hon. Minister should look 
to the interests of the MPs and protect the 
jnterests of the State also. 

SHRIKADAMBURJANARTHANAN 
(Tirune)veli); Mr Chairman, I rise to 
support this budget reluctantly, because 
last year our hone Mini~ter. Shri Scindia. 
submitted a peopJes budget but this year 
the budget is pinching the people. There-
fore, we have to accept this. 

In the tariff proposals the hone Minis-
ter, has stated that since the last four 
years the II Class ordinary f&lres up to 
50 kilometres have not been increased at 
all and that only for distances beyond SO 
kilometres the fares were increased only 
once, and therefore he was increasing tbe 
fares now. But it is not a justificable 
thing. Since the people have gone through 
a very severe drought during the last year 
it is not fair on the pdrt of the Central 
Government to raise the fare of the cJa~s 
used by the common man to such an 
extent. Therefore, I request tbe Minister 
to re-think and re-consider, and at least to 
raise the fare of only distances above 75 or 
100 kilometres. People travelling beyond 
100 kilometre~ can pay more fare That 
fare may be increased. 

Coming to the J)latform ticket which 
bas been increased from one rupee to 
Rs. 1.50 paise. I submit that it is not only 
barassing but it will lead people not to be 
bound by the law. Generally, if We lee 
in our stations like Madurai and Madras 
a host of outsiders and guests comiog to 
see off the people. In Tamil Nadu for 
Rs. l.~O paise one can travel in the town 
bus for a distance of 20 kilometres. Pre-
vlous)y for the next statioD the fare WII 
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tbat mucb. By increasing tbe platform 
ticket to RI. I.S0 paise we are showing a 
patb and tbe people will not be bound by 
law. So, this steep rise from Re 1/- to 
Ra. I.SO paise is stoutly opposed and I 
hope that the hon. Minister will think 
over and come to the rescue of common 
man and reduce it. Earlier even one 
rupee was very high In the Janata 
Government it was 30 paise, then it was 
increased to 50 pause In the small sta-
tions the railway authorities can harass 
the ryots and kisans-who come to the 
atations in large numbers-by demanding 
the platform tickets. As I have already 
mentioned, for Rs. 1.50 paise in Tamil 
Nadu, one can travel for 20 kilometres by 
town bus. 

Regarding the season tickets we can-
not say that only lower middle class 
peopJe. labourers, kisans and students 
only travel. Those who earn their daily 
bread by travelling they will be bit. So, 
the rise in season tickets is also not justi. 
fiable. So, I request that atlcast upto 
50 KMs distance, the rate should not be 
raised. This is my humble request to the 
Government. 

The incredse in parcel and luggage 
fare, will not increase your volume of 
income and it will benefit only the private 
road transport people to amass wealth. 
Therefore, I request you to look into this 
matter. 

In a way I tbank the Minister for the 
Karur DindiBul broad gause line, which is 
loi08 to be completed within the financial 
year. I would like to inform that the 
orilinal plan right from Kamarajar period, 
it was known as Karur·Dindigul. Tuticorin 
broad gauae line. It was never known 
for a Tamil Nadu man as Kurur-Dindigul 
broad gauge line. Therefore, I request 
the Han. Minister to extend this broad 
lauge line upto Tuticorin within this finan-
cial year. U It is extended. it will be 
very nice and the people will be benefited. 
Further, when the Karur-Dindigul-Tuti-
corio broad gause line project came into 
the ,ceDe, there was no formation 
of new district.. Now, during our 
hODourabJe MOR's period, three new 
district. have been formed. Dindigul is 
tbo capital of Anna Diatriot ; Virudunapr 

is tbe capital of Kamarajar DiatriCt 
and Tuticorin is the capital of 
Chidambaranar District. GeneraUy, t110 
Planning Commission says that there is no 
new industrial access and therefore tbey 
are curtailing money. Therefore, we are 
stressing this point here tbat there i. 
enough scope for new industries in Tuti-
corin and Tuticorin is improving very fast. 
Therefore, I request the Hon. Minister 
to eKtend the project upto Tuti ;orin aDd 
this Jine should come under the purview 
of the Planning Commission and the hoD. 
Ministel. 

The goods train is now running bet .. 
ween Milavitton and Tuticorin and it is 
only helping the two industries, namely 
SPIC and India Coments The mixed 
gauge Jmc laid from Mllavitton to Tuti-
conn Harbour ha~ not touched the Tutl-
corio harbour "rca, but has abruptly left 
in tbe middle of the Tuticorin Harbour at 
a distance of 11 3 KMs as against 
the full length of 18 KMs. If tbis 
incompleted work of broad gauge is takon 
up at least now and completed earJy~ 
through broad gauge line communication 
connecting both the harbours Tuticoriu 
and ~o~hin, can be achieved and the 
traffic can be accelerated. Sir, it is a very 
urgent matter. There can not be financial 
constraint for tbis as it is only seven kilo-
metres. Considering the improvement of 
the arca,- Jabour oriented area and salt 
producing area I request the hone Minis-
ter to complete this line upto Tuticorin 
harbour. Further, between Milavitton 
and Tuticorin. now only the goods train 
is running. We have opened it in 1985 
May and it is more than two years now. 
I hope the Minister wi)) note down tbis 
point also. 

Further, I am coming from a rural 
area-Kadambur t which is my native 
place. For the passenger tl'tlin amenitiel, 
I am shoutmg in tbis Parliament for the 
past founh time. My leader Sbri KoJaD-
daivelu was kind enough for giving chances 
to speak about the Railway Budget. I 
am striving for the passenger train ameni-
ties. 

Sir, give allo me two more minutes. 
There is one Janata Express ttain from 
Villipuram to Tirllnelveli. But it is runD-
ina without much revenue. Tbero it ..... 
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paaseqer train [or tbe local arcas lito 
lCunarapuram. Kuruoaari. Kadambur. 
lCav·elaDloJ. NaraikiDar. I have beeD 
requesting for a Sethu Link Express for 
tbe last four years. I hope. the Minister 
will accede to my request for Itartina 8 
.,.saenger da, train for this area with 
Ito~aea at tbe above places. 

There is a great need for an over· 
bridle at Thachanallur, whicb is in my 
cooltltuency. The broad-gaule and metre-
pUle lines pass through this section. 
There is the required statistical point for 
tbe traffic. The traffic points have been 
approved by tbe Railway officials. To 
avoid congestion on NH 7 I request tbe 
bOD. Minister to consider construct in. aD 
over-bridge there as the Tamil Nadu 
Government bas also recommended it. 

III the ond. I again request the hOD. 
Mioister tbat the people's loog pending 
demand of cODstructioa Kal"ur-Dindigul-
Tutlcorin broad-gauge )jnc be taken up 
Immediately. When constructed it will 
cut Ibort the distance by 372 kms on 100g 
run IODltb from Kashmir to southern-cod 
of the country. I am all for int~grity and 
unity or the country. Actually tbis not 
Karur-Dindllul line, but it was originally 
named durin. the period of Mr. Kamaraj 
aDd Mr. Alsatsan as the Karur-Dindipl-
tuticorin broad-pule Jjne. 

With theae few words, on bebalf of 
my party AIADMK faction Joya] to MOR, 
J welcome the Railway Budget and support 
it. 

SHRI AJA Y MUSHRA N (Jabalpur) : 
I rise to lupport the Railway Budget and 
I cODlratulate the hon. RaHway Minister 
for haviog shown progressive developments 
and improvements in the railways' ameni· 
ties to paslenlers and other administrative 
and otaanisational works. 

• y 

• r' 

A. a matter of fact, it it 8 matter or 
areat satl.faction tbat Dot only tbe parlia-
mentarian.. aU my respected colleaguel 
l1er.. but even tbe people aDd tbe preu 
have been appreciative of hi' eft'ortl aDd 
{"jaf",. result, ia the rail_aYL TJa.re ia 

DO doubt that the i.crease jq frolalla aad 
farea bal beeo unavoidable because 01 
reason. beyond bis IcoDtroJ. It may be 
because of tbe impJementation of tbe 
Fourth ray Commission'. recommenda· 
tioDlor it may be due to various other 
bikea in fuel aDd various other tbillls. But 
the fact is tbat the Railway. have proare'" 
ed and all credit must go Dot only to tho 
Railway Minister but to tbe Board aDd tbe 
employees of Railways, who have beeD 
able to muster themselves into a team. A 
civil orl'DisatioD bas shown cohesion 
which we only find in tbe Army. the Nay, 
aod tbe Air Force. As a team. tbe 
Railways have done whatever is possible 
under the circumstances. I am aware of 
tbe fact that the increase in fares and 
tariff has hit a lot of people. But it bas 
been una voidable under the preseot cir-
cumstances and the schemes which he 
bas undertaken to complete or progre.s in 
1988-89. 

The Minister bas quite rjsblJy. in his 
speech, taken the credit for continued 
improvement. But I would draw his kind 
attention to various growth and other 
targets which are first estimated. I would 
like him to have an appraisal whether the 
taraets are beiDg set less than what the 
capability of tbe Railways is because this 
tendency of showing the surpassing of the 
tarpts can be dangerous in the long rUD. 
He bas also refer.ed to various hikes 
which have been made, but the rate of 
growth in the revenue earning freight 
tarilt" bas beon steadily going down from 
1986-87 to 1988-89 If be compares tbe 
targets set down for 1987-88 aDd 1988·89 
whicb tbe targot set for 1986 .. 87, it bas 
been progressively set down. This teD'-
dcncy, year after year, is generatio. a 
feeling of over·fulfilment of targets. I am 
sure he is aware of this and he will keep 
tbis in mind. 

In tbis speech. the Railway Mini,ter 
haa mentioned tbat a very Jar8c sum of 
Rs. 182 erores has been put as 'other mil-
cellanoous factors'. Tbis is about the 
legitimate expenditure when be waa listi ... 
tbem. I would uri' tbe han. Minister to 
live tbe break up of lbis filure io bis 
reply because loavina such a larlo amount 
II RI. 182 crora I.arepted itato· .... · 
ceJlaneoul .facton il nOt WI')' feir. 



R/y. ,." '8'#- Pl-tALGUNA·I'. lOot (SAttA) 
0,,,1. DIIC.-COII,d. 

ltJy. SuJ,et.Ii-S9-
'Genl. Dlsc.-Contd. 

What be particularly deserves to be 
conaratuJatcd for it the decrease in the 
accldelt ratc. Tbe accident rOle hlS been 
lowered not only because or very out-
atandiol work done by th~ Railways under 
him, but allo btCJluse of the develop-
mental work and the replacement work of 
the track.. But what is surpri~ing is tbe 
amount which bas been kept. He also 
mentioned in his speech that nearly 13 
per cen t of tbe railways are metre ,aule 
or narrow laule. But the amount wbicb 
they have kept for replacement or for 
improvement or for c\)nverting the narrow 
lauge Hoes into metre aauge lines and the 
metre gauge Jines i~to broad gauge lines, 
ia minimal. I would suggest that keeping 
in view a very old and very serious acci-
dent in Madhya Pradesh in 1982, when 
nearly 200 people had died between 
JabaJpur and Godhra. a Jdrger amount 
should be kept for these lines on which 
nearly 30 per cent of traffic goes. This 
will positively bring the accident rate still 
lower. So, I would urge upon him to 
reconsider tbe allocation for improve-
ments. If it is seen that the conversion 
into a bigher gauge is economical but not 
viable under tho present financial circums-
tances, then at least improvement should 
be done of tracks, bridges. culverts, 
Dullahs and the communication system. 
On lome of these m~tre and narrow gauge 
railways, the communication system is 
stUI primitite. Either (hey can take in 
hand tbe conversion of the track, improve-
ment of the track, or tbey caD at least 
modernise the communica tion system 
between two stations. 

Mr. Chairman, Sir, six per cent 
increase in freiahts has been recommended 
by the boo. Railway Minister. The prices 
of coal, diose). etc. have rec;ently increased. 
This is one of the reasons for the increase 
in freishts, be,ides the developmental 
projects. But I would urge upon the hon. 
Railway Minister that for the essential 
consumer goods transhipment, the frei-
,btage can be of (4hree-tier system. As tfle 
hOD. Railway Minister ~nows. we are 
fadna a severe drou,bt and the movemen~ 
of most of the commoditios required to 
meet the drought was done at a subsaan ... 
dally subsidised rate. In tbe dOlO -.Y, 
between the prOfOnt frei8htqe wbicb ba. 
.,.on recommended and tbe coDCOuloal 

liven to tbe drought-afFected area_, th'" 
should be some other concession JiveD 
for the anq~vement of essentiaJ commOdi.-
ties On., of the reasons why tbe prlcu 
of consumer goods 10 up is the increaM 
in the railway freiaht. Ultimately, it" 
not the businessmen or the man ufaclurers 
who are going to pay for tho freilhtq, 
increase but it will squarely come On tbe 
shoulders of tbe consumers. To keep tbo 
low-cost economic development, certafn 
essential raw materials movement should 
also be cheaper. Today we are loiol JD 
a big way for indigenisation, we are ,otn. 
in a big way for sm11l-scale industries for 
employment generation. Tbey can also 
be given some concession. 

Sir. the railway fare increase has beeD 
well taken so far as the first-class and air-
condition classes are concerned. Even iF 
you put a little more increase in that, 
nobody is going to be affected because 
those who can afford to pay more and 
travel in first-class will bear tbis increase. 
But in the case of increase in the second. 
class fare. a large number of people are 
affected. Therefore. I would request the 
hon. Minister kindly to reconsider and 
help these people. Moreover, those people 
who travel for short-distance very fre-
quently, say about 100 Kms. or less far 
doing small busines~ or for earning their 
livelihood and tbe students to reach their 
coUeles and schools, have now to bear 
the burdon of increase in fare. The hOD. 
Minister may kindly consider giving COD-
cession to tbese people. 

There is one point about tbe platform 
tickets. I thought that the cost of platform 
tickets could be raised even to Rs. 2. But 
is there any checking done on the pl. 
form? There is no checking at aU on tho 
railway station platforms I would sUlaat 
to the hon. Minister that the checkioa of 
visitors on t he platforms should be dODe 
before the trains arrive because it has been 
secn that the local-anti-social elements 
never buy the ticket. They dominate tbe, 
local railway staff and even if the cost of 
railway rlatform tickets is railed to Ita. 
1.50, only those Jaw-abiding peoplo will 
buy it. But the anti-social elemea,. wiD 
not buy it and 10 scot free. The), even. dO 
Dot bother for the local rail_a" .ataff 
~aule tbe local railway ataft' il In ... 11 
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humber. This is more true in smaner 
stations. Moreover, if you raise the price 
of platform ticket, you must also ensure 
tbat the checkiDa is done at the platforms. 

Then, Sir, the ratio of North and 
South trains continues to be much less 
Ihan those running between North and 
Soutb-East, North and West and North 
and East Sir, there used to be a train 
caJled J"yanti·Janata Express running 
from North to Southern States. It is now 
discontinued. There were two trains 
One is Jayanti·Janata Express and an-
other is Keral. Express. The Kerala 
Express is continuing but the Jayanti .. 
Janata Express was discontinued and the 
people of South living in Jhansi and 
NalPur regions have been deprived of tbe 
facility of this train, J)articuJarly from 
Itarsi and JabaJpur there arc about 50.000 
people wantin. to go to South and there' 
i. only one train at tbe moment. I would 
orae upon tbe hon. Minister kindlY to 
CODlider reintroduction of Jayanti.Jaoata 
Express because it used to serve the people 
very lignificantly. 

Sir, there is a train called Ganga-
lCaveri Express which has been running 
three times a week and it will noW be 
running four times a week. I would 
'request the hone Minister kindly to consi-
der runninl it daily. Another difficulty 
faced by the people is in catching tbe 
'lCerala Exprels at Itarsi Station because 
the train stops there for five minutes only. 
The train bas lot 20 to 22 bogies and 
peopJe have to run with their bag and 
ballage on tbe platform at tbe dead of 
night to get into tbe carriage to occupy 
the seats reserved for them, Therefore. 
Sir, if the train halts at Jeast for 10 
minutes at Itarsi Station, the people going 
to South would be finding it convenient 
to get into the tra in. 
I 

SHRI NARA V AN CHOUBEY 
~Midnaporc): You are talking of Jabalpur 
only. 

SHRI AJA Y MUSHRAN: Tbe trou-
bJe 18 tbat you can only think of Welt 
DenpJ and Madbya Pradesh, Dot wbo). 
"\1' Jndia. 

) 

Rly. Bub", 88~­
Genl. Disc.-Contd. 

Sir, 10 far al Jabalpur is concerned •••• 

SHRI MADNA VRAO SCINDIA 
Now he has come to All India. 

(l"ter,uptloft8) 

PROF. MADHU DANDAVATE: He 
has to 10 to A II India via JabaJpur. 

SHR I AJA Y M USHRA N : Sir, the 
geograpbical centre is in my constituency. 
So, it belongs as much to Madhu Danda-
vateji as to me. 1 would suggest that in 
Jabalpur there is a greater need to have 
overhead railway bridges. In Katni there 
is a very great need. From tbere National 
Highway No 7 passes, which gocs right 
up to Kanyakumari There is such a beavy 
traffic that un1ess we bave the overhead 
bridges. we will not be able to redlly serve 
people 10 Jabalpur. You have sanctioned 
a lot of overhead bridges for other areas. 
They are also neccssdry, but if you do 
give us a chance to have these bridges 
expedited. 1 wi II be very gratorul. 

15,56 brs. 

(MR. SPEAKER In tlte Chair] 

In the end 1 wall only request the hone 
Minister that sometimes it is very necessary 
that some trains are to be increased or 
there are some times when some trains 
are to be re-routed. Whenever there is a 
re-routing done to the trains, tbe North 
and South ratio must be increased. Tbere 
is a tremendous responsibility on the 
Minister You have got shortale of funds, 
you have got a very ambitious develop-
ment programme. I am sure the Whole 
House is with you. And so far a-; tbe Rail-
ways are concerned, you desl,,[ve nothing 
but praise and we hope that we will be 
again in a position to praise you provijed 
one thing is fulfilled. So far as ex Service-
men are concerned~ you must give them 
the same benefit as you have given to Arjun 
Award winners. There are sportsmen who 
have got Padma Shree. but you have 
not liven them the same benefits 
as you have aiven to Arjun award Winners. 
You are aiving benefit~ of travelling to 
people wbo have Dot laid down their lives, 
but wbo have done IOmrthing IO\)d. Pleaae, 
for God's ... ke, Include 'awarde.,. or Vir 
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Chakra, Mahavir Chatra, Param Vir 
Chl1cra, Asho" Chakra aDd J(jrti'Chakra 
also in that Jist and I wou Jd personally i)e 
very hapl>Y, and I am sure tbe whole 
House is with me if these people are also 
included. If at all, I suasest that aU the 
widows of the awardees should be given 
a First Class free ticket for their life and 
so far as the awardees are concerned, give 
them some concessions. The Army as it is 
used to g~t concession OD Form iD', you 
caD pay the rest of the amount of Form 

SHRI MADHAVRAO SCINDIA 
War widows a Iso ? 

SARI AlA Y MUSHRAN : No. What 
J ant saying is, those who have got 
concessions or those which are not being 
given to the people who have Jaid down 
their lives . 

SHRI MADJ-JAVRAO SCINDIA : War 
Widows are already benefited. 

SHRI AJAY MUSHRAN: War 
widows are getting. But you have recently 
in the hudget speech announced some 
concessions, Sir. nnd tbose concessions 
should also be given to those people like 
Param Vir Chakra. Vir Chakra and other 
awardees, they must get concession for 
life. 

rJROF. MADHU DANDAVATE He 
is not saying 'aU' widows. 

SHRI AJA Y MUSHRAN : And You 
must give the concession to those who 
have been invalidated, who have lost thoir 
limbs.. You should also take a percentage 
of those people in your service as clerks 
or in other categories because at the 
moment ex·Servicemen are Dot getting. 

In the end, I will take half a minute, 
Sir. 

You are developing the living 
accommodation of the railway passeDlers. 
Now, wherever you are opening a new 
station or a neW Divisional Headquarters, 
new buildings are coming up, but those 
Divisional Headquarters which existed 
hundred years alP. tbeir repair and deVe~ 
lopment is nil. Por example, one of die 

four oldest Railway Divisions of. 
India is JabaJpur. (lnler,upllou). Sir, )"OU 
must live an additional amount for the" 
repairs and improvement of tbe accom-
modation. (l"ttrruptloll'). 

Sir, the Chairman is so nice to me 
and you come and curtail my time! 

[Tran8/atlon] 

SaRI MOHD. A YUB KHAN· 
(JhuDjhuDU) : Mr. Speaker Sir. I am. 
ex tremely grateful to you because my 
turn has been announced as loon I caDle 
in. 

First of all, I want to convey my bearti-
est congratulations to our hone Railw.y 
Minister, Sbri Madbavrao Scindia# Alona 
with him, all people who are members of. 
the family of Indian Railway deserve to be 
congratulated for havjng worked in loch 
an exemplary manner. I visi,ed the RaU 
Coach Factory at Perambur. Madra. I had 
a chat with the workers and others wbo 
work there. Workers of the Factory aro 
very pleased with the hone Minister 
because he weot in their canteen and 
inspected its working. 

Now I will speak on Rajasthan .. 

MR. f:)PEAKER : You can speak on 
this tommorrow. 

SARI NARAYAN CHOUBEY ~ But. 
Sir, you could at least Jet us have some 
snacks from the canteen. 

MR. SPEAKER: He can speak OD 
this tommorrow wben be will be fresb. 

16.00 hrs. 

STATEMENT RE: ARRANGEMENTS 
FOR THE SAFETY OF INDIAN 

NATIONALS IN TEHRAN 
FOLLOWING RECENT ESCA. 
LATION OF IRAN.IRAQ 

WAR 

[English] 

THE MINISTER OF STATE IN 
THE MINISTRY OP EXTSaNAL 
AFFAIRS (SHRI K. NATWAR 
SINGH) : Members are no doubt a"ar. 
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fJf reports reaardina recent escalation 
of tbo trl&ic: war between Irao and Iraq 
tbtou.h missile attacka OQ eacb otber·. 
cities. These have resulted in civilian 
casualties on both sides. 

Fortunately Indian nationals in both 
countries have escaped tbe forocity of 
these attacks. As the Houle is well aware 
Government have persistently called for 
.. ODd . to this traaie conflict and uf,cd 
,.traiot on both sides. 

We have welcomed the Security Council 
Jleeo)ution 598 to brina about a peacefuJ 
.... ement of tbe conflict and tbe etrort. 
ot tbe UN Secretary General to brioa 
... its early implementation. Mean-
while. in view of the danger to the families 
of'lDdia besed staff of our Embassy in 
Tehran, arrangements are in hand for 
tboir evacuation by a spacia I flight.. This 
facility can also be availed of by lome 
families of the Indian community in 
Tebran. 

It is proposed 10 arranle the evacua-
tion on 10th March, 1988. The lecurity 
and welfare of the families of the India 
based Embassy staff in Baghdad is 
constantly under review. 

16.0% ..... 

DISCUSSION UNDER RULE 193 

(B"61iIh] 

Receat Ilft ... Administered prleel 01 Petrol, 
. Coal, Steel. Edible Oils, Supr etc. 

MR. SPEAKER: Now, discussion 
UDder rule 193. Shri C. Janga Reddy-not 
bere. 

Pr.of. Madhu Dar.davate. 

-i't(OF. MJt9WY I}' NDA'HtU 
, (B.;I'I"IJ): Mr. Speaker, Sir, I rise to 

initiate discussion on the recent hike in 
adminidered prices of petrol, coal, Iteel, 
_ibM oil •• sugar etc. I wi.h to make it 
.olea" at tho very outaet that we are 
~ccI not only bt~ause of the burden 
tu, ~lS rut on \he COI1lJD98IQ'D" a rcault 

of Inflatioo that baa takeD place and tb-
reteDt bike that WI. introduced, but allO 
the style of fUD'tio1liol of tbis OQvera-
ment vis·a·via lotroduciq admini.tered 
prices of varloaa, .commodides. ~It .a 
aODer.lI)' expected, aDd for yeart in tbe 
past, it wal always expected tbat w eDever 
Budlct Session wa. approachin.. poople 
were always awaitioa the burden. and 
tbe reliefa. Now that process baa been 
decentraJised. Tbe burdens are beiDa 
thrown even prior to the pr!'FntatioD of 
Budlct in this House and 1/ must a tart 
from tbis point because it bas .tatted 
becomiol a reaul.r foature that the 
resources that are pnerated tbrouab 
increaso in tbe administered pricea of 
commodities outside the jurisdiction of 
tbe Budlet arc far io excess of the 
resources that arc mobilised throuah tbe A 
Budget ary schemes. 

Be re I come to 1988·89, cursorily I 
will liv you four figures to indicate bow 
this pa kular trend is deveJopina. 
In 1985· the total amount mobilised 
tbroulh in ea., iD levies and adminis· 
tered pr~ was of tbo ordor of 
RI. J 12S cror as aaainst on I)' Rs. 431 
crore. mobili d throuah the Budpt. 
In 1 '86· 87. pr r to the Budlet, the 
resource mobiliaat D was RI. 1800 erore. 
and tbrouah the udaet. only Rs. 488 
crore,. ComiDl t 1987-88, resource 
mobilisation tbrough levies and increase 
in price. prior to tbe B diet was Rs. 1718 
crores and throu.b tbe Budpt. Rs. '14 
crores. 

Now, corninl to this Budlet, io 
1988-89, ev_n before the Budget was 
presented in a few weeks tbat preceded 
tbo Budlet. tbe total amount or levies 
aDd adminilte1'ed prices tor tbo, wbole 
year will mop up R. 2769 crores\ I am 
not referring to the incre •• e in reiJht 
and fare charIOt becauso they .ero 
increased throuah the reluJar RaJlwa)' 
Budlet. But tbe ,resources mobilised 
outside the parameters of the Budlol 
wouJd be as. 2769 crore. fnd throlJ.b 
the Bud,et, Rs. 549.6 crore. 

Tbe question is wby this mobililation 
pr relourua tbroUlh admlnjsterod price 
iacrellc boforo lb, Bud,.t. Ie " Got. 
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madneu, d'b8Pe Ji •• t*Qd. Ia alt. mad .. 
!III II' tbe Dit6bo d it ... 

PROF. MA'PIW DANDl'JI.'f't!: 
~Yes. :',.,hadica). I ~o(jt liiieU-

.-&1IGDtr The entire metbod is, they try to have 
resource mobilisatioD in luch a manner 
abat tbe deficit., weJ] as the burdens will 
appear mjnima~~d to make it appear that 
tbe burden tbat wilt be put on tbe common 
man win be extremely small. Thjs win 
indicate aa to what would happen about 
tbe deficits. Even jf you neglect the total 
resource mobilisation before the Budaet in 
aU thest/four years and particularly thit ~ 
year, tbe trend of deficit has been V~ I,V->' 

The first tbree are tbe actuals and the last 
one is the projected estimate. 

I"" 

-'i . 
If We add them together. the total will 

be RI. 26.762 crores. For the entirt/ 
Seventh Five Year Plan, the tarlet of deficit 
was Rs. 14.000 crores. The Government is 
so efficient that tbey surpass the target of 
deficit even before completion of the plan. 
It is RI. 26.762 crores. 

There is one more aspect to Which 1/ 
would like to make a reference when you 
are in tbe Chair. Not only tbe old practice 
and tbe convention are not jmposing bi, 
burdens before the B\.ldg~t but even consis-
tent direction is, that all importttnt policy 
docusnenls or presentation when the Ho,",se 
is in/session, shouJd be durins the session 
IDd- not prior to that. Just cursorily 1 roay 
rrmind you that riabt from 1-9.~9S3 up to 
7-3-1988 that is yesterday. we I~~. that 10 
rulings were liven by the Speaker, ~3 ' 

· i 

"k" " IJ4tlWll, l'DtIl etc. 

Thefe are _..J tea rulin.. dult ~-. 
liven. The major policy document ..... to .. , 
be published or announcement. are tQ bel 
made when the Houle is io Session."" 
that il a far oft' cry. But even .. Un 
the Session is Dot there, at lealt tbe pr .. 
budaetary Jevy L should DOt be tbote ... 
That is observed more in the breach • 

Coming to the recent deycJop ...... 1 
would like to point out how wo caa 
l;>reak-up tbe various levies tbat have bM.D 
imposed. Rcst of them are admin ..... 
prices. What is tbe Iurcharae on I ineo ... 
tal? Out of tbe total break-up of .... 
2.769 crores that are souabt to be mopped 
up through price rise and otbtr dcvieol. 
surcharge OD income-tax is Rs. 610 crorll. 

Hike in stcel prices for tbe wbole rear 
will g!velthem Rs. 400 erorH. 

Tbe coal prices will put a burden tJn 
the people of the order of Rs. 430 crores .. 

Imported edible oUs will fetch RI. 3.0 
crores. 

Sugar increase in prices re_,ed 
through P~~Vc distribution system will 
fetch Rs. 1"'f crores. 

Petrol hike of Re. 1/- per litre wiD 
fetch RI. 260 crores. 

Postal and teJephone ratcs receDtI, 
increased will fetch Rs. 549 crores. 

This wiJJ mean that a. a result of the 
bike in tbe adnpnfstered prices, the total 
burden 00 the ~eople will be as. 2.7" 
crores. Aod add to that, the iQcreue in 
the freight and fare charles of r.uw.,. 
which are Rs. 622 crores. The total 
amount will be Rs. 3.391 crores. TW ... 
the burden with which we start. NOW/Wit, 
I am baving tbis backarouod is tbat tIlIt 
will have a direct impact on the in8atiOa '" 
ary pressure on tbe ecooomy aDd it _'ill 
have further multiplyin8 factor, aa r.r " 
tbe prices of commodities are cODt:croe4. 
Sir, which are the factors wblch an 
re8ponsible/tor the price tile-direct ..... 
also the Atultiple effect. The firlt OM 
wbich the ecooonU •• a call i. lIN 
"aoDOUDGOIDOJU o1fe~l;t. You d. lad .... 
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'in all these years during tho budlet, a8 
far as levies arc concerned 0tr increases 
ant conc~tned, the moment th announce .. :ment is made, even before, t e price rise 
cotDts into effect a nd as a result of 
annouDcement, you will always find that 
a psychological climate is created and 
manipulations of tbe biB traders and 
industrialists begin rnd you will find 
that as a result of. tbis manipulation, 
before the actual effect is given to 
tbeeo proposals, you will find Ibat 
chete is a certain marginal iucreasc besides 
tbe increase that takes place later on 
when the actual increases in prices are 
etFeeted. There is the coJl-puah impact of 
thel increase in administered prices of 
intermedja te loods ,md indirect levies. 
Now, this is very important-whether it is 
coal, whether it is steel, whether it is 
sUlar or whether it is petrol Sometimes, 
our Ministers go on arguing. Some of 
them who defended the increase/ in the 
petro) hike, tbey said that after aJl those 
wbo are possessing cars, only they wiJl be 
affected by petrol hike; those who are 
)lavina diesel cars-for instance, imagine if 
clicsel prices are increa8cd--onJy they will 
be ~ffected. ~ut the) forgct. t.bat/these are 
the Intermediate commodltles which are 
utilised for certain products and you will 
find tbat the prices of these products go 
OD. As far as freight is concerned. it 
\:»ecomes costlier and when the freight 
traffic becomes co,tllcr, always that 
particular incidence lS lransferredlon to 
the consumers and as a result of that, that 
impact is also import3nt. 

Then. There is the impact of deficit 
finaacing. There are two theories. In spite 
or this big deficit financing, some 
spokesmen of the Government have been 
claiming that they would /Jee to that that 
tile deficit finar.cilll w,1I not be allowed to 
dect the i'llflallonury pres~ure on the 
ecoDomy and Jead to further rise in prices. 
Consistently, it bRS been proved that it 
does affect. Since you are connected with 
a.ricu.llurc, . y~u kn?w it very/well that 
sometImes It I~ posMble to contain the 
~act -of deficit on the prices only if we 
&lave It substantial butrer .. stock of food-
pains. 1n that Calt, to lome extent, it Clln 

be neutralised. But wbOD we baw lOt 7-10 
i per cent !decreaae in tbe .... icultural 

production aDd to-IS millioo toon .. of 
food,rain is reduced aDd wben there fD DO 
auarantte that we are loiba to have very 
bia bumper crop, you will find that eVOD 
tbe agricultural situati0r is bound to 
81lrevate. Already, the/economic I1'OUp 
which was set up bas said tbat tbere 
would be a double-dialt inflation in tbis 
country. We have almost reacbed the level 
of 9.8 per cent. Thdt is almost ncar 10 ~er 
cent. J am afraid that tbis is also 10iD'1 to 
cost a lot. 

Then, fall in qricultural production 
is allo due to another factor. We may 
blame our fate and say tbat if tbe rainfall 
is less. as a result of that alricultural pro-
duction js al.o less. Therefore, the deficit 
finandnc cannot be off.setl and therefore 
there might be rise in prices. After 40 
yea~1 of independence, you will aaree with 
me that we have miserably failed, unlike 
some of the other countries, in allowin. 
our agriculturaJ production to depend on 
the valaries of rains Still. our water 
man~gemeDtfbas. not reached that level or 
effiCiency by which We can considerably 
reduce our dependence of aariculture 00 
tbe vag:lfies of rain in tbAt particular case. 
For io~t3nce, the State like Punjab, 
they have been able to have the water 
management is such a manner ~ that they 
are 8 ble to ha ve really a lood augmen-
tation of production of foodaraios. 
The people of Punjab have not only 
been the defenders of our frontiers but 
tbey have been the dererlders or the poor 
peopJe when we ar.e subjected to droulbt 
conditions and f famine in this cOUDtry 
because throulh fine water maoa.ement 
tbey bave been able to makt tbelr 
agriculture dependent on the irri.ation 
facilities and throuah better water manaae ... 
meat and efficient utilisation of tbat, tbey 
ar~ able to improve the situation. Sir. 
there is the inflationary pressurd leneratcd 
by the blackmoney of the order of Rs. 
38000 crores added to tbe deposits in the 
foreiln countries. The IMF says that in 
one Switzerland blnk alone there II 1632 
crores, added to tbat Rs. 38000 crores. 
The institute of/public Finance and PoliCY, 
wbose report bas beon laid OQ tho 
table of ,bis very HOUle, tbey have 
Mid thal e~ludin, ID1U1flia., tbo 
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black..,.., /81111'104 18 Rs. 31000 .. Cloret. 
That, almost, lets up a parallel economy 
fa the co~trY. The former Finance 
Minl.ter Shri .B. Chavan OR ODe occa-
sion admitted n this very House that We 
have a parallel blackmoney economy in the 
country. 

ODe 1 humorously said that if there is 
a parallel black-money economy. let there 
bc one Finance Mt' ister incharge of 
White-money economy aDd one incharlc 
of black-money ec nomy which has 
bccome a parallel economy. 

SMRI MURLI 
South) : It was in 

BORA (Bo)tlbay 
nata Party ti~: 

AVATB : But 
leave as e that. (Inter ipt/ons) Yes, that is 

session. I a not at aU affected by 
relish a he 

As far 8S black-money is concerned. 
unless some steps like demonetisation arc 
taken for higher currency, it cannot be a 

_ ~ attitude about smalJer currency. 
Ybat again will be there. And then if{ 
this black-money is being amassed-sec-
ret transactions, gold jewellery and luxury 
goods and clandestine deals involving 
foreign e;ttchanges, hoarding leading to 
artificial scarcity, speculations. purchase of 
illegal quotas and permits. Sir tone 
economist has said: "mJny peopJe feel 
that rather than having a train, bav~ a\' n 
train of permits, licenses and quotas is " . 
more profitable" Secret commissions and 
deposits in foreign banks these are the 
factors. 

I would like to touch one additional 
point, a slightly new perspectIve, and I 
would like to indicate how the price rise 
also depends upon those three factors. It 
is aD accepted axiom that whenever aap 
between the production on one side aDd 

• tbe money circulation on the other, that 
lap widens and we are able to have inBa-
tionary pressures in the economy resulting 
into rise in prices. Ther~fore, the best 
way to check the inflationary pre.sure of 
OCDDom), and ~bo~k th~ rj$~ in pricos is, 

on tbe ooe aide. to aUlment the prod .. .. 
vity and aD the other end, try to ...... CO 
circ:u'atioA (If mooey in the cO\lncry. t 

A vcry interestio, phenomonol II 
happenina in our budsetary procesl. W, 
have a capital budaet and We have tbe 
revenUe budaet. Tho capital ~udIO' deal, 
with various types of capital like borro~ 
iogs. market borrowings, (oreiln loans and 
other aspects by which wo are tryilll to 
buiJd up capital for buUdin, the al.s~" 
in the country 50 that deyoioplllOntai 
activities can be accelerated and the lOVO" 
nue exercise is all included-expc.,dituto 
as well as collection-in the revenlle 
budget. 

Actually, capital budget is very si,oia. 
cant than important. If we try to stron.· 
then the capital account, more resources 
will be avaiJable, more assets lap built up, 
developmental actiVities can be improved 
and the result of that is the production 
will go up and the gap between producti-
vity and money in circulation witl be 
reduced. But strangely enougb, in our 
country, in the recent budgetary processes, 
what is happening is that surpluses in the 
capital account in the capital budget. are 
being utilised to meet the de6cit in 
the revenue budget It should be tbe 
other way. The revenue budBct 
resources should be allowed to strenathen 
the capital budget so that more a~sots can 
be strengthened. the productivity of the 
country can be improved. But it i. 
happening the other way 

I will give another concrete insta~e. 
As a result of the debt trap in which WCf 
are locked up today. we find that whatever 
we are borrowing, that is supposed to bo 
the part of capital bud,ct, it should bQ 
utilised for productive activities in t" 
country and also to see tbat our tecbnolo: 
BY is improved, our assets Slre strengthon-
edt morc production is achieve. But What 
is happening in our country? The net 
interest payment in the comin, year J 988-
89-even tbe nct onc-that means, takip. 
into account tho various rocej"t~ we bav • 
lot from the loans, the net will be R" 
6,913 crores. That is almost, 68% of tbe 
domestic market borrowinl~ and tbe 
foreign loans that we 10l, c.l,~ will be 
utiliscd f()f lbe tep8),men, iq tbt fOtlO 0( 
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interest. That mellns, whatever borrow-
ings we are having, that is the external 
sources and market borrowings from inside 
tbe country. 68°~ of that is going to be 
utilised to make the repayment of the 
interest. The famous Economist Mr. 
Dandekar of Gokhale Institute of Pune, 
Jast time, while giving his expert view on 
the budget side: "'when I Jook to the huge 
amount that we borrow and the huge 
amount wbich we pay in the form of 
interest and all of them get accumulated 
at a' time in which we are in crisis, I 
almost feel that we borrow to pay that. 
We borrow to pay that." That is mainly 
the borrowings are utilised to see that 
major chunk goes not for developmental 
activities, Professor Ranga, but for paying 
back the interest That is what is hap-
pening. You ba ve to pay in this manner. 
But this time, in 1988-89, all the borrow-
irigs from external borrowings aDd also the 
internal domestic borrowings, 680/0 of that 
will be utilised for paying interest. 

MR. SPEAKER: Please conclude. 

PROF. MADHU DANDAVATE : Sir. 
I was to be the second speaker; the first 
and the second can be combined! 

MR. SPEAKER: I have already given 
you 20 minutes, Sir. 

PROF. MADHU DANDAVATE 
Please give me a little more time, Sir. 

Really speaking, the borrowings which 
we have, the resources which we mobilise 
must be utilised to strengthen the capital 
structure, to strengthen the as~ets in the 
country; but that is not happening Non 
developmental expenditure is going up. 
Tbe Sarkaria Commission has recommend-
ed that this expenditure must be gone 
down; we arc not being able to curb it. 

One more important poillt about the 
public set tor I tried to raise it during 
tbe q\Jestion hour this morning. If you 
look at the pbn allocutbn and also the 
internal reS(,Ufces to be mobilised, this 
time ollr Finance Minister expects the 
public stlct or to genera t c more resources 
in t~e f<'fm of internnl resources. The 

cost push impact is a180 very important. 
The public sector surpluses can be iDcrea-
sed by imporviDI efficiency. by ratioo.Us. 
ing the management, by puttinl people 
who nre committed to the philosophy of 
public sector; but actually we have lot tbe 
administered prices of the products 
increased. They want to improve the 
surpluses in the public sector; but how do 
they do it ? Not by rationalisinl the 
management I not by puttiog in charge of 
the public sector men who are committed 
to the philosophy or the public sector, but 
they try to increase the pricea of the pro-
ducts of public sector and artificially try 
to mop up; that is what is happeniol. 

Steel and coal, when these prices are 
increased, there is a cost pusb inflation. 
For instance agriculture requires for its 
implements steel. Then, as far as the 
transport is concerned-the Railway 
Minister will tell you-we have lot tbe 
steam traction. the diesel traction and the 
electric traction. You will be surprised to 
know that if you take the fuel that is 
required for 1000 tonne kilometre of 
hau tage or railway trains or railway 
engines; in the case of steam traction we 
require 12 rupees, in the case of diesel 
traction we require 6 rupees and in the 
case of electric traction we require 3 
rupees. We want to conserve tbe fuel 
expenditure; our conS{'fvation policy of 
fuel has totally faiJcd. 

The steel hike has Jed to increase in 
the prices of alricultural implements, 
transport equipment, cement, etc. 

There is one more aspect. As far as 
tbe price is concerned, the escalation of 
administered price is beiDI utilised by this 
Government as a short cut to augment tbe 
surpluses of the public sector. In addition 
to that there is one more aspect of which 
I would like this House to take cognizance. 
We are coming from various States. We 
are interested in strengthening the Centre; 
but we are equally interested in buUdinl a 
federal economy in the country and to 
strengthen the States allo. Look at the 
position of the finances. I hope you will 
give S0mc opportunity to discuss the 
Sarkaria Commission RCJ.'ort. A number 
of recommendations have been made and 
they have al$o realised that some sort of 
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aD imbalance). created and as a result of 
that even when price escalation t,kcs 
place, no benefit goes to the States. 

For instance, take tbe case of increase 
in the administered prices of all commodi-
tiel. You will be surprised to know that 
hundred per cent resource generation 
through increase in the administered prices 
loes entirely to the Centre and nothing 
goes to the States. 

MR. SPEAKER: If they had come 
through the Budget, would it have been 
otherwise? 

PROF. MADHU DANDAVATE: Yes 
Sir. Resource mobilisation in the Budget 
is spread out 

SHRI MURLI DEORA : Excise duty 
is different, increase in the administered 
prices is different. 

SHRI SOMNATH CHATTERJEE 
(Bolpur) : It is the same policy like increas-
ing the surcharge and not the tax. 

(Interruptions) 

PROF. MADHU DANDAVATE: I 
am proposing a constructive solution that 
the entire structure should be so changed 
that no mattcr whether the administered 
prices are increas~d during the budget or 
outside the budget, a percentage should 
be fixed up that out of this resource 
mobilisation, a part of it must go to the 
Centre and a part of it must go (0 the 
States. 

SHRI MURLI DEORA: How can it 
be done? 

PROF. MADHU DANDAVATE: It 
can be done .. (Interruptions) . . You may 
not accept; a number of economists have 
sUjgested that. (Interruptions) .. I have 
made a concrete suggestion I will give tbe 
reasoning for that. Let our Minister 
concerned note it; as far as the resource 
mobilisation in this country is concerned. 
revenues are concerned, you know what 
is the difference. If you take the ratio 
between the resources received by the 
~Dtro and tbe St,tes, ,he ratio is, 75% 

prices 0/ pelrol, 
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goel to the Centre and 25% or all tb. 
resources in the country actually IOCS to 
tbe States What is the position of tbe 
expenditure. If the expenditure is incurred 
in the country you take tbe total expeadi--
ture of the Central Government and tbe 
total expenditure of the States tbe .ratio is 
50:50. In expenditure the ratio is 50:S0 
whereas in the case of dispersal of tbe 
resources it is 75:25. Therefore, even the 
federal polity of our economic system is 
being destroyed. I would suggest tbat 
should be taken note of. 

Now I would suggest the concrete 
steps that can be taken : 

1. Consistent with the recommenda-
tions of the Sarkari a Commission 
she unproductive non-developmental 
expenditure, 

2. Augment the public sector surplusel 
with better management and 
rationalisation of the management. 

3. Streamline the public distribution 
system, 

4. How strict measures to curb hoard-
ing and profiteering, 

5. Stop export of sugar, vegetables, 
meat and common varjety of fish. 
These are the commodities required 
for the common mao. 

6 Reduce cost of industrial and alrl .. 
cultural production. That means 
have a low cost technology. It does 
not matter jf we do not 80 to the 
2Jst century oarly but have low. 
cost technology. 

7. Parjty between the prices of indus-
trial goods and agricultural 
produce. 

8. Curb black-money, if necessary, 
through steps like d:monetisation. 
If we are able to have electoral 
reforms in which we will try to' 
remove the inftuence of blackmoney 
in that case also, I think, lot of 
things can be done to che.:k corrup. 
tion which also creales inftationary 
pressuro on our economy. 
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If-che,t steps are taken it will be possible 
to aee tbat the bike in prices can be 
chected properly. 

SMRI P. R. KUMARAMANGALAM 
(Salem) : Mr. Speaker. Sir, I think it is 
releva~t for us to realise that administered 
prices is not a method 'of raising revenue. 
First of all one must undcrstalld the 
rationale behind administered prices. The 
three major criteria that are taken into 
aCCount wben it comes to administered 
prices are: equity and social justice; stable 
econo,pic en\lironment and effective plan-
ning Bad adjustment for increase in input 
cost. 

SHRI SOMNATH CHATTERJEE: It 
is a joke of the year. 

SHRI P. R. KUMARAMANGALAM : 
The relevant point becomes clear If we 
take up tbe case of coal. On 8.1.1984 the 
price per ton of coal was Rs. 183 and in 
December 1987 it became Rs. 209 per ton. 
The equivalent consumer price index in 
1984 was 550 whereas now it is over 730. 
So it is very clear that the cost of increase 
in prices has been much faster and very 
much higher than the increase in prices of 
coal. One can take any other item like rice. 
sUlar or oil. (Interruptions) 

SHRI SOMNATH CHATTERJEE: He 
bas be, n selected to spea\ to spoil his 
reputation. 

SHRI P. R. KUMARAMANGALAM: 
Mr. Speaker, Sir, may I seek your protec-
tion ? I am bci og threatened by uncles 
and aunts. I am being really intimidated. 
He must withdraw his words. 

( Tranllllllon) 

MR. SPEAKER 
qU8rr~1. 

]t is a friendly 

SHRI P. R. KUMARAMANOALAM : 
I do aot kDow why he il quarreling 
(lntelftlptlon8) 

[Engll,h) 

The issue that arises really is that what 
is the effect of those admhaistored prkes 

OD tbe wbolesale price index. It i. yery 
clear tbat if one tak"es the 58 items wbich 
come under tbe headinlof 'administtred 
prices', which lot tbe trtatment of 
administered prices, ODe can note tbat tbey 
form only 30 per cent for the wholesale 
price index. If one sees the efFect. tbe 
averale rise in prices has been 9.1 per cent 
from rhe wholesale price index point of 
view. The effect of administered prices in 
that was 2.16 per tent during the last 10 
years. If one really takes tbe fuel prices, 
which are often under tremendous criticism, 
the administered price effect has been only 
1.22 per cent in comparison to tbe reat of 
the jnput costs that go in. 

The important point Which I wish to 
make before you is that the objective for 
which the administered prices are increased 
is in order to really bring equity to ensure 
tbat input costs are handled. But I wish 
to make it even clearer that the wage 
increases are not the cause for increase in 
administered prices. For a change, they 
agree with me. (Int~rrUpllolU) There are 
increases wbich are caused by many 
others. 

With regard to coal. I wish to speci· 
fically point out that when coal was na-
tionalised. S4 million tonnes was the 
production: The share of wages was 
around 64 per cent of the turnover at 
the time of nationalisation Today, the 
production has gone up to J3S million 
tonnes. The share of wage is SO per cent 
of the turnover. Therefore. the burden 
of wages 'has only reduced and not lone 
up. Production has doubled. But unfor-
tunately when we ask the reason for 
administered prices, we are informed that 
tbe cost per toone has gone to Rs. 240 
per tonDe. It is true. It is because of 
lome reas'on. The reason is very clear. 
Over Rs. 3,500 crores have been invested 
in modernisation and capital goods. More 
tban SO per cent of these Rs. 3,500 crores 
in coal industry lies uninstalJed. It is not 
installed. Fifty per cent is under utilised': 
Of courte, the kickbacks in buying all this 
which our dear friends-the officers in Coal 
India-make and, in addition. the trans-
port contracts, the various labour contracts. 
This mafia conlisl ing nf 'tbekedara' , tbe 
officen and puppet tfude-unidnistl, aU put 
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~aetber, are makinl money bands down 
with aDd bleedina Coal Illdia and that J, 
becominl a cost. Why? There see"ms to 
be some justification for jncrease in ad-
ministered prices. 

16.34 ..... 

(SHRI N. VENKATARATNAM 
in the Chair) 

I would only plead with the hOD. 
Minister of Finance to tell his honourable 
colleague, the brother Minister of Coal, 
that the answer in coal sector defhlitely is 
not bowing to the pressure of thi. mafia 
but rather fighting them. 

Today, the coal workers are on strike. 
This strike is not a political strike. It has 
nothing to do with the Bharat Baodh call 
given by my learned famous friends on the 
other side. This is a strike for a demand 
to implement the earlier coal wa~e agree-
ment. This is for implementing the 
national coal wage agreement entered into 
by our Government with the work force. 
It is asking for implementation of those 
clauses which were approved by the 
Government. And you refused to imple-
ment on various grounds, We asked for 
pension scheme which will curb inflation 
because money will remain. We 'said that 
we will contribute as workmeo, that is not 
accepted. For the last one year, we have 
beeD saying, have the fourth wage agree. 
ment but no discussions take place. The 
ground is that Rs 240 per tonne is the 
cost while we are receiving Rs. 219 per 
tonnc. Therefort', we have no money. 
Firstly, let me make it clear tbat if you 
can clean up the Coal India, if you can 
clean the Mafia, if you can do away with 
those who are making money "t the cost 
of the nation, the price of production of 
coal will not be Rs. 240 but will be Rs. 150. 
I can personally luarantee as Rangarajan 
Kumaramangalam that we can bring down 
but the whole probl.:m is that when there is 
a strike, the bureaucracy reports tbere is 
none. They think that they can get away 
with it that there is no real strike. There 
is a Httle impact. Let me tell you, Mr. 
Chairman Sir, not one ounce of coal had 
been mined yesterday and today and it 
will not be mined till the demands of the 
workmen are met with and it win not be 
mlDed till tbey realise that they remain as 

cahoots of tbe Mafia existioa in patillo •• 
of power. Let me make it clear that 80 
amount of political intimidation will.ork. 
Here, the workin. class are not tip'" 
for rupees and paise. They are filhtio. 
for empJo1mcDt of their dependants. Tiley 
say that they will give up tbeir jobs aDcI 
live their children their jobs wbich i. not 
a Nery large demlnd.. Of course, Mr. 
Somnatb will not aafee with me on tbjs 
demand. I tbink he does not have the. 
problem of unemployment in his family .• 
. . (Interruptions) . ... Unfortunately. there 
is a trend for the bureaucracy to hide a 
lot of their inefficiency under the adminis-
tered prices covot. Time has come for tho 
Government to look deeper in\(; tbe 
reasons for increase in the CO\fts. I 
agree with Prof. Dandavate to the, 'extent 
that one has to reduce the cost of produc. 
tion and to improve producth·ity.· I am' 
a Member of the workiog class and I say 
with aU responsibility that tbis has to be 
done. But this canoot be expected from 
the working class till at least the Govern-
ment shows its honesty in tackling tbe 
Mafia in every sector. If publi.; sector 
today is considered to be inefficicnt~ it is 
considered to be inefficient because tbe 
officers and tbe contractors have aot no 
loyalty to either the public sector 'or the 
G,overnment. Their loyalty lies to their 
pockets. It is tbey wbo have to be chas-
tened down. I am not speaking "sainlt 
my Government. Remember, I am ·.peak-
ing against maoy of my friends wbo are 
financing you from the public secto~. 

SHRI SURSSH KURUP (Kottayam) : 
You doo·t get money from India. 

SHRJ P.R. KUMARAMANGALAM : 
You' set from outside? I did Dot know 
that. They expect the workers to be 
motivated but motivated in a hostile 
atmosphere where agreements are ft.outed, 
where the term~ that are k~pt are nat 
obeyed, all varieties of intimidation h u~cd 
to make the workers succumb Unless. 
the working class justified demands are 
met, can you expect the working class 
to be motivated? When he sees in froat 
of him millions of tonnes of coal. bom.' 
stolen, which are produced by him, wbich 
do not come into the book of. aCjCollDts, 
when be sees in front ot bim the: c')nlr~t. 
bein~ ma~~ an~ kic)tback, boil'S tak~n brl 
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tIIo officers under tbe table, how do you 
expect him to be motivated? Unfortun-
atoly, there are some who get protection 
beeause tbey have tbe political patronale 
of' some others. Sometimes, political 
patron_ae even of my friends, I am aware 
tbat in BCDgal many officers get the politi-
cal patronage even jf tbey in the central 
public seeton. I know how powerful tbey 
are witb tbe local support of the Govern-
ment. And if we post any other officer. 
be is intimidated and chased out of Benlal 
because Bengal has a di1ferent law and 
order witb a special quality. My grand .. 
father says, ·whatt

• 

SURr S. JAJPAL REDDY (Mahbub 
Nalar) : It is only a balancing act. 

SHRI P.R. KUMARAMANGALAM : 
Mr. Chairman, Sir, I only want to say 
about one fact and that is the admininiste. 
red price impact. 

SHRI SOMNATH CHATTBRJEE: 
You see tbe frown on Shri Bbagat's face. 

SHRI P.R. KUMARAMANGALAM : 
There is no frown on his face. He is smi-
ling. If one takes the administered 
prices as they are today, undoubtedly with 
tbe present situation that is there this 
was the least increase that cou Id be done 
to balance the economy. It has got no 
increase at all in the WPI of any substan-
tja) amount or in the CPI, the Consumers 
Price Index. Not the Communist Party, 
do not worry. Definitely it has not brought 
in your rarty any increase. 

The point thal arises is, how long C~ll. 
we 10 on justify irlefficiency in certam 
sectors and corruption in certain seeton 
by administc;red prices. It is time that 
we buckled down, tighten our belts, 
inoreas~ the productivity. honesty and 
e1ficicncy in our public sector. Until we 
.,.tbis there will always be this problem. 
TlMrc will alway. be a tongue in the chc(."k. 

When tbe Opposition speaks aboot tbe 
ad1llbti.terad prices many a time, they have 
hta .. fl. retpoolible. 

SHRI SOMNAT1i CHATTERJEB: 
The workers became tho scapegoat. 

saRI P.R. KUMARAMANOALAM : 
We. are aware. As 1 said, right in the begin-
nins. workers can never be a cause to tbe 
increase in cost. I have given you the 
figures. I am Dot spcaki OS from my me-
mory. 

So, I would only like to end by saying 
tbat what is important for us is to realise 
that the protest against the increase in 
administered prices is because people have 
slarled feeling that it is lime thar tbe 
country comes to grip with the problems 
that they fc.tce. These problems are not 
crealed by god; they arc man-made. 
Unless all of us realise t hat if We do not 
bring the economy of this country above 
petty partisan politics and machiavellian 
policy .... 

SHRI MURLI DEORA : What is it. 

SHRI P.R. KUMARAMANGALAM : 
The machiavellian. 

PROF. MADHU DANDAVATE : Tell 
him what docs it mean. He thinks it is 
connected with the stock exchange. 

SHRI P.R. KUMARAMANGALAM : 
Sir, it is necessary for us to realise that 
POlOt and more so for Prof. Dandavate 
to realise. He can try and make a lot of 
noise ab0ut the administered price but he 
must redlise thdt hi~ cooperation is also 
required as much as the cooperation of the 
treasury benches are required to hold the 
price line down. It is Dot going to be a 
question of thiS Government or the Oppo-
sition gaimng out of the increase in prices. 
All of us are going to Jose. The institu-
tions are at stake. Mr. Chairman, Sir, the 
very respect and trust tbat the people have 
in the system of Parliamentary democracy 
i~ at stake. Unles, aU of us cooperate to 
hold the pdce line down, bring in effici-
ency, increase productivity, it is of no use. 
Unfortuoatc:ly, Sir, as much as I can fiod 
fault with tbose on the other side, I am 
afraid, tbat there are some I feel wbo ate 
not taking their job as seriously as they 
should in the Government and especia1Jy 
among the bureaucracy, there are many 
with knowledge wbo are SpoiJinl. wbatever 
be the policies of this Governmeat. . 
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SHRI C. MADHA V REDDI (Adila-
bad): Sir, 1 do not want to cover a very 
wide raDle of Budgeting. I will not go 
into the question of deficit financing I will 
not '0 ioto the question of revenue expen-
diture and so on. I will reserve those 
remarks for the Budget. We have a limited 
subject before us whether there is any 
justification for increase in the administer· 
ed prices. I am very happy that Mr. 
KumaramangaJam feels that raisins of re· 
sources is not their aim. I am very happy 
about it. If the Government does not want 
to raise the resources by increasing the 
administered prices, we are happy. If the 
administered p. ices are to be increased on 
all the commodities produced by the 
Government or the public sector units in 
re~ponsc to the BICP or any other body. 
very impartially judging that the cost of 
production has gone up because of the 
increased wages etc., etc, we will be happy. 
We will accept that proposition. But Mr. 
Kumaramangalam feels that administered 
prices are only confined to steel and coal. 
What is the price 1 The price that we have 
increased .... 

SHRI P.R. KUMARAMANGALAM : 
I mentioned rice, sugar and petroleum. 

SHRI C. MADHA V REDDI : Please 
let me tell. The administered prices in-
clude about four major commodities, in 
which the manufactured articles are only 
two. ; t. steel and coal. He was making out 
a big case for increase in the administered 
prices because of the increase of the cost 
of production. There, as I said. I have no 
elillpute. 

I will start my speech by quoting a 
paragraph from the Eighth Finance Com-
mission's Report. It says "we have given 
tbis matter our careful consideration. We 
think that an increase in administered 
prices is justified if there is an increase in 
the cost of production, provided that the 
public sector undertaking concerns are 
functioning with reasonable efficiency.tt 
Are you functioning with reasonable 
efficiency ? 

•• Also in fixing the administered prices 
revision can be made for reasonable 
profits ••• 

"But if for obtaininl revenue or for 
increasing revenue is the so)e consider.-
tiOD, tben it seems to us that the appro-
priate course is to increase the excise 
duty, not administered prices." That is my 
poiot. The reasons given for the increase 
in the administered prices are varied not 
one reason. Officially on the floor of tbe 
House, while repllng to various questions 
it was mentioned that "there is a separate 
reason for cach commodity." I win 10 
into that. 

Regarding steel and coal, the reason 
is that the cost of production has increas-
ed. But as I said, the reasonableness has 
to be seen. And then you should also see 
whether the cost of production increased 
in respect of the commodities produced by 
the Government units. You should also 
see wh.tt is tbe position with regard to the 
cost of production of those very commo· 
ditks which are produced in the private 
sector becau~e. we have a public sector 
which is not an exclusive public sector. 
Where do you have? Very few areas are 
there .. The Tatas arc producinl steel. I 
was examining the Balance Sheet of the 
Tatas before the increase of the administer. 
ed prices. For the last ten years, Tata. 
have never made any losses. Why are you 
making losses? If we are making lossel, 
are we justified? You have inreased 
administered prices. What is the effect of 
this on the steeJ produced by the Tatas ? 
Are they not profiteering today? How 
much profits are they making 1 You please 
understand that you are making these 
people richer and richer by increasing the 
administered prices, thinking that you are 
alone profiting by it. No. The priYate 
sector is profiting much more, if tbcy are 
existing side by side with the Government 
s( ctor Please understand this. 

Second commodity I will take, that Is 
the prices of imported edible oils. What is 
the reason given 1 We are importing them. 
There, there is no question of any cost of 
production. You are importing oil at a 
very cheap price and selling it at a very 
high rate. But the point is that Y9U b4ye 
increased the administered prices because 
"we want to help the fartner to groW more 
and more oUseeds" ,t Is it~beiDI"".ed .on 
to the farmers '1 Where is It" An)'CRl nOt 
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takins tbat as a resource for yourself to 
show that deficits are reduced? This is 
exactly what the Finance Commission said. 
In the case of edible oils. in the case of 
supr, in the case of petroleum, there is 
no justification for increasing the adminis-
tered prices by saying that the cost of pro· 
duction is increasing 

SHRI MURLJ nEORA : It is passed 
on by way of subsidies that nrc given. 

SHRI C. MADHA V REDO) : TbJt 
has nothing to do with the cost. 

Now the reason given is for aUlar they 
have increased the sugar price because we 
wanted to increase the price of the sugar-
cane, the statutory minimum price. we 
wanted to increase it. Has it been increas-
ed ? Have you passed it 00 to the sugar-
cane growers 1 

The tbird commodity is petroleum. 
What js the position wjth regard to pttro-
leum? An over the world international 
prices are falling down. We are getting 
crude at a cheaper price than at what we 
used to get it earlier. Where is the justificd-
tion ? You increa~ed three times the price 
of petroleum. For what purpo~e 1 Is it 
not because you wanted to raise tbe re-
iOurces? What else? What other rcason 
can you sive me for this? 

SHRI MURLI DEORA 
Biven a reason. 

We have 

SURI C. MADHAV REDDI: You do 
not know. The reason given is, tbe only 
r(a£on the Government gives is vc:ry clear, 
and the reason is th~lt "if we Iflcrease the 
price of petroleum the consumption will 
10 down." Because, you feel that the 
consumption is increasing clnd ),OU feel that 
there is a likelihood that the consumption 
may 10 up to 13 per cent this year you 
Want to increase the price so that the 
people use less and less petrol. but is it not 
a ridiculous proposition? Have you not 
leen tbat ,dUri~1 tbe Jast three years, in 
bpitc 'I' tJle( increase in the price of petrol, 
t he c9,-~mptiOf\ hal lODe up, not lone 
d9W'l ~1, )t~a\'1'D YOll say abo'}t this? 

Sir, all these reasons given for incrca ... 
ing the administered prices are absolutely 
baseless. The only reason, and tbat also 
the Government have given recently. that 
they wanted to raise more revenues, addl· 
tional revenues, to tide over the deficit. 
That is the real reason. It is here tbat the 
cat is out of the bag. It is bere that tbe 
Finance Commission clearly says, "No. 
Vou are not justified You increase the 
excise duty and let the States take 4S per 
cent of their due sh,ue." and to see that 
that 45 per cent share In the revenue is 
not given to the States you are doing this. 
And it is not justified and there is no 
reason to increase the 3dmini~tered prices. 
In future no administered prices should be 
increased and there c;hould be some sort of 
a norm fixed clnd let the Ninth Fidance 
Commission examine this and give us a 
clear rccomme1dation where is the j ustlfica 
lion for increasing the administered prices 
10 respect of those commodUies for which 
there is no question of any cost of produc-
tion. 

SHRI MURLI DBORA : You have 
left Andhra and steel pLlnt and all that. 

SHRI C. MADHAV REDDI : In the 
Budget speel..h ' Budget speech! 

SHRI MURLI DEORA : But Mr. 
Madhu D~lDdavate has made a full budget 
speech. 

SHRI SHARAD DIOHE (Bombay 
North CentrctJ): Mr. Chairman, tbe hOD. 
Member Sht"l Madhu Dandavate bas 
rdlsed a very interesting debate in this 
House. that is to say, on the administered 
prices which have beeD raised recently by 
the Government. 

Now the issue price of imported 
edible oils for pubhc distribution system. 
and similarly the retdll price (If sugar and 
the price of coal production produced by 
Coal India limited, were raised on the 22nd 
December t 1987. The steel pflceswere raised 
on the next day that is, on 23rd December 
1987 and the petrol prices were raised 00 

9th Jan. J 988 Now, wby were they increa-
sed and whether there is any justification 
for these increases? These were the main 
contentions of the opposition parties as 
far al these hikes are concerned. I mi~ 



blic. unJ., 19J 
,e. Adml"18'e,,d 

PBALGuN! tit J90J (SAkA) prj ct, of p,t,oI , 
coal etc. 

sumbit bere tbat while me.lins all tbe 
bud,etary demands, many times tliere 
were bard choices before the Government 
and sometimes little unpleasant decisions 
bave also to be taken considering the 
economic aspect of those decisions; many 
times we find that tbe economists of this 
country and all over the world differ on 
leveral matters and ultimately some steps 
ha vc to be taken, which were convincing 
to tbe Government 

As far as the Budget ddidt was 
concerned, for the year J986 87, it was 
projected at Rs 5.600 crores and ultima-
tely it came to ~s. 6.080 crores Similarly, 
the present Buaset also has the deficit of 
nearJy Rs. 1,400 crores Therefore. the 
options before the Government were only 
two-whether to increase the administered 
prices or to have more and more deficit 
financing, so that there will be more 
inflation in tbis, country and ultimately 
tbe common man would have suffered 
morc. Therefore the Government has 
chosen to i"ave an increase in the admi-
nistered prices because thes~ are Jes~ 
infiationary. . ... (Interruptiolls) . ... In this 
case. less inflatjonary mea~urrs have heen 
followed .. (Interruptions) . ... The public 
sector savings fin,mce our Five Y faf Plans 
Now, in 1985·86. the proportion of this 
pubHc sector savings in the Plan outlay 
in 1985-86 was 25 per cent and it is 
projected in ] 989-90 to be 43 per cent. 
Therefore, we must cover aJso these 
differences in certain public sectors such 
81 Coal, where there wi)) be more and 
more proportions of their contribution, 
as rar 8S tbi. is concerned. Now, the 
Government is aware or must be aware 
that ('ertain difficulties would no doubt 
arise or sufferings for the common man 
would take place, for example rise of 
coal would increase the cost of railways 
steel, fertilizers. non-ferrous metals. 
cement. etc. Similarly risr in steel would 
result in the Cost of motor vehicles, other ~ 
transport eqUipments, rail equipments, 
electrical and non .. electrical equipments. 
Similarly the other rises also may give 
rise to certaUn difficulties for a common 
man. But as I said earlier. there was no 
otber alternative except to jDcre.s~ tbe 
.dmipi,tered prices. 

Now, let us come to the vadoQt 
products on which the prices bave been 
raised. The reaSODS were given by the 
Government and also they were knowil tol 

tbe public. The price of imported oil 
has been raised from Rs. 9,000/- per tonne 
to Rs. 11,000/- per tonne. The justification 
for this is to briog the price of imported 
oil more in line with the minimum support 
prices assured to Indian farmers for 
indigenous oil seeds. Now, the bOil. 
member Mr. Madhav Reddi made a pOint 
whether you are loing to pass on tbis to 
the farmers. That is not the rcal point. 
The point is, if you follow a particular 
policy, then onl)l there will be an incentive 
for tbe farmers to grow oilseeds. There-
fore, this Was some sort of an incentive 
given to the farmers so that they may 
produce more oil seeds which is necessary 
for thjs country in order to reduce tbe 
import of edible oils. 

J7.00 hrs. 

As far as levy sugar IS concerned, It 
has been Tdised from Rs. 4.85 per kl. to 
Rs 5.10 per kg. from 1st January. 1988. 
The increase is about 6 per ccnt. Tbe 
reason given by the GO'ternment is that it 
foHows the decision to raise tbe minimum 
statutory price for l:ane by 50 paise per' 
quintal Therefore, the whole thiol need 
not be passed on. Bu t as far as canes are 
concerned, that has beCD adjusted some-
where and, therefore. this price as Car 
as levy sugar is concerned, has been 
made. 

The question of coal, of course, is a 
little complicated matter. The coal pro-
duced by Coal India Ltd. has been raised 
by Rs. 29 per tonne, i.e. from Rs. 19() per 
tonoe to Rs. 219 per tonne. The taat 
revision was on January 9, 1986. It 
became necc5sary because the accumulated 
losses of Coal India Limited have lone 
up from Rs llOO crores on 31st March, 
1984 to Rs. 190~ crOft·s on 31st March, 
1987 and Rs. 2150 crores on 31st MaTch. 
1988 (estimated). One of the motho.1s to 
cover this was to increase the administered 
prices. Of course. side by side, it is 
necessary to take other obvious remedies 
i e. to increase productivity, to curb 
corruption and to reduce wasta,e in coal 
Industry. By raisinl admini.t~~ed ~tltft, 
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it Goes not mean that other remedies will 
not be taken or Government will continue 
with tbis inefficient management. 

As fDr as steel is concerned, the last 
raise was on 1st February. 1985. There 
was 8 raise by 18% on 23 December, 
1981. Because of this increase, the other 
products like pig iron, iron rod, would be 
costlier by 17 per cent I hot roll coil and 
Iteel by 20 to 24 per cent, billets by 20 
per ceDt, plates 22 per cent, cold ro11 
sheet. by J4 10 20 per cent and bars and 
rocls by 12 to 19 per cent and GP and 
GC sbeets by 9 to 20 per cent. As far as 
this is concerned, the additiona 1 revenue 
will be Rs 100 to Rs. 120 crores and that 
will ari,e out of this hike. 

Now. the main question really speak-
iOB is about the petrol As far a~ petro) is 
concerned, apprvximately Re. one a litre 
increase with effect from 9th of January 
1988 bas been made, and the last increase 
was in February 1986. Here also, no 
cbaole has beeD made as far as diesel oil, 
kerosene oil and coolcing gas are concer-
ned. Now the petrol prices have been 
increased, as bas been stated, to curtaH 
\:oasumption, to raise resources, to meet 
the widen ina deficit in the budget, and to 
conserve forei.n exchange petroleum pro-
ducts worth Rs. 2,573 crores in 1986·87 
were imported. There has been a steep 
increase in consumption of petrol by 13 
per cent during 1987-88, as against 8.7 to 
10.2 per cent in the previous three years. 
No doubt, merely by taking this step tbe 
cODsumption is not loing to go down. 
Other steps also will have to be laken and 
some packaae deal will have to be given 
in Ibis respect so that it will have a good 
effect and tbe advantages of this hike will 
be got. But We cannot deny th3t as far as 
the (oreian exchange is concerned. a lot 
of (oreign exchange we have to us~ for 
petroleum products. We cannot go on 
continuiDI tbe use of foreign currency for 
importing these petroleum a nd other pro-
ducts. In many developed countries also, 
tbe growth rate of oil consumption is not 
a. much as in this country. ~herefore, 
wbile the price chaDles are justified, tbey 
f.fe Dot aufticlent for rationalisiD, the use 

of enerBY. A comprehensive package allo 
needs to be tvolved in this respect. There-
fore, the foreign exchange. wbich is also. 
I shou1d say t being wasted in this respect, 
has also to be curtailed and for tbat pur-
pose. petrol hike was also necessary. So, 
Sir. my submission is that no doubt it may 
give rise to some hardship to tbe common 
man and it may not achieve the full object 
which he seeks to achieve, but there was 
no other option. The hard options bad to 
be exercised and the Government has been 
pleased to exercise this option. I ho,e that 
this option will give good results, it wiii 
check the inflationary tendency as rar as 
the economy is concerned, and it will also 
bring mClre contribution from the public 
undertakings to the Plan outlay, as far as 
our Seventh Five Year Plan is concerned. 
With these words, I su"port these hikes 
which have been made by the Government. 

SHRI AMAL DATTA (Diamond 
Harbour) Mr. Chairman, Sir, .. 
(InterruptionJ ). 

SHRI P. R. KUMARAMANGALAM : 
Another economist etfter Mr. Madhu 
Dhandavate. 

SHRI MURLI DEORA : LaWYer, not 
economist. 

SHRI AMAL DATTA: AJready tbey 
hLJve started hecklwg. I have only said 
'Sir' • 

SHRI P. R. KUMARAMANGALAM : 
No, I am not heckhng. You can continue. 

SHRI AMAL DATTA: Sir, tbe pricea 
of commodities Which are controlled by 
the Government whoJely or partially, have 
been raised every) cur before- the Budget. 
We used to think of it merely as aD 
economic m~asure to curtail some of the 
losses and (0 mobilise some resources. 
Well. the ec.onlIffilC Side is there and must 
be' there aud I will come to that laler, but 
we noW think that consistently with the 
style of functioninM of this Government. 
this is a routine measure being followed by 
the Government to insult the Parliament 
annually becausc tbe same thinl could 
have be(o done Whel1 the Parliament is in 
scssion or throuab the Sudlet Speecll. It 
ill now beiDa done to show the political 
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arroeanee of the Government and to show 
demonstratively that tbe Parliament does 
Dot have the pOWer of tbe purse, which 
proverbially it is supposed to havr in a 
so-called parliamentary democracy It is 
done before the Parliament Session every 
year and this is done with a view to show 
that ahe mobilisation of resources to the 
budget is an in~igniticaDt part of the total 
mobilisution desired by the Government. 
whether it is able to acbieve that is another 
question But before the budget was pre· 
sented, the mobilisation desired by the 
Government, in a full year, came nearly 
Ils. 3000 crOfes, but only Rs. 600 and odd 
crores ar e being mobilised through the 
budget. Is it Dot un insult to the Parlia-
ment ? Let them say categorically, shtlng 
OD the Opposite, that they do not think 
so. The two speakers who ha ve already 
spoken from the other ~ide have not 
(ouctled on the subject But may I ask 
whether in a parliamentary democracy this 
can be tolerated at aU by either side? If 
they want the Government to go on in this 
particular arbitrary, autocratic fa~hion, let 
them say. 

Sir, We have seen that the Govern-
ment increased prices just before the 
budget. Now, thi~ will enable the Govern-
ment to show at the time of the budget 
that they ~ue not increasing Ihe taxes too 
much. In other words, it helps the Govern-
ment to deceive the people into thinking 
that the Go vernment is imposing a very 
small burden on the people while the 
imposition made previous to the budget is 
really a significant portion which raises the 
price immediately to some extent and to 
some extent indirectiy later by what is 
termed as cascading effect of those goods 
which either form the infrastructure or the 
core sector of the economy like coal, steel, 
petroleum etc In the case of some because 
of rising C(lst of living index going up, the 
wages and salaries of those in the 
organised sector are raised, but leaving 
tbose who are not in the organised sector, 
in the lurch. Sir, the Government at 
one time, presented a paper caned 
• Administered Price Policy' . This was 
called a discussion paper and I suppose 
it was desired at tbat time, not very 
iftsjn~frely, becaur,c tbe author of this 
document noW is out of tbe Oovernment-

I am referring to Mr. V.P. Sioah-aod he 
said that there were only a few situatiG111 
where raising of administered prices ml.bt 
be justified But thut situCltion arises wben 
the r:ost of I he product is already so blah 
that the price does not cover the cost. but 
even there the fuJI rrsort must be made 
first to increase the efficiency and if it 
cannot be covered, then only the price ·can 
bt: increased and for mobilisation of 
resources only in a situJtion where it fa 
not possible to tax the goods for ODe 
rea~on or other, or if it is not possible to 
tax the goods of which a particular 
procuct is an intermediate good. au input. 
it is only in that situation that mobili-
sa tion of re~ources and increase in the 
administered prices may be justified. 
otherwise not. 

Sir, this is a Paper which very clearly 
says that when costs have 'increased, even 
then. it says, that it does not and should 
not automatically lead to the increase of 
t he price of tbe product concerned. I 
quote here the relevant portion: 

"The most preferred option ia to 
absorb to the extent possible the 
burden of the cost increase by 
improving the productivity and effi-
ciency of the concerned enter-
prises •• 

SHRI MURLI DEORA : Reading from 
what? 

SHRI AMAL DATTA: From 'Admi· 
nistered Price Policy'-Discussion Paper 
of V.P. Singh. 

SHRI MURLI DEORA : At that time 
you were criticising it. Now you are 
ready to praise that. You change the 
colours. 

SHRI AMAL DATTA: What we 
were at that lime doing, you plea&e find 
out from the records. It was discussed onJy 
in 1987. 

SHRI SOMNATH CHATTERJEE 
Mr. Deora, you were praising V.P. SIDlb 
then. Now what are you doing? 

(InterruptloM) 
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SHRI AMAL DATIA : Sir, if this is 
boiDa followed, tbe GovernlDOnt should 
come aod say so. The Government should 
.bow that the normative prices of goods 
have become 80 high because of the input 
prices ba viog increased. on which the 
Govern ment does Dot have any control 
and the Government is unable to absorb 
tbai Input price increase and therefore the 
prices ha ve to be increased. So, it is 
only in that situation tbat the administered 
price increase can be approved, but tbat is 
Dot so. The Governmeot bas not come 
forward in t he case of any of these 
commodities to show that the input cost 
increases cannot be absorbed or cannot be 
absorbed partially. In the ca4ie of coal. 
they have said tbat BICP has recommen· 
ded a IS per cent increase. What does 
BICP see '! BICP only finds out what are 
tbe input prices, they do not see whether 
the input prices are justified or Dot even 
wben, tbe input prices are dependent on 
Government's owo supplies. So, this is 
Dot tbe way. The BICP is not the last 
word. If the Government is sincere, there 
shoUld be a parliamentary body under 
which there should be an expert committee 
to 10 into the pricing of alJ commodities 
are beina manufactured in the public 
sector. Otherwise, it is not possible to 
control this kind of action on the part of 
the Government. 

Now, Sir, the question of States, the 
federal question has been already raised 
by Mr. Dandavale. I will go a little 
beyond that because it is not only denying 
a abare of the increased mobilisRtion of 
resources to the Sta tes by mobi lising the 
resources tbrough increase in administered 
prices and not through shareable taxes. 
It is something more. It is increasing tbe 
burden 00 the States themselves because 
tbe States have planned their annual 
budget in a certain figure. Most of the 
States are coming to the Planning Com-
mission in December or January for the 
next year's, i.e.. 1988-89 annual plan 
budlet on certain assumptions on prices. 
These assumptions have all gone astray 
now because of tbe incr~ase in the prices 
of commodities which bave a wide rangina 
eft'ect like coal. Coal price mcrease will 
immediately affect the cOlt of energy. i.e., 
oJectrlchy, and apart from other coal-

based industries like fertilisers, eem., 
aod so on. So, this bas already put tbe 
States in a very light corner. In fact, there 
was a study by tbe Karnataka Govern-
ment-this should be done by tbe Plannin, 
Commission, it is never dono. The 
Planning Commission should immediatel, 
come out with the statement as to what 
is the effect of the increase in administered 
prices on the State plans. We have lot 
an irrigation project going on. on which 
we have decided. and tbe PJanning Com-
mission has approved, that we aball spend 
Rs. 60 crores and we shaH achieve this 
result. What is going to happen now? 
Rs 60 crores will be doing the work of 
wha t we would have otherwise done in 
Rs 50 or Rs. 45 crores. So. the prices 
go up on all kinds of infrastructural 
projects as well as projects of a very major 
nature which the States have to enga.ge in. 

I was saying that in Karnataka there 
was a study lake this and they studied tbe 
effect of increased prices in 1985·86 on 
the expenditure of five Departments only 
and took only nine selected commodities 
to see what is the effect. The effeCf, you 
will be astounded to hear. Sir twas Rs. 47 
crores in one year-only five Departments 
and only nine selected commodities whose 
administered prices Were increased. SOt 
if this is the position, then they are cutting 
the throats of the Stales both sides-they 
are denying the money, and they are also 
increasing the prices. All this bas become 
necessary to mobilise resources -for what 
purpose? What resources arc the Govern-
ment spending today on Plan or Don-Plan? 
It is mostJy on non·Plan. Is it able to 
curb its expenditure? It says many things. 
many high-sounding things durin. the 
Budget every year. But has it been able 
to curb its own revenue expenditure 1 It 
is not. It is g,ling lip every year. Why? 
It is because of th.! mindless way in which 
the Government is proceeding. We see 
daily style of functioning of the Govern-
ment, PM's extravaganza. Which bas 
become quite familiar. He will go to 
Sariska to hold a Cabinet meetiDI. It 
does not matter. if in the proce.1 cror •• 
of rupees will be wasted. He will '0 to 
Lakshadweep for a boliday, io all alrcraft 
carrier. (/nt''''upllo",) 
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THE MINISTER. OF STATE IN 
THE DEPARTMENT OF ECONOMIC 
AFFAIRS IN THE MINISTRY OF 
FINANCE (SHRI EDUARDO FALEIRO): 
I am on a point of order. I would like 
bim to bear this in mind. It is not proper. 
There are many things that could be 
said relardiog .... I am with the permis. 
lion of the Chair. I am on a point of 
clarificat ion. 

SHRI AMAL DA TT A : What is about? 
Under what rule? 

SHRI EDUARDO FALEIRO : I am 
with tbe permission of the Chair. There 
are many things which could be said out 
of the many points. Don't make persona1 1 

private, unfounded. baseless accusations. 

SHRI AMAL DATTA : I have got 
highest regard for you, and not your 
Jeader. 

SHRI eDUARDO FALEIRO: But 
don't make personal. unfounded baseless 
alJegations. 

SHRI SOMNATH CHATTERJEE: 
The Prime Minister's visit is not personal. 

SHRI AMAL DA TT A: It is very 
impersonal. I have said about the mind-
less, extravaganza of the Government. 
It ;s not a secret. Everything has come 
out and been published. The jaunts 
abroad which cost crores of rupees have 
come out in the papers. Why I am saying 
tbis is, that whatever the leader of the 
Government says or the Finance Minister 
Itates in the Budget speech that they are 
Boing to observe utmost austerity, curb 
this expenditure and that, but this is the 
style of functioning which ultimately gives 
a sinloal to the peopJe who arc there in 
the field whether to curb the expenditure 
or not. This is what really tells them 
what the Government wants, what the 
conduct of tbe Government is. It is not 
for the words of the Government that 
matters. Words have become unimportant, 
insignificant. and irrelevant, when the 
Government itself conducts in a way that a. if S/Jahanshah is ruling India. (/nter,up-
lion.). 

In the GoverDment, there is • total 
Jack of vision. a total lack of understand-
ing of the economics and tbe total Id 
of statesmanship and this is takint tb. 
country to a verge of coUap.e and 
ruin. 

As I have said, tho riaina of prices h •• 
mobilised revenue three timet of wbat has 
been raised in the Bud,et. Last ),oar R.I. 
1700 crores has been raised tbroulh 
administered price increases as alai_ 
Rs. 514 crores through tho Budlet. Tblt 
year, about Rs. 3000 crores is to be rais. 
through the administered price jncreuel 
against Rs. 600 and odd crore. tbrou ... 
the Budget. This Budget has become a 
joke It no longer enjoys the sanctity. 
Its sanctity has become a joke. 

PROF. MADHU DANDAVATE : He 
said, only joke and not' jok.:-r". 

SHRI AMAL DATTA : And the 
jokers-those who have presented the 
Budget .... 

SHRI C. MADHAV REDDJ In a 
lighter vein. 

SHRI SOMNA TH CHATTERJBE: 
When the Prime Minister uses it, it cannot 
be unparliamentary. 

SHRI AMAL DATTA: Thus the 
deficiency of the Government which baa 
become progressively more, and tberef.ro, 
tbe need for expenditure bas become 
more and more. Even if you take petrol 
price increse, somebody said. only pct[9-i 
price increase, somebody said, only petrol 
price bas been increased and not kerosene 
price, diesel price, this price and tbat prico. 
What will happen if petro) prices incroaeo? 
Rich classes have cars and they will pay 
more. The Government must understand 
the basic fact that in India Soot{, of the 
people who ride cars do so either on public 
expenditure or on institutional expendilQrO 
which is to be passed off. . 

SHRI MURLI OBORA : Let them pa,. 
Why Dot? 

SHRI A MAL DA ITA: That wHI ... m 
be reflected and tbat will caUIO loftatiOD. 
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You do not understand tbat. You may 
undentand very well. But your leader 
docs not understand. 

Increases have taken place in each 
one of them whether it is coal sector or 
ateel sector, whether it is petrol or even 
aUlir. E&ch one of them will fan inflation 
which will have the cascading effect 0.0 a 
wide range of commodities and the prices 
will 10 up. The reasources which are 
lOupt to be mobilised win be ultimately 
tbe expenditure of the Government. And 
apin the Government will be in that 
position where it has to borrow to be able 
to meet the revenue expenditure. This is 
Dot the solution. The solution is that 
the Government must be able to imple-
ment tbe Plan propelly. What is happen-
iDa? The public sector undertakings were, 
according to the Plan, supposed to concri .. 
bute RI. 59,000 crores to the Plan resources 
in five years time. In two years. they have 
been able to contribute only Rs. 14,500 
crores. In 1987·88 together, if what is esti .. 
mated is taken into account, it is some .. 
thiog like Rs. 21,000 crores and ultimately 
in five years, it will not exceed Rs. 36,000 
crOfes. The Government is not able to do 
What it intentlcd to do. It shows the 
ineffectiveness and inefficiency of the 
Government that it is not able to make the 
public sector undertakings efficient and 
pnerate the resources which th~y were 
intended to generate. 

The only contribution of the Govern .. 
mont in this regard has been, to my mind, 
the speeches of Mr Vasant Sathe as they 
were virulently attacked by another 
Minister at that time Mr. K K. Tcwary. 
Apart from that, efficiency remains rarity. 

Today. in the steel mills. we have the 
eapacity to produce 10 million tonnes. 
What have we been able to produce ? 5 
millioD or 6 million tonnes of steel is 
produced. 

We have lot a capacity to produce 300 
million tonnes of coal. We are not able to 
pteduce more than 170 million tonnes of 
wat. 

We have got '80 much capacity whicb 
we have totally unqtilised. So, what is 10· 
iDg to happen? Government says tbat by 
in~reasiDg the petrol price. they will curb 
the consumption of petrol, whicb is risiDI 
very rapidly. Who is responsible for tbat ? 
Again; the Government. Because in 1983-
84, we were producing only 45,000 cars in 
India. In 1987-88, it is estimated that we 
will produce 135,000 cars in India, tbat is 
three times of four years ago. 

SHRI SOMNATH CHATTERJBE : 
Mostly imported cars. 

SHRI AMAL DATTA: Next year it 
will go up again. So far as two .. wheelers 
are concerned. it has gone up from 6.S 
lakhs to 12.5 lakhs, about twice. 

This boom in automative industry is 
totally Government .. spon~or{'d. Did the 
Government think at that time th1t these 
run on wolter? These have to be run on 
petro1. Theref.Jre~ petrol has to be import .. 
ed. This is a mindless Government. This 
is an imbecile Government. 

The rise in the administered prices is 
the only solution which an imbecile 
Government can find. There can be no 
other solution for su~h a Government. 

You can tllke up measures like 
increase in direct taxes as a solution. But 
you wlH find that the Government is not 
incredsing it. Th~ Government hlS taken 
the option that it will not increase direct 
taxe~. But the Government will raise 
indirect taxe~. 

So far as additional mobilisation is 
concerned, that is increasing as the 
Budget figures show. That is where the 
cream lies. The Government should 
have taken it out and should have iDvest ... 
ed but the Government is not mindful to 
do it because it wants to give relief to 
those who are its supporters and ita 
friends. This is a political decision. 
Unless they abandon that decision aod 
come to the right decisioo, right alter-
natives which we are able to offer, they 
will 10 on doing the same thing which is 
most undemocratic al1d JUQst I,Jn~on'thu. 

tiona). 
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SHRI MURLI DEORA (Bombay 
South) : Mr. Chairman. Sir, I have al-
ways "boen wondering when the Courts 
are in Session and when my dear friend 
Shti Somnath Chatterjee is always 
away practising in the Courts, why Shri 
Amil Datta is always bere .... (Interrup-
tion,). He has Dot replied. The reason 
may be like this: The way he argues, I 
do not think anybody will trust him he 
js safe in the Courts. That is the reply I 
have got. 

(Interruptions) 

SHRI SOMNATH CHATTERJEE 
He has alreadY finished •.••• (Interruptions). 

SHRI MURLI DEORA: Tomorrow 
you may finish When you make the Budget 
Speech. Today, you have finished this. 
In tbe same way, you can do it 

(Interruptions) 

MR. CHAIRMAN Mr. Deora, 
please don't lose your temper. 

SHRI MURLI DBORA: I am not 
losing. I am just replying to him. Sir, 
here is Professor Madhu Dandavate Who 
used to be an excellent Professor of 
Nuclear Physics in Bomhay and when he 
gives a lecture on economics, one does 
Dot expect much from that lecture. It is 
a classic example of economic confusion 
Which Prof. Dandavatc has been inflicting 
in this House for the last three years. I 
am hearing him. I want to share with my 
friend here because Prof. Dandavate is a 
very dear friend of minc. He used to 
t~ach in the Siddartha College .... 

PROF. MADHU DANDAVATE 
Sir, if he praises met I wjll t.lke it for 
sranted that something is wrong With 
mc ..•. 

(Interruptions) 

SURI MURLI DEORA : That is why 
I am not rraising you .... (Interruptions). 
Prof. Dalldnvate has expressed his serious 
concern about the growjng deficit in (lur 
budlet and I agree with him. This year, 
we are loing to experience a deficit (If 
Dearly Rs. 7400 erores. Every year, tbe 
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budget deficit is rising. Pror. Daodavaw 
and some of my people litting on my rilb, 
who call themselves Leftists ••• 

SHaI SOMNATH CHATTERJEE: I 
am Dot your people. 

(Interruption,) 

SHRI MURLI nEORA : You are my 
friend. I will not make .uch a foolish 
mistake to call you my people. I aID 
sorry" . . (Interruptlonl). They are sayiq 
that there should be a dominant role of 
the Public Sector Enterprises in our econo· 
my. We agree to tbat. They want to 
reduce the deficit; they want the public 
sector to make more and more profit. 
How do they make more and more profit 1 
Which Government would like to incrcaaO 
the prices, administered prices of basic 
commodities like sugar and edible oil? 
No Government would like to do that. 
But the conditions around us has become 
such that, there is no other alternative but 
to increase the prices to some extent. 1 
am not here to justify that. Let the 
Minister do that job. 

(Interruptlonl) 

17.32 brs. 

[MR. DEPUTY-SPEAKER In the Chair) 

MR. DEPUTY-SPEAKER: Mr. Deora, 
you please address the Chair. 

SHRI MURLI DEORA : I am lOrry. 
you have come. 

SHRI SOMNATH CHATTERJEE: 
Sir t he is sorry because you have com •• 

(Interruption,) 

SHRI MURLI DEORA : No. DO. 

MR. DEPUTY-SPEAKER: It may be 
tbat because of my absence, he milht 
have felt sorry. 

(interrupt/olll) 

SHRI MURLI DEORA: The only 
solution to mop up more revenue Cor the 
public sector enterprises i •... (lnterrllptlolll) 
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Of course, it is very easy for us to say 
tbat increase the productivity and reduce 
tbe cost of production ctc. etc. But the 
real and only solution. unfortunately. is to 
raise tbe price of some commodities. 
I do not wan t to go by tbe fiaures which 
have been supplied by the Government-
even regarding LPG. Even today, after 
the increase in the price of Liquificd 
Petroleum Gas cylinders, the Government 
i8 .UlI $ubsidising to a great extent. My 
friend Mr. Reddy said about the edible 
oil prices. Shri Sharad Dighe bas rightly 
replied 'that tbe basic reaSOD to incroase 
the price of edible oil is to protect and 
encourase the indigenJus production ot 
oil-seeds. You are asking as to where 
tbat monty collected is goina. Only in 
this Budget, a sum of Rs. 3000 crores is 
liven as a subsidy in fertilizers. Who is 
uaing the fertilizers? It is not that I am 
using nor you The farmers are using the 
fertilizers, who are producing edible oils ..• 
(Interruption,). Sir, here is a case of my 
friend who want more and more pric~s to 
be given to the farmtrs ; who wants more 
prices to be given to tbe sugar-cane 
srowers. But when the price of sugar is 
raised be is ready to protest against that. 
You can't have both thil}gs. If you are 
going co increa-;e the price of sugarcane .. 
(I"terrupt;onl). That it is going .. 

(Interruptions) 

AN HON. MEMBER: But from the 
back~door. 

SHRI MURLI DEORA: Not from the 
back-door but open)y. Three thousand 
crores of rupees are provided in 1988·89 
budact as a subsidy on indigenous and 
imported fertilizers. You can see from 
the book that you have Mr. Amal Datta. 
Tbis is one of the fields where the subsidy 
to tbo farmers are going. I am not j \)stl-
fying that the price of edible oils should 
10 up_ 

(Interruptions) 

SHRI AMAL DATTA; Why admini~· 
tcrod prices ? 

MR. DBPUTY·SPBAKBR Tbe 
Mioitter will r~ply to your quesUon. Wby 
are you askin, him ? 

SHRI MURLI DBORA: I am Dot 
bore to justify tbat all tbe price increase 
is from the public sector enterprises. The 
real solution, to my mind. reaardina tbe 
public sector is about its perfect working. 
There is an article in 'The Hindu' today. 
Mr. ChelJiah, who is tbe member of tbo 
Planning Commission, has wriuen an 
artide where he says that we should 
confine the role of public sector only to 
the core sector. like steel, oil, communica· 
tions, coal etc. Today if public sector 
produces scooters, flour mills and edible 
oils. then you will expect the same com-
pany to make te.diJes and all that. Then 
they will keep on making Josses. What I 
am trying to say is that the real solution 
to this is that you should not increase the 
price. J t will only reflect the activities of 
public sector. 

(Interruptions) 

SHRI SOMNATH CHATTERJEE: 
If you remove this Government. 

(Illterruptlon, ) 

SHRI MURLI DEORA : You have 
seen it in Tripura. What happened there? 
You wilJ see later on when your turn 
comt's, 

Sir, Professor Madhu Dandavate quo-
ted Dandekar Committee·s Report and I 
want to draw his attention to one tbinl. 
When Professor Madhu Dandavate was tbe 
Railway Minister .... 

(Interruption,) 

PROF. MADHU DANDAVATE: 
I did not refer to Dandekar Committee', 
)leport. I referred to his observation dur-
ing the last budget discussion. 

SHRI ~URLI DBORA: O.K. You 
commented on his observatioD. I want to 
comment when Morarj i Desai Saheb was 
tbe Prime Minister, there Was a Committeo 
appointed under the chairmanship of Shri 
Vadelal Basle. That. I hope. M.dhJ,l 
Dapdavate Sabeb r~members. 
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PAOP. MADHU 'DANDAVATE: }fe 
Mid. 

SHltI MURLI DEORA : Yel, be died. 
Tbat was to mobilise the black-money. 
One reason for increase in price is to mop 
.., price. wbicb Wat going out by way of 
bllck-money. We aU remember what was 
tbe price of cement. The price of cement 
was raised from Rs. 1 S to Rs. 16. In the 
bJaek market its price was Rs. 30 or 
..... 40_ Today the price of cement is 
tincluded in the basic production itself. It 
ia arouod Ra. 60 or Rs. 63. So tbe reason 
Ii. instead of 31 or 32 million tonnes of 
-cement, we are producing 44 or 4S million 
tonnes of cement. There is no need for 
importing. There is 00 need of black 
marketing. You take for example tbe 
steel. caustic soda. Mr. Reddi will agree 
with me tbat there Was a time six or seven 
years back, there was a heavy black 
market in steet and caustic soda Today, 
virtual1y, there is no bJack market as far 
as steel and caustic soda is concerned. 
Although I do not justify the higb rise of 
steel price by the steel plants. Today the 
situation has come to such that we are tbe 
largest producer df iron·ore in the world. 
We are exporting iron-ore to Japan. We 
are importing steet from them. I agree 
with you that our cost of production is so 
blah because our plants are not optimised. 

Mr. Dandavate once said that we 
should have low cost technology. If you 
spend less money at the time of construc-
tion of a basic public sector enterprise, 
YO\l aave little money in the technology, 
Tbis is the result Which you will get today. 
But the cost of steel is two and a half or 
tlKee times more than the other inter-
.D&lional market price of steel. And they 
will never make profit or they will never 
be able to compete in the international or 
world market. I would on Iy like to say 
that the Government has been forced to 
take such unpopular steps in order to 
mobilise and balance the budget. The 
Government had no other option. 

SHRI SOMNATH CHATTERJEE 
They were raising this also. 

SHRI M.UR~I DEORA : let _"'1iDI 
the resources, Shri Reddi laid: ".,_dl" 
BICP is justified." or courle, lie, ,. 
justified. EvCto after Increase in lome or 
the prices, BICP has liveD OD~ or ,.q or 
five per cent. They have substarUiatod 
tbat. There can be more. I am not ... 
that prices should ,0 up. I am .. ,Le. 
tbat whathever you have laid it should H 
resonable in efficiency and protJt. EYeD tta" 
so much increase in prices, some of our 
public sector enterprises are not mat" • 
profit today. 

\' ou see the report that Sbri Amal 
Datta was just readiol. What wDI happen 
if we reduce the tot~l profit of ONOC and 
tbe Oil India? The Rs. 52000 crqDI to 
Rs. 54000 crores that we have inv~ted in 
the public sector are not givin, an, return; 
they are Siving only 1% or 11% retura. So 
what is the soJution ? The only solution is 
that we have to increase the prices of 
some commodities. The public sectors in 
our country must stand on their feet aad 
must compete; then only will tbey do 
good. The Government caonot keep on 
subsidising. 

SHRI SOMNATH CHATTBRJBE : 
Control your corrupt officers. 

SHRI MURLI DEORA : You reaaqve 
them. 

SHRI SOMNATH CHATTBRJEE: 
How can I remove them? You pill me 'n 
power, I will remove them. 

SHRI MURLI OBORA: It i. ""e tbe 
dream of Sheikh Chilly which will DOVor 
come true. ' 

SHRI SOMNATH eHA TTBRJB8: I 
am an old mao, but my people Will do IL 

SHRI MURLI DBORA : I would oaty 
say that the Government should keep a 
rigid watch on tbe prices which are lecreu .. 
in, specially in tbe core sector. Otlterwlle 
it will break the bone of tho common mao. 
The best solution w,ould be tbat tbe pUblJo 
sector undertakiols mu!'t be confined to 
core sector and they musl producer mo .. ~ 
with be' ter tectlnol08Y. , , . 
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'SHRI B. a. BHAGAT (Arrab) : Mr. 
'J'DItNt, Speaker Sir: I tbouabt when the Hon. mover Prof. Madbu Dandavate'ralsed 
tbl. topic, he will throw light on tbi~. but 
'. Was sUrpriled or rather shocked. He is a 
IOCiaijst. There are many socialists on that 

I side like ua. BeiDa a socialist be is opposed 
to the sclteme of administered prices. 
What is the alternative'! How the price 
mechanism work? If you are a ~ocialist, it 
bas to be some way of administered prices. 
We Cannot leave it to the market forces. 
Cao we leave it to the market forces? 
This scheme is in progress for a number 

( of -k"s. To attack tbe scheme of adminis-
~ prices on non-economic grounds and 

~ on political afounds is only confusing the 
people. 

paOF. MADHU DANDAVATE 
Shill I ask you a simple question ? Under 
a socialist economy. do you find that they 
try to mop up the surpluses in the public 
sector mereJy by increasing administered 
prices or do they try to really augment the 
eliciency and have that sector run by men 

'who are committed to the philosophy of 
public sector? Give me a simple answer. 

. . SHJlI B. R. BHAGAT : I will come to 
tbat later. Let me say that it is a known 
fact of history that whether in the Soviet 

~ UMbo lor in other socialist States or for 
tbat matter in the capitalist economy of 
Oreat Britain, tbe surpluses of the rural 
sectclr provided for the industrialisation of 
the urban sector ~ Thic; is Dot a new thina. 
That is anothor question beside the point. 

... j the poiot that I am makinl is that 
\bis iJ a pbenotnenon of recent origin, of 
7 to 8 ycars ; Dot more than that. Succeasi-
vely when tbe FinaDce Ministers bere 
• 1Ie. .be pikes . before the budget, 
litacks wct.e made saying that they are 
raising revenue. th~y are making a 
modclUY ()f tbe parliamentary practice, 

l:*e "Parliament is debarred from. exer-
• (Gitjna hs risht and this is " .revenue raisins 

aettlDre. This ill the attack being made. 
~ That il tbe poilu I urn loinl to joil) issuo 
"'lib. 

This bas neve r been a revenue mea-
ture. This ia not to balaDce the Bud.et, 

not allo to conceal tbe dellclt. .. ~ you 
said. . .. (Interruptlo",,).. You were eom. 
plaioing tbat economics is not talked. I 
am talkina ocoDomi~s, please try to UDder-
.tand. 

SHR.I NARAYAN CHAUBBY : Shd 
Murli Deora is a capitaU.t an.d Shd Dh ... , 
is a socialist, both are in ConlP'e.s ! 

SHRI B. R. BHAGAT : I hope you are 
a socialist, Mr. Chaubey. I am talld_. tbe 
basic principles of price mechanism in a 
socialist economy. This is what this 
Oovernmeat has been doing (or a period 
of time. You were saying that you arc 
concealing the deficit by raising resources 
just before the budget. It is nODe of 
tbese things. 

The economy is diversifying. The 
industry is diversifying. You have seeh 
the changes. Although the changes in the 
direct tax system have not been much yet 
the changes have been remarkable in the 
indirect sector, namely. customs and 
excise. Now the latest thing is large 
number of items came, the inter-action 
between one commodity J the prices of one 
commodity and the taxing system of other 
commodity when aU these things came. 
the expert committees have been ~eetln8 
and advising tbe Finance Minister over the 
years the recent is the MODVAT system 
and all these this is the complication. Two 
phenomenon appeared. The public 
sector ,.achieved the commanding heilbr. 
of the economy. That j~ . .lC direction of 
this House. That is the direction over 
a period of 30-40 years. Jawabar Lal 
Nehru said the public sector will achie\te 
the commanding heights of the econoow. 
Publi~ sector has achieved the commatl-
ding beights of the economy . 

SHRI AMAL DATTA: At tbe cost of 
the economy. 

SHRI B R. BHAGAT: I am coming 
to that. I am building up my arsument 
to e~08e the fallacy and olis-conception 
about administered prices. 

Similarly the coverage under the publi~ 
distribution system has iD~roaled. Tbe 
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prices of mass-consumption items under 
,.~o public distribution system are not 
raised inordinately. If it is left to the 
market forces what will happen in a lean 
year like this. Therefore, this has been 
iUlulated. Tho prices are kept at a stable 
level so far a8 mass-concumption items 
are concerned. The items have increased 
and the coverage has increased The 
Food Minister will tell you bow many 
hundreds and thousands of outlets have 
been opened even in the villages Now 
tho number is touching half a million 
mark. The outlets are increasIng. Tho 
items covered are more. The prices have 
to be kept at a lower level. Tbis has to be 
done only through the scheme of the 
~dministered prices. The public sector 
has come to occupy the commanding 
heights of the economy. There is joveat-
ment of Rs. 43000 crores in the core 
sector. Apart from that what Mr. 
Deora said there are other things like 
engineering. heavy engineering, etc. 
Technically you cannot say tbey are the 
core sector bu t they are absolu tely 
essential. If you want to set-up a steel 
plant there bas to be a heavy engineerinl 
plant to provide machinery. If you want 
regeneration of tbe whole economy 
energy system has to be developed. You 
remember Lenin ~ald the Soviet system 
and electricity are the basis of communism. 
Similarly all this scheme is a part. We are 
not a free enterprise economy. We are 
moving towards socialist system and 
administered prices is the basic element 
of tbat. This is the first point I want to 
make and. I think, this mis-conception 
should 10. Those who are against the 
public sector Jet them spread all kinds 
of mis-conceptions but the hon. Mem-
bers who are . committed to sociiHism and 
drive towards socialism should not have 
any mis-conception about this. 

I would like to illustrate this point. 
I wall not 80 Into more detaIls about the 
public distribution system except that if 
we do not raise the procurement and issue 
prices of various items then What is the 
alternative with us. You have to in-
crease the subsidy, Mr. Deora said jf you 
do not increase t he prices of edible oill 
not only our indilcnous production is 

" f"~cted but aJso you have to jncrease the 

subsidY. Each item of lu,",sidy ia a. PiJ 
item of expenditure. In the caicaCllaa 
expenditure of the Indian economy it is 
not ooly t~e Defence expenditure which is 
going up but it is also the expenditure on 
subsidies, on interest and "hat are called 
,Ile nOD-Plan expenditure over which we 
cannot help now. It is assuming CDormOtll 
proportioD. Through the acheme of ad-
ministered prices Dot only the Itabilit, In 
tbe economy is maintained and insulated 
from the violent fluctuations of the market 
forces, but we are also able to absorb 
it. .. ... (Interruptions)..... You are lau ..... 
iDS at What ? Tell me if I am tellinl 
anything wrong. Mr. Amal Datta says 
that he is talking economics. He ... 
charging tbe Minister that he does out 
understand economics. Am I talkin, sd~e 
economics or is it a matter for laughter ? 

(Interruption,) 

MR. DEPUTY SPEAKER No 
Interruptions 

SURt AMAL DATTA: I did not 18, 
tbat the MJDister did not understand eco-
nomics. 1 said that it is a mindlees 
imbecile Government. ~ 

SHRI B. R. BHAGAT 
always change your stand. 

You C1\D 

PROF. MADHU DANDAVATE: He 
attributes the remarks to inanimate thins 
lik.e the Government. 

SHRI B~ R. BHAGA T : The point 
that I was making is that the admioilterecs 
price is containing all the subsidies in 
these matters but the important point il 
that the equity and social justice of 'lho 
whole system to administer prices and tMe 
stable economic involvement are created 
by thiS. The economic factors are kn4.n. 
There are not only nation.l) factors 'bot 
various factors combine and rnt< ta<:( but 
this international factor also comes 'fttto 
the pictlJre. You cannot have the slttt.-
lion in which you Cdn peg down the 
prices by a particular fixed level fot' aU 
times to come. There cannot be ~ a Iftua-
tiOD. Tberefor~. there has Iteep a tit. in 
costl. the input c01t., Por oxample, '" tta. 
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c:oal ptjces bave been raised in 1984, 1986 
and J 981, three times mainly because of 
"tbe rising input C('tsts and impact of other 
(,cl~ra like waae revision and otber 
thi"ls. Rile per tonne in .1984 waa 183 
pcr tODOC aDd in 1987, it was 219 per 
tonnc. 

AnOther charge is that the administered 
prices are leading factors to cruel inflation. 
Now take the situation here. Pirst see 
the coverage of this. Large number of 
items 80 into this price index. At present, 
as many as 360 items ure included in the 
wholesale price index of which 56 major 
items are fully administered. Some are 
partially administered subject to different 
forms of mechanisation of control. All this 
include only 30 per cent of the weightage. 
S4,l, what~ver inflation takes place ill the 
country, only Jess than onc-thirds is the 
result or the higher administered prices. 
From that point of view, the nexus is 
only marginal. From 1970·71 to 1985 .. 86. 
the average annual inflation rate was 9.1 
per cent. This average sometimes is very 
misleading. During the Janata regime, in 
1979·80, the price rise was 16 per cent, 
in 1980, it was 22 per cent and after 1980 
it was slightly brought down and it became 
•• low as 4 per cent. On an average the 
price variation (rom 1970·77 to 1985·86 is 
9.1 per cent but the difference is 22 per 
cent to 4 per ccnt. As the Finance Mints-
ter has said, tbe price rise is 9.6 per cent. 
10 Ibis, rate of inflation 00 an average is 
91'1 per c~nt as a result of various rises in 
the administered prices. The infiation 
c:ontribulioo of adm'nistered prices was 
2.6 per cent of 9.1 per ccnt. These are 
hard economic facts. The point that I am 
makina is that by way of construClive 
criticism, administered prices should not 
be resorted to in order to cover the weak-
Deu, inefficiency and high costs of tbe 
public sector. Successive Committees 
jacludtoa the Parliamentary Committ:es 
IMv, lODe iDto this question. Committees 
after Co~jttee, have lone into it but 
'here i8 a time O'VcnUD. Why are the 
JaPJD~o atee) mills cheaper? They 
~~port e;J\"beae .thiQIS_ rroln outside: • ,It 
.. ~t~.~e they complete a two million 

tODne project in 2i years. When I W'8 
the Steel Minister in 1970, I took the Prime 
Minister and laid the foundation of the 
Vizag Steel Plant and that Steel Plant is 
sHn going ahead. How can you have 
efficiency? They have nothing to do with 
administered prices. There should ~ 
neither the time overrun nor tbe cost 
overrun. There should be an abso1ute 
strict monitoring If tbe public sector 
has to improve, it has to improve in effi-
ciency. That is what is belDS done in 
Soviet Union and China. They have 
achieved good results. Why can't we 
achieve good results. So, it is Dot to deni,-
rade the public sector. Public sector has 
come to occupy a commanding height of 
the economy. We are building a planned 
and socialist economy. Administrator will 
have a role to play and the prices can be 
fixed and the consumer needs and consu-
mer prices can be kept stable and the 
public sector prices can be controlled. 
Therefore, we should emphasise directly 
that our economy should be run more 
efficiently. There should be neither time 
overrun nor the cost overrUll so that we 
can make the productivity higher in all 
our items. That is the only way in which 
we can move forward and our couDtry's 
economy can be strengthened aloDgwith 
the socialist Jin~s. 

SHRI VIJOY KUMAR YADAV 
(Nalanda) : Mr. Deputy Speaker, Sir, 
today I was very much surprised on hear .. 
Ing Shri BbagaCs speech. I have bee" a 
member of this House since 1980. Every 
year during the Budget-Session questions 
are raised about the state of the country's 
economy and how to exercise control over 
it. I was extremely surprised when today 
Shri Bhagat said that our country had 
adopted a socialist pattern of economy for 
its growth. The ruling party has time and 
again proclaimed that our country has a 
socialist economy. In fact they have 
caHed it a mixed economy where public 
and private sectors have equal say. They 
have always encouraged the private sector 
at the cost of the public sector. Today 
1 was very surprised to hear Sbri Ihasat 
sayiD8 that ours is a socialist ,economy. 

, It se.ms he cann~t find anot.be~ .way ,~cept 
preaelUiDI a wrODI pI ea (or what he I waratt 
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to say. Today a lot is being heard about 
the public sector. But. what is surprising 
is that at the same time words like 
·social~smt arc= bar,died about. P,)titicialls 
in every cornel' of India know that 
whenever clouds of uncertainty huver 
over the ruling party. whenever the 
political goodwill of the ruling party 
is in jeopardy. it takes rcfugt, under 
concepts like 'socialism' and 'pl:bJic. 
sector' Some mont!ls ago, our Bon. 
Prime Minister spoke against socialism and 
the public sector declaring them unfit for 
our economy. Today the same iSSSllC is 
being raised in the House. It ic; another 
matter that on seeing the amount of cri-
ticism being hcaped on this issllc, he tfled 
to make some amendments. But pl'ople 
know that lhi') GO'vt.rl1lnc..'nt, it& Mlni~tels 

and the Prime Minister, has nlwdys CIHi-
cised the performance of th~ pubJir:.-seclor 
and the situation remains llnch.lllgcd even 
now. 

Today the question is whether the 
present Government has .. Idopted prorer 
way of mobilising rc~ourcc~ worth Rs. 
3000 crores just beforr pI escnting the 
budget. The ruling party member', S.lY 

that the method adopted by it is most 
appropriate. bu t we do not L~grec wi th 
them. The Budget session was round the 
corner. This matter had been fdhed many 
times before that the importance of the 
Budgct and budgetary pruvisionC) should 
not in any way be scuttled Representa-
tives from all parts of the country come 
here. There is a provision which says 
that their approval has to be sought. In 
a democracy, is it right to disH gard such 
provisions? When we talk in this vein, 
are we not rediculing the Budget? What 
is the objective of Budgetary provisions? 
Why is the Budget session given 'W much 
of importance? \Vhat at c its functions 
apart from financial activities. !ha! it is 
given so much imporL~lnce '? Why does 
the ruling party ignore this fact? Even 
today you refuse to acccpt this. Even 
today the ruling party asserts that this 
has beeu done with a view of social 
equity and natural justice and not to 
IWlbilise. re'Qun;es. The ~ords that have 
been used are beyond my comprehension. 
Shri Bha~at has said that at least the 

socialists should not oppose thjs. Wh, 
should not they '1 ]t is clear that consu-
mefS would 'lave to bear the burden of 
the rc,.;ourccs that h~lve been mobilised. 
The Governm( nt had other socialistic 
methods at its disposal but Shri Bbaaat 
has not mentioned them. In every budget 
session the Government is asked to make 
,ndircct taxes a separate cntity. Burden 
on the common man should be avoided 
and othrr channels should be utilised to 
mobilise resources. 

The GO\l~rnmcnt should confiscate 
bJa<:k mont.y. The c~lpital of monopolists 
!>hnuld be nationalised. They should 
resort to direct taxation. Arrangements 
should bl: made to bring back to India 
the llioney depositcd in foreign countries. 
The Government should adopt such ways 
that the common man is not burdened. The 
Government prefers to ignore such ways 
because it has a class collaboration with 
the capitalists. They do not want to touch 
them. In every Budget it is the common 
man who ~uffci s the mo~t. We people are 
<'pposing this with the understanding that 
whatever funds have been collected will be 
used to cover the past and future budget 
deficits. Toddy the Government is leaning 
towards capitaJist (,altern of economy. 
Today the Government is passing through 
('conomic crisis. The Government has 
taken this ,,:eceptive step to cover up its 
lapses. They want peopJe to feeJ that this 
bud~et wilJ not put any further strain on 
thcir family budget. This is the kind of 
information that is being publicised. The 
Government is talking of educating the 
public on the large·scalc buddetary pro-
vision3 in thi<.; Budget, after the Budaet 
session is over. A II right. such publicity 
may he affected on behalf of the Party. 
The GOV':l nlllent should also mention the 
price ril)e whic:1 har, come about throuab 
adminil\tacd prices The Government wUI 
come to know what would be the result 
of this publicity. They want to put bur.den 
on the common man through deceptive 
means The han. Minister and the Govern· 
ment would do well to refrain from usinl 
such ways. The correct Budgetary mttbod 
must be followed. With these word, J 
conclude. 
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MR. DEPUlY-SPEAKER: As all the 
Members havo completed their speeches. 
the Minister will reply tomorrow. Tbe 
Houle atands adjourned to re-assemble 
tomorrow. 

"- coal etc. 

18.07 Ian. 

The Lok Sablta then adjourned till BIeHn 
0/ the Clock on Wedne8day, March 

9, 1988/Phalguna 19, 1909 (Saka) 
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